
Trade Marks Journal No: 1798 ,   22/05/2017           Class 42 
 

 

Priority claimed from 24/05/2016; Application No. : 2016-55534 ;Japan 

3433979    15/07/2016
[International Registration No. : 1320371]
SHICHIDA EDUCATIONAL INSTITUTE, Inc.
526-1, Gotsu-cho, Gotsu City Shimane 695-8577 Japan

Proposed to be Used
IR DIVISION
Designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, apparatus 
and instruments; designing, other than for advertising purposes; computer software design, computer programming, or 
maintenance of computer software; designing, creating or maintaining computer software for others; creating or 
maintaining web sites for others; technological advice relating to computers, automobiles and industrial machines; 
testing or research on machines, apparatus and instruments; rental of computers; providing computer programs on data 
networks; application service provider [ASP] services, namely, providing temporary use of non-downloadable computer 
software.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 42 
 

Priority claimed from 01/05/2016; Application No. : 284734 ;Israel 
3438682    23/06/2016
[International Registration No. : 1318262]
Medial EarlySign Ltd.
11 HaZayit Street 4592000 Kfar Malal Israel

Proposed to be Used
IR DIVISION
Design and development of computer software for use in data visualization, algorithmic analysis and predictive analytics; 
designing and developing machine learning algorithms, in the field of medical data.
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Priority claimed from 26/08/2016; Application No. : 4120160040127 ;Republic of Korea 

3438728    26/08/2016
[International Registration No. : 1318144]
INFRAWARE INC.
403 Bando Building, 26, Gomuraero 10-gil, Seocho-gu Seoul 065930 Republic of Korea

Proposed to be Used
IR DIVISION
Development of game software; development of computer game software; maintenance of computer game software; 
computer game programming; computer software development.
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Priority claimed from 13/10/2014; Application No. : 13355664 ;European Union 

2967976    15/01/2015
[International Registration No. : 1235771]
RISO GALLO INTERNATIONAL SA
Via Passeggiata, 1 CH-6828 BALERNA Switzerland

Proposed to be Used
IR DIVISION
Services for providing food and drink.
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Priority claimed from 28/01/2016; Application No. : 86889395 ;United States of America 

3393650    28/07/2016
[International Registration No. : 1297337]
American Airlines, Inc.
4333 Amon Carter Boulevard Fort Worth TX 76155 United States of America

Proposed to be Used
IR DIVISION
Hotel accommodation services; providing online reservations and bookings for temporary lodging and accommodations; 
providing temporary accommodations; reservation of temporary accommodations; bar services; cocktail lounge services; 
providing of food and drink; provision of conference, exhibition and meeting facilities; rental of rooms for social 
functions; rental of meeting rooms; restaurant reservation services; restaurant and hotel services.
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3403209    08/07/2016
[International Registration No. : 1311539]
SM F&B Development Co., Ltd.
(Cheongdam-dong), 58, Apgujeong-ro 79-gil, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Restaurant services; restaurant information services; providing food and drink in bistros; salad bars; self-service 
restaurant services; providing of food and drink; canteen services; restaurant reservation services; food preparation; 
teahouse services; cafe and cafeteria services; take-away food services; preparation of food and beverages.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 43 
 

Priority claimed from 18/12/2015; Application No. : 1323380 ;Benelux 

3412430    16/06/2016
[International Registration No. : 1314170]
Gerard Pieter de Haas
Speerdistel 3 NL-3453 TS De Meern

Proposed to be Used
IR DIVISION
Cl.43;Restaurant services (providing food and beverages); temporary accommodation; services of hotels, restaurants 
and cafes; providing information and data about restaurants, food and cooking, menus and restaurant menus via the 
internet; online booking of seats in restaurants, namely reservation and booking of restaurants and meals via the internet; 
hospitality services, catering services; providing on demand prepared meals.
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Priority claimed from 28/10/2014; Application No. : MI2014C009891 ;Italy 

3418975    09/06/2016
[International Registration No. : 1262472]
MONCLER S.P.A.
Via Stendhal, 47 I-20144 MILANO Italy

Proposed to be Used
IR DIVISION
Tea room services; cocktail lounge services; bar services; cafeterias; cafés; snack-bars; pubs; restaurants; delicatessens 
[restaurants]; wine bar services; ice cream parlours; serving of food and drink; take-out restaurant services; serving food 
and drink in retail and takeaway establishments; serving food and drink for guests in restaurants; providing food and 
drink; providing food and drink as part of hospitality services; preparation of food and beverages; preparation of food and 
drink for immediate consumption; food and drink catering; hotels; providing temporary accommodation in hotels, motels 
and boarding houses; accommodation bureaux [hotels, boarding houses]; resort lodging services; services for providing 
food and drink; temporary accommodation.
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3426132    21/07/2016
[International Registration No. : 1315848]
JMC Restaurant Holdings International, LLC 
15005 N. Northsight Boulevard Scottsdale AZ 85260 US

Proposed to be Used
IR DIVISION
Restaurant services.
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Priority claimed from 29/03/2016; Application No. : 4520160002553 ;Republic of Korea 

3456706    12/07/2016
[International Registration No. : 1321408]
Caffe Bene Co., Ltd.
(Cheongdam-dong), 701 Yeongdong-daero, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.43;Snack-bar services; bistro services; salad bar services; self-service restaurant services; providing of food and 
drink; consultancy services in the field of food and drink catering; ice cream parlors; bakeries; cafe and restaurant 
services; coffee-house services.
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3495762    03/06/2016
[International Registration No. : 1326701]
ALI YAVUZ
Aydinli Mahallesi Yavuz Sokak No:1 Göreme Nevsehir Turkey

Proposed to be Used
IR DIVISION
Services for providing food and drink; temporary accommodation; day-nurseries (crèches); boarding for animals.
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3518958    29/07/2016
[International Registration No. : 1330515]
Ishin Hotels Group Co., Ltd.
4-3-13, Toranomon, Minato-ku Tokyo 105-0001 Japan

Proposed to be Used
IR DIVISION
Hotel services; banqueting services; restaurants; restaurant services provided by hotels; cafes; bar services; wine bar 
services.
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Priority claimed from 22/04/2014; Application No. : 1618512 ;Australia 

2947606    10/09/2014
[International Registration No. : 1235993]
ResMed Limited
1 Elizabeth Macarthur Drive Bella Vista NSW 2153 Australia

Proposed to be Used
IR DIVISION
Providing information in the field of sleep-related respiratory disorders via a website; providing online medical data, 
medical profile and medical record analysis services to increase patient awareness, education and symptom management 
and to provide patient support in the field of sleep-related respiratory disorders.
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Priority claimed from 30/03/2016; Application No. : 015288772 ;European Union 

3403173    31/05/2016
[International Registration No. : 1311313]
Gilead Sciences Ireland UC
IDA Business and Technology Park Carrigtohill, Cork Ireland

Proposed to be Used
IR DIVISION
Information and advisory services relating to pharmaceuticals, diseases and medical conditions and treatments, including
such services provided on-line from a computer network or the Internet; providing information and advisory services 
regarding hepatitis.
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3406644    08/07/2016
[International Registration No. : 1313071]
Tessa Therapeutics Pte. Ltd.
46 Kim Yam Road, 01-14/15 The Herencia Singapore 239351 Singapore

Proposed to be Used
IR DIVISION
Medical services; medical assistance; cancer therapy services; cancer treatments; health care.
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Priority claimed from 11/02/2016; Application No. : 86905659 ;United States of America 

3412371    21/07/2016
[International Registration No. : 1313690]
Skylimit, Inc.
103 Stone Village Drive Fort Mill SC 29708 United States of America

Proposed to be Used
IR DIVISION
Chiropractic services; medical clinics; medical services, namely, the treatment of diabetes, migraine headaches, 
neuropathy, and chronic pain; physical therapy; providing weight loss program services; providing wellness services, 
namely, weight loss programs offered at a wellness center; weight management services, namely, providing weight loss 
and/or weight maintenance programs.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 44 
 

Priority claimed from 27/01/2016; Application No. : 86888197 ;United States of America 

3430012    19/07/2016
[International Registration No. : 1317418]
Eonimmune LLC
5735 Pennsylvania St. Indianapolis IN 46220 United States of America

Proposed to be Used
IR DIVISION
Health care services, namely, providing medical information in the field of diagnosing and treating immunodeficiency 
from a computer database, all for use by medical students and medical professionals for treatment and diagnostic 
purposes; providing medical information in the field of diagnosing and treating immunodeficiency from an online non-
downloadable computer database; providing medical information to medical students and medical professionals in the 
field of diagnosing and treating immunodeficiency; providing medical information relating to immunodeficiency for use in 
diagnosing patients via an Internet web site for medical students and medical professionals.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 44 
 

Priority claimed from 15/02/2016; Application No. : 015106561 ;European Union 

3432225    17/06/2016
[International Registration No. : 1318263]
Vikas Kunnure
1 Highgates Sale, Cheshire M33 2LN United Kingdom

Proposed to be Used
IR DIVISION
Hair restoration; hair treatment; cosmetic treatment for the hair; services for the care of the hair.
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Priority claimed from 29/06/2016; Application No. : 40201610447U ;Singapore 

3499364    25/07/2016
[International Registration No. : 1326404]
Aesthetic Medical Holdings Pte Ltd.
290 Orchard Road, 15-10/12 Paragon Medical Tower Singapore 238859 Singapore

Proposed to be Used
IR DIVISION
Providing laser therapy for treating medical conditions; laser vision surgery services; surgical treatment services; beauty 
treatment services; medical treatment services; medical services for treatment of the skin; therapeutic treatment of the 
face.
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3531074    08/07/2016
[International Registration No. : 1331562]
Tessa Therapeutics Pte. Ltd.
46 Kim Yam Road, 01-14/15 The Herencia Singapore 239351 Singapore

Proposed to be Used
IR DIVISION
Medical services; medical assistance; cancer therapy services; cancer treatments; health care.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 45 
 

Priority claimed from 22/04/2016; Application No. : 015366677 ;European Union 

3395215    15/06/2016
[International Registration No. : 1308309]
Experian Technology Limited
The Sir John Peace Building, Experian Way, NG2 Business Park Nottingham Nottinghamshire NG80 1ZZ United Kingdom

Proposed to be Used
IR DIVISION
Fraud detection services; fraud prevention services; identity verification services; identity authentication services.
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3448406    29/08/2016
[International Registration No. : 1320707]
The Anywhere Woman Project
813C West 11th Street Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Online social networking services provided through a community website for women; online social networking services in
the field of conversation topics and interests of women.
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Priority claimed from 29/06/2016; Application No. : 015597016 ;European Union 

3533387    04/08/2016
[International Registration No. : 1332644]
ALMO NATURE S.p.A.
Piazza dei Giustiniani, 6 I-16123 Genova Italy

Proposed to be Used
IR DIVISION
Cl.45;Providing clothing to needy persons [charitable services]; adoption placement; adoption of animals; on-line 
social networking services; chaperoning; animal protection services; assisting in the locating of lost pets.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

 

2871607    29/07/2014
[International Registration No. : 1184415]
Pagani Ermanno
Via Corti, 44 I-29010 Santimento Calendasco (PC) Italy

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machines; machine tools; hammer drills; drill machines; pneumatic guns; robot; drilling rigs; machine frames; 
derricks; engines (not for land vehicles); machine coupling and transmission components (not for land vehicles).

Cl.9;Measuring instruments, namely, piezocone penetrometers; piezocone penetrometers comprised of electrical 
connections, encoders, rod adaptors, GPS antennae, battery generated power supplies, geotechnical software for the 
acquisition and processing of geotechnical data.
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Priority claimed from 24/05/2013; Application No. : 1559116 ;Australia 

2871704    31/07/2014
[International Registration No. : 1207308]
Justin Yuen Jun Xian
21 Governors Way, Macquarie Links CAMPBELLTOWN NSW 2565 Australia

Proposed to be Used
IR DIVISION
Cl.6;Fences of metal including stainless steel fences, fittings of metal for fences including stainless steel fence fittings, 
fence panels of metal, fence posts of metal, fence links of metal, metal connectors for fastening together parts of fences; 
metal fittings for curtains including stainless steel fittings for curtains; metallic fittings for curtains; frames of metal for 
curtain wall facades, handrails of metal including stainless steel handrails for baths, showers, buildings, walkways and 
vehicles; balustrades and balusters of metal including stainless steel balustrades and balusters; metal canopies 
(awnings), canopies (structures) of metal including stainless steel canopies, metal skylight windows and skylight frames 
including stainless steel skylight windows and frames, metal skylights for buildings; metal cubicles other than for 
showers, stalls of metal for showers, enclosures of metal (other than for showers), fasteners of metal including stainless 
steel fasteners, metal fasteners for buildings including metal fastening devices for building purposes, bolts of metal, nuts 
of metal, screws of metal and nails of metal, fixing devices of metal including stainless steel fixing devices, metal profiles 
including stainless steel profiles, metal hollow sections including stainless steel hollow sections; metal doors including 
stainless steel doors and door frames, doors of metal for buildings, industrial doors of metal, metal door fittings including 
metal door handles, metal windows and window frames including stainless steel windows and window frames, metal 
parts fittings for windows, partitions of metal including stainless steel partitions, metal framed partitions, interior 
partitions of metal for buildings; all of the aforementioned goods being framed, semi framed and frameless.

Cl.11;Showers, shower cubicles, shower fittings, shower heads, shower pans, handrails of non-metallic materials for 
baths and showers, screen doors, shower doors with a metal frame, screens (partitions) adapted for use with shower 
installations; all of the aforementioned goods being framed, semi framed and frameless.
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Priority claimed from 07/01/2014; Application No. : 4020140000924 ;Republic of Korea 

2886851    18/06/2014
[International Registration No. : 1224175]
DADO GLOBAL CO., LTD.
12th Floor, Gangnam-daero 606, (Non-Hyun dong, Samjoo Bldg), Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.21;Coffeepots, non-electric; tea balls; mugs; soup bowls; drinking horns; cups of paper; coffee services [tableware]; 
cups; coffee filters, non-electric; tea strainers; tea caddies; fruit bowls of glass; hand-operated coffee mills; drip coffee 
makers, non-electric.

Cl.29;Vegetable salads; frozen fruits; milk; milk beverages, milk predominating; fruit, preserved; vegetables, preserved; 
vegetables, dried; vegetables, cooked; jellies for food; soups; food products made preliminary from fruits.

Cl.30;Chocolate; ice cream; coffee flavorings; tea; coffee; coffee-based beverages; processed cereals; edible fruit ices; 
muffins.

Cl.42;Graphic arts design; industrial design; design of interior decor; advice in the field of construction drafting; shop 
interior design; design of industrial buildings.

Cl.43;Restaurants; cafes; canteens; bar services; snack-bars; food and drink catering; rental of chairs, tables, table 
linen, glassware; cafeterias.

6979
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Priority claimed from 27/05/2014; Application No. : 1290221 ;Benelux 

2890933    27/08/2014
[International Registration No. : 1224847]
TROUW INTERNATIONAL B.V.
Veerstraat 38, NL-5831 JN Boxmeer (Netherlands)
MANUFACTURERS AND MERCHANTS

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.5;Veterinary products primarily for calves; dietetic substances adapted for medical use primarily for calves.

Cl.31;Foodstuffs for animals, especially for calves.
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Priority claimed from 18/03/2014; Application No. : AM 658/2014 ;Austria 

2905986    16/09/2014
[International Registration No. : 1229096]
voestalpine Böhler Welding Group GmbH
Peter-Müller-Straße 14-14a 40468 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.1;Metal tempering and soldering preparations; fluxes for welding; fluxes for brazing; powder for brazing and welding, 
not of metal; chemicals used for brazing and welding; sprays for protecting surfaces against welding spatter (chemicals).

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metals; ironmongery, small items of metal hardware; pipes and 
tubes of metal; wires, stripes and sticks of metal used for welding; flux-cored welding wires of metal; flux coated welding 
rods of metal; metal powder for welding; welding consumables, namely welding wires of metal; soldering wires of metal; 
soldering aids, namely alloys and rods of metal; welding pins of metal.

Cl.7;Welding apparatus; electrodes for welding machines; melting electrodes for arc welding; metal electrodes (welding 
consumables); welding machines; parts of welding machines, cutting machines included in this class.

Cl.9;Welding helmets for protection against injury; protective clothing for protection against injury; safety goggles; 
welding masks; gloves for protection against injury; measuring apparatus for testing and controlling of welding 
operations; electrical wires for welding electrodes.
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2920998    12/08/2014
[International Registration No. : 1231866]
Fairtrade Labelling Organizations International e.V. (handelnd unter FLO)
Bonner Talweg 177 53129 Bonn Germany

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, edible ices.

Cl.42;Consultancy services in the field of research and development for others; research and consultancy services in 
the field of environmental protection; drawing up and testing of standards, certification criteria and certification 
guidelines; services relating to the implementation of certification schemes, including granting certification, monitoring 
compliance of standards; auditing and evaluating participants in the certification scheme; giving participants information 
and advice on the certification scheme; quality assurance, quality control and quality management consultancy; 
providing statements, certificates and similar documents in accordance with certification criteria; quality management 
system; packaging design; technical project studies, technical feasibility studies, technical services relating to fair trade 
products.

Cl.45;Regulatory services relating to fair trade products.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

2929224    03/09/2014
[International Registration No. : 1233887]
Les Mills International Limited
22 Centre Street, Auckland 1010 (New Zealand) 

Proposed to be Used
IR DIVISION
Cl.9;Audio recordings, video recordings and audio-visual recordings including, compact discs, CD ROMs and DVDs; 
digital music (downloadable from the Internet); digital audio recordings and digital audio visual recordings (downloadable 
from the Internet); information, data, recordings and publications in downloadable electronic form supplied online from 
databases, from the Internet (including websites), from intranets or from extranets.

Cl.25;Clothing, footwear and headgear.

Cl.41;Recreation and training services; sporting activities; education services; producing and conducting exercise to 
music classes and programmes; producing and conducting exercise classes and programmes synchronised to or 
accompanied by audio visual content; production and presentation of entertainment including shows, performances and 
programmes with multimedia and interactive content; gymnasium services; health club services; sports club services; 
fitness club services; exercise instruction, advisory and training services; sports tuition, coaching and instruction; 
entertainment; information, advisory and consultancy services relating to any or all of the aforesaid; publication of 
printed matter and electronic media, including the publication of music and video and audio visual resources with respect 
to fitness and health club related programs and training materials in digital format; the provision of on-line electronic 
publications and digital music (not downloadable) from the Internet.
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2930496    23/12/2014
[International Registration No. : 1233974]
Sandvik Intellectual Property AB
Spångvägen 10 SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.9;Software; downloadable software in the form of a mobile application; downloadable software via internet and 
wireless devices.

Cl.41;Publication services; training; education.
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Priority claimed from 01/04/2014; Application No. : 012748471 ;European Union 

2937444    18/09/2014
[International Registration No. : 1234387]
VLAAMSE INSTELLING VOOR TECHNOLOGISCH ONDERZOEK, afgekort VITO, naamloze vennootschap
Boeretang 200, B-2400 Mol (Belgium)

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; advertisement mediation; opinion polling; advertising; organisation of trade 
fairs and exhibitions for commercial or advertising purposes; all the aforesaid services being in particular in the field of 
science and technology; business consultancy and mediation in creating joint ventures between companies, 
organisations and individuals in the technological and scientific sector; e-commerce services, namely providing 
information relating to goods and services via telecommunication networks, enabling customers to conveniently view and 
purchase these goods and services; systemisation, collection and processing of data; office functions, namely, providing 
of address and data files to various service providers and creation and management of the aforesaid files; providing 
information in the field of business, work and professions via an online searchable databases; market prospecting, 
research and analysis; mediation in the establishment of business contacts; lobbying for commercial purposes; 
compilation of statistical data for use in scientific research.

Cl.41;Providing of training, tuition; arranging and providing of training, courses; arranging and conducting of 
congresses, seminars, lectures, workshops and other educational activities; organising of trade fairs and exhibitions for 
educational purposes; publication of books, magazines, periodical and newspapers; all the aforesaid services being in 
particular in the field of technology and science; training courses in the field of scientific and technological research.

Cl.42;Scientific and technological research; bacteriological, biological, chemical, cosmetological, physics, geological, 
technical and mechanical research; chemical and technological analysis services; research services in the field of 
science and technology; advisory services relating to scientific research; engineering (surveys); material testing; quality 
control; technical project studies; design, development and maintenance of software, including for websites; creating and 
maintaining web sites for others; providing online information in the fields of science and technology with the aid of 
computers; providing information in the field of technology and science via an on-line searchable databases; consultancy 
in the field of scientific and technological research.
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Priority claimed from 05/11/2014; Application No. : 666648 ;Switzerland 

2937567    27/11/2014
[International Registration No. : 1234466]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 17/02/2014; Application No. : 012605929 ;European Union 

2938387    18/08/2014
[International Registration No. : 1234583]
En Route International Ltd.
Assurant House 6-12 Victoria Street Windsor, Berkshire SL4 1EN GB

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, perfumery, essential oils, soaps, dentifrices.

Cl.18;Pouches, bags, carrying cases, the aforesaid goods included in this class, in particular vanity cases not fitted and
bags relating thereto, including toilet bags.

Cl.29;Meat, fish, poultry and game, preserved dried and cooked fruits and vegetables; jams; preserves based on meat, 
fish, fruit and vegetables; milk products, namely yoghurt, butter, cheese (all the aforesaid goods in the form of fresh 
goods or in the form of frozen goods).

Cl.30;Pastry, biscuits, bread, bread rolls, sandwiches, petit beurre biscuits, pastries, cookies, biscuits, sweetmeat, 
sugar confectionery, cakes, gingerbread, macaroons (pastries), petit fours (pastries), sandwiches, confectionery, 
baguettes, croissants, buns, bagels, brownies, muffins, doughnuts, salad dressings.

Cl.35;Advertising, business appraisals, distribution of goods for publicity purposes; business consulting services; 
public relations services.

Cl.43;Services for providing food and drink, temporary accommodation, providing food and drink for external office 
staff, and for private and business persons, in the form of sandwiches, filled rolls, pastry and confectionery, catering.
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Priority claimed from 12/08/2014; Application No. : 86364032 ;United States of America 

2940685    22/01/2015
[International Registration No. : 1230115]
Transfer Point, Inc.
1225 Laurel Street, Suite 421 Columbia SC 29201 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Nutritional supplements.

Cl.35;Wholesale and retail distributorships featuring nutritional supplements; computerized own-online retail store 
services in the field of nutritional supplements; and retail services by direct solicitation by sales agents in the field of 
nutritional supplements.
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Priority claimed from 16/05/2014; Application No. : 30 2014 003 331.3/17 ;Germany 

2944290    07/11/2014
[International Registration No. : 1235479]
Arntz Beteiligungs GmbH & Co. KG
Corveyer Allee 15 37671 Höxter Germany

Proposed to be Used
IR DIVISION
Cl.9;X-ray protection devices, for non medical purposes; plates, foils, curtains, capes, shields, fibres, fabric, textiles for 
use against X-rays for non medical purposes.

Cl.10;X-ray protection devices, for medical purposes; plates, foils, curtains, capes, shields, fibres, fabric, textiles for 
use against X-rays for medical purposes.

Cl.17;Caoutchouc, gutta-percha, rubber, mica, all aforesaid goods also synthetic and goods of all aforesaid goods in 
the format of plates, foils, blocks, bale, fibres, granulates, shavings, dilution, profiles, shaped parts, cut-outs, powder, 
composites, elastomer polymers; components and accessories for all aforementioned goods as far as included in this 
class.
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2947348    09/10/2014
[International Registration No. : 1235546]
EYELOCK LLC
355 Lexington Avenue, 12th Floor New York NY 10017 US

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware for protecting and securing computers, computer networks, applications, 
peripherals and mobile computing platforms; computer peripherals which can connect to a personal or mobile computer 
which locks or secures that device via a user's biometric; biometric device for providing identification and/or 
authentification of persons.

Cl.42;Research, development and design services of computer hardware and software, specifically relating to biometric 
products and services.

Cl.45;Fraud, identity management and protection services; security services, namely, providing security assessments 
of physical locations, virtual locations, information systems, working environments and the combination or fusion of 
some or all at the same time.
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Priority claimed from 08/08/2014; Application No. : 86361221 ;United States of America 

2947590    15/09/2014
[International Registration No. : 1235989]
Netflix, Inc.
100 Winchester Circle Los Gatos CA 95032 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for streaming audiovisual and multimedia content via the internet and global communications networks; 
software for streaming audiovisual and multimedia content to mobile digital electronic devices; software for searching, 
organizing, and recommending multimedia content; computer software, namely, software development tools for creating 
software and mobile applications; hardware for streaming audiovisual and multimedia content via the internet and global 
communications networks, namely, digital media streaming devices, digital video recorders, DVD and high definition 
video disc players, home theater systems comprised of audio and video receivers and disc players; televisions, and 
television set-top boxes.

Cl.38;Streaming of audiovisual and multimedia content via the internet; transmission and delivery of audiovisual and 
multimedia content via the internet; video-on-demand transmission services.

Cl.41;Entertainment and educational services, namely, providing non-downloadable movies and television shows via a 
video-on-demand service, as well as information, reviews, and recommendations regarding movies and television shows; 
providing non-downloadable television shows, movies, and multimedia entertainment content, as well as information, 
reviews, and recommendations regarding television shows, movies, and multimedia entertainment content.
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Priority claimed from 10/07/2014; Application No. : 013071212 ;European Union 

2947750    02/12/2014
[International Registration No. : 1236078]
INPECO SA
Via San Gottardo 10 CH-6900 LUGANO Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Labeling machines for blood test-tubes and other biological material containers for clinical laboratory use and 
allowing the identification and traceability of the patients to whom the aforesaid test-tubes and containers are related.

Cl.9;Software and hardware for operating and managing of systems consisting of labeling machines for blood test-
tubes and other biological material containers for clinical laboratory use; graphical user interface software to enable 
users to manage the above mentioned software and hardware; communication software for interfacing between systems 
consisting of labeling machines for test-tubes and external In Vitro (IVD) test automation systems and data collecting 
systems; software for the traceability of patients to whom blood test-tubes and containers of other biological materials 
are related as well as of the operators managing systems for processing and labeling blood test-tubes and containers of 
other biological materials inside clinical laboratories.
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2947764    12/12/2014
[International Registration No. : 1236085]
SZ DJI TECHNOLOGY CO., LTD. 
6F, HKUST SZ IER Bldg., No. 9 Yuexing 1st Rd., Hi-Tech Park (South), Nanshan District, Shenzhen 518057 Guangdong CN

Proposed to be Used
IR DIVISION
Cl.7;Aeroplane engines, joints [parts of engines], aeronautical engines, shock absorbers, transmissions for machines, 
control mechanisms for machines, engines or motors, cranks [parts of machines], connecting rods for machines, motors 
and engines, crank shafts, speed governors for machines, engines and motors.

Cl.9;Data processing apparatus, naval signalling apparatus, navigational instruments, cameras [photography], 
detectors, optical lenses, remote control apparatus, printed circuits, electric installations for the remote control of 
industrial operations, batteries, electric.

Cl.12;Vehicles for locomotion by land, air, water or rail, remote control vehicles, other than toys, air bags [safety 
devices for automobiles], air vehicles, aircraft, amphibious airplanes, aeronautical apparatus, machines and appliances, 
parachutes, screw-propellers, suspension shock absorbers for vehicles.

Cl.16;Books, printed publications, newspapers, periodicals, magazines [periodicals], newsletters, printed matter, 
posters, propaganda posters, handbooks [manuals].

Cl.28;Games, apparatus for games, toys, intelligent toys, model plane materials, scale model kits [toys], balls for 
games, body-building apparatus, machines for physical exercises, ornaments for Christmas trees, except illumination 
articles and confectionery.
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Priority claimed from 20/05/2014; Application No. : 30 2014 049 140.0/07 ;Germany 

2947775    17/11/2014
[International Registration No. : 1236087]
BOGE Elastmetall GmbH
Dr.-Jürgen-Ulderup-Platz 1 49401 Damme Germany

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.7;Conventional and hydraulic engine mountings; switchable engine mountings; active engine mountings.

Cl.9;Online publications [downloadable].

Cl.12;Damper bearings; suspension turret webs; axle guide bearings; leaf spring support bearings; hydraulically 
damping bearings; stabiliser bearings; suspension subframe bearings; differential bearings; torque supports; 
transmission bearings; pedals made of plastic for vehicles; pendulum supports made of plastic; connecting rods made of 
plastic; components for airbag systems made of plastic; ball cups made of plastic; oil containers made of plastic; the 
above goods are in each case for vehicles.

Cl.16;Office products; printing products; bookbinding products; forms; photos; calendars; catalogues; paper, 
paperboard [cardboard]; brochures; posters; boxes made of cardboard or of paper; stationery; teaching aids and 
materials [except apparatus]; packaging material made of plastic, not included in other classes; printing type; printing 
blocks; magazines; newspapers, all aforesaid goods in relation to vehicles and vehicle accessories.

Cl.35;Advertising; business management; business administration; office work; marketing; public relation work; online 
advertising on a computer network; organising exhibitions and trade fairs for commercial and promotional purposes; 
staging trade fairs and exhibitions for commercial or for promotional purposes; systemization and compiling of data in 
computer databases, in particular parts lists, material master files, documents, illustrations, order lists, spare parts 
catalogues and customer service information; retail and wholesale services for vehicles and vehicle accessories, all 
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aforesaid services in relation to vehicles and vehicle accessories.

Cl.38;Telecommunications; providing access to computer programs on data networks, to information on the Internet 
and to a worldwide computer network, as well as platforms and portals on the Internet.

Cl.41;Training; entertainment; sport activities; cultural activities; desktop publishing [producing publications using the 
computer]; providing electronic, non-downloadable publications online; online publication of electronic books and 
magazines; organising and holding seminars, workshops, exhibitions, media events, all aforesaid services in relation to 
vehicles and vehicle accessories.
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Priority claimed from 17/04/2014; Application No. : 012802385 ;European Union 

2948932    13/10/2014
[International Registration No. : 1235553]
Genelec Oy
Olvitie 5 FI-74100 IISALMI Finland

Proposed to be Used
IR DIVISION
Cl.9;Active loudspeakers; amplifiers; apparatus for recording sound; apparatus for the reproduction of sound; audio 
electronic apparatus; audio frequency apparatus; audio processing apparatus; audio recordings; bags adapted to carry 
active loudspeakers, amplifiers, high fidelity apparatus and sub-woofers; cables for active loudspeakers, amplifiers, high 
fidelity apparatus and sub-woofers; equalizers; headphones; high fidelity apparatus; high fidelity audio apparatus; 
loudspeaker systems; microphones; microphone stands; portable sound reproducing apparatus; public address speaker 
systems; remote controls for high fidelity apparatus; software and circuitry for equalizers; software and circuitry for high 
fidelity apparatus; software and circuitry to control and improve audio equipment sound quality; sound level meters; 
sound recording carriers; speaker enclosures; speakers; sub-woofers.

Cl.17;Acoustic insulating panels.

Cl.20;Loudspeaker stands [furniture].

Cl.37;Maintenance and repair of active loudspeakers, amplifiers, high fidelity apparatus, loudspeaker systems and 
public address speaker systems.

Cl.42;Design services relating to acoustics, amplifiers, high fidelity apparatus, loudspeaker systems, public address 
speaker systems and speakers.
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Priority claimed from 05/11/2014; Application No. : 666652 ;Switzerland 

2949063    27/11/2014
[International Registration No. : 1235585]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 05/11/2014; Application No. : 666651 ;Switzerland 

2949065    27/11/2014
[International Registration No. : 1235587]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 28/08/2014; Application No. : 30 2014 058 489.1/35 ;Germany 

2949072    01/11/2014
[International Registration No. : 1235597]
Walser GmbH & Co. KG
Gewerbering 26 86666 Burgheim Germany

Proposed to be Used
IR DIVISION
Cl.6;Scaffoldings of metal and tracks of metal, all named goods for photographic and cinematographic purposes.

Cl.8;Manually operated tools and devices for photographic purposes.

Cl.9;Scientific, photographic, cinematographic, optical apparatus and instruments and accessories (included in this 
class), aforementioned goods not for radiological diagnostics; apparatus and instruments for conducting, switching, 
transforming, accumulating, storing, regulating or controlling electricity; electric batteries; battery handles; 
accumulators; apparatus for recording, transmission and reproduction of sound and images; DVDs; memory boards for 
photographic purposes, namely memory boards for digital cameras; stands; objectives; filters; caps for cameras and 
lenses; angle viewfinder; adapter units; photographic lamps; studio flash equipment; cables; soft boxes; all 
aforementioned goods for photographic or cinematographic purposes; screens made of textile material or cloth for 
photography; photo studio accessories for photographic purposes, included in this class.

Cl.11;Lighting apparatus; lighting devices.

Cl.16;Papers, cardboard, except paper for video printers and recording paper for radiology; screens made of paper or 
cardboard for photographic purposes

Cl.18;Goods made of leather and leather imitations for photographic purposes, namely bags, suitcases, rucksacks, 
pocket wallets, hardcases and other carrying cases for photographic purposes; bags specially adapted for cameras and 
photographic equipment

Cl.35;Arrangement of trade fairs for commercial or promotional purposes; commercial retailing services, also using 
Internet, via teleshopping, online or mail order catalogue services, for housewares, hobby needs, sound recording 
carriers, data carriers, printed matter, stationery, office requisites, containers and cushions of leather, and saddlery; 
goods for photographic and cinematographic purposes.
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Priority claimed from 15/01/2014; Application No. : 86165803 ;United States of America 

2954000    14/07/2014
[International Registration No. : 1235630]
EVOQUA WATER TECHNOLOGIES LLC 
181 Thorn Hill Road Warrendale PA 15086 US

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for the treatment and purification of water and wastewater.

Cl.7;Diffusers, aerators, switches, gauges, gas and liquid feeders, valves, nozzles, conveyors, venturis, tanks, mixers, 
heaters, heat exchangers, driers, electrodes, chemical reactors, strainers, screens, and pumps, all being parts of 
machines for water and wastewater treatment and purification.

Cl.9;Electrical and electronic controls and associated software for use in controlling, detecting, analyzing, transmitting, 
and monitoring water and wastewater treatment and purification units.

Cl.11;Water and wastewater treatment and purification units, and odor control units for use as part of water and 
wastewater treatment and purification units.

Cl.37;Providing installation, maintenance, cleaning and repair services of water and wastewater treatment and 
purification, and odor control equipment.

Cl.40;Consulting services in the field of water and wastewater treatment purification, namely, the physical, chemical, 
radiation-based, and biological water and wastewater treatment and purification.

Cl.41;Providing training for the operation, monitoring, control, maintenance and servicing of water and wastewater 
treatment and purification equipment and storage and distribution systems, and associated equipment and systems.

Cl.42;Design services in the field of water and wastewater treatment and purification facilities and research.
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2954002    15/07/2014
[International Registration No. : 1235634]
2U, Inc.
Suite 900, 8201 Corporate Drive Landover MD 20785 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.35;Business marketing services, namely, marketing degree programs and educational courses for colleges and 
universities delivered online; administration of degree programs and educational courses for colleges and universities 
delivered online; student recruitment for university and college educational programs or courses delivered online; job 
placement services for students and graduates of college and university education programs delivered online; 
information and data compiling, namely, compiling transcripts, student records, and documents, and college and 
university records and documents for others; career services, namely, assisting university and college students with 
applying for and obtaining occupational licensing credentials; business assistance services, namely, assisting colleges 
and universities in obtaining certification of degree programs and educational courses delivered online.

Cl.41;Educational services, namely, developing online courses for others at the college and university level; designing, 
developing and consulting on the design and development of content and curriculum for degree programs and 
educational courses for colleges and universities delivered online; student support services, namely, educational 
counseling services to assist students in planning and preparing for further education; admission consulting services, 
namely, providing college and university prospective students assistance in completing the application process; 
consultation services for students in the admission and selection process of colleges and universities; academic 
placement services, namely, arranging student residencies, clinical placements, and student-teaching positions for 
college and university students.

Cl.42;Computer services, namely, creating an online community for registered users that enables partner colleges and 
universities to offer distance learning instruction at the college and university level via a global computer network; 
developing a server that enables partner colleges and universities to offer distance learning instruction at the college and 
university level via a global computer network; computer services, namely, hosting a server that enables partner colleges 
and universities to offer distance learning instruction at the college and university level via a global computer network; 
design and development of websites and on-line computer software systems for colleges and universities for use in the 
provision of distance learning instruction; computer technical support services, namely, help desk services for use by 
college and university personnel and students related to the provision of distance learning instruction.
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Priority claimed from 27/01/2014; Application No. : 012535654 ;European Union 

2954007    21/07/2014
[International Registration No. : 1235641]
Gühring KG
Herderstrasse 50-54 72458 Albstadt Germany

Proposed to be Used
IR DIVISION
Cl.7;Tools being parts of machines; cutting tools (mechanically operated tools); mechanical tools for machine tools; 
machines for treating, cutting and shaping of materials of metal, and for woodworking and plastics processing; tool 
holders being parts of machine tools; pre-setting tools for setting and adjusting tools, included in this class.

Cl.8;Hand tools.

Cl.40;Treatment of materials, namely grinding and coating of tools.
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Priority claimed from 21/05/2014; Application No. : BS2014C000314 ;Italy 

2954031    08/10/2014
[International Registration No. : 1235710]
CAMOZZI S.P.A. SOCIETA' UNIPERSONALE
Via Eritrea, 20/I I-25126 BRESCIA Italy

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal, other than parts of machines; manually operated metal valves, other than parts of machines; 
water-pipe valves of metal; pipes of metal and junctions of metal; manifolds of metal for pipelines; pipe muffs of metal; 
fittings of metal for compressed air ducts; adapters, joints and manifolds of metal for hydraulic and pneumatic systems.

Cl.7;Valves of metal [parts of machines]; cylinders, joints and fittings [parts of machines]; rod locks; brakes and shock 
absorber for pneumatic cylinders; pressure regulators and reducers; components for compressed air and pneumatic 
machines, namely cylinders, valves and pneumatic grippers; hydraulic and pneumatic valves actuators; pneumatic 
pumps; filters and silencers [parts of machines].

Cl.9;Electric and electronic control valves; solenoid valves; electric valve actuators, regulation equipment; pressure 
indicators for valves; pressure switch and sensors for monitoring and control of hydraulic and pneumatic systems.
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2954040    03/07/2014
[International Registration No. : 1235772]
Marc Marquez Alentà
C/ Santa Coloma de Queralt, 25 E-25200 Cervera (Lleida) Spain

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; all these services and sales 
services relating to: soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices; industrial oils and greases; 
lubricants; fuels (including motor spirit) and illuminants; dietetic substances for medical use; food for babies; plasters, 
material for dressings; material for dental fillings and dental impressions; disinfectants; products for destroying vermin; 
fungicides, herbicides; pharmaceutical and veterinary products; sanitary products for medical purposes; hand-operated 
hand tools and implements; cutlery, forks and spoons; side arms, other than firearms; safety razors; apparatus for 
recording, transmission or reproduction of sound or images; scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; cash registers, calculating machines, data processing equipment and computers; automatic distribution 
machines and mechanisms for coin-operated apparatus; magnetic recording media, sound recording disks; optical 
goods; apparatus for locomotion by land, air or water; vehicles; jewelry articles, jewelry, precious stones; timepieces and 
chronometric instruments; precious metals and their alloys and goods made of these materials or coated therewith not 
included in other classes; trunks and suitcases; leather and imitation leather, goods made of these materials not included 
in other classes; whips, harness and saddlery; umbrellas, parasols and walking sticks; animal skins; clothing, footwear, 
headgear; decorations for Christmas trees; gymnastic and sporting articles not included in other classes; games and 
toys; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; beer; syrups and 
other preparations for making beverages.

Cl.41;Sporting and cultural activities; education; training; entertainment services.
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Priority claimed from 17/02/2014; Application No. : UK00003042726 ;United Kingdom 

2954047    28/07/2014
[International Registration No. : 1235805]
The Entertainer (Amersham) Limited
Boughton Business Park, Bell Lane, Little Chalfont Buckinghamshire, HP6 6GL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;CD rom games; computer and video game software; apparatus and instruments for recording, transmission, 
reproduction, storage, encoding, decoding, conversion and processing of sound or images; none of the aforementioned 
goods relating to karaoke apparatus, audio apparatus for karaoke, audio mixing apparatus for karaoke, computer 
controlled desktop multi media systems, audio visual display apparatus for karaoke, electrical and electric advertising 
display apparatus and computer controlled games systems for karaoke; scientific apparatus and instruments; optical 
apparatus and instruments; telescopes; microscopes; batteries.

Cl.12;Vehicles and conveyances; cycles; bicycles; tricycles; quadricycles; scooters; go-karts; parts and fittings for all 
the aforesaid goods.

Cl.16;Paper; wrapping paper; writing paper; pads of paper; stationery; envelopes; printed matter; greetings cards; 
books; office requisites; adhesive tapes for stationery or household purposes; holders for adhesive tapes; glue for 
stationery or household purposes; glitter glue for stationery purposes; marking stamps; erasers; pens; pencils; crayons; 
chalks; paintbrushes; pencil sharpeners; artists' modelling materials; modelling clay.
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Priority claimed from 12/02/2014; Application No. : 144067942 ;France 

2954050    04/08/2014
[International Registration No. : 1235813]
AUTOMOBILE CLUB DE L'OUEST (A.C.O.)
Circuit des 24 Heures, 19 X F-72040 LE MANS France

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; railway material of 
metal; guard rails of metal for roads; road signs of metal, non-luminous and non-mechanical; printed sheet metal, enamel 
plates, wheel clamps [boots]; metal badges; non-electric cables, wires and ironmongery of metal; small hardware of 
metal; pipes of metal; safes [strong boxes]; ores; buildings of metal; scaffolding of metal; boxes of common metal; chests
of metal; packaging containers of metal; monuments of metal for tombs; works of art of common metal; statues or 
figurines (statuettes) of common metal; registration plates of metal; identity plates of metal; locks for vehicles; 
installations for parking metal bicycles; works of art of bronze; metal screws and nails; trophy cups (awards) of metal; 
metal caps; keys; metal rings for keys; frames of metal.

Cl.9;Scientific (other than for medical use), nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission, reproduction or processing of sound or images; magnetic recording media, sound recording or 
optical disks, floppy disks; mechanisms for coin-operated apparatus; cash registers, calculating machines, equipment for 
data processing and computers; extinguishers; game software; software (recorded programs); computer peripherals; 
electric batteries; detectors; clothing for protection against accidents, irradiation and fire; protection devices for personal 
use against accidents; spectacles (optics); sunglasses, protective goggles; optical goods; spectacle cases; diagnostic 
apparatus not for medical use; memory cards or integrated circuit cards; safety tarpaulins; uSB flash drives; revolution 
counters; speed checking apparatus for vehicles; kilometer recorders for vehicles; electronic agendas; alarms 
(instruments); alcohol meters; batteries for lighting; luminous road signs; directional compasses; fog signals; video game
cartridges; headphones; life belts; vehicle radios; individual reflective discs for the prevention of accidents; nets for 
protection against accidents; gasoline gages; automatic steering apparatus for vehicles, automatic indicators of low tire 
pressure; downloadable computer applications; protective helmets for sports; simulators for the steering and control of 
vehicles; smart phones, magnets, mouse pads, covers for computers, cases for telephones, telephone shells, noise-
cancelling headphones, devices for protection against noise; downloadable applications for entertainment, watching 
sports and viewing sports results.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; motors and engines for land vehicles; suspension shock 
absorbers for vehicles; bodies for vehicles; anti-skid chains; vehicle chassis or bumpers; sun-blinds adapted for 
automobiles; safety belts for vehicle seats; electric vehicles; caravans; tractors; mopeds; cycles, bicycles; frames, 
kickstands, brakes, handlebars, wheel rims, pedals, tires, wheels or saddles for cycles or bicycles; strollers; handling 
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carts; inner tubes for pneumatic tires; anti-glare devices for vehicles; anti-theft devices for vehicles; headrests for vehicle 
seats; automobile hoods; automobile bodies; anti-theft alarms for vehicles; reversing alarms for vehicles; inner tubes for 
bicycles, cycles; gear boxes for land vehicles; caps for vehicle petrol [gas] tanks; hoods for vehicles; sleeping berths for 
vehicles; direction signals for vehicles; electric motors for land vehicles; safety seats for children, for vehicles; hub caps; 
windshield wipers; luggage nets for vehicles; golf carts; security harness for vehicle seats; vehicle covers [shaped]; seat 
covers for vehicles; covers for vehicle steering wheels; motors and engines for land vehicles; treads for retreading tires; 
air pumps (vehicle accessories); trailer hitches for vehicles; rearview mirrors; vehicle wheels; repair outfits for inner 
tubes; tires for vehicle wheels; remote control vehicles, other than toys; steering wheels for vehicles, luggage carriers for 
vehicles, cigarette lighters for vehicles.

Cl.14;Jewelry; jewelry products, precious stones; timepieces and chronometric instruments; precious metals and their 
alloys; coins; works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases, bracelets, 
chains, springs or glasses; key rings [trinkets or fobs]; statues or figurines (statuettes) of precious metals; cases or 
presentation cases for timepieces; medals; tie pins; badges of precious metal; cuff links; wristwatches, brooches (pins).

Cl.16;Printing products; bookbinding material; photographs; stationery; notebooks, decorative adhesives (stickers), 
adhesives (glues) for stationery or household purposes; artists' materials; paintbrushes; typewriters and office requisites 
(except furniture); instructional or teaching material (except apparatus); printing type; printing blocks; paper; cardboard; 
boxes of cardboard or paper; placards; albums; cards; books; newspapers; prospectuses; pamphlets; calendars; writing 
instruments; engravings or lithographic works of art; table linen of paper, transfers, paintings (pictures), framed or 
unframed; aquarelles; patterns for dressmaking; graphic prints; drawing instruments; handkerchiefs of paper; face towels 
of paper; table linen of paper; toilet paper; bags and small bags (envelopes, pouches) of paper or plastic for packaging; 
garbage bags of paper or of plastics; place mats of paper; inking pads; stamps; pens; slate; tickets; coasters; mats for 
beer glasses, writing materials; photograph stands.

Cl.18;Leather and imitation leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; whips, 
harness and saddlery; wallets; purses (coin purses); handbags, backpacks and wheeled bags; bags for climbers, bags for 
campers, travel bags, beach bags and school bags; vanity cases (empty); collars or clothing for animals; bags or net bags
for shopping; bags or small bags (envelopes, pouches) of leather for packaging; shopping bags; card holders; sports 
bags; garment bags; key cases; travelling sets, travelling trunks, travel cases, leather trimmings for furniture.

Cl.25;Outerwear and underwear; footwear, headgear; shirts; leather or imitation leather clothing; belts (clothing); furs 
(clothing); gloves (clothing); scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; 
underwear; swimwear and beachwear; sashes for wear; boots; money belts, children's clothing, bibs.

Cl.28;Games, toys; ornaments for Christmas trees (except illumination articles); christmas trees of synthetic materials; 
apparatus for physical education or gymnastics; fishing tackle; balls for games or play balloons; billiard tables, cues or 
balls; card or board games; ice or roller skates; scooters [toys]; sailboards or surf boards; rackets; snowshoes; skis; 
protective padding (components of sportswear); stuffed toys; games for birthdays (piñatas); playing cards; articles for 
gymnastics and sports; ice skates; roller skates; skateboards; sailboards; dolls; protective padding (components of 
sportswear); elbow guards (sports articles); shin guards (sports articles); skis; parlor games; pool tables; trampolines; 
scooters [toys]; vehicles (toys); radio-controlled vehicles (toys); vehicles with pedals, model vehicles, stationary exercise 
bicycles; building games; apparatus for physical education; golf clubs; golf clubs; golf gloves; golf bags; chips for 
gambling; coin-operated automatic game machines; portable games with liquid crystal displays; electronic video game 
machines; scale model vehicles; scale model kits, toy garages, electric car race tracks (Circuit 24), children's books not 
made of paper or cardboard.

Cl.38;Telecommunications; telecommunication information; communications by computer terminals or by fiber-optic 
networks; communications by radio or telephone; cellular telephone communication; provision of access to a global 
computer network; electronic bulletin board services (telecommunication services); connection by telecommunications to 
a global computer network; news agencies; rental of telecommunication apparatus; radio or television programs 
(broadcasts); teleconferencing services; electronic messaging services; rental of access time to global computer 
networks; electronic display services.

Cl.41;Education; training; entertainment; sporting and cultural activities; information relating to entertainment or 
education; leisure services; publication of books; lending libraries; videotape film production; rental of motion pictures; 
rental of sound recordings; rental of video cassette recorders or of radio and television sets; rental of show scenery; 
videotape editing; photography services; organization of competitions (education or entertainment); organization and 
conducting of colloquiums, conferences or congresses; organization of exhibitions for cultural or educational purposes; 
booking of seats for shows; game services provided on-line from a computer network; gambling services; publication of 
electronic books and journals on-line; electronic desktop publishing; ticket agency services; club services (entertainment 
or education); organization of sports competitions; provision of golf facilities; rental of sports equipment; rental of road 
courses for training and vehicle development; rental of sound recordings; providing photographs and videos; provision 
of non-downloadable publications online; providing museum facilities; courses for improving sports performance; driving 
courses; advanced training for athletes.
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Priority claimed from 14/08/2014; Application No. : 86366914 ;United States of America 

2954055    24/09/2014
[International Registration No. : 1235823]
4Life Trademarks, LLC
9850 South 300 West Sandy UT 84070 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Protein supplement and nutritional supplement shakes; dietary and nutritional supplements; vitamin, mineral and 
herbal supplements; immune factor preparations intended to enhance and stimulate the immune system; processed food 
supplements in the form of capsules containing cow colostrums and egg yolk; processed food supplements in the form 
of capsules containing a blend of processed herbs; processed food supplements in the form of capsules containing a 
blend of processed fruit extracts; dietary supplements formed and packaged as bars; vitamins and minerals formed and 
packaged as bars; nutritional supplement and protein supplement energy bars; dietary and nutritional drink; dietary 
supplements, vitamins, minerals, herbal supplements, and concentrated dietary supplements for nutritional drinks; herbal 
tea drink for use as a nutritional supplement; dietary supplement drink mixes; dietary supplement drinks; dietary 
supplement drinks in the nature of vitamin and mineral beverages; nutritional supplement in the nature of a nutrient-
dense, protein-based drink mix; powdered nutritional supplement drink mix and concentrate; nutritional protein 
supplement and nutritional supplement shakes; nutritional supplement protein capsules, tablets, powders, shakes and 
bars intended to support muscle building, fat burning and exercise recovery; dietary supplement protein bar; protein 
supplement shakes for supporting weight loss; protein supplement shakes for supporting muscle building; dietary 
supplements in the form of powders; powder preparations for providing additional protein and protein concentrate; and 
dietary supplements in the form of capsules and tablets containing protein.

Cl.29;Dairy-based processed foods, namely, dairy based food beverages containing whey protein, dairy-based powders 
containing whey protein and dairy based bars containing whey protein; protein whey-based bars containing cocoa; 
protein whey-based bars containing brown rice syrup.
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Priority claimed from 16/07/2014; Application No. : 14/4105702 ;France 

2954300    24/10/2014
[International Registration No. : 1235841]
ACCOR 
82 rue Henri Farman F-92130 Issy Les Moulineaux FR

Proposed to be Used
IR DIVISION
Cl.9;Magnetic, optical, memory or electronic microprocessor cards with or without contact (radio frequency, infrared or 
other), valid for all types of applications and particularly physical access control, control of access to computer systems, 
loyalty card checking; magnetic loyalty cards; software relating to the organization, operation and supervision of sales, 
promotional incentives and promotional services, particularly including customer loyalty programs provided in the 
framework of the provision of accommodation and hotel services and promotion services; smart cards [integrated circuit 
cards] relating in particular to customer loyalty programs provided in the framework of the provision of accommodation 
and hotel services and promotion services.

Cl.35;Advertising; business management; business administration; sales promotion for others; promotional activities 
for advertising purposes; dissemination of advertisements and advertising material; dissemination of information or 
advertisements by telephone, computer terminals, the press and the Internet; organization and management of 
promotional and/or advertising activities with a view to promoting customer loyalty; management of promotional offers; 
management of customer loyalty programs; commercial information services online; management of customer files; all 
these services provided in connection with the provision of accommodation and hotel services, including room 
reservation services, access to privileged services and provision of food and drink.

Cl.36;Issuance of travelers' checks; issuance of gift vouchers; management of securities accounts in the framework of 
customer loyalty programs; credit card services; issuance and distribution of tickets, coupons or any other means of 
payment or exchange, information and consulting for others relating to financial issues, calculation of bonuses or other 
discounts.

Cl.43;Hotel services and provision of food and drink; temporary accommodation; operation of motels, restaurants, 
cafeterias, tea rooms and bars (excluding clubs); operation of tourist homes, reservation of hotel rooms for travelers; 
consulting and advice (unrelated to business operation) in connection with hotels and restaurants.
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Priority claimed from 30/04/2014; Application No. : 30 2014 002 969.3/11 ;Germany 

2955093    28/10/2014
[International Registration No. : 1235861]
ALD Vacuum Technologies GmbH
Wilhelm-Rohn-Str. 35, 63450 Hanau (Germany) 

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; lifting and hoisting equipment; 
compressors, especially for recovering and recycling refrigerant gases; engines for circulating fluids; fans being parts of 
engines; industrial installations for tempering, hardening, carbonitriding, case hardening, brazing, sintering by chemical 
processes; industrial installations for metal, metalloid and metal alloy processing; transferring machines; machines for 
production of protective gases (compressor); conveyor installations; all mentioned goods including their parts and 
fittings in this class; none of the aforementioned goods are pumps or parts for pumps. 

Cl.11;Fittings in class 11, especially for industrial furnaces and machines for production of protective gases; industrial 
installations in class 11, namely industrial installations for crystal growth, machines for production of protective gases as 
control and safety apparatus, gas cleaners and purifiers, furnaces, gas quenching installations (cooling) and adsorption 
apparatuses; industrial furnaces, especially electrically, gas, oil, or induction heated industrial furnaces; industrial 
treatment installations; furnaces for metal treatment, especially for the treatment of metal or alloy parts; industrial ovens 
and furnaces [not for food or beverages], especially for vacuum heat treatment; vacuum furnaces; prefabricated furnace 
elements; stokers for use with industrial furnaces; burners, especially oil and gas burners; remelting installations, 
especially for steal and superalloys; industrial installations for melting, carbonization, gas quenching, sintering (in 
furnaces) and/or annealing, especially of metals, metalloids or metal alloys; furnaces for metallurgy; vacuum furnaces for 
use in recycling processes; drying facilities for metal treatment; tempering installations; installations, apparatuses and 
machines for heating; installations for conveying exhaust gases; chamber furnaces incorporating quenching tanks; 
vacuum chamber furnaces; cooling apparatuses; cold storage rooms; cooling elements; heating elements; heating 
apparatus for furnaces; heat exchangers; all mentioned goods including their parts and fittings in this class.
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Priority claimed from 13/06/2014; Application No. : 012995429 ;European Union 

2955094    11/12/2014
[International Registration No. : 1235884]
Dune Holdings Limited
9 Hatton Street London NW8 8PL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Spectacles; sunglasses; anti-glare glasses; protective glasses; spectacle frames; spectacle lenses; spectacle 
cases; sunglasses cases.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; handbags; purses; wallets; clutch bags; occasion bags; evening bags; day 
bags; holdalls; shoulder bags; satchels.

Cl.25;Clothing; footwear; headgear.
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2955098    19/06/2014
[International Registration No. : 1235952]
DICKINSON LEGG LIMITED
Moorside Road Winchester Hampshire SO23 7SS United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Machines for use in the tobacco industry; machines for use in the manufacture of tobacco, cigarettes and cigars; 
tobacco handling machines; machines and apparatus for preconditioning, conditioning, bulking, blending, cutting, 
shredding, stem rolling, moistening, lifting, conveying and/or wrapping tobacco and/or tobacco products; machines and 
apparatus for adjusting the moisture content of tobacco; conveyors; parts and fittings for all the aforesaid goods.

Cl.9;Process control devices for use in the tobacco industry; weighing, measuring and control apparatus and 
instruments; moisture meters; pressure, temperature and fluid flow control devices for use in the tobacco industry; parts 
and fittings for all the aforesaid goods.

Cl.11;Apparatus and instruments for drying, heating and cooling of tobacco; apparatus and instruments for drying and 
heating; parts and fittings for all the aforesaid goods.

Cl.40;Consultancy and technical information and advice relating to tobacco blending and processing machinery and 
equipment.

Cl.42;Design and planning relating to tobacco blending and processing machinery and equipment; information and 
advisory services relating to the design and planning of tobacco blending and processing machinery and equipment; 
research and development in the field of tobacco including tobacco blending and processing, cigarette design and 
manufacture, tobacco-smoke chemistry, tobacco quality assurance and tobacco testing; information and advisory 
services relating to the aforesaid research and development services.
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Priority claimed from 11/06/2014; Application No. : 666279 ;Switzerland 

2955451    18/11/2014
[International Registration No. : 1236482]
Baumann Federn AG
Speerstrasse 6 CH-8630 Rüti Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Steel springs (hardware) for use in medical technology.

Cl.7;Springs (parts of machines).

Cl.10;Springs (parts of medical apparatus) of metal for use in medical technology, all the aforesaid goods included in 
this class.
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2956670    20/11/2014
[International Registration No. : 1236544]
Trojan Treasure Holding BV
Willemsparkweg 29, NL-1071 GP Amsterdam (Netherlands) 

Proposed to be Used
IR DIVISION
Cl.9;Leather cases for mobile phones, tablets and laptops; leather cases for electronic devices; cases for mobile 
phones, tablets and laptops; cases for electronic devices; leather sleeves for mobile phones, tablets and laptops; leather 
sleeves for electronic devices.

Cl.18;Leather and imitations of leather, and goods made of these materials namely, purses, wallets, make-up bags sold 
empty, all-purpose carrying bags, bum bags, shoulder bags, hand bags, shopping bags, school bags, overnight bags, net 
bags for shopping, tote bags, duffel bags, clutch bags, leather briefcases, business card cases of leather, leather bags, 
imitation leather bags; trunks and travelling bags; umbrellas and parasols; bags, all-purpose carrying bags, bum bags, 
rucksacks, beach bags, shoulder bags, make-up bags sold empty, overnight bags, hand bags, shopping bags, school 
bags, tote bags, clutch bags; purses.

Cl.25;Clothing, footwear and headgear; gloves; mittens; belts.
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2956936    06/02/2015
[International Registration No. : 1213974]
EMBOGA, S.A.
Avenida Libertad, 44 Pol. Industrial Salinetas E-03610 Petrel (Alicante) Spain

Proposed to be Used
IR DIVISION
Cl.18;Goods made of leather and imitations of leather, namely, bags, wallets, purses, belts, cords, cases, backpacks 
and sleeves for cards; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; whips, harness and 
saddlery.

Cl.25;Clothing, footwear, headgear.
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2957145    29/10/2014
[International Registration No. : 1236842]
L&P Property Management Company
4095 Firestone Boulevard South Gate CA 90280 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Bedding components, namely, pocketed spring assemblies comprised of encased grouped metal springs.

Cl.20;Mattresses and box springs.

7016



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 26/05/2014; Application No. : 1290172 ;Benelux 

2957409    07/11/2014
[International Registration No. : 1236658]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 05/05/2014; Application No. : 3509568 ;Spain 

2957423    04/11/2014
[International Registration No. : 1236710]
Janderson Fernandes de Oliveira
Avda. Parque 9 E-32500 Carballino, Ourense Spain

Proposed to be Used
IR DIVISION
Cl.35;Wholesaling and retailing of clothing, footwear and headgear, coffee, books, CD-ROM, jewelry, accessories.

Cl.41;Education; training; entertainment services; sporting and cultural activities.

Cl.43;Services for providing food and drink; temporary accommodation.

Cl.44;Medical services.
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Priority claimed from 10/06/2014; Application No. : 012955928 ;European Union 

2957424    26/11/2014
[International Registration No. : 1236713]
RIEGL Laser Measurement Systems GmbH
Riedenburgstr. 48 A-3580 Horn Austria

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, data media devices; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; laser distance measuring equipment; 2D and 3D laser 
scanners; terrestrial, mobile, airborne, and ship borne laser scanners; laser scanners for use with, and on, manned and 
unmanned land, water and air vehicles of all kinds; optical reflectors, in particular being laser targets; software for all of 
the aforesaid products; components for all the aforesaid goods.

Cl.42;Technology services and research services; engineering services; design of computer hardware and/or software 
relating to data processing equipment and computers, laser rangefinders, 2D and 3D laser scanners, terrestrial, mobile, 
air and sea-borne laser scanners, land, air and water vehicles for agricultural, urban, building, cave, mountain, underwater 
and cloud surveying, in particular by means of laser technology; agricultural, urban, building, cave, mountain, underwater 
and cloud surveying; material testing; research in the field of environmental protection; geological-topological research; 
geological research; underwater exploration; meteorological forecasting; all the aforesaid services being provided in 
particular by means of laser technology.
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Priority claimed from 18/06/2014; Application No. : 013009402 ;European Union 

2957510    16/12/2014
[International Registration No. : 1236725]
Granuldisk AB
Jägershillgatan 15 SE-213 75 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; dish washing preparations and additives for dishwater for use in restaurants and large kitchens, 
plastic granules for cleaning dishes in dishwashers and cleaning machines.

Cl.7;Machines for laundry use and for cleaning purposes; dishwashers, machines for laundry use, machines for 
cleaning large objects and machines for cleaning heavily soiled articles, for use in large kitchens, business and industry 
and parts and fittings therefor, namely containers and baskets for dishes, carriages for dish containers; dividers for dish 
containers, holders, inserts and racks for dish containers; electric blenders; condensation separators (machine parts); 
machine tools; motors and engines (except for land vehicles); machine coupling and transmission components (except 
for land vehicles).

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; sinks, bath tubs, showers and parts and fittings therefor (included in this class).
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Priority claimed from 24/03/2014; Application No. : 012720751 ;European Union 

2957516    23/09/2014
[International Registration No. : 1236745]
King.Com Limited
Aragon House Business Centre, Dragonara Road St. Julians STJ 3140

Proposed to be Used
IR DIVISION
Cl.4;Beeswax; candles, Christmas tree candles; nightlights [candles]; perfumed candles; fragranced candles, scented 
candles.

Cl.8;Hand tools and implements (hand-operated); cutlery; razors; hygienic and beauty implements for humans and 
animals; food preparation implements, kitchen knives and cutlery; hand-operated tools and implements for treatment of 
materials, and for construction, repair and maintenance; lifting tools; nail files; hand-operated food processors.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; recorded content; information technology and audiovisual equipment; 
magnets, magnetizers and demagnetizers; optical devices, enhancers and correctors; safety, security, protection and 
signalling devices; diving equipment; navigation, guidance, tracking, targeting and map making devices; measuring, 
detecting and monitoring instruments, indicators and controllers; educational apparatus and simulators; computer games 
(software); computer game software; computer game entertainment software; downloadable software; downloadable 
electronic games; video game software; interactive multimedia computer game programs; games software for use on 
mobile phones, tablets and other electronic mobile devices; games software downloadable to mobile phones, tablets and 
other electronic mobile devices; software for use on mobile phones, tablets and other electronic mobile devices; software 
downloadable to mobile phones, tablets and other electronic mobile devices; apps featuring computer games; cases and 
covers for mobile phones, tablets, laptop computers and netbooks, portable media players, cameras and other 
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photographic equipment; lanyards [straps] for mobile phones; eyewear; eye glasses; summer glasses; sunglasses; 
mobile phone covers; mobile phone accessories; radio alarm clocks.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks; works of art and figurines of paper and cardboard, and architects' models; decoration and art materials 
and media; filtering materials of paper; bags and articles for packaging, wrapping and storage of paper, cardboard or 
plastics; stationery and educational supplies; paper and cardboard; money holders; disposable paper products; gift-
wrapping paper; cards; gift wrap; gift bags of paper or plastic; note cards; notepads; pens; pencils; pencil cases; rubber 
erasers; rulers; rubber stamps; calendars; painting sets; paper badges; stationery sets; transfers [decalcomanias]; 
diaries; school diaries; activity books.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); articles for 
cleaning purposes; unworked or semi-worked glass (except glass used in building); glassware, porcelain and 
earthenware not included in other classes; statues, figurines, plaques and works of art, made of materials such as 
porcelain, terra-cotta or glass, included in the class; unworked and semi-worked glass, except building glass; gardening 
articles, except garden tools; tableware, cookware and containers; articles for cleaning purposes; cosmetic and toilet 
utensils and bathroom articles; cages, baths and brushes for pet animals; hair brushes; water bottles; cups; plates; 
bowls; sugar bowls; baking ware; mixing bowls; cookie cutters; baking spatulas; baking trays; rolling pins; money boxes; 
travel mugs; fitted vanity cases; lunchboxes; mugs; flasks; cupcake baking cases.

Cl.22;Ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags (not included in other classes); padding and 
stuffing materials (except of rubber or plastics); raw fibrous textile materials; raw textile fibers and substitutes; goods 
made of textile and fibers; padding and stuffing materials.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; accessories for apparel, 
sewing articles and decorative textile articles; hair ornaments, hair rollers, hair fastening articles, and false hair; artificial 
fruit, flowers and vegetables; hair accessories; hair bands, hair nets; shoe laces; embroidered badges; ornamental 
novelty badges; badges for wear, not of precious metal.

Cl.43;Services for providing food and drink; temporary accommodation; restaurant, bar and catering services; 
provision of holiday accommodation; booking and reservation services for restaurants and holiday accommodation; 
retirement home services; creche services; animal boarding; rental of furniture, linens and table settings; provision of 
food and drink; take-away and cafe services for the sale of frozen yogurts.
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Priority claimed from 22/08/2014; Application No. : 665639 ;Switzerland 

2957520    24/11/2014
[International Registration No. : 1236754]
Bravado Holding AG 
Rigistrasse 1 CH-6300 Zug CH

Proposed to be Used
IR DIVISION
Cl.25;Brassieres; breastfeeding brassieres; maternity brassieres; underwear for women, namely panties (underwear), 
bikinis (underwear), thongs; nightwear; breastfeeding and maternity clothing; underwear.

Cl.35;Operation of a company selling brassieres, breastfeeding brassieres, maternity brassieres, breast pads, breast 
pads for women who are breastfeeding; operation of a company selling underwear and nightwear; retail sale via a 
computer network (the Internet) of underwear for women, bikinis, thongs, nightwear; retail sale via a computer network 
(the Internet) of breastfeeding and maternity clothing; retail sale via a computer network (the Internet) of brassieres, 
breastfeeding brassieres, maternity brassieres, women's underwear, panties (underwear), bikinis, thongs, breast pads, 
breast pads for women who are breastfeeding; retail sale via a computer network (the Internet) of underwear; retail sale 
via a computer network (the Internet) of CDs, CD-ROMs, DVDs, pre-recorded DVDs containing audio and video data 
concerning breastfeeding, pregnancy and information for young mothers, pre-recorded DVDs containing educational 
information for young mothers, pre-recorded laser disks and pre-recorded optical disks containing information for young 
mothers; retail sale via a computer network (the Internet) of cosmetics, creams, skin creams, pregnancy creams, 
breastfeeding creams, baby creams, nipple creams, diaper rash creams, hand creams, creams enriched with vitamin E.

7023



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 26/02/2014; Application No. : 14/4071844 ;France 

2957527    26/06/2014
[International Registration No. : 1236789]
International Business Machines Corporation
New Orchard Road Armonk, New York 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer equipment, namely magnetic tape units (for computers), magnetic tapes, printed circuits, 
integrated circuits, computer keyboards, compact disks (audio-video), optical disks, couplers (for computers), floppy 
disks, magnetic data media, video screens, scanners, computer printers, interfaces (for computers), readers (for 
computers), software (recorded programs), microprocessors, modems, monitors (hardware), computers, computer 
memories, computer peripheral devices, recorded computer programs and software; adapters for computers; computer 
components; data processing equipment; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video 
recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; computer 
accessories, namely communication servers; carrying cases for computers; interface cards for computers; computer 
cables and computer cable parts; fax modem cards for computers; computer accessories, namely, screen filters, 
computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, 
pagers, computer joysticks, computer mice; electronic publications, namely books, magazines and manuals containing 
information in connection with computer technology; integrated circuit cards and smart cards, integrated circuit adapters 
and smart card adapters; readers for integrated circuit cards and smart cards; microcomputers; electric power supply 
apparatus; projectors (projection apparatus); remote controllers for computers; inverters, surge protectors and 
uninterruptible power supply devices; point-of-sale terminals; computer operating system software; software for 
accessing a global computer network; database management software; document management software; software for 
finding, retrieving and receiving texts, electronic documents, graphic illustrations and audiovisual information on internal 
computer networks at company level and on local, wide-area and global computer networks; software for developing and 
software for designing websites and user manuals, in electronic format, sold as a set; documentation and instruction 
manuals recorded on electronic data media that can be operated by machine and relating to computers or computer 
programs.

Cl.42;Computer programming; software design, updating and maintenance; design of computer hardware and software 
for others, and support services in the field of computers provided by computer specialists, computer services, namely 
website creation, design and maintenance for others; analysis of computer systems, integration of computer networks 
and databases, computer programming services for others, all relating to commercial interactions on global computer 
networks; technical support services, namely repair of operating systems and computer programs provided by computer 
technicians; interconnection of computers and software, namely electronic interconnection of computers and software; 
testing of computer programs (software) and hardware (quality control and technical control); technical project studies in 
the field of computer hardware and software; computer consulting in connection with computer hardware, namely 
consulting in computer research and development; computer system analysis; computer advice and assistance 
concerning Internet use; rental of computers and software; scientific and industrial research, namely research and 
development of new products, biological research, bacteriological research, chemical research, cosmetic research, 
mechanical research, geological research, technical research, pharmaceutical research, scientific research for medical 
purposes.
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Priority claimed from 26/02/2014; Application No. : 14/4071850 ;France 

2958331    21/07/2014
[International Registration No. : 1236790]
International Business Machines Corporation
New Orchard Road Armonk, New York 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer equipment, namely magnetic tape units (for computers), magnetic tapes, printed circuits, 
integrated circuits, computer keyboards, compact disks (audio-video), optical disks, couplers (for computers), floppy 
disks, magnetic data media, video screens, scanners, computer printers, interfaces (for computers), readers (for 
computers), software (recorded programs), microprocessors, modems, monitors (hardware), computers, computer 
memories, computer peripheral devices, recorded computer programs and software; adapters for computers; computer 
components; data processing equipment; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video 
recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; computer 
accessories, namely communication servers; carrying cases for computers; interface cards for computers; computer 
cables and computer cable parts; fax modem cards for computers; computer accessories, namely screen filters, 
computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, 
pagers, computer joysticks, computer mice; electronic publications, namely books, magazines and manuals containing 
information in connection with computer technology; integrated circuit cards and smart cards, integrated circuit adapters 
and smart card adapters; readers for integrated circuit cards and smart cards; microcomputers; electric power supply 
apparatus; projectors (projection apparatus); remote controllers for computers; inverters, surge protectors and 
uninterruptible power supply devices; point-of-sale terminals; computer operating system software; software for 
accessing a global computer network; database management software; document management software; software for 
finding, retrieving and receiving texts, electronic documents, graphic illustrations and audiovisual information on internal 
computer networks at company level and on local, wide-area and global computer networks; software for developing and 
software for designing websites and user manuals, in electronic format, sold as a set; documentation and instruction 
manuals recorded on electronic data media that can be operated by machine and relating to computers or computer 
programs.

Cl.42;Computer programming; software design, updating and maintenance; design of computer hardware and software 
for others, and support services in the field of computers provided by computer specialists, computer services, namely 
website creation, design and maintenance for others; analysis of computer systems, integration of computer networks 
and databases, computer programming services for others, all relating to commercial interactions on global computer 
networks; technical support services, namely repair of operating systems and computer programs provided by computer 
technicians; interconnection of computers and software, namely electronic interconnection of computers and software; 
testing of computer programs (software) and hardware (quality control and technical control); technical project studies in 
the field of computer hardware and software; computer consulting in connection with computer hardware, namely 
consulting in computer research and development; computer system analysis; computer advice and assistance 
concerning Internet use; rental of computers and software; scientific and industrial research, namely research and 
development of new products, biological research, bacteriological research, chemical research, cosmetic research, 
mechanical research, geological research, technical research, pharmaceutical research, scientific research for medical 
purposes.
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Priority claimed from 09/04/2014; Application No. : PD2014C000452 ;Italy 

2958567    07/10/2014
[International Registration No. : 1237083]
FIERA DI VICENZA S.p.A.
Via dell'Oreficeria, 16 I-36100 Vicenza (VI) Italy

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made of these materials, not included in other classes; printed matter; bookbinding 
material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; 
typewriters and office items (except furniture); educational and teaching material (except apparatus); plastic materials for 
packaging (not included in other classes); printers' types; printing blocks.

Cl.35;Advertising; business management; business administration; office functions.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 12/05/2014; Application No. : 30 2014 029 404.4/09 ;Germany 

2958599    07/11/2014
[International Registration No. : 1237121]
MB Munich Bavaria GmbH
Weißenburger Str. 12 81667 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [programs], recorded; computer programs [downloadable software]; computer programs for 
telecommunication purpose; computer software for communication with users of portable computers; computer software 
for communication between micro computers; computer software for communication processing; wireless 
communication devices; downloadable graphics for mobile phones; music records, downloadable; downloadable ring 
tones for mobile phones; electronic publications, downloadable; communication devices; communication software; 
headphones; mobile phones; software for electronic communication network; software for online messaging system; 
software for data processing; telephones.

Cl.38;Providing online forums; computer based communications; wireless electronic data transmission; wireless 
electronic photo transmission; wireless communication services; performance of video conferences; electronic message 
transmission; electronic telecommunication services for data transmission; electronic transmission of data; electronic 
transmission of mails and messages; streaming of audio records; streaming of video records; telecommunication 
services via e-mail; telecommunication service via radiocommunication; telecommunication services via mobile phone; 
personal telecommunication services; transmission of digital audio and/or video via telecommunication.

Cl.45;On-line social networking services; dating services; mediation of contacts via social networks.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 11/05/2014; Application No. : 1289338 ;Benelux 

2959257    16/10/2014
[International Registration No. : 1237229]
Airways Aviation S.à.r.l.
124, boulevard de la Pétrusse L-2330 Luxembourg

Proposed to be Used
IR DIVISION
Cl.16;Publications, namely brochures, magazines, booklets, operating instructions, books (including manuals and 
loose-leaf books), manuals, brochures, and teaching materials in the field of aviation and air transport.

Cl.41;Instruction and training of pilots and cabin crew for aircraft and for helicopter flights; courses, seminars and 
other educational services in the field of aviation and air transport services; electronic online publications in the field of 
aircraft and helicopters, flight instructions, for training of pilots and cabin crew; organization of tests for measuring 
performance.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

 

Priority claimed from 17/03/2014; Application No. : 012700233 ;European Union 

2965196    27/08/2014
[International Registration No. : 1238181]
H & M Hennes & Mauritz AB
SE-106 38 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.21;Household or kitchen utensils and containers; combs; brushes (except paint brushes); brush-making materials; 
articles for cleaning purposes; steelwool; glass, unworked or semi-worked (except building glass); glassware, porcelain 
and earthenware not included in other classes; cooking utensils and food and beverage containers; hair combs and all-
purpose scouring sponges; hair and toothbrushes; cleaning articles, namely, steel wool; dinnerware; tableware; statues, 
figurines, plaques and works of art, made of porcelain, terra-cotta or glass; toilet cases; dishwashing brushes; trays; 
toothbrushes; gardening articles, namely, gardening gloves; laundry bins; candlesticks; liquid soap holders; cookie 
cutters.

Cl.24;Textiles and textile goods, not included in other classes; bed clothes; table cloths of textile; blankets; sheets, 
pillow cases, duvet covers; bed covers; throws; bed skirts; bed blankets; place mats (not of paper); tablecloths (not of 
paper); oilcloth for use as tablecloths; runners; table napkins of textile; linens; bath towels and hand towels; tea cloths; 
curtains for showers; curtains; coverings of plastic for furniture; furniture coverings of textile; pillow shams; woven 
blankets; quilts filled with stuffing materials; dish towels for drying.

Cl.35;Advertising; marketing and promotional services; business analysis services; business research services and 
business information services; commercial trading and consumer information services; business management; retail 
services related to lamps, lights, candles, curtain rails, hooks, window shades, bleaching preparations and other 
substances for laundry use, cleaning, polishing, scouring and abrasive preparations, soap, perfumes, ethereal oils, 
cosmetics, hair care preparations, toothpowder, toothpaste, dentifrices, essential oils for aromatherapy, toiletries, 
aftershave preparations, facial masks, face creams, antiperspirant deodorants, facial washes (cosmetic), anti-aging 
creams, baby oils, bath gel, bath salts, bath preparations namely bath additives, bath grains, bath oil, anti-bacterial soap, 
hair balm, bleaching preparations for the hair, cosmetic cotton balls, cotton sticks for cosmetic purposes, lacquer-
removing preparations, perfume, shower soap, eyebrow pencils, hair dyes, adhesives for affixing artificial fingernails, 
adhesives for affixing false eyelashes, false nails, premoistened cosmetic wipes, styling gels for the hair, hair styling 
waxes, hand creams, hair removal and shaving preparations, hair styling lotions, hair creams, shampoo, hair waving 
preparations, skin care preparations, mouth washes, not for medical purposes, non-medicated mouth sprays, make-up, 
creams for cellulite reduction, body creams (cosmetics), body scrub, body butter, lip pomades, non-medicated lip balm, 
lip gloss, lip liners, lipstick, adhesives for affixing false hair, false eyelashes, mascara, mousses (toiletries) for use in 
styling the hair, nail polish, eyelid shadow, scented body spray, oral hygiene preparations namely toothpaste, 
toothbrushes, dental gel, dental floss, body cleaning and beauty care preparations namely body care soap, body 
cleansers, body gels, body glitter, body lotion, body mist, body moisturizer, body powders, body scrubs, body wash, 
leather and shoe cleaning and polishing preparations, hair care preparations and treatments, talcum powder, rouges, 
tailors' and cobblers' wax, sun blocking lipsticks (cosmetics), sunscreen preparations, make up foundations, soaps 
namely bar soap, bath soap, deodorant soap, hand soap, shaving soap, skin soap and gels namely bath gel, shower gel, 
skin moisturizing gel, computer carrying cases, electronic publications, downloadable, downloadable mobile applications,
cases adapted for mobile phones, frames for glasses, pince-nez chains, pince-nez cords, headphones, ski goggles, swim 
goggles, cases for sunglasses, sunglasses, spectacles (optics), glasses cases, precious metals and their alloys, 
jewellery, precious stones, watches, chronometric instruments, gemstones, pearls and precious metals, and imitations 
thereof, charms (jewellery) of common metals, paste jewellery, ornamental pins, diadems, rings (jewellery), ankle 
bracelets, necklaces, pendants, chains (jewellery), tie pins, clocks and watches, cufflinks, key rings (trinkets or fobs), 
earrings, jewellery boxes and watch boxes, packaging materials made of cardboard, posters, face towels of paper, books, 
decorative paper centerpieces, table napkins of paper, decoration and art materials and media, party stationery, figures 
made of paper, graphic representations in paper, works of art and figurines of paper and cardboard and architectural 
models, charts, cardboard boxes, handkerchiefs of paper, mail order catalogues, paper and plastic bags for packaging, 
paper, cardboard and plastic for wrapping and storage, pens (office requisites), periodicals, printed publications namely 
books, magazines, brochures, newsletters, leather and imitations of leather, umbrellas and parasols, walking sticks, 
luggage, bags, wallets, evening handbags, work bags, shoulder bags, canvas bags, cases for toiletries, hand bags, tote 
bags, animal carriers and animal cages, card wallets, cosmetic purses, courier bags, laces (leather), fanny packs, 
briefcases, rucksacks, athletics bags, furniture, mirrors (looking glasses), picture frames, goods of wood, cork, reed, 
cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum or of plastics, furniture namely 
cabinets, stools, beds, cribs, cots, tables, chairs, settees, clothes hangers, clothes hooks, knobs for furniture, pillows, 
mattresses, household or kitchen utensils and containers, combs, brushes (except paint brushes), brush making 
materials, articles for cleaning purposes, steelwool, glass unworked or semi worked (except building glass), glassware, 
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porcelain and earthenware, cooking utensils and food and beverage containers, hair combs and all-purpose scouring 
sponges, hair and toothbrushes, cleaning articles namely steel wool, dinnerware, tableware, statues, figurines, plaques 
and works of art made of porcelain, terracotta or glass, toilet cases, dishwashing brushes, dish cloths, trays, gardening 
articles namely garden claws, gardening gloves, laundry bins, candlesticks, liquid soap holders, cookie cutters, textiles 
and textile goods, bed clothes, table cloths of textile, blankets, sheets, pillow cases, duvet covers, bed covers, throws, 
bed skirts, bed blankets, place mats, tablecloths, oilcloth for use as tablecloths, runners, table napkins of textile, linens, 
bath towels and hand towels, tea cloths, curtains for showers, curtains, coverings of plastic for furniture, furniture 
coverings of textile, pillow shams, woven blankets, quilts filled with stuffing materials, clothing namely suits, bathing 
drawers, swimsuits, bath robes, bikinis, belts made of leather, clothing for children, ballet suits, coveralls, pantsuits, 
pants, denims, denim jeans, neckerchiefs, garters, gloves, jackets, shorts, skirts, sportswear, underwear, dresses, 
cardigans, short sleeve shirts, shifts, hooded jumpers, maternity clothing, nightwear, overalls, pocket squares, polo neck 
jumpers, pullovers, rainwear, scarves, shirts, ties, beachwear, tanktops, tights, stockings, sweaters, t-shirts, masquerade 
costumes, waistcoats, tunics, underclothing, mitts, outerclothing namely coats, footwear namely shoes, boots, booties, 
sandals, slippers, running shoes, ballet slippers, headgear namely hats, caps, toques, visors, headbands, lace and 
embroidery, ribbons and braid, buttons, hooks and eyes, hair pins, sewing needles, hooks (embroidering crochet), 
knitting needles, artificial flowers, hair bands, hair extensions, slides (hair grips), hair nets, curlers, barrettes (hair slides); 
marketing services namely marketing analysis and marketing research; promotional marketing; promoting the sale of 
wares and services through promotional contests and the distribution of related printed material.

Cl.36;Financial services namely financial planning and management services; credit card services; monetary affairs; 
financial sponsorship to others; benevolent fund services, namely, fundraising services; real estate brokers; charitable 
fundraising services.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 07/02/2014; Application No. : 064145 ;Jamaica 

2965211    07/08/2014
[International Registration No. : 1237475]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for beta testing, crash reporting, and quantitative and qualitative analytics information 
concerning use and functionality of computer software applications; computer software for distributing computer 
software applications for beta testing; computer software development kits for beta testing computer software 
applications; computer software development tools for beta testing computer software applications.

Cl.42;Computer consulting services, namely providing quantitative and qualitative analytics information, beta testing, 
distribution, and crash reporting concerning use and functionality of computer software applications; providing online 
non-downloadable software for use in providing quantitative and qualitative analytics information, beta testing, 
distribution, and crash reporting concerning use and functionality of computer software applications; computer 
consulting services, namely design and development of mobile computer software applications.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

 

Priority claimed from 19/08/2014; Application No. : 4020140055838 ;Republic of Korea 

2965347    19/09/2014
[International Registration No. : 1237376]
PAL&C CO., LTD.
6, Mangu-ro 12-gil, Dongdaemun-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.18;Boxes of leather or leather board; envelopes for packaging of leather.

Cl.25;Clothing; money belts [clothing]; footwear; boots; sports shoes; mountaineering boots; golf wear; skirts; 
jumpers; underwear; shirts; gloves [clothing]; scarves; socks; caps [headwear]; waterproof clothing; belts for clothing.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 01/07/2014; Application No. : 013043583 ;European Union 

2965799    15/12/2014
[International Registration No. : 1237632]
Fluxana GmbH & Co. KG
Borschelstr. 3 47551 Bedburg-Hau Germany

Address for service in India/Attorney address:
KHURANA & KHURANA
FA 27, Lake City Center, Kapurbavdi Circle, Thane (W), Greater Mumbai - 400607 Maharashtra, India

Proposed to be Used
IR DIVISION
Cl.9;Laboratory instruments [other than for medical use]; crucibles [laboratory], laboratory mixers, furnaces for 
laboratory use; presses for laboratory use, in particular for compressing sample material; dosimeters, in particular for 
dosing material onto scales; scientific research and laboratory apparatus, educational apparatus and simulators; mills 
and grinding machines for laboratory use.

Cl.11;Smelting furnaces, crucible liners, furnaces for melting metals, fixed burners for use in fusion connections, 
laboratory burners, heaters for laboratory containers; furnaces, other than for laboratory use; electrically energized flask 
heaters for use in laboratories.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 01/07/2014; Application No. : 013043427 ;European Union 

2965813    18/12/2014
[International Registration No. : 1237643]
Dr. Stefan Ihde
Snakes Resort 1 85315 Vrba/Tudorovici Montenegro

Proposed to be Used
IR DIVISION
Cl.10;Dental implants; accessories for dental implants; drills and tools for dental implants.

Cl.16;Books, journals.

Cl.41;Arranging and conducting of workshops (training); providing of training; arranging professional workshop and 
training courses; job training services; arranging and conducting of workshops (training); providing of training in the field 
of health care and nutrition.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 17/06/2014; Application No. : 013004494 ;European Union 

2965868    12/12/2014
[International Registration No. : 1237980]
Urban Werner
Großgeschwenda 51 07330 Probstzella Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, namely for the maintenance and care of motor vehicles, industrial machines and parts 
therefor, excluding foundry sand and products in the fields of foundry demand and metallurgy; oil-bleaching chemicals, 
namely for the maintenance and care of motor vehicles, industrial machines and parts therefor, excluding foundry sand 
and products in the fields of foundry demand and metallurgy.

Cl.3;Washing and bleaching preparations, namely for the maintenance and care of motor vehicles, industrial machines 
and parts therefor; cleaning, polishing, scouring and abrasive preparations, namely for the maintenance and care of 
motor vehicles, industrial machines and parts therefor; soaps, namely for the maintenance and care of motor vehicles, 
industrial machines and parts therefor; oil-cleaning preparations, namely for the maintenance and care of motor vehicles, 
industrial machines and parts therefor, excluding foundry sand and products in the fields of foundry demand and 
metallurgy.

Cl.4;Engine additives and engine additive oils, including fuel system cleaners for petrol engines and diesel engines, oil 
performance enhancers; industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels 
(including motor spirit).
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 11/11/2014; Application No. : 2014/91618 ;Turkey 

2965872    08/12/2014
[International Registration No. : 1237994]
KONYA SEKER SANAYI VE TICARET ANONIM SIRKETI
Beysehir Yolu Üzeri, Merkez, Konya (Turkey)

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry, game, meat extracts, broth, processed meat, frozen meat, dried meat, fried meat, meat jellies, 
meat juices; pulses for food, namely, preserved or processed beans, chickpeas, lentil, soy beans; instant or pre-cooked 
soups, bouillon; processed olives, olive pastes, pickles; milk and milk products, namely, milk, uht milk, cheese, white 
cheese, cheese made of goat milk, cream cheese, yoghurt, ayran (drink based on yoghurt), cream, milk powder, milk 
based beverages containing fruits; edible oils and fats, butter, margarine; dried, preserved, canned, frozen fruits and 
vegetables; processed fruits and vegetables; tomato puree, tomato paste; processed and roasted chickpeas, nuts, 
peanuts, walnuts, pistachio; peanut butter, hazelnut paste, tahini (sesame seed paste); jams, marmalades, fruit jellies; 
eggs, powdered eggs; potato chips.

Cl.30;Coffee, cocoa, artificial coffee, vegetal preparations for use as coffee substitutes, cocoa-based beverages, coffee-
based beverages, chocolate based beverages; noodles, macaroni, ravioli; bread, pastry and bakery products, namely, 
pies, cakes, donuts, muffins, tarts, pizzas, sandwiches, puddings, ready cake mixes, desserts, namely, bakery desserts, 
chocolate desserts, desserts confectionery and desserts made of flour; honey, royal jelly for human consumption, 
propolis for human consumption; flavorings, other than essential oils, vanilla flavorings, sauces, tomato sauce, spices; 
yeast, baking powder; flour for food, semolina, starch for food, rice; granulated sugar, cube sugar, powdered sugar; teas, 
ice teas; confectionery, chocolates, candies, biscuits, chocolate wafers, crackers; chewing gums not for medical 
purposes; ice, ice creams, edible fruit ices; salt; processed cereals and cereal products; snacks made of cereals, corn 
flakes, oatmeal; molasses syrup for food.

Cl.32;Beers; preparations for use in the production of beer, namely, beer wort, extracts of hops; mineral water, spring 
water, table water, soda water, tonic water; fruit drinks and fruit juices, namely, apple juice, grape juice; vegetable juices, 
namely, turnip juice, tomato juice; concentrates syrups or powders used in the preparation of fruit drinks; soft drinks, 
carbonated soft drinks, soda pops; non-alcoholic drinks, namely, energy shots, energy drinks.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

2965882    02/10/2014
[International Registration No. : 1237436]
Designergy SA
Via Maderno 24 CH-6900 Lugano Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Machines for the production of electrical energy, namely photovoltaic solar modules and solar panels with 
photovoltaic and/or thermoelectric devices for generating electricity.

Cl.19;Building materials, particularly facade elements, roofing and covering for buildings containing glass, insulating 
materials, thermoelectric devices for production of photovoltaic and/or thermoelectric electricity and heat absorbers or 
absorbers with transmitters.

Cl.42;Scientific and technological services for the design, planning, research and development of solar modules and 
solar panels, facade elements, roofing and covering for buildings.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

2966855    17/11/2014
[International Registration No. : 1237968]
Obshchestvo s ogranichennoy otvetstvennostyu "Adekvatnie tekhnologii"
str.3, 36, pr-t Kutuzovsky RU-121170 Moskva Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; 
preparations for the separation of greases; bacterial preparations other than for medical and veterinary use, including 
preparations for water purification; bacteriological preparations other than for medical and veterinary use, including 
water-purifying chemicals; biological preparations, other than for medical or veterinary purposes, including preparations 
for water treating; cultures of microorganisms, other than for medical and veterinary use, including preparations for water 
purification; degreasing preparations for use in manufacturing processes.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; rust removing preparations; preparations for unblocking drain pipes; degreasers other than for use in 
manufacturing processes; scouring solutions including for septic tanks and cesspools; soaps; perfumery, essential oils, 
cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; deodorants, other than for human 
beings or for animals; disinfectants for hygiene purposes; disinfectants for chemical toilets and dry closets; bacterial 
poisons; preparations for destroying noxious animals; fungicides, herbicides.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

 

Priority claimed from 28/07/2014; Application No. : 4520140005907 ;Republic of Korea 

2966857    15/10/2014
[International Registration No. : 1238245]
Romanson Co., Ltd.
(Garak-dong) 53, Yangjae-daero 62-gil, Songpa-gu, Seoul Republic of Korea

Address for service in India/Agents address:
R. K. DEWAN & CO.
PODAR CHAMBERS, S.A.BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.14;Bracelets [jewellery]; earrings; jewelry; medals; tie pins of precious metal; rings [jewellery]; chains of precious 
metal; precious metals; clocks; parts for watches; cuff links; statues of precious metal; key rings of precious metal; 
jewelry cases of precious metal.

Cl.26;Hat ornaments, not of precious metal; trimmings for clothing; ornamental novelty badges [buttons]; hair bands; 
brooches [clothing accessories]; hair pins [not of precious metal]; buttons; shoe ornaments, not of precious metal; false 
hair.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 19/05/2014; Application No. : PD2014C000593 ;Italy 

2966878    13/10/2014
[International Registration No. : 1238265]
FIERA DI VICENZA S.p.A.
Via dell'Oreficeria, 16 I-36100 Vicenza (VI) Italy

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made of these materials, not included in other classes; printed matter; bookbinding 
material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; 
typewriters and office items (except furniture); educational and teaching material (except apparatus); plastic materials for 
packaging (not included in other classes); printers' types; printing blocks.

Cl.35;Advertising; business management; business administration; office functions.

Cl.38;Telecommunications.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 08/08/2014; Application No. : 1639711 ;Australia 

2966880    29/10/2014
[International Registration No. : 1238293]
FAL Healthy Beverages Pty Ltd
SE7.02, 247 Coward Street Mascot NSW 2020 Australia

Proposed to be Used
IR DIVISION
Cl.30;Ice cream; ice cream products; ice cream confectionery; frozen confectionery; ice cream desserts and other 
frozen desserts; confectionery ices including frozen yoghurt and all other water ice products; frozen dairy confectionery 
products; flavoured ices; chocolate, coffee and tea based beverages.

Cl.32;Beverages consisting of a blend of fruit and vegetable juices; bottled coconut water; coconut milk (beverages); 
fruit drinks and fruit juices; mineral and aerated waters and other non-alcoholic drinks; energy drinks; sports drinks (non-
medicated); isotonic drinks (not for medical purposes); electrolyte replacement beverages for general and sports 
purposes; whey beverages; syrups and other preparations for making beverages.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 20/05/2014; Application No. : 30 2014 049 139.7/07 ;Germany 

2966915    17/11/2014
[International Registration No. : 1238296]
BOGE Elastmetall GmbH
Dr.-Jürgen-Ulderup-Platz 1 49401 Damme Germany

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.7;Conventional and hydraulic engine mountings; switchable engine mountings; active engine mountings.

Cl.9;Online publications [downloadable].

Cl.12;Damper bearings; suspension turret webs; axle guide bearings; leaf spring support bearings; hydraulically 
damping bearings; stabiliser bearings; suspension subframe bearings; differential bearings; torque supports; 
transmission bearings; pedals made of plastic for vehicles; pendulum supports made of plastic; connecting rods made of 
plastic; components for airbag systems made of plastic; ball cups made of plastic; oil containers made of plastic; the 
above goods are in each case for vehicles.

Cl.16;Office products; printing products; bookbinding products; forms; photos; calendars; catalogues; paper, 
paperboard [cardboard]; brochures; posters; boxes made of cardboard or of paper; stationery; teaching aids and 
materials [except apparatus]; packaging material made of plastic, not included in other classes; printing type; printing 
blocks; magazines; newspapers, all aforesaid goods in relation to vehicles and vehicle accessories.

Cl.35;Advertising; business management; business administration; office work; marketing; public relation work; online 
advertising on a computer network; organising exhibitions and trade fairs for commercial and promotional purposes; 
staging trade fairs and exhibitions for commercial or for promotional purposes; systemization and compiling of data in 
computer databases, in particular parts lists, material master files, documents, illustrations, order lists, spare parts 
catalogues and customer service information; retail and wholesale services for vehicles and vehicle accessories, all 
aforesaid services in relation to vehicles and vehicle accessories.

Cl.38;Telecommunications; providing access to computer programs on data networks, to information on the Internet 
and to a worldwide computer network, as well as platforms and portals on the Internet.

Cl.41;Training; entertainment; sport activities; cultural activities; desktop publishing [producing publications using the 
computer]; providing electronic, non-downloadable publications online; online publication of electronic books and 
magazines; organising and holding seminars, workshops, exhibitions, media events, all aforesaid services in relation to 
vehicles and vehicle accessories.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

2966925    27/11/2014
[International Registration No. : 1238310]
WEBZEN INC.
242, Pangyo-ro, Bundang-gu, Seongnam-si, Gyeonggi-do, Korea (Sampyeong-Dong, Pangyo Digital Contents Park B Dong) Republic of 
Korea

Proposed to be Used
IR DIVISION
Cl.9;Video disk players; cellular phones; computer software [recorded]; downloadable computer software; 
downloadable computer program for on-line flash games; computers; electronic music [downloadable]; pre-recorded non-
musical videotapes; animated cartoons; downloadable electronic documents; downloadable electronic pictures.

Cl.41;Providing film information; entertainment information; providing on-line electronic publications, not 
downloadable; publication of electronic books and journals on-line; publication of books; education information; 
provision of game information; leisure information; recreation information; providing recreation facilities; game services 
provided on-line from a computer network; holiday camp services [entertainment].
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 16/05/2014; Application No. : 30 2014 003 334.8/07 ;Germany 

2966937    07/11/2014
[International Registration No. : 1237976]
Arntz Beteiligungs GmbH & Co. KG
Corveyer Allee 15 37671 Höxter Germany

Proposed to be Used
IR DIVISION
Cl.7;Components for drive systems (except for land vehicles) in particular for power transmission, including all types of 
belts including all types of open ended, joined and/or welded endlessly and endless belts exemplarily power transmission 
belts, drive belts, v-belts, hexagonal v-belts, variable speed belts, v-ribbed belts, double section v-ribbed belts, timing 
belts, double timing belts, synchronious belts, flat belts, composite belts, cluching belts, link belts, conveyor belts, lifting 
belts (for machines) and all types of joined belts, pulleys, bushings, tensioning components, tensioning plates, cam for 
belts, hubs, tubing, tensioning idlers and return idlers, connectors, also plate connectors and hinge connectors; winding 
cutting machines.

Cl.12;Components for drive systems for vehicles and/or apparatus for transportation by land, air and/or water in 
particular for power transmission including all types of belts including all types of open ended, joined and/or welded 
endlessly and endless belts exemplarily power transmission belts, drive belts, v-belts, hexagonal v-belts, variable speed 
belts, v-ribbed belts, double section v-ribbed belts, timing belts, double timing belts, synchronious belts, flat belts, 
composite belts, cluching belts, link belts, conveyor belts, lifting belts (for vehicles) and all types of joined belts, pulleys, 
bushings, tensioning components, tensioning plates, cam for belts, hubs, tubing, tensioning idlers and return idlers, 
connectors, also plate connectors and hinge connectors.
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Priority claimed from 27/05/2014; Application No. : 01290256 ;Benelux 

2966940    03/10/2014
[International Registration No. : 1237941]
Hyva Holding B.V.
Antonie van Leeuwenhoekweg 37 NL-2408 AK Alphen aan den Rijn

Proposed to be Used
IR DIVISION
Cl.7;Hydraulic tipping systems incorporating cylinder, valve, pump and tank, designed for trucks and road dumpers; 
parts and fittings for the aforesaid goods.

Cl.12;Tipping bodies for lorries (trucks); tipping apparatus (parts of trucks and wagons); parts and fittings for on road 
and off road vehicles, not included in other classes.
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2967045    02/12/2014
[International Registration No. : 1237408]
Sunscreen Umbrella Pty Ltd
45 Victor Rd PARADISE SA 5075 Australia
Adam Dubrich
45 Victor Rd PARADISE SA 5075 Australia
Leigh Warren
4 Sunnybanks Dr HAPPY VALLEY SA 5159 Australia

Address for service in India/Attorney address:
KHURANA & KHURANA
FA 27, Lake City Center, Kapurbavdi Circle, Thane (W), Greater Mumbai - 400607 Maharashtra, India

Proposed to be Used
IR DIVISION
Cl.21;Heat-insulated containers for beverages; non-electric portable coolers; coolers [ice pails].

Cl.28;Apparatus for sports games; targets.
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Priority claimed from 21/05/2014; Application No. : 660403 ;Switzerland 

2967065    12/11/2014
[International Registration No. : 1237603]
Connectik Technologies SA
Chemin du Joran 10, CH-1260 Nyon (Switzerland) 

Proposed to be Used
IR DIVISION
Cl.9;Software, communication software for connecting computer network users, computer software for creating 
searchable databases, software programs for database management, computer application software for mobile phones; 
computer e-commerce software to allow users to perform electronic business transactions via a global computer network.

Cl.35;Company networking services, business networking, event marketing services, customer loyalty services and 
customer club services for commercial, promotional and/or advertising purposes, networking services for professional 
purposes; systematization of information in computer databases.

Cl.38;Telecommunications; chat room services for social networking, telecommunication services provided via 
platforms and portals on the Internet and other media, provision of access to platforms on the Internet as well as on the 
mobile Internet; telecommunication services for receiving and exchanging information, messages, images and data.

Cl.41;Organization and provision of games and competitions via the Internet; provision of training via a global 
computer network; information about entertainment and entertainment events provided via on-line networks and the 
Internet.

Cl.42;Programming of software for Internet platforms; hosting of platforms on the Internet.

Cl.45;Social introduction services for personal purposes on the Internet, provision of information via interactive on-line 
web sites in the field of dating and to facilitate introduction of individuals and development of relationships and 
friendships.
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Priority claimed from 09/05/2014; Application No. : 30 2014 046 855.7/01 ;Germany 

2968904    07/11/2014
[International Registration No. : 1238035]
HÜTTENES-ALBERTUS Chemische Werke Gesellschaft mit beschränkter Haftung
Wiesenstraße 23-64 40549 Düsseldorf DE

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used in industry and science; chemical products for the iron and steel industry; unprocessed 
artificial resins; unprocessed plastics; artificial and synthetic resins as binders and additives for foundry moulding sand 
and core sand and for braking materials, reaming materials, abrasive materials, compression moulding materials and for 
laminating plastics; inorganic binders; binding agents for foundry moulding materials, in particular for foundry sands and 
for application in the ceramics industry; foundry auxiliaries; coatings for foundry moulds and foundry cores; core and 
mould coatings for application in the foundry industry; additives [auxiliaries] for the coating and plastics industry; 
binders for the manufacture of shaped bodies made from free flowing raw materials, for example from wood flour and/or 
from ground coconut; foundry sands; foundry sands coated with artificial resin; foundry moulding materials, in particular 
foundry moulding materials coated with artificial resin; foundry shell moulding materials; binders on the basis of a 
phenolic resin for binding of moulds and cores in foundries; core sand binders; moulding sand additives; chemical 
additives used to make foundry cores and moulds water repellent; adhesives used in industry; mould lubricants, included 
in this class; mould care agents, included in this class; salts and salt mixtures; sealing compounds for commercial 
purposes; chemical catalysts.

Cl.6;Foundry moulds made of metal; feeder sleeves for use in foundries; finished cores used in foundry engineering; 
feeders, in particular exothermic and insulating insert feeders and insulating feeder sleeves; finished cores of metal for 
foundry engineering; metallurgical products for the steel and casting industry, in particular base metals and their alloys 
as well as ferroalloys and special alloys for steel production and refining of steel; alloys for inoculation and treatment of 
molten cast iron, in particular in the form of flux-cored wires; flux-cored wires for the treatment and/or refining of molten 
steel, for inoculation and for magnesium treatment of molten cast iron; ferrosilicon and calcium silicon containing rare 
earth metals, zircon, barium, strontium, manganese, in particular containing carbon for modifying molten cast iron.

Cl.7;Refractory filters [parts of machines] for foundry engineering; refractory filters for foundry machinery or mould 
assemblies [machines], in particular to prevent the entry of impurities during pouring; refractory filters being part of 
machines, included in this class, in particular for grey cast iron, nodular graphite iron, steel and aluminium casting; 
feeder sleeves [parts of machines] for use in foundries; feeders [parts of machines] being parts of casting assembly, in 
particular exothermic and insulating insert feeders and insulating feeder sleeves; machines for the foundry industry.
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Priority claimed from 14/10/2014; Application No. : 665245 ;Switzerland 

2968941    21/01/2015
[International Registration No. : 1237799]
Clariant AG
Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire extinguishing compositions; tempering and 
soldering preparations; chemical substances for preserving foodstuffs; tanning materials; adhesives for use in industry.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.
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2968965    30/01/2015
[International Registration No. : 1238349]
SDSR - SPORTS DIVISION SR, S.A.
Rua João Mendonça, Nº 505 P-4464-503 SENHORA DA HORA, MATOSINHOS Portugal

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, goods made from these materials, included in this class, trunks, bags, 
backpacks, pocket wallets and valises, umbrellas and parasols.

Cl.25;Clothing and sportswear, footwear, headgear.
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Priority claimed from 11/08/2014; Application No. : 013163118 ;European Union 

2968975    29/01/2015
[International Registration No. : 1238350]
Deutsche Pentosin-Werke GmbH
Industriestraße 35 - 53 22880 Wedel Germany

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals, in particular synthetic fluids for hydraulic circuits, hydrocarbon based fluids for hydraulic 
circuits; chemical coolants, antifreeze, glycols and chemical products made from glycols.

Cl.4;Industrial oil and grease; lubricants; oil for hydraulic circuits.
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2969013    28/11/2014
[International Registration No. : 1237810]
Tebis Technische Informationssysteme AG
Einsteinstraße 39 82152 Martinsried/Planegg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs recorded on data media (software) designed for use in construction and automated 
manufacturing (CAD/CAM).

Cl.42;Development of computer programs recorded on data media software) designed for use in construction and 
automated manufacturing (CAD/CAM).
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Priority claimed from 14/03/2014; Application No. : 30 2014 001 780.6/09 ;Germany 

2969860    03/09/2014
[International Registration No. : 1237893]
SMA Solar Technology AG
Sonnenallee 1 34266 Niestetal Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus and instruments for the measuring and analysis of electricity; software, electrical display apparatus; 
data processing apparatus.

Cl.37;Installation, repair and maintenance of solar, photovoltaic and energy supply installations; the aforesaid services 
including being servicing within the framework of replacement part guarantees and availability guarantees; maintenance 
and exchange of replacement parts through customer services, namely equipment installation and handling of repairs, 
information regarding the installation as well as regarding repair and maintenance of solar, photovoltaic and energy 
supply installations, by means of call centers.

Cl.38;Providing access to an Internet platform for the management and the presentation of the performance data of 
energy management tools.

Cl.42;Monitoring, namely inspection (technical validation) of solar, photovoltaic and energy supply installations; 
technical consultancy in the field of power supply; technical analysis of solar, photovoltaic, and energy supply 
installations; technical consultancy in the field of solar, photovoltaic and energy supply installations; technical 
consultancy concerning solar, photovoltaic and energy supply installations.
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Priority claimed from 06/05/2014; Application No. : 86273211 ;United States of America 

2969887    21/10/2014
[International Registration No. : 1237908]
Sequenom, Inc.
3595 John Hopkins Court San Diego CA 92121 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Scientific, laboratory, clinical, medical and technological research and analysis services in the fields of nucleic 
acid analysis, prenatal diagnosis, and genetics, infertility testing, and testing of products of conception; genetic, prenatal 
and diagnostic testing for research purposes; nucleic acid based testing for research purposes.

Cl.44;Medical services; genetic, prenatal and diagnostic testing for medical purposes; nucleic acid based testing for 
medical purposes; medical services in the fields of nucleic acid analysis and prenatal diagnosis and genetics, infertility 
testing, and testing of products of conception; diagnosis and monitoring of patients through the use of nucleic acid 
analysis; medical monitoring and reporting services; providing online medical record services.
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2969999    04/07/2014
[International Registration No. : 1238124]
Anki, Inc.
55 Second Street, 15th Floor San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Robots for educational use, software for use and controlling and operating robots.

Cl.28;Robots for personal and hobby use.
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Priority claimed from 07/05/2014; Application No. : 012855441 ;European Union 

2970959    31/10/2014
[International Registration No. : 1237579]
FOSTIROPOULOS, Nikolaos
Am Ruschgraben 33A 76139 Karlsruhe Germany

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications; information about telecommunication; providing communications links to a worldwide 
computer network; providing user access to computer programmes in data networks; forums [chat rooms] for social 
networking; provision of on-line forums; provision of video conferencing services; electronic mail; electronic exchange of 
messages via chat lines, chat rooms and internet forums; computer aided transmission of messages and images; 
telecommunications by means of platforms and portals on the internet; teleconferencing services; transmission of digital 
files; provision of video conferencing services.

Cl.41;Providing of training; entertainment; sporting and cultural activities, in particular providing of training and further 
training, professional further training and qualification, arranging and conducting of seminars, coaching; coaching 
[training]; videotaping; vocational retraining; practical training [demonstration]; language interpreter services; services of 
schools [education]; sign language interpretation; presentation of live performances; educational examination; subtitling; 
provision of tuition; correspondence courses; publication of texts, other than publicity texts; providing on-line electronic 
publications, not downloadable; arranging and conducting of conferences, congresses and symposiums; advisory 
services relating to education; tutoring; provision of training courses; sports training; arranging and conducting of 
seminars and workshops (providing of training); arranging and conducting of colloquiums.

Cl.42;Updating of computer software; cloud computing; installation and maintenance of software; server hosting; 
software as a service [SAAS]; technical advice and consultancy relating to computer software; rental of computers and 
software.
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Priority claimed from 22/10/2014; Application No. : 86431608 ;United States of America 

2971071    29/10/2014
[International Registration No. : 1238241]
Infor (US), Inc.
13560 Morris Road, Suite 4100 Alpharetta GA 30004 United States of America

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
N-128 PANCHSHEEL PARK, NEW DELHI- 110017.

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software for product lifecycle management.

Cl.42;Software as a service (SAAS) services, namely, hosting software for use by others in the field of product lifecycle 
management; cloud computing featuring software for use in product lifecycle management applications.

7057



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 07/08/2014; Application No. : 2014-066694 ;Japan 

2971079    16/09/2014
[International Registration No. : 1237507]
KABUSHIKI KAISHA TOYOTA JIDOSHOKKI
1, Toyoda-cho 2-chome, Kariya-shi Aichi 448-8671 Japan

Proposed to be Used
IR DIVISION
Cl.7;Spinning frames; other textile machines and apparatus.

Cl.23;Threads and yarns [other than degreased waste threads and yarns]; degreased waste threads and yarns.
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2971082    24/10/2014
[International Registration No. : 1237556]
American Express Marketing & Development Corp.
200 Vesey Street New York NY 10285 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.16;Magazines in the field of luxury lifestyle and travel.

Cl.41;Providing on-line magazines in the field of luxury lifestyle and travel.
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Priority claimed from 06/06/2014; Application No. : 012946364 ;European Union 

2971108    20/10/2014
[International Registration No. : 1238227]
Kemper System GmbH & Co. KG
Holländische Str. 32-36 34246 Vellmar Germany

Address for service in India/Attorney address:
KHURANA & KHURANA
FA 27, Lake City Center, Kapurbavdi Circle, Thane (W), Greater Mumbai - 400607 Maharashtra, India

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, in particular preparations for preserving and waterproofing cement and concrete; 
adhesives used in industry; unprocessed plastics, in particular in the form of compounds, granulates, chips, powders 
liquid and dispersions; raw plastics in the form of liquids, liquid coatings [chemical]; waterproofing membranes in liquid 
chemical form for use in construction; protective coatings for application in liquid form for use on concrete (other than 
paints or oils), weatherproof chemical coatings, other than paints, coatings for renovating floor coverings (other than 
paints or oils), chemical preparations for sealing, chemical sealing grout for use in the construction industry.

Cl.17;Packing, stopping and insulating materials, in particular waterproofing, sealing, priming and hydrophobing 
agents; sealants for joints, jointing compounds for building; plastic-based insulating paints and insulating varnish; goods 
of plastic in the form of boards, blocks, poles, cord, bands and in particular foils, other than for packaging; insulating 
varnish, plastic-based insulating varnish; joint filling compounds, joint packings, sealants for joints, compounds for 
jointing, sealing films of plastic (other than for packaging), joint packings, caulking and stopping materials; 
weatherstripping compositions, sealants for buildings.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen, building paper, 
building cardboard (asphalted); granules for road marking; cementitious waterproofing coatings; plastic-based liquid 
ceiling and wall tiles, plastic-based liquid floors; bitumen-based sealants for roofing; bitumen based compositions for 
building purposes; levelling compounds and mastics.
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Priority claimed from 08/12/2014; Application No. : 013536024 ;European Union 

2971834    18/12/2014
[International Registration No. : 1237782]
DST-Chemicals A/S
Merkurvej 27B DK-6000 Kolding Denmark

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
N-128 PANCHSHEEL PARK, NEW DELHI- 110017.

Proposed to be Used
IR DIVISION
Cl.1;Degreasing agents [not for household use]; degreasing solvents for use in manufacturing processes; degreasing 
agents for use in manufacturing processes; agents for degreasing for use in a manufacturing process; chemical 
degreasing agents for use in manufacturing processes; chemical degreasing liquids for use in manufacturing processes; 
degreasing materials for use in manufacturing processes; degreasing preparations for use in manufacturing processes; 
degreasing liquids for use in manufacturing processes; chemical additives; chemical synergists for use in industry; 
industrial chemicals and natural fertilizers; detergents for use in manufacture and industry.

Cl.2;Rust preventatives; rust resisting substances; preservatives against rust; rust proofing preparations; anti-rust 
products; anti-rust treatments; anti-rust compounds; anti-rust preparations.

Cl.3;Scouring solutions; rust removing preparations; degreasing preparations for engines; rust removers; cleaning 
preparations.
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2971835    12/12/2014
[International Registration No. : 1237783]
JANG, Man Joon
1308, 10, Seocho-daero 58-gil, Seocho-gu Seoul Republic of Korea

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.14;Gemstones; boxes of precious metal; key rings of precious metal; clocks; wristwatches; watch bands; cases for 
clock- and watchmaking; parts for watches; jewelry; paste jewelry [costume jewelry]; semi-precious stones; badges of 
precious metal; medals of precious metal; chains [jewelry]; chains of precious metal; bracelets [jewelry]; ornamental pins;
hat ornaments of precious metal; tie pins; tie clips; precious metals; earrings; ornaments [jewelry]; rings [jewelry]; 
necklaces [jewelry]; brooches [jewelry]; cuff links; works of art of precious metal.

Cl.18;Bags; multi-purpose purses [handbags]; rucksacks; beach bags; briefcases; shopping bags; net bags for 
shopping; shoulder bags; bags for sports; suitcases; business card holders (leatherware); credit card cases [wallets]; 
card cases [notecases]; travelling bags; backpacks for carrying babies; purses; trunks [luggage]; handbags; school bags;
vanity cases, not fitted; fur; leather; leather, unworked or semi-worked; clothing for pets; collars for pets; umbrellas; 
parasols; walking sticks; key cases of leather.

Cl.25;Money belts [clothing]; footwear; sandals; slippers; non-slipping devices for footwear; boots; shoes; sports 
shoes; athletic footwear; inner soles; clothing for sports; outerclothing; training wear; ready-made clothing; clothing for 
children; layettes [clothing]; underclothing; singlets; coats; pelerines; suits; jackets [clothing]; skirts; trousers; shirts; 
knitwear [clothing]; bath robes; shower caps; sweaters; nightwear; vests; beach clothes; bathing suits; panties; 
brassieres; neckties; stockings; leggings [leg warmers]; mufflers [clothing]; scarfs; shawls; stoles; winter gloves; gloves 
[clothing]; hats; headwear; ear muffs [clothing]; muffs [clothing]; waterproof clothing; belts [clothing].

Cl.38;Communications by fiber [fibre] optic networks; transmission of information via optical telecommunication 
networks; transmission of information via national and international networks; providing access to databases; paging 
services [radio, telephone or other means of electronic communication]; message sending; satellite transmission; 
providing internet chatrooms; providing user access to global computer networks; providing telecommunications 
connections to a global computer network; electronic bulletin board services [telecommunications services]; sending of 
electronic messages; electronic mail; telephone services; communications by telephone; computer aided transmission of 
messages and images; communications by computer terminals; providing telecommunication channels for teleshopping 
services; telex services; transmission and reception of database information via telecommunication networks; 
teleconferencing services; television broadcasting; telegraph services; telecommunications routing and junction 
services; rental of telecommunication equipment.
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Priority claimed from 03/06/2014; Application No. : 86299437 ;United States of America 

2971846    29/10/2014
[International Registration No. : 1238780]
ZeniMax Media Inc.
1370 Piccard Drive Rockville, MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer and video game software; downloadable software for use in computer and video game development, 
simulations, and visualizations; game software development tools for the creation and modification of computer and 
video games.

Cl.42;Providing temporary use of web-based game software development tools for use in development, creation, 
modification, and deployment by others for the creation of computer and video games.
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Priority claimed from 23/10/2014; Application No. : 013396411 ;European Union 

2971848    07/11/2014
[International Registration No. : 1238791]
BIOKIT S.A.
Can Male, s/nº Lliça d'Amunt E-08186 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic reagents for medical or veterinary use; immunoassay reagents for medical or veterinary use; medical 
reagents for clinical use; reagents for clinical analysis for medical or veterinary use; reagents for microbiological analysis 
for medical or veterinary use; reagents for use in analyzers for medical or veterinary purposes; reagents for in-vitro use in 
laboratories for medical or veterinary purposes; chemical reagents for testing for medical or veterinary use.

Cl.10;Medical apparatus and instruments for analysis in laboratories and clinical diagnosis of human diseases, 
specifically automatic immunoassay analyzers and automatic instruments for the administration and incubation of 
reagents.

Cl.42;Scientific and technological services, as well as research and development of new products in the field of 
chemical reagents and biology, biotechnology, virology, parasitology, bacteriology, coagulation, particle physics, enzyme 
immunoassays, genetic and chemical engineering of proteins; industrial analysis and research services; advisory 
services relating to chemical reagents; laboratory services; analysis and testing services in laboratories; clinical testing; 
testing of materials.
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Priority claimed from 27/06/2014; Application No. : 013033741 ;European Union 

2971966    19/12/2014
[International Registration No. : 1238585]
Luc Belaire International Ltd.
12 Merrion Square Dublin 2 Ireland

Proposed to be Used
IR DIVISION
Cl.25;Clothing; footwear; headgear; hats; jackets; pants; shirts; shoes; sneakers.

Cl.33;Alcoholic beverages (except beers); sparkling wines; wine.
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2972010    12/12/2014
[International Registration No. : 1238617]
CITEL
2 rue Troyon F-92310 SEVRES France

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; computer, telematic and telephone apparatus; computers; apparatus for connection 
and adaptation to computer installations; electric and electronic apparatus and instruments for protection of multi-line 
networks or installations, telematic or telephone terminals, particularly for protection against voltage surges, interference 
or lightning; electrical connections, connections for electric lines, electric relays; electric ducts; electricity conduits; 
electric transformers for low voltage networks; electric and electronic components particularly lightning conductors or 
gas-filled spark gaps.

Cl.11;Lighting apparatus; lamps; gas lamps; street lights, public and private LED lighting apparatus, LED headlights 
and spot lights.
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Priority claimed from 11/04/2014; Application No. : 012784724 ;European Union 

2972034    05/08/2014
[International Registration No. : 1238639]
Aspöck Systems GmbH
Enzing 4 A-4722 Peuerbach Austria

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.9;Surveying apparatus; photographic apparatus; cinematographic apparatus; optical apparatus; weight measuring 
instruments; measuring instruments; signalling apparatus; checking (supervision) apparatus; life saving apparatus; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
battery cases; connections for electric lines; holders for electric coils and other electric components; recorded computer 
software; electrical sockets; electrical power adaptors; plugs; electric dimmers for light; electrical cables; cable 
assemblies; identification threads for electric wires; electric cable clips; electric power feeders and power distributors for 
lights; electric discharge lamps for signalling purposes; optical signal transmitters; vehicle breakdown warning triangles; 
integrated circuits; signs, luminous; light reflecting foils; signalling panels and warning signs; warning lights; flashing 
hazard warning lights; indication and warning lights; light conducting filaments (optical fibres); loudspeakers; cameras 
(photography); distance warning and distance regulating installations; camera systems for collision control; camera 
systems for recording the environment; monitors; navigation instruments and apparatus; sensor; measuring instruments; 
optical signalling devices; acoustic signalling devices; electric contacts; acoustic signal transmitters; junction sleeves for 
electric cables; commutators; electrical apparatus for commutation; electric timer switches; electrical fuses; signalling 
lamps; luminous signalling panels; electric voltage and current converters; resistances, electric; electrical sockets; 
socket distributors; electric couplings; electric cable connectors; cable branch boxes; mechanically, hydraulically or 
electrically operating apparatus for adjusting and regulating the luminous range of headlights; checking (supervision) 
apparatus for lamps; electric mirror adjusting apparatus; level control and regulating apparatus; optical headlamp 
adjustment apparatus; control and regulating apparatus for headlights and lights, in particular led headlights and led 
lights; current and voltage measuring instruments; control apparatus for washing installations, in particular for light 
cleaning lanterns.

Cl.11;Apparatus for lighting; unit heaters; steam generating apparatus; cooking appliances; cooling apparatus; drying 
apparatus; apparatus for ventilating; apparatus for supplying water; lighting installations for vehicles of all kinds; bicycle 
lights; lamps for directional signals for vehicles; lighting apparatus and lights for vehicles; lighting apparatus for 
vehicles; rear lights for vehicles; lights for vehicle registration plates; brake lamps; reversing headlights; mist lamps; 
sockets for electric lights; electric incandescent and gas discharge lamps; interior and exterior lights for vehicles; 
transparent and translucent covers for vehicle lights; lighting housings; headlights for vehicles of all kinds; reflectors for 
lamps and lights; side lights and outline lights for vehicles of all kinds; holders for vehicle lights; evaporators and 
evaporator units; light emitting devices.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; direction indicators for bicycles and vehicles; bumpers 
for automobiles; reversing alarms for automobiles; acoustic signalling devices for vehicles.

Cl.17;Goods of plastic or rubber (semi-finished goods); packing, stopping and insulating materials made of rubber; 
flexible pipes, not of metal; plastic injection mouldings, being semi-finished products of plastic and rubber; insulators for 
cables and cable bushings of rubber; seals for cable bushings of rubber.

Cl.35;Advertising; business management; business administration; office functions; retailing, online or catalogue mail 
order, including via the internet, in the fields of surveying, photographic, cinematographic, optical, weighing, measuring, 
signalling, checking (supervision), life-saving apparatus, apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity, battery cases, connections for electric lines, holders for 
electric coils and other electric components, recorded computer software, electric junction boxes, adapters, plugs, 
electric light dimmers, electric cables, wiring harnesses, identification threads for electric wires, electric cable clips, 
electric power supply lines and power distributors for lights, electric discharge lamps for signalling purposes, optical 
signal transmitters, vehicle breakdown warning triangles, printed circuits, luminous signs, luminous foils, signalling 
panels and warning signs, warning lights, flashing hazard warning lights, indication and warning lights, light conducting 
filaments (optical fibres), loudspeakers, cameras, distance warning and distance regulating installations, camera systems 
for collision control, camera systems for environment detection, screens, navigational instruments and apparatus, 
sensors, measuring apparatus, optical signalling devices, acoustic signalling devices, wear contacts, acoustic signal 
transmitters, junction sleeves for electric cables, switches, electric switching apparatus, electric timer switches, electric 
fuses, signal lights, luminous signalling panels, electric voltage and current transformers, electric resistances, electric 
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sockets, socket distributors, electric connections, cable connectors, cable branch boxes, mechanically, hydraulically or 
electrically operating apparatus for adjusting and regulating the luminous range of headlights, checking (supervision) 
apparatus for lamps, electric mirror adjusting apparatus, level control and regulating apparatus, headlight adjustment 
apparatus, control and regulating apparatus for headlights and lights, in particular led headlights and led lights, current 
and voltage measuring apparatus, control apparatus for washing installations, in particular for light cleaning installations, 
alarm installations, light-emitting diodes, optical lamps, apparatus for lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating and water supply, lighting installations for vehicles of all kinds, lights for two-wheeled 
vehicles, lamps for directional signals, lighting apparatus and lights for vehicles, vehicle reflectors, rear lights for 
vehicles, registration plate lights for vehicles, brake lights, reversing headlights, fog lights, sockets for electric lights, 
electric incandescent and gas discharge lamps, interior and exterior lights for vehicles, transparent and translucent 
covers for vehicle lights, light housings, headlights for vehicles of all kinds, reflectors for lamps and lights, side lights 
and outline lights for vehicles of all kinds, holders for vehicle lights, reflectors, vehicles, apparatus for locomotion by 
land, air or water, direction indicators for bicycles and vehicles, bumpers for automobiles, reversing alarms for motor 
vehicles, acoustic signalling devices for vehicles, goods of plastics and rubber (semi-finished products), packing, 
stopping and insulating materials of rubber, flexible pipes, not of metal, plastic injection mouldings, being semi-finished 
products of plastic and rubber, insulators for cables and cable bushings of rubber, seals for cable bushings of rubber.
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2972105    12/09/2014
[International Registration No. : 1239033]
GoEuro Corp.
3318 Broadway, Suite 2R Astoria NY 10405 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Computerised file management; composing advertisements for use as web-pages; compilation of directories for 
publication on the internet; collating, systematic ordering, storing, analysing and retrieving data and information; 
business administration services for the processing of sales made on the internet; business research; database services, 
namely the compilation and systemisation of data in computer databases; information and advisory services relating to 
the aforementioned services; providing information by means of a global computer network in relation to the aforesaid 
services; provision of space on web sites for advertising goods and services.

Cl.38;Providing user access to the internet and other computer networks; providing telecommunications connections 
to the internet; providing user access to computer networks including the internet to facilitate electronic commerce and 
shopping; receiving and exchanging information, messages, text, sound, images and data; computer-aided transmission 
of information, messages, text, sound, images and data; provision of access to information, text, sound, images and data 
via communications and computer networks; services for access to a communications or computer network; 
transmission and display of information from a computer stored database; data communication; cellular telephone 
communication; database services, namely the transmission of data from a database; advice, information and consulting 
services relating to all the aforesaid services.

Cl.39;Booking of seats (travel); organizing and arranging travel; travel agency services for booking travel; ticket 
reservation (travel); organising of excursions; travel tour organizing; tourist information services relating to travel; 
providing tourist travel information; travel booking agencies; travel reservation; providing computerised travel and 
reservation services; organising travel tours by means of an electronic search engine; arrangement of transport; 
organisation of flights, train journeys, bus journeys, boat trips, cruises and travel tours; escorting of travellers and 
sightseeing; vehicle rental information; consultancy and advisory services relating to the aforesaid services; providing 
information by means of global computer network in relation to the aforesaid services.

Cl.42;Design and development of computer hardware and software; computer hardware and software consultancy; 
maintenance and updating of computer software; providing internet search engines; database services, namely computer 
programming.

Cl.43;Providing temporary accommodation; arranging of accommodation for holiday makers; hotel reservations; 
restaurant reservation services; hotel restaurant reservation services; providing online information about restaurants, 
accessible via a computer database or the internet or via a mobile telephone; information and advice relating to any of the 
aforesaid services; providing information by means of a global computer network in relation to the aforesaid services.
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2972106    31/10/2014
[International Registration No. : 1239042]
HABERMETRE HABER ANALIZ ANONIM SIRKETI
Kosuyolu Mah. Cenap Sahabettin Sokak No:9/1 Kadikoy Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.38;Radio and television broadcasting services; telecommunication services; providing access to Internet; news 
agencies.

Cl.41;Education and training; arranging and conducting of conferences, congresses and seminars; sporting and 
cultural activities; entertainment; publication and editing of printed matter, including magazines, books, newspapers, 
other than publicity texts; electronic publication services; production of movie films, radio and television programmes; 
news reporters services; photographic reporting services; photography; translation.

Cl.42;Scientific and industrial analysis and research services; engineering; computer services, namely, computer 
programming, computer virus protection services, computer system design, creating, maintaining and updating websites 
for others, computer software design, updating and rental of computer software, providing search engines for the 
Internet, hosting websites; computer hardware consultancy, rental of computer hardware; industrial design services, 
other than engineering, computer and architectural design; graphic arts designing; authenticating works of art.
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Priority claimed from 19/09/2014; Application No. : 302014060898.7/09 ;Germany 

2972110    15/10/2014
[International Registration No. : 1239034]
Hübner GmbH & Co. KG
Heinrich-Hertz-Straße 2 34123 Kassel Germany

Proposed to be Used
IR DIVISION
Cl.9;Surveying apparatus and instruments; optical apparatus and instruments; measuring, signalling and electric 
regulating apparatus and instruments; hardware for data processing, computer; computer software; radar based 
measuring and surveying apparatus and instruments; oscillators, optical parametric oscillators; lasers not for medical 
use.

Cl.10;Lasers for medical use.
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2972957    30/07/2014
[International Registration No. : 1238399]
Zentralverband des Deutschen Bäckerhandwerks e. V.
Neustädtische Kirchstraße 7a 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, pamphlets, newspapers, periodicals, books, catalogues, newsletters and prospectuses, and 
advertising materials of paper and/or cardboard, decalcomanias and stickers of paper and/or plastic, all for and relating to 
the baking industry.

Cl.35;Distribution of printed matter, pamphlets, newspapers, periodicals, books, catalogues, newsletters and 
prospectuses, and advertising materials of paper and/or cardboard, decalcomanias and stickers of paper and/or plastic, 
all for and relating to the baking industry, in particular in connection with the arranging of trade fairs and exhibitions for 
the baking industry; public relations, advertising, marketing studies, market analysis and marketing, for others; business 
consultancy; business management and organization consultancy services; procurement services, for others; acquisition 
of goods and services for other companies; business consultancy and advisory services; compilation of statistics; 
professional business consultancy; publication of publicity texts; organisation and conducting of exhibitions and trade 
fairs for commercial or advertising purposes; business organisation consultancy; personnel management consultancy; 
presentation of companies on the internet and other media; production of promotional films; publication of printed matter 
(including in electronic form), for advertising purposes, for and relating to the baking industry; secretarial services; 
search for sponsorship, consumer advice; rental of advertising space, including on the internet; arranging of trading and 
economical contacts, also over the internet; planning, arranging and conducting of trade fairs, exhibitions; conducting of 
trade fairs and exhibitions for the baking industry; publication and distribution of advertising materials, all for and relating 
to the baking industry.

Cl.41;Planning, arranging and conducting of congresses and meetings in connection with the baking industry; 
publication of books, periodicals, newsletters and prospectuses for the baking industry; vocational guidance; coaching; 
services of a publishing firm except printing; educational services; correspondence courses; publication of texts, other 
than publicity texts; publication and distribution of printed matter (including in electronic form), other than for advertising 
purposes; training; organisation of competitions; education and entertainment; publication and distribution of printed 
matter, pamphlets, newspapers, periodicals, books, catalogues, newsletters and prospectuses of paper and/or cardboard, 
decalcomanias and stickers of paper and/or plastic, all for and relating to the baking industry, in particular in connection 
with the arranging of trade fairs and exhibitions for the baking industry; consultancy with regard to the conducting and 
arranging of these events, and arranging of participation therein.
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Cl.42;Provision of search engines for the Internet; packaging design services; research and development (for others); 
providing or rental of electronic memory space (webspace) on the Internet; consultancy with regard to stand design.
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2973015    11/11/2014
[International Registration No. : 1238725]
Ritterwand GmbH & Co. KG Metall-Systembau
Rösseweg 5-7 71154 Nufringen Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal, transportable buildings of metal; materials of metal 
for railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes 
and tubes of metal; goods of common metal not included in other classes; windows, doors, door frames, door fittings, 
door handles and latch bars, door locks (non-electrical), partitions, wall elements, ceiling elements, metal frames for 
doors, walls, partitions and room ceilings, panel boards of metal, ventilation gratings, support brackets (of metal) for 
ceilings, portable partitions comprising frames of metal, partitions with frames of metal profiles and panel boards of metal 
with sound-absorbing characteristics for open-plan offices, metal frames, all aforesaid goods of metal, gas pipes of metal.

Cl.11;Pipes (parts of sanitary installations), apparatus for lighting, heating, steam generating, cooking, refrigerating, 
drying, ventilating, water supply and sanitary purposes.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal, materials for insulation of electricity, heat or sound; semi-worked plastic substances in the form of sheetings, 
films, plates or rods; gaskets, sealants, insulation fibres, insulating refractory materials, pipes, sound proofing materials, 
heat insulating materials, portable partitions with panel boards with sound-absorbing characteristics as partitioners for 
open-plan offices, sound proofing panel boards of metal or not of metal.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; non-metallic transportable buildings; 
monuments, not of metal, partitioners (not of metal), window elements (not of metal), panel boards (not of metal), 
alabaster glass, building glass, safety glass, plate glass (windows) for building, insulating glass for building, window 
glass, except for vehicle windows, window glass for building, windows and doors not of metal, partitions with frame 
profiles not of metal and panel boards not of metal with sound-absorbing characteristics for open-plan offices.

Cl.37;Building construction; construction work, repair work, and maintenance work inside factory and office buildings; 
installation services; repair of apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, 
water supply and sanitary purposes; assembly and installation of metal frames, panel boards, glass panes, windows, 
doors, door locks, sealants for the creation of separation walls or partitions; repair and maintenance of metal frames, 
panel boards, glass panes, windows, doors, door locks, sealants for the creation of separation walls or partitions.
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Priority claimed from 09/12/2014; Application No. : 667609 ;Switzerland 

2973019    22/12/2014
[International Registration No. : 1238830]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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2973635    26/06/2014
[International Registration No. : 1238942]
Marshall Amplification plc
Denbigh Road Bletchley, Milton Keynes, Buckinghamshire MK1 1DQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic audio apparatus and instruments; sound recording, manipulating, amplifying, reproducing 
and transmitting apparatus; electrical and electronic apparatus and instruments, all for audio amplification, for the 
graphic equalisation of sound signal frequencies, for mixing sound tones, altering sound tones, or effecting echo, delay 
and other effects; sound amplifiers; amplifiers for sound reproducing equipment and for use with musical instruments; 
amplifiers complete with loudspeakers and cabinets; valve and digital guitar amplifiers; sound reverberation units; sound 
mixing, processing and synthesizing apparatus; sound mixers; sound-mixer units; microphones, headphones; 
loudspeakers; horn-type speakers, loudspeaker cabinets; cases for loudspeakers; foot pedals and foot switches for 
processing, amplifying or distorting sound; foot switches and effects pedals for use with electrical musical instruments; 
sustain pedals, expression pedals, delay pedals, all being electronic effects pedals; radios; MP3 players; portable and 
handheld digital electronic devices for recording, organizing, transmitting and processing audio, data and video files and 
electronic accessories therefore; docking stations; stands for MP3 players; stereo amplifier and speaker base stations; 
CD, DVD and MP3 cases; computer games; interactive games software recorded on DVDs; computer software for 
recording sound; electronic tuners; amplifier tuners; computer software for tuning instruments; remote control apparatus;
apparatus for controlling amplifiers; computer software; computer software for controlling amplifiers; application 
software; application software for sound recording, manipulating, amplifying, reproducing and transmitting apparatus; 
computer software for sound recording, manipulating, amplifying, reproducing and transmitting apparatus; audio 
processing apparatus; speakers; speakers [audio equipment]; software to control and improve audio equipment and 
sound quality; audio playback software; firmware; computer firmware; interactive computer software; apparatus for the 
processing of sound; downloadable musical sound recordings; sound data file; data transmitting apparatus; software for 
remote diagnostics; telecommunications devices; hand-held computers; mobile phones; computer software for 
communicating with users of hand-held computers; sunglasses; eyeglasses; eyeglass frames; eyeglass cases; 
spectacles [optics]; spectacle glasses; spectacle frames; spectacle cases; mouse mats; magnets, refrigerator magnets; 
calculators; computer software for use with any of the aforesaid goods; parts and fittings for the aforesaid goods.

Cl.38;Data transmission and data broadcasting; access to content, websites and portals; audio broadcasting; 
broadcasting of video and audio programming over the internet; broadcasting services; communication services for the 
electronic transmission of data; data streaming; data transmission services; delivery of digital music by 
telecommunications; digital transmission services; electronic transmission of data; transfer of data by 
telecommunications; transmission of data by audio-visual apparatus.

Cl.41;Providing of tutorial sessions in relation to reproducing sound; arranging of music demonstrations for 
entertainment purposes; arranging of musical entertainment; audio entertainment services; musical entertainment 
provided via the internet; musical entertainment services; providing on-line music, not downloadable; provision of 
information relating to electrical and electronic audio apparatus and instruments for educational, cultural or entertainment
purposes; provision of musical entertainment; arranging of demonstrations relating to sound and amplifying information 
for educational, cultural or entertainment purposes.
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Priority claimed from 10/07/2014; Application No. : 665820 ;Switzerland 

2973650    19/12/2014
[International Registration No. : 1239099]
CARTIER INTERNATIONAL AG
Hinterbergstrasse 22, Postfach 61 CH-6312 Steinhausen Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Jewelry; jewelry products; precious stones; precious metals and their alloys; pearls (jewelry); cuff links; tie clips; 
rings (jewelry); bracelets (jewelry); earrings; necklaces (jewelry); broaches (jewelry); charms; key rings of precious metal; 
works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; timepieces and chronometric 
instruments; watches; chronometers; wall clocks; small clocks; watch straps; cases or presentation cases for timepieces;
medals.

Cl.35;Presentation of jewelry, jewelry products, works of art, timepieces, watches, precious stones, precious metals on 
communication media for retail sale; online retail store services for jewelry, jewelry products, watches, precious stones; 
commercial advice for the purchase and sale of jewelry, precious stones, timepieces and watches.
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Priority claimed from 14/05/2014; Application No. : 30 2014 047 060.8/12 ;Germany 

2973651    13/11/2014
[International Registration No. : 1239106]
Schmitz Cargobull AG
Siemensstraße 50 48341 Altenberge Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials and components of metal; transportable buildings of metal, in 
particular insulating panels with metal covering; locksmith's products and ironmongery; containers as well as transport 
and packaging objects of metal; doors, gates of metal; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.11;Lighting, heating, cooling, drying, air conditioning devices, in particular portable cooling units; refrigerating 
appliances and installations, and evaporators; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.12;Vehicles and means of transport as well as their parts and accessories, in particular trailers [vehicles], wagons 
[vehicles], lower framework of wagons, chassis for (motor) vehicles, refrigerated vehicles, lorry bodies, box bodies, swap 
bodies, curtainsiders, dump wagons, dump trailers, dump bodies, semi-trailers, container vehicles, vehicles with a 
moving floor; brake shoes for (motor) vehicles; vehicle brakes; axles; recuperative axle drives; shock absorbers for 
(motor) vehicles; suspension springs and control levers for vehicles; vehicle walls; vehicle doors; vehicle roofs; vehicle 
tops; aerodynamic mounting parts for (motor) vehicles; couplings (connections) for vehicles; gears for (motor) vehicles, 
back-up warning devices for vehicles; hydraulic and mechanic devices for loading and unloading of (motor) vehicles; 
hydraulic circuits for vehicles; anti-theft systems for vehicles; anti-theft alarm systems for vehicles; mudguards as far as 
contained in this class.

Cl.19;Building materials and components (not of metal); doors, gates (not of metal); structures and transportable 
buildings (not of metal), in particular insulating panels (not of metal); conducts for ventilation and air conditioning plants 
(not of metal); wall covering components (not of metal); wall and roof covers (not of metal); parts and accessories for all 
of the aforementioned goods as far as contained in this class.
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Priority claimed from 14/05/2014; Application No. : 30 2014 047 061.6/12 ;Germany 

2973752    13/11/2014
[International Registration No. : 1239107]
Schmitz Cargobull AG
Siemensstraße 50 48341 Altenberge Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials and components of metal; transportable buildings of metal, in 
particular insulating panels with metal covering; locksmith's products and ironmongery; containers as well as transport 
and packaging objects of metal; doors, gates of metal; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.11;Lighting, heating, cooling, drying, air conditioning devices, in particular portable cooling units; refrigerating 
appliances and installations, and evaporators; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.12;Vehicles and means of transport as well as their parts and accessories, in particular trailers [vehicles], wagons 
[vehicles], lower framework of wagons, chassis for (motor) vehicles, refrigerated vehicles, lorry bodies, box bodies, swap 
bodies, curtainsiders, dump wagons, dump trailers, dump bodies, semi-trailers, container vehicles, vehicles with a 
moving floor; brake shoes for (motor) vehicles; vehicle brakes; axles; recuperative axle drives; shock absorbers for 
(motor) vehicles; suspension springs and control levers for vehicles; vehicle walls; vehicle doors; vehicle roofs; vehicle 
tops; aerodynamic mounting parts for (motor) vehicles; couplings (connections) for vehicles; gears for (motor) vehicles, 
back-up warning devices for vehicles; hydraulic and mechanic devices for loading and unloading of (motor) vehicles; 
hydraulic circuits for vehicles; anti-theft systems for vehicles; anti-theft alarm systems for vehicles; mudguards as far as 
contained in this class.

Cl.19;Building materials and components (not of metal); doors, gates (not of metal); structures and transportable 
buildings (not of metal), in particular insulating panels (not of metal); conducts for ventilation and air conditioning plants 
(not of metal); wall covering components (not of metal); wall and roof covers (not of metal); parts and accessories for all 
of the aforementioned goods as far as contained in this class.
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2973761    23/01/2015
[International Registration No. : 1202883]
"Deppa" Ltd.
Ul. Professora Popova, dom. 38, korp. 15, lit. A RU-197022 Saint Petersburg Russian Federation

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.9;Answering machines; accumulators, electric; accumulators for digital devices; global positioning system [GPS] 
apparatus; telephone apparatus; battery jars; anode batteries; galvanic batteries; batteries, electric; video telephones; 
hands free kits for phones; dictating machines; floppy disks; sound recording discs; disks, magnetic; optical discs; 
holders for mobile telephones; cable electric for data transmission for digital devices; calculating machines; video game 
cartridges; electronic agendas; mouse pads; reflecting discs for wear, for the prevention of traffic accidents; decorative 
magnets; microphones; monitors [computer programs]; headphones for digital devices; sound recording carriers; 
magnetic data media; optical data media; electronic pocket translators; telephone transmitters; distance recording 
apparatus; navigational instruments; telephone wires; wires, electric; computer programmes [programs], recorded; 
electronic publications, downloadable; integrated circuit cards [smart cards]; radiotelegraphy sets; radiotelephony sets; 
styluses for telephones; telephone receivers; sound reproduction apparatus; battery chargers; cell phone battery 
chargers; chargers for electric batteries; couplers [data processing equipment]; downloadable ring tones for mobile 
phones; downloadable music files; usb flash drives; cases for mobile phones; cell phone straps; mobile telephone covers 
made of cloth or textile materials.

Cl.14;Charms [jewellery]; key rings [trinkets or fobs]; trinkets [jewellery] for mobile telephones; ornaments [jewellery]; 
ornaments [jewellery] for mobile telephones; pendants [jewellery] for mobile telephone.

Cl.28;Novelties for parties, dances [party favors, favours]; jigsaw puzzles; toys; plush toys; mobiles [toys]; practical 
jokes [novelties]; toys for mobile phones; games.
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Priority claimed from 17/09/2014; Application No. : 013262531 ;European Union 

2973762    05/02/2015
[International Registration No. : 1238595]
Siemens Healthcare GmbH 
Henkestraße 127 91052 Erlangen DE

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular for electro-medical equipment.

Cl.10;Electro-medical instruments.
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Priority claimed from 04/08/2014; Application No. : 013143441 ;European Union 

2973764    09/01/2015
[International Registration No. : 1238615]
LASERLEAP TECHNOLOGIES, S.A.
IPN INCUBADORA - Instituto Pedro Nunes, S/N P-3030-199 COIMBRA Portugal

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations, sanitary preparations for medical purposes; dietetic substances adapted for medical 
use.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.
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2973769    28/01/2015
[International Registration No. : 1239130]
Biocomposites Limited
Keele Science Park, Keele Staffordshire ST5 5NL United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Materials for use in bone and joint surgery, bone regeneration, bone reconstruction and bone augmentation; 
cement, tablets and paste for use in bone and joint surgery, bone regeneration, bone reconstruction and bone 
augmentation; bone cement, bone tablets and bone paste for surgical, medical and dental purposes; drug delivery agents 
consisting of compounds that facilitate delivery of a wide range of pharmaceuticals; medical and pharmaceutical 
preparations for the treatment, reconstruction and repair of human tissue.

Cl.10;Surgical, medical and dental apparatus and instruments; orthopaedic articles; medical and surgical devices, 
apparatus and instruments all for use in bone and joint surgery, regeneration, reconstruction and augmentation; bone 
repair compound for use in bone and joint surgery, bone regeneration, bone reconstruction and bone augmentation; bone 
implants composed of artificial materials; synthetic bone fillers; surgical and medical implants comprising artificial 
materials; implantable artificial materials for surgical repair, regeneration, reconstruction and augmentation of human 
tissue; non-living tissue substitutes for use in human tissue repair, regeneration, reconstruction and augmentation; 
syringes for medical purposes; medical applicators; parts and fittings for all of the aforesaid goods.
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Priority claimed from 21/07/2014; Application No. : 14 4 106 733 ;France 

2974779    15/01/2015
[International Registration No. : 1238728]
LESAFFRE ET COMPAGNIE
41, rue Etienne Marcel F-75001 Paris France

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biochemical products, namely wine products used in the wine-making process.

Cl.30;Yeast, yeast extracts and yeast peel.
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Priority claimed from 17/07/2014; Application No. : 1292988 ;Benelux 

2974781    16/01/2015
[International Registration No. : 1238816]
SOREMARTEC SA
Findel Business Center, Complexe B, Rue de Trèves L-2632 Findel

Proposed to be Used
IR DIVISION
Cl.29;Preserved, frozen, dried and cooked fruit and vegetables; jellies, jams, compotes; milk and dairy products; edible 
oils and fats, coconut butter, coconut milk for food, milk-based beverages, dairy-based beverages, milkshakes.

Cl.30;Pastry and confectionery; filled wafers, covered wafers, chocolate and chocolate-based products, pralines, edible 
ices; coffee-based beverages, cocoa or chocolate-based beverages, tea-based beverages.
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2974832    13/01/2015
[International Registration No. : 1238716]
Maison Père
24 rue d'Aumale F-75009 Paris France

Proposed to be Used
IR DIVISION
Cl.14;Jewelry; jewelry products, precious stones; timepieces and chronometric instruments; precious metals and their 
alloys; works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases, straps, chains, 
springs or glasses; key rings [trinkets or fobs]; statues or figurines (statuettes) of precious metals; cases or presentation 
cases for timepieces; medals.

Cl.18;Leather and imitation leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; whips, 
harness and saddlery; wallets; purses (coin purses); credit card cases (wallets); bags; vanity cases (empty); collars or 
clothing for animals; net bags for shopping.

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation of leather; belts (clothing); furs (clothing); 
gloves (clothing); scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; underwear; 
clothing for women; clothing for men; clothing for children; ready-to-wear cloakroom clothing, namely coats, jackets, 
vests, cardigans, sweaters, tops, blouses, dresses, trousers, shorts, skirts, suits, capes, tee-shirts.
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Priority claimed from 25/11/2014; Application No. : 669111 ;Switzerland 

2974833    02/02/2015
[International Registration No. : 1238717]
Tyco Electronics Services GmbH
Rheinstrasse 20 CH-8200 Schaffhausen Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); machine couplings and 
transmission components (other than for land vehicles); agricultural implements other than hand-operated; automatic 
distribution machines.

Cl.8;Hand-operated hand tools and implements.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; computer software; extinguishers; sensors, plug connectors, switches, cables and strands.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes not of 
metal.

Cl.37;Construction; repair; installation services.

Cl.38;Telecommunications.
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2974963    14/08/2014
[International Registration No. : 1238935]
TEXET SALES LIMITED
Hira House 1 Elizabeth Street Manchester M8 8PR United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Smart cards; telephone cards; encrypted smart cards; encoded smart cards; encrypted telephone cards; encoded 
telephone cards; encrypted cards; encoded cards; magnetic identity cards; cameras and parts and fittings therefor; 
camera film; anti-dazzle shades; glasses and anti-glare visors; compasses and barometers; bells; binoculars; calculating 
machines; animated cartoons; prescription and non-prescription eye glasses and spectacles for adults and children; 
prescription and non-prescription sunglasses, and cases, chains, cords and frames therefor; cases for photographic 
apparatus and instruments; containers for contact lenses; optical goods holograms; televisions; video recorders; sound 
recording and sound reproducing apparatus and instruments; apparatus and instruments for the reproduction of sound 
and/or images; parts and fittings for the aforesaid goods; gramophone and phonographic records; tape recorders; 
magnetic tapes for recording and reproducing sound or vision; videos and video tapes; juke boxes; radios; record and 
CD players; DVD players; remote control apparatus; photographic transparencies and exposed camera films prepared for 
exhibition purposes; computer and computer software, programs, tapes, and discs and parts and fittings therefor; 
computer peripherals; mouse mats; wrist rests for computer mouse and keyboard; computer mice; keyboard and screen 
covers; customised floppy discs and CD-ROMs; DVDs; storage boxes especially adapted for computer peripheral 
devices; telephones; telephone answering apparatus, telephone recorders and telephone incorporating facsimile 
machines; mobile telephones; mobile telephone covers and accessories; pre-recorded games on CD, software, video and 
any other recording media; time recording apparatus; magnets; magnifying glasses; measures and measuring 
instruments; mechanical signs; neon signs; sockets; plugs and switches; ticket dispensers; vehicles breakdown warning 
apparatus; fridge magnets; parts and fittings for all the aforesaid goods.

Cl.11;Apparatus for lighting, heating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; 
lights and lamps, torches, key lights; light bulbs; vehicle reflectors; electric lighting and heating apparatus and parts and 
fittings therefor; electric cooking utensils; bath tubs; bath fittings, bathroom sinks; beverage cooling apparatus; 
deodorising apparatus, not for personal use; disinfectant distributors and dispensers for sanitary purposes; feeding 
bottle heaters, baby food heaters; foot warmers; cooker guards; toilet seats, toilet seat adaptors for children; sterilising 
apparatus; lamps and lampshades; electric kettles; parts and fittings for all the aforesaid goods; all included in this class.

Cl.14;Jewellery; precious stones; watches and clocks; precious metals and their alloys and goods in precious metals 
or coated therewith; amulets; bracelets; earrings; brooches; busts of precious metal; chains; tie clips and tie pins; clock 
cases; cufflinks; diamonds; figurines/statuettes of precious metal; key rings of precious metal; medallions; medals; 
necklaces; ornamental pins; pearls; semi-precious stones; silver ornaments in the nature of jewellery; statues of precious 
metal; trinkets; works of art of precious metal; key fobs.

Cl.16;Printed matter; newspapers; periodical publications; magazines; books; photographs; programme binders; 
stationery; paper articles; cardboard articles; book markers; instructional and teaching materials; birthday cards; greeting
cards; wrapping paper; postcards; note pads; photograph albums; address books; jotters, pens, pencils, erasers, pencil 
sharpeners, rulers, bookmarkers; posters; calendars; gift bags of paper or plastic; gift wrap; pen cases; envelopes; 
labels; carrier bags; prints; pictures; poster magazines; diaries; pads of paper; paperweights; erasers and erasing 
products; pencil sharpeners; rulers [stationery]; paper weights and paper clips; blackboards; adhesive tape dispensers; 
palettes for painters; easels for painters; crayons; pastels (crayons); felt tip pens; water colours; drawing protractors; 
drawing boards; pens for drawing; paint boxes and brushes; tax disc holders; stickers; decalcomanias; coasters made of 
paper or cardboard; beer mats; paper napkins; tissues; personal organiser files; document files; notebook cases.

Cl.18;Leather and imitation leather and articles made of these materials; luggage; travelling trunks; bags; holdalls; 
rucksacks; satchels; travelling bags; document cases; wallets; purses; carrying cases; cases for credit cards; key cases; 
parasols; umbrellas; walking sticks; handbags; briefcases; backpacks; make-up bags; suitcases; tote bags; attache 
cases; leather shoulder belts; pouches; gym sacks; suit cases; wash bags for carrying toiletries; dog leads and chokers; 
parts and fittings for all the aforesaid goods.

Cl.28;Games; toys and playthings; party novelty hats; shin guards; gloves for games; balloons; balls; sporting articles 
(other than clothing); playing balls; footballs; teddy bears; decorations for Christmas trees; Christmas tree decorations; 
Christmas crackers; synthetic Christmas trees and stands; cups for dice; darts; dice; dolls and dolls' clothes; dolls' beds; 
dolls' houses and rooms; tables for indoor football; golf bags and gloves; jokes and novelties; spinning tops; kites; knee 
guards and protective padding; marbles; marionettes and puppets; skis; slides; skateboards; skittles; sleighs; masks; 
mobiles; rattles; roller skates; body building apparatus; sporting articles; sporting equipment; golf apparatus and 
equipment; soft toys; scooters; board games; flying discs; plush toys; novelties for parties; model vehicles; jigsaw 
puzzles; golf bags; capsule toys; parts and fittings for all the aforesaid goods; but not including dolls and dolls' 
accessories or similar goods to dolls and dolls' accessories; football gloves; dart boards and dart board cabinets; dart 
flights; golf clubs; golf balls; golf club covers; putter covers; gymnastic and sporting articles; exercise apparatus; playing 
cards; ordinary playing cards. 
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Priority claimed from 10/01/2014; Application No. : 30 2014 000 144.6/07 ;Germany 

2974970    03/07/2014
[International Registration No. : 1238938]
Hamburg Dresdner Maschinenfabriken GmbH
Niedersedlitzer Str. 41, 01239 Dresden (Germany) 

Proposed to be Used
IR DIVISION
Cl.6;Silos for the cocoa and chocolate industry, made of metal.

Cl.7;Pumps, atomizers (machines); mixers; vacuum pumps; aerators for engines; extruders (screw presses) and 
systems consisting thereof; chocolate refining machines; conches; chocolate wrapping machines; chocolate spraying 
and pan coating machines; chocolate rolling machines; molding machines; filters (parts of engines or motors) and 
systems consisting thereof; cutting machines; parts and components for all of the aforementioned goods; machines, 
mechanical devices and systems consisting thereof for the cocoa, chocolate and confectionary industry, particularly 
machines for cleaning, breaking, alkalizing, fragmenting of cocoa beans, cocoa nibs and cocoa pie; cocoa presses; 
machines for producing cocoa powder; machines for preparing cocoa pie or cocoa powder; machines for mixing, 
kneading, fragmenting and refining (conching) of chocolate masses; stirrers; machines for the paint industry; machines 
for the soap industry and for other branches of the chemical industry, particularly fragmenting machines and 
homogenizing machines; machines for the cocoa and chocolate industry, particularly bag handling systems, cleaning and 
charge make-up machines, destoners, conveying machines for cocoa beans, mills for liquid grinding, mixing machines, 
feedback control and control devices for such machines; machines for fragmenting and preparation of oil seeds, 
particularly pre-shredders, mills, machines for fine and ultrafine grinding; machines for conveying, inspecting and 
dedusting; grinding machines; machines for producing almond and nut preparations, particularly cleaning and conveying 
machines, machines for peeling and for coating nuts and almonds and for producing paste.

Cl.9;Scales, weighing apparatus and weighing machines for the food industry, particularly for coffee, cocoa, nuts and 
grain.

Cl.11;Machines, mechanical devices and systems consisting thereof for the cocoa, chocolate and confectionary 
industry, namely machines for roasting and sterilizing cocoa beans, cocoa nibs and cocoa pie; machines for the cocoa 
and chocolate industry, namely roasting machines and cooling apparatus; machines for producing almond and nut 
preparations, namely machines for roasting and oil-bath roasting; apparatus and systems for heating, cooling, melting 
and tempering chocolate; electrically heated chocolate vessels; fat fast-melting furnaces; chocolate tempering machines; 
cooling tunnels; filters and extractor fans, all of these for use with the aforementioned goods; parts and components for 
all of the aforementioned goods.

Cl.42;Consultancy, planning, project management and quality testing for putting into operation individual machines 
and complete systems, and designing software programs required for such purposes.
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Priority claimed from 13/08/2014; Application No. : RM2014C005018 ;Italy 

2975017    15/10/2014
[International Registration No. : 1238559]
DORNA WSBK ORGANIZATION S.r.l.
Viale Luca Gaurico, 9/11 I-00143 ROMA Italy

Proposed to be Used
IR DIVISION
Cl.9;Helmets; protective helmets; motorcycle helmets; glasses; protective glasses; and protective clothings; cds dvds 
and other digital recording media; software; computers.

Cl.28;Electronic games.
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2975018    22/08/2014
[International Registration No. : 1238981]
Adele Laurie Blue Adkins
C/O September Management 101 Talbot Road London W11 2AT United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Perfumes and related personal care products; fragrances, perfumes; eau de toilettes; body lotions, creams, oils, 
gels and splashes (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); 
shower creams, lotions and gels; scented soaps; fragrance sachets; sachet-like eye pillows containing fragrances (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); cosmetics and make-up; 
lipsticks, lip balms and lip glosses; face powder and body powder.

Cl.9;Pre-recorded CDs featuring music; pre-recorded and downloadable videos featuring musical performances and 
musical recordings; downloadable ring tones, graphics, music, images and videos via a global computer network and 
wireless devices; video and/or sound recordings; films (terms considered too vague by the International Bureau - rule 
13.2.b) of the Common Regulations); video games (terms considered too vague by the International Bureau - rule 13.2.b) 
of the Common Regulations).

Cl.14;Jewellery, watches, key fobs.

Cl.16;Stationery, printed matter, books, magazines, stickers, photographs, posters, prints, albums, cards.

Cl.18;Bags, wallets, purses, hand bags, tote bags, backpacks, luggage, toiletry cases and cosmetic bags.

Cl.25;Articles of clothing; T-shirts, sweatshirts, jackets, hats, caps, headgear, footwear; clothing accessories, namely 
wrist bands, belts, scarves, hooded tops; articles of underclothing.

Cl.41;Entertainment services; entertainment services in the nature of live musical performances; providing a website 
featuring musical performances and videos of the same, related video clips and other related musical multi-media 
materials, information on a musical performer (terms considered too vague by the International Bureau - rule 13.2.b) of the
Common Regulations); television programmes featuring variety entertainment and/or musical performances broadcast 
and/or screened over the Internet, television, cable and/or satellite (terms considered too vague by the International 
Bureau - rule 13.2.b) of the Common Regulations); musical entertainment services; sound recording and video 
entertainment services; concerts, musical and video performances; presentation, production and performance of shows, 
musical shows, concerts, videos and radio and television programmes.
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Priority claimed from 20/02/2014; Application No. : 30 2014 024 693.7/17 ;Germany 

2975030    15/08/2014
[International Registration No. : 1238993]
DENSO-Holding GmbH & Co.
Felderstrasse 24 51371 Leverkusen Germany

Proposed to be Used
IR DIVISION
Cl.2;Preservatives against rust and corrosion, including primers; anti-corrosive bands; bituminous lacquers; primers; 
inhibitors for preventing corrosion; anti-corrosive pastes and compounds.

Cl.17;Insulators; preparations for protecting technical installations, buildings and components, structures, pipes, 
flexible pipes, pipelines, installations and containers from heat and cold; plastic and elastic sealing compounds and seals 
for buildings, structures, installations, components, pipes, pipelines, flexible pipes and containers, also against each 
other, in particular for joint seals, both for vertical and horizontal joints; natural and synthetic rubbers and plastic 
substitutes therefor and mixtures of the aforesaid materials with each other, in particular in the form of joint bands, in the 
form of vertical and horizontal joint compounds, in the form of paints, in the form of compounds, in the form of mastics, in
the form of pastes, in the form of emulsions, in the form of dispersions, in the form of profiles, in the form of binders, in 
the form of bands, in the form of strips, in the form of foils, in the form of cords, in the form of tapes and in the form of 
solid and foam rings, all for building protection, insulation and sealing purposes; mixtures of natural and synthetic 
rubbers and plastic substitutes therefor with bituminous materials, in particular in the form of joint bands, in the form of 
vertical and horizontal joint compounds, in the form of paints, in the form of compounds, in the form of mastics, in the 
form of pastes, in the form of emulsions, in the form of dispersions, in the form of profiles, in the form of binders, in the 
form of bands, in the form of strips, in the form of foils, in the form of cords, in the form of tapes and in the form of solid 
and foam rings, all for building protection, insulation and sealing purposes; sealants in the form of pastes; sealing 
pastes; seals for expansion joints.

Cl.19;Bitumen; bituminous products for building purposes, including structures; bituminous materials (except 
bituminous lacquers and for sealing purposes), in particular in the form of joint bands, in the form of vertical and 
horizontal joint compounds, in the form of casting compounds, in the form of compounds for buildings, in the form of 
paints for buildings, in the form of cords, in the form of filling compounds as well as in the form of coatings for buildings; 
bitumen-based sealants in the form of joint bands, in the form of vertical and horizontal joint compounds, in the form of 
compounds, in the form of mastics, in the form of cords, in the form of profiles, in the form of tapes, in the form of sheets, 
in the form of discs, in the form of bands and in the form of strips.
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Priority claimed from 08/04/2014; Application No. : UK00003050567 ;United Kingdom 

2975040    06/10/2014
[International Registration No. : 1239001]
Imerys Minerals Limited
Par Moor Centre, Par Moor Road, Par, Cornwall PL24 2SQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Minerals, namely, carbonates for use as pigments in paper manufacture; calcium carbonate; industrial minerals for 
use in the manufacture of paper.

Cl.2;Mineral-based pigments for coating paper; pigments.
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Priority claimed from 22/10/2014; Application No. : 4020140070956 ;Republic of Korea 

2975992    18/11/2014
[International Registration No. : 1238803]
CJ CORPORATION
12, Sowol-ro 2-gil, Jung-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable; downloadable electronic books; downloadable music files; pre-recorded 
non-musical electronic media, excluding computer software; computer software; computer application software for 
mobile phones.

Cl.35;Advertising; arranging commercial transactions, for others, via on-line shops; retail store services featuring 
processed fruits; retail services for mineral water and water beverages; retail services for coffee and cocoa; retail 
services for cosmetics; retail services for detergents; retail services for non-electric cleaning tools and washing utensils; 
retail services for tableware; retail services for stationery; retail services for bags and wallets; retail services relating to 
furniture; retail services for bed clothes; retail services for footwear; retail services for telecommunications apparatus and
equipment; retail services for sports goods, excluding golf equipment and climbing equipment; retail services relating to 
toys; retail services for clothing.

Cl.36;Issuing credit cards; credit card services; brokerage of financial investments; insurance services; management of
real estate; organization of collections; debit card services; cash card services; internet banking; issue of tokens of value;
hire-purchase financing.

Cl.38;Internet portal services; wire communications; mobile radio communication; mobile telephone communication; 
providing telecommunication channels for teleshopping services; data communication; providing internet chatrooms; 
providing telecommunication connections to a global computer network; transmission and reception of database 
information via telecommunication networks; rental of telecommunication equipment; satellite transmission; radio 
broadcasting; cable television broadcasting; internet broadcasting services; broadcasting of films and television 
programmes via a video-on-demand service; television broadcasting.

Cl.39;Transportation, packaging and storage of goods; rental car reservation; courier services [messages or 
merchandise]; flower delivery; transport reservation; car rental; removal services; sightseeing [tourism]; organization of 
sightseeing tours; arranging of travel tours; travel reservation; travel information services; travel guide services.

Cl.41;Production of television programmes; television show production; production of shows; publication of books; 
providing on-line electronic publications, not downloadable; publication of periodicals; gaming services; ticket agency 
services [entertainment].

Cl.42;Computer software consultancy; computer software development; installation of computer software; 
maintenance of computer software; design and development of computer systems; computer programming; cloud 
computing; creating and maintaining web sites for others; rental of application software; managing electronic commerce 
websites for others; computer hardware design; research and development of new products for others; design of shop 
interiors; design of advertising materials; fashion design; cosmetic research.
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Priority claimed from 06/06/2014; Application No. : 14 4 096 362 ;France 

2975993    05/12/2014
[International Registration No. : 1238710]
ECA
262 rue des Frères Lumière, Z.I. Toulon Est F-83130 LA GARDE France

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (other than for land vehicles); machine couplings and transmission 
components (other than for land vehicles); agricultural implements other than hand-operated; automatic distribution 
machines; agricultural machines; suction machines for industrial use; woodworking machines; automatic handling 
machines (manipulators); packaging or packing machines; pumps (machines); electric hand drills; clippers (machines); 
bulldozers; grinding machines; centrifugal machines; elevators; sewing and knitting machines; ironing machines; laundry 
washing machines; electric kitchen machines; sorting machines for industry; saws (machines); robots (machines); 
printing machines; drilling machines; elevators (lifts); electric knives.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, optical or sound recording disks; compact disks, DVDs and other digital 
recording media; mechanisms for coin-operated apparatus; cash registers; calculating machines; data processing 
equipment and computers; electronic tablets, smartphones, e-book readers; game software; software (recorded 
programs); computer peripheral devices; electric batteries; detectors; electric wires; electric relays; diving suits, gloves 
or masks; clothing for protection against accidents, irradiation and fire; protection devices for personal use against 
accidents; extinguishers; spectacles (optics); 3D spectacles; optical goods; spectacle cases; diagnostic apparatus not for 
medical use; memory cards or integrated circuit cards; bags designed for laptop computers.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air-conditioning apparatus or installations; freezers; flashlights; electric coffee machines; cookers 
(cooking stoves); lighting apparatus for vehicles; heating or air-conditioning installations for vehicles; air or water 
purifying apparatus and machines; sterilizers.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; motors and engines for land vehicles; suspension shock 
absorbers for vehicles; bodies for vehicles; anti-skid chains; vehicle chassis or bumpers; sun-blinds adapted for 
automobiles; safety belts for vehicle seats; electric vehicles; caravans; tractors; mopeds; cycles, bicycles; frames, 
kickstands, brakes, handlebars, wheel rims, pedals, tires, wheels or saddles for cycles or bicycles; strollers; handling 
carts.

Cl.13;Firearms; ammunition and projectiles; explosives; fireworks; pyrotechnic products; firecrackers; gun cases; 
signal rockets.

Cl.35;Advertising; business management; commercial administration; office functions; dissemination of advertising 
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material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); arranging 
subscriptions to telecommunication services for others; presentation of goods on all communication media, for retail 
sale; business management and organization consultancy; accounting; document reproduction; employment agencies; 
business management for freelance service providers; computerized file management; web site traffic optimization; 
organization of exhibitions for commercial or advertising purposes; online advertising on a computer network; rental of 
advertising time on all communication media; publication of advertising texts; rental of advertising space; dissemination 
of advertisements; public relations; company audits (commercial analyses); commercial intermediation services.

Cl.37;Construction; construction information; construction consultation; building construction supervision; masonry; 
plastering or plumbing; roofing services; insulation services (building); demolition of buildings; rental of construction 
equipment; cleaning of building interiors, building exteriors or windows; cleaning or servicing of vehicles; vehicle 
breakdown assistance (repair); disinfecting; rat exterminating; cleaning of clothing; renovation of clothing; leather or fur 
care, cleaning and repair; linen ironing; shoe repair; retreading or vulcanization (repair) of tires; office machine and 
equipment installation, maintenance and repair; machinery installation, maintenance and repair; installation, maintenance 
and repair of computers; maintenance and repair of timepieces; repair of locks; furniture restoration; shipbuilding.

Cl.38;Telecommunications; information relating to telecommunications; communications by computer terminals or by 
fiber-optic networks; communications by radio or telephone; cellular telephone communication; provision of user access 
to global computer networks; provision of on-line forums; provision of access to databases; electronic bulletin board 
services (telecommunication services); connection by telecommunications to a global computer network; news agencies; 
rental of telecommunication apparatus; radio or television programs (broadcasts); teleconferencing or videoconferencing 
services; electronic messaging services; rental of access time to global computer networks.

Cl.41;Education; training; entertainment; sporting and cultural activities; information relating to entertainment or 
education; vocational retraining; provision of recreational facilities; publication of books; lending libraries; production 
and rental of motion pictures; rental of sound recordings; rental of television sets; rental of show scenery; videotape 
editing; photography services; organization of competitions (education or entertainment); organization and conducting of 
colloquiums, conferences or congresses; organization of exhibitions for cultural or educational purposes; booking of 
seats for shows; game services provided on-line from a computer network; gambling service; publication of electronic 
books and journals on-line; electronic desktop publishing.

Cl.42;Evaluations and assessments in the fields of science and technology provided by engineers; scientific and 
technical research; design and development of computers and software; research and development of new products for 
others; technical project studies; architecture; design of interior decor; development (design), installation, maintenance, 
updating or rental of software; computer programming; computer system analysis; computer system design; consultancy 
in the design and development of computers; digitization of documents; software as a service (SaaS); cloud computing; 
information technology (IT) consultancy; hosting of servers; vehicle roadworthiness testing; graphic arts design services; 
styling (industrial design); authentication of works of art; energy-related audits; electronic data storage.
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Priority claimed from 14/05/2014; Application No. : 30 2014 047 059.4/12 ;Germany 

2975994    13/11/2014
[International Registration No. : 1238809]
Schmitz Cargobull AG
Siemensstraße 50 48341 Altenberge Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials and components of metal; transportable buildings of metal, in 
particular insulating panels with metal covering; locksmith's products and ironmongery; containers as well as transport 
and packaging objects of metal; doors, gates of metal; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.11;Lighting, heating, cooling, drying, air conditioning devices, in particular portable cooling units; refrigerating 
appliances and installations, and evaporators; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.12;Vehicles and means of transport as well as their parts and accessories, in particular trailers [vehicles], wagons 
[vehicles], lower framework of wagons, chassis for (motor) vehicles, refrigerated vehicles, lorry bodies, box bodies, swap 
bodies, curtainsiders, dump wagons, dump trailers, dump bodies, semi trailers, container vehicles, vehicles with a 
moving floor; brake shoes for (motor) vehicles; vehicle brakes; axles; recuperative axle drives; shock absorbers for 
(motor) vehicles; suspension springs and control levers for vehicles; vehicle walls; vehicle doors; vehicle roofs; vehicle 
tops; aerodynamic mounting parts for (motor) vehicles; couplings [connections] for vehicles; gears for (motor) vehicles, 
back-up warning devices for vehicles; hydraulic and mechanic devices for loading and unloading of (motor) vehicles; 
hydraulic circuits for vehicles; anti-theft systems for vehicles; anti-theft alarm systems for vehicles; mudguards as far as 
contained in this class.

Cl.19;Building materials and components (not of metal); doors, gates (not of metal); structures and transportable 
buildings (not of metal), in particular insulating panels (not of metal); conducts for ventilation and air conditioning plants 
(not of metal); wall covering components (not of metal); wall and roof covers (not of metal); parts and accessories for all 
of the aforementioned goods as far as contained in this class.
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Priority claimed from 22/08/2014; Application No. : 1294642 ;Benelux 

2975997    05/12/2014
[International Registration No. : 1238820]
Tempting Brands Netherlands B.V.
De Smalle Zijde 3 NL-3903 LL Veenendaal

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations [decolorants] for cosmetic purposes; perfumery, essential oils, cosmetics, hair lotions; 
dentifrices; cosmetic soaps, soaps for personal use; douching preparations for personal sanitary or deodorant purposes 
[toiletries].

Cl.9;Eyeglasses, sunglasses, protective eyewear, sports eyewear, anti-glare glasses, 3D spectacles, binoculars, contact 
lenses, containers for contact lenses, eyeglass cases, spectacle cases, eyewear cases, cases for spectacles and 
sunglasses, eyeglass chains, eyeglass cords, eyeglass frames, spectacle frames, frames for spectacles and sunglasses, 
spectacle lenses, lenses for sunglasses, optical lenses, pince-nez, pince-nez cases, goggles for sports, monocles, 
magnifying glasses [optics]; protective helmets; bags adapted for laptops; sleeves for laptops.

Cl.18;Animal skins; trunks and travelling bags; umbrellas, parasols and walking sticks; whips and saddlery; bags; 
handbags, bags for sports, briefcases, school bags, shopping bags, rucksacks; leather shoulder belts; collars for 
animals; purses, credit card cases [wallets] and pocket wallets; envelopes, of leather, for packaging and pouches, of 
leather, for packaging; vanity cases, not fitted; clothing for pets.

Cl.25;Clothing, footwear, headgear.
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2976002    06/02/2015
[International Registration No. : 1239321]
Patra Selections Limited
1-5 Nant Road London NW2 2PS United Kingdom

Proposed to be Used
IR DIVISION
Cl.24;Blankets, bedspreads, bed covers, mattress covers, pillow cases, bolster cases and bed sheets.

Cl.25;Clothing, footwear and headgear.
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Priority claimed from 04/08/2014; Application No. : 013140751 ;European Union 

2978666    14/01/2015
[International Registration No. : 1239821]
Urenco Limited
Unrenco Court Sefton Park, Bells Hill, Stoke Poges Buckinghamshire SL2 4JS United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Isotopes for industrial use; non-radioactive isotopes for industrial use; uranium; natural and processed uranium; 
enriched uranium; hydrofluoric acid and uranium oxide.

Cl.39;Transportation and storage of uranium and enriched uranium; transportation and storage of apparatus and 
materials for uranium enrichment plants; packaging of uranium and enriched uranium; consultancy, information and 
advisory services relating to the aforesaid.

Cl.40;Services for the enrichment of uranium; services for the enrichment of uranium and uranium isotope 235; 
transformation and conversion of uranium hexafluoride to uranium oxide through treatment of the uranium; operation of 
uranium enrichment plants and hire of equipment therefor; chemical decontamination of uranium enrichment plants and 
nuclear plant; decontamination of nuclear waste; generating electricity; reprocessing of nuclear fuels; operation of a 
nuclear enrichment facility; consultancy, information and advisory services relating to the aforesaid electricity generating.
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Priority claimed from 05/08/2014; Application No. : 661967 ;Switzerland 

2978677    19/01/2015
[International Registration No. : 1239547]
Weleda Trademark AG
Dychweg 14 CH-4144 Arlesheim Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic food and substances for 
medical or veterinary use, food for babies; food supplements for humans and animals; plasters, materials for dressings; 
material for dental fillings and dental impressions; disinfectants; products for destroying vermin; fungicides, herbicides.

Cl.44;Medical services; veterinary services; health and beauty treatments for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 27/06/2013; Application No. : 2013-049663 ;Japan 

2978690    30/01/2015
[International Registration No. : 1197635]
START TODAY CO., LTD.
2-6-1 Nakase, Mihama-Ku, Chiba-Shi Chiba 261-7116 JP 

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.35;Sales promotion relating to goods and services for others on the Internet; organization of fashion shows for 
promotional purposes; Internet advertising; advertising by electronic mail; providing information about advertising 
inserted in the paper and magazines for commercial purposes; rental of advertising spaces on the Internet included in 
this class; advertising and publicity services; publicity material rental; organization of exhibitions and sales for 
commercial or advertising purposes on the Internet; promoting the goods and services of others through the issuance of 
trading stamps; business administration and management of a shopping center or a shopping mall; arranging of buying 
and selling contracts for third parties on an on-line shopping mall; arranging and providing information of buying and 
selling contracts in digital commerce; business consultancy for providers of on-line retail store services on the Internet; 
providing information relating questionnaire surveys; marketing research; information relating to rankings on sales; 
information relating to retail stores via the global computer network; providing information on sales relating to clothing, 
bags and jewelry; providing information concerning commercial sales; auctioneering provided on the Internet; providing 
information on sales articles relating to auction; mediation and conclusion of commercial transactions for others; 
mediation and conclusion of commercial transactions by telecommunication or the electronic way for others; data search 
in computer files for others; providing employment information; retail and wholesale services in the fields of woven 
fabrics and beddings, clothing, headgear, footwear, bags and pouches, trunks, personal articles, combs, hand-held flat 
fans, stocking suspenders, sock suspenders, suspenders for clothing, expanding bands for holding sleeves, belts for 
clothing, jewelry ornaments, earrings, necklaces, rings (jewelry), bracelets (jewelry), jewelry chains, jewelry charms, key 
rings, jewelry trinkets, badges for wear, buckles for clothing, brooches for clothing, Japanese buckles to bind a broad belt 
of kimonos [obidomes], bonnet pins, ornamental emblems attachable on clothing, brassards, hoods for clothing, hair 
bands, buttons, false nails, false eyelashes, shaving, utensils cases, pedicure sets, eyelash curlers, manicure sets, ear 
picks, toilet cases, cosmetic utensils, false beards, ornamental beards, ornamental moustaches, hand implements for hair 
curlers, umbrellas, ferrules of metal for walking sticks, canes, metal parts for canes and walking-sticks, walking stick 
handles, foods and beverages, liquor, meat, sea food, vegetables and fruits, confectionery, bread and buns, rice and 
cereals, milk, carbonated drinks, refreshing beverages, nonalcoholic fruit juice beverages, tea, coffee, cocoa, processed 
food, two wheeled motor vehicles, bicycles, furniture, joinery fittings, tatami mats, electrical machinery and apparatuses, 
lighting apparatus, household electrothermic appliances, bladed or pointed hand tools, hand tools, hardware of metal, 
kitchen equipment, cleaning tools and washing utensils, pharmaceutical, veterinary and sanitary preparations and 
medical supplies, agricultural machines, agricultural implements and supplies, natural flowers and trees, printed matter, 
paper and stationery, sports goods, toys, dolls, game machines and apparatus, musical instruments and records, pre-
recorded DVDs, clocks, watches and spectacles, eyeglasses and goggles, tobaccos, smokers' articles, chains for dogs, 
clothing for pets, beds for household pets, dog kennels, nesting boxes for small birds, feeding vessels for pets, brushes 
for pets, chewing goods for pet dogs, indoor aquaria and their fittings, bird cages, bird baths, toys for domestic pets, 
foods for pets, baby oils, teething rings, babies' bottles, baby carriages, babies' diapers of paper, semi-wrought precious 
stones and their imitations.

Cl.45;Instruction, consultation and advice about the fashion; providing personal fashion information using the 
homepage and the bulletin board system that is accessible with a computer terminal or portable telephone; information 
relating to fashion coordination services for individuals; providing personal fashion information concerning coloring; 
agencies for providing personal fashion information; providing personal fashion information; providing information via 
Internet websites on finding and introducing friends for common users; providing information of marriage partner 
introduction or dating services; providing or giving information for wedding ceremonies [including planning and 
arranging of wedding ceremonies]; provision of personal information about individuals, via online profiles on electronic 
bulletin boards, to facilitate social introduction and development of relationships and friendships; providing information 
of celebrities; providing information of investigation or surveillance on background profiles; providing information of 
fortune-telling; providing information of personal affairs consultancy; providing information of rental of clothing; 
providing information of rental of personal ornaments for wearing.
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2980415    05/02/2015
[International Registration No. : 1240366]
MBV AG
Industriestrasse 9 CH-8712 Stäfa Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Laboratory apparatus and instruments; air analysis apparatus.

Cl.37;Installation of clean room systems.
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Priority claimed from 14/10/2014; Application No. : 665246 ;Switzerland 

2982176    21/01/2015
[International Registration No. : 1240193]
Clariant AG
Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire extinguishing compositions; tempering and 
soldering preparations; chemical substances for preserving foodstuffs; tanning materials; adhesives for use in industry.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.
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2983224    23/12/2014
[International Registration No. : 1240477]
Public Joint Stock Company "ALROSA"
6, ul. Lenina, g. Mirny, resp. Sakha, RU-678170 (Yakutia) (Russian Federation) 

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery; costume jewellery; precious stones; horological and chronometric instruments; diamonds; precious stones, 
including brilliants.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; fountain pens; posters; 
forms, printed; note books; pamphlets; booklets; newsletters; newspapers; magazines [periodicals]; periodicals; printed 
publications; calendars; books; graphic prints; prospectuses.

Cl.35;Advertising; business management; business administration; office functions; marketing studies; demonstration 
of goods; presentation of goods on communication media, for retail purposes; sales promotion for others, including sales 
promotion of brilliants for others.

Cl.40;Treatment of materials, including faceting of precious stones.
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Priority claimed from 21/10/2014; Application No. : 1297882 ;Benelux 

2984678    19/02/2015
[International Registration No. : 1241099]
Leukerbad Clinic AG 
Hauptgebäude CH-3954 Leukerbad CH

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES.
B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

Proposed to be Used
IR DIVISION
Cl.41;Education; training; entertainment; sporting and cultural activities; health and fitness training; gymnastic 
instruction; personal trainer services (fitness training); provision of educational courses in the field of diet and health 
care.

Cl.43;Services for providing food and drink; coffee shop, cafeteria and restaurant services; restaurant services for 
hospitals; temporary accommodation; retirement homes; hotel, motel and resort services.

Cl.44;Medical services; health care services; clinic and hospital services; sanatoriums; medical and health care clinics; 
health care services provided by spas; convalescent homes; occupational therapy and rehabilitation services; advisory 
services relating to health care; advisory services relating to weight loss; slimming diet planning and supervision 
services; addiction treatment services; veterinary services; health and beauty treatments for human beings or animals; 
health spa services; beauty care services provided by spas; provision of bath houses; agriculture, horticulture and 
forestry services.
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Priority claimed from 10/12/2014; Application No. : 668266 ;Switzerland 

2989676    09/01/2015
[International Registration No. : 1241269]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 17/10/2014; Application No. : 30 2014 063 821.5/26 ;Germany 

2990907    28/01/2015
[International Registration No. : 1240915]
Ferd. Schmetz GmbH
Bicherouxstrasse 53-59 52134 Herzogenrath Germany

Proposed to be Used
IR DIVISION
Cl.4;Sewing machine oil.

Cl.7;Sewing machines and sewing machine spare parts.

Cl.8;Cutlery and scissors.

Cl.26;Sewing needles.
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Priority claimed from 24/07/2014; Application No. : 30 2014 005 189.3/03 ;Germany 

2998488    22/01/2015
[International Registration No. : 1242720]
Orochemie GmbH + Co. KG
Max-Planck-Straße 27 70806 Kornwestheim Germany

Address for service in India/Agents address:
K & S PARTNERS
4121/B, 6TH CROSS, 19A MAIN, HAL II STAGE EXTENSION, BANGALORE 560 038

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, scouring and abrasive preparations; soaps; cleaning liquids; cleaning preparations for 
surfaces; non-medical special cleaner for medical instruments, medical equipment and apparatuses as well as surfaces in 
the medical field, with cleaning agent impregnated tissues, with cleaning agent impregnated cleaning cloth, impregnated 
cleaning tissue for personal use (non-medical purpose).

Cl.5;Sanitary preparations for medical purposes; disinfectants as far as included in this class; preparations for 
destroying vermin; fungicides, herbicides; chemical-pharmaceutical preparations; disinfectants for sanitary purposes; 
lotions for pharmaceutical, medical and/or veterinary purposes; disinfecting agents for sterilizing and/or disinfecting 
medical instruments, medical equipment and apparatuses; tissues impregnated with disinfectants for sanitary purposes, 
medical special disinfecting cleaner for medical instruments, medical equipment and apparatuses as well as surfaces in 
the medical field, tissues impregnated with disinfectants.

Cl.21;Cleaning tissues (impregnated with cleaning preparations); cleaning tissues (impregnated with disinfectants).
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Priority claimed from 18/09/2014; Application No. : 665477 ;Switzerland 

2998576    10/02/2015
[International Registration No. : 1242506]
MBV AG
Industriestrasse 9 CH-8712 Stäfa Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Air analysis apparatus; measuring instruments; digital measuring instruments.

Cl.37;Installation of clean room systems.
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Priority claimed from 24/07/2014; Application No. : 30 2014 005 188.5/03 ;Germany 

2999489    22/01/2015
[International Registration No. : 1243100]
Orochemie GmbH + Co. KG
Max-Planck-Straße 27 70806 Kornwestheim Germany

Address for service in India/Attorney address:
K & S PARTNERS
4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, scouring and abrasive preparations; soaps; cleaning liquids; cleaning preparations for 
surfaces; non-medical special cleaner for medical instruments, medical equipment and apparatuses as well as surfaces in 
the medical field, with cleaning agent impregnated tissues, with cleaning agent impregnated cleaning cloth, impregnated 
cleaning tissue for personal use (non-medical purpose).

Cl.5;Sanitary preparations for medical purposes; disinfectants as far as included in this class; preparations for 
destroying vermin; fungicides, herbicides; chemical-pharmaceutical preparations; disinfectants for sanitary purposes; 
lotions for pharmaceutical, medical and/or veterinary purposes; disinfecting agents for sterilizing and/or disinfecting 
medical instruments, medical equipment and apparatuses; tissues impregnated with disinfectants for sanitary purposes, 
medical special disinfecting cleaner for medical instruments, medical equipment and apparatuses as well as surfaces in 
the medical field, tissues impregnated with disinfectants.

Cl.21;Cleaning tissues (impregnated with cleaning preparations); cleaning tissues (impregnated with disinfectants).
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Priority claimed from 26/09/2014; Application No. : 1296492 ;Benelux 

3000740    22/01/2015
[International Registration No. : 1242716]
Akzo Nobel Coatings International B.V.
Velperweg 76 NL-6824 BM Arnhem

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.2;Paints, varnishes, lacquers, thinners, colorants, all being additives for paints, varnishes or lacquers; preservatives 
against rust and against deterioration of wood; priming preparations (in the nature of paints); wood mordants.
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3001631    16/01/2015
[International Registration No. : 1243158]
Obshchestvo s ogranichennoi otvetstvennostyu «Korporatsiya «Meditsinskie elektronnye dannye»
Sretenskij tupik, 4 RU-107045 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; computerized file management; 
demonstration of goods; transcription; business information; news clipping services; on-line advertising on a computer 
network.

Cl.38;Telecommunications; electronic bulletin board services [telecommunications services]; providing internet 
chatrooms; providing access to databases; message sending; computer aided transmission of messages and images; 
sending of telegrams; electronic mail; teleconferencing services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; nursing homes; pharmacy advice; hospitals; manicuring; massage; hairdressing 
salons; medical assistance; beauty salons; sanatoriums; health spa services; physical therapy; chiropractics; plastic 
surgery.
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Priority claimed from 07/08/2014; Application No. : 013151725 ;European Union 

3001646    02/02/2015
[International Registration No. : 1243180]
PERNOD RICARD
12, place des Etats-Unis F-75016 PARIS France

Proposed to be Used
IR DIVISION
Cl.7;Beverage vending machines; electromechanical apparatus for beverage preparation.

Cl.11;Water and beverage dispensers other than vending machines; electric apparatus for making beverages.

Cl.16;Books; pamphlets; periodicals; printed publications; manuals [handbooks]; instructional or teaching material 
(except apparatus); packaging containers of cardboard; packaging containers of paper; packaging of plastic materials; 
packaging of cardboard; bags [envelopes, pouches] of paper or plastics, for packaging; coasters of paper for cocktails.

Cl.20;Packaging containers of plastic materials.

Cl.21;Non-electric utensils and containers for household or kitchen use; glasses (receptacles); bottles; decanters; 
shakers; liquid dispensers for use with bottles; cocktail shakers; mixing spoons [kitchen utensils]; serving trays.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; beverages based on fruit and fruit juices; 
syrups and other preparations for making beverages.

Cl.33;Alcoholic beverages except beers.
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3001648    16/02/2015
[International Registration No. : 1243216]
SOLIANCE SA
Route de Bazancourt F-51110 POMACLE France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire extinguishing compositions; tempering and 
soldering preparations; chemical substances for preserving foodstuffs; tanning materials; adhesives for use in industry.

Cl.5;Pharmaceutical, veterinary and sanitary products; dietetic substances for medical purposes, food for babies; 
plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; products for 
destroying vermin; fungicides, herbicides.
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3003797    12/02/2015
[International Registration No. : 1229920]
RAILLARD Frédéric
16 rue des Apennins F-75017 PARIS France
MOKART Farid
30 rue de Miromesnil F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; interactive communication advice agency; advertising on telecommunication networks, on the 
Internet network; advertising by mail order, radio, television; bill-posting; advertising agencies; advertising management; 
business management; business administration; office functions; sponsoring (advertising); commercial and advertising 
patronage; advertising by sponsoring; advice and assistance in business organization and management, in particular in 
the field of communication; help and assistance in business management for commercial or industrial companies; help 
and assistance in business management for commercial or industrial companies in relation to visual brand identity; 
commercial information agencies; commercial business appraisals; professional business consultancy; efficiency 
experts; business information and inquiries; compilation of statistics; market studies; market research and business 
research; business auditing; searches for sponsorship; opinion polling; business strategy consulting; consultancy 
relating to the purchase of advertising time and advertising inserts; advertising mail; publishing and publication of 
advertising texts; updating of advertising material; document reproduction; layout services for advertising purposes; 
rental of advertising time on all communication media; rental of advertising space; dissemination of advertisements; 
public relations and press relations; drafting of media plans; dissemination of advertising material [leaflets, prospectuses,
printed matter, samples]; arranging of exhibitions and/or fairs for commercial or advertising purposes; organization of 
competitions in connection with advertising; advertising and commercial information services online on a computer 
network; advice in relation to advertising and commercial information online on a computer network; communication 
advertising services via video media; news clipping services; computerized file management; computer or telematic 
management advice; input and processing services for data, signals and information processed by computers or by 
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telecommunication apparatus and instruments, namely, updating, input, collection and systematization of data, signals 
and information processed by computers or by telecommunication apparatus and instruments; publication of commercial 
information in relation to updating databases; data compilation and systematization in a database; services of information 
search and retrieval within computer files for others; administrative management of computerized databases; accounting; 
subscriptions to electronic or non-electronic newspapers (for others); arranging subscriptions to telecommunication 
services for others; presentation of goods on all communication media, for retail purposes; sales promotion for others; 
employment agencies; marketing services; sales promotion for others; product promotion services; promotional and 
advertising actions; development of customer loyalty programs; rental of advertising panels; advertising information; 
business information regarding the analysis or study of consumer behavior and consumer habits; cost-price analyses; 
rental of office machines and installations (except telecommunications apparatus) and rental of advertising material; 
rental of typewriters and office equipment (except telecommunications apparatus); communications consulting; advice on
strategy and marketing in the field of sports; subscription to all media for information, texts, sounds and/or images; 
production of advertising films; news clipping services.

Cl.38;Telecommunication services; communication (transmission) via computer terminals or via a fiber-optic network; 
communications by radio or telephone; cellular telephone communication; providing access time to a 
telecommunications network portal; provision of access to a global computer network; rental of access time to a 
database server center; services of electronic exchange of data stored in a database accessible via a telecommunication 
network; rental of telecommunication apparatus and installations; rental of computer databases; transmission of images, 
sound, information and data by telephone, data communication or computer; telecommunications and electronic mail 
services via a global communication network (the Internet) or via a local network (an intranet) or by telephone or data 
communications; transmission of commercial and/or advertising data via internet networks, telephone networks or 
telematic means; electronic bulletin board services (telecommunication services); providing telecommunication 
connections to a global computer network; news agencies; radio or television programs (broadcasts); telecommunication 
information; teleconferencing services; electronic messaging services; transmission of information by electronic catalogs
on the Internet; computer-assisted transmission of messages and images; satellite transmission; services for information 
transmission via computer networks and via the Internet; electronic document exchange, namely, transmission of 
documents via computer; services for the transmission of information in databases; electronic mail services; providing 
access to electronic communications networks and to the Internet; news agencies.

Cl.41;Education; training; entertainment; sporting and cultural activities; information in relation to training, 
entertainment, education or cultural events; training and further training in the field of computing, telecommunications 
and multimedia; leisure services; organization of competitions (education or entertainment), games, information 
campaigns and professional and other events for cultural, educational and entertainment purposes; production of radio 
and television news and entertainment programs; organization and conducting of training workshops, colloquiums, 
conferences or congresses; practical training [demonstration]; vocational guidance [advice in relation to training]; 
organization of fairs and exhibitions for cultural or educational purposes; booking of seats for shows; booking of tickets 
for cultural events; rental of show scenery; services of publishing and publication of books, periodicals and texts, all 
audio and/or visual media and multimedia (interactive discs, audio-digital compact discs with read-only memory), 
excluding advertising texts; services of editing multimedia programs (computer formatting of texts and/or still or 
animated images, and/or (musical or non-musical) sounds, for interactive or other use; electronic publication of books, 
magazines, newsletters and periodicals online; electronic desktop publishing; providing online electronic publications, 
not downloadable; digital imaging services; lending libraries; mobile library services; electronic library services for 
providing electronic information (including information from archives) in the form of electronic texts, information and 
audio and/or video data, games and entertainment; page setting (other than for advertising purposes); publication of texts 
other than advertising texts; writing of texts other than advertising texts; animal training; videotape editing; editing of 
radio programs; production and reproduction of films on video tapes; production, reproduction and rental of films and 
cassettes, including video cassettes; rental of sound recordings; rental of video cassette recorders or of radio and 
television sets; microfilming; photography services; services for editing, recording, duplicating, transmitting and 
reproducing sounds and images; recording studio services; game services provided online from a computer network; 
gambling services; publication of multimedia information, namely, electronic publication of books and periodicals online.

Cl.42;Graphic arts designing services; industrial design services; infographics services; design and creation of brands 
and logos (graphics designer services); services of industrial design, research, name and logotype creation (graphics 
designer services); product drawing and design services (industrial design); styling; interior and exterior architecture; 
creation, maintenance and consultancy in relation to Web sites for others; duplication of computer programs; 
development [design], installation and maintenance of software; hosting of computer sites [websites]; programming for 
computers; research and development of new products for others; design agency (graphics designer services); 
packaging design services; consultancy and production in the field of visual identity (design and graphic art); design and 
creation of web sites for others.
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Priority claimed from 23/07/2014; Application No. : 2014-061506 ;Japan 

3011573    19/01/2015
[International Registration No. : 1244069]
Oryza Oil & Fat Chemical Co., Ltd.
1, Aza Numata, Kitagata, Kitagata-cho, Ichinomiya-shi Aichi 493-8001 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for use in the manufacture of cosmetics.

Cl.3;Cosmetics and cosmetic preparations.
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Priority claimed from 15/07/2014; Application No. : 14 4 105 442 ;France 

3019821    15/01/2015
[International Registration No. : 1245965]
HERMES INTERNATIONAL
24 rue Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys, precious stones, jewelry, jewelry products, necklaces, chokers (necklaces), 
bracelets, rings, earrings, pendants, brooches, badges (jewelry), cuff links; medals, medallions, charms, tie clips, tie pins, 
chains (jewelry), boxes of precious metal, jewelry caskets, jewelry cases, watch cases, jewel and watch sets, timepieces 
and chronometric instruments, watches and component parts thereof, chronographs (watches), chronometers, 
wristwatches, clocks, wall clocks, small clocks, watch bands, watch clasps, watch dials, watch cases,watch chains, 
movements for timepieces, cases for timepieces, presentation cases for timepieces, key rings (trinkets or fobs), head 
jewelry.

Cl.18;Leather, imitation leather, handbags, travel bags, backpacks, satchels, school bags, school satchels, beach bags, 
shopping bags, garment bags (for travel), sports bags (other than those adapted to the products for which they are made),
wheeled bags, carrier bags, purses, beggars' bags, saddlebags, shoe bags, bags (envelopes, pouches) of leather for 
packaging, wallets, coin purses, card cases (wallets), document holders, attaché cases, briefcases (leather goods), key 
cases (leather goods), trunks, suitcases, traveling sets, traveling trunks, sets and cases intended for toiletry articles 
(empty), vanity cases, clutch bags (evening handbags), powder compacts.

Cl.25;Clothing for men, women and children, clothing of leather or imitation leather, boots, shoes, slippers, fashion 
clothing accessories for men, women and children, namely hats, caps, bonnets, gloves (clothing), neckties, belts 
(clothing), scarves, pocket squares, sashes for wear, shawls, socks, stockings, tights, suspenders, scarf rings.
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Priority claimed from 30/07/2014; Application No. : 013128533 ;European Union 

3032860    16/01/2015
[International Registration No. : 1246805]
TEISSEIRE FRANCE (Société par Actions Simplifiée)
482 avenue Ambroise Croizat F-38920 CROLLES France

Address for service in India/Attorney address:
K & S PARTNERS
K & S PARTNERS, Intellectual Property Attorneys, 109, Sector 44, Gurgaon 122003, National Capital Region

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; coffee, tea, chocolate beverages where caramel is 
predominant flavour and ingredient; flour and preparations made from cereals, bread, pastry and confectionery, ices; 
honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices; flavouring syrups to add to 
coffee, tea, cocoa, chocolate beverages and artificial substitutes; flavouring syrups to add to food or to use in 
conjunction with food; ice; sandwiches; prepared meals consisting primarily of pasta or rice; noodle-based prepared 
meals; pizzas, pies and pasta dishes; ice creams; sorbets; frozen ice products; iced lollies; chocolate; chocolate bars; 
chocolate eggs; christmas tree decorations [edible]; sweets (candy).

Cl.32;Mineral and aerated waters, non-alcoholic beverages and preparations for making beverages; fruit beverages 
(non-alcoholic), fruit juices; syrups and concentrates for beverages; powders and pastilles for effervescing beverages; 
non-alcoholic cocktails; vegetable juices (beverages); fruit nectars; sodas; sherbets (beverages); apéritifs, non-alcoholic; 
fruit flavoured drinks; energy drinks; lemonades.
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3034278    13/01/2015
[International Registration No. : 1246068]
The DO School Innovation Lab GmbH
Shanghaiallee 9 20457 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery.

Cl.41;Entertainment, education and training, sporting and cultural activities.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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Priority claimed from 17/07/2014; Application No. : 14 4 105 881 ;France 

3035236    13/01/2015
[International Registration No. : 1246829]
OP3FT
6 square Mozart F-75016 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording; transmission or reproduction of sound or data; magnetic recording media; 
telecommunication terminals; software, including software for providing access to an electronic messaging service; 
terminals providing access to several media; apparatus for the storage, conversion, processing and transmission of data, 
information and signals; software packages; computers, particularly computer servers: computer, telematic and 
telephone terminals, particularly for accessing global telecommunication networks (the Internet) or private access 
networks (intranets); computer memories, electronic memories, modems, interfaces (computing) and microprocessors 
particularly for providing access to multimedia data banks; apparatus and instruments for optical reading of coded 
information; database server centers: CD-ROMs, digital optical disks, digital optical compact disks; computer apparatus 
(instruments) providing access to multimedia data banks; access code or memory card sensors, detectors, readers, 
microprocessors; computers and software, including software for applications in the field of networks, management of 
computer systems and the design of other software; computer programs, software and software packages for remotely 
connecting to computers or computer networks; computer programs for remotely searching the contents of computers 
and computer networks; navigation software, namely software enabling the user to navigate through computer networks, 
and in particular for global telecommunication networks (the Internet) or for private access networks (intranets).

Cl.38;News and information agency; telecommunication services; communications by telephone, radio, radio-
telephone, telegraph, as well as via all means of telecomputing, via interactive videography, and particularly via computer 
terminals or peripherals or electronic and/or digital equipment, by videophone, visiophone and videoconferencing: 
transmission of information via telematic means or via satellite; sending, transmitting dispatches and messages; telex, 
telegram services; data transmission, particularly high bit-rate transmission (by batches) for public network operators 
and companies; sending and transmission of computerized documents; information transmission services relating to 
Internet user directories; electronic mail, electronic messaging, dissemination of information by electronic means, 
particularly by global (Internet) and private access (intranet) communication networks; satellite transmission; 
transmission and dissemination of data, sounds and images, computer assisted or not; mobile radio-telephony 
communication services; secure transmission of data, particularly with access codes; communications by computer 
terminals; news and information agencies; provision of access to a radio-telephone network including a subscription or 
all-inclusive price; provision of access to national and international server centers, global computer telecommunication 
networks; transmission of information held in software downloadable from a global computer network (the Internet) and 
particularly browser software; provision of access to global computer networks; research and information gathering over 
computer networks; providing users with access to computer networks for the transfer and dissemination of information.

Cl.42;Development (design) of computer and telecommunication systems; design and development of high-speed 
equipment for public network operators and companies; application engineering services on large and medium-sized 
computer systems; computer management services, namely facilities management; support services for the operation of 
computer, telecommunication and data transmission networks; technical expertise, consulting and advice in the field of 
telecommunications, information technology and the Internet; engineering and administration (programming) for 
telecommunication networks; consultancy services relating to electronic security; experts' services for the installation of 
telecommunication terminals, national or international database servers, computer network access provider centers; 
computer rental; rental of access time to a data bank server center, particularly for global (the Internet) and private 
(intranet) telecommunication networks; development (design) of software, and particularly browser software; 
programming for computers; management of venues for exhibitions; scientific and industrial research; database and 
software updating services; software maintenance services; creation (development) of virtual and interactive images; 
computer services and online services, namely: creation (design) of indexes of information, sites and other sources 
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available on computer networks; research and collection of sites and other sources available on computer networks; 
design, creation, hosting, maintenance of Internet sites for third parties; computer language encryption and encoding 
services: indexing of Internet sites; researching and monitoring Internet web sites.
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Priority claimed from 26/08/2014; Application No. : 013199625 ;European Union 

3038596    17/02/2015
[International Registration No. : 1247583]
Schmidt, Heiko
Ludwig-Thoma-Straße 2 93138 Lappersdorf Germany

Proposed to be Used
IR DIVISION
Cl.6;Fastening and connecting elements of metal, in particular screws, rivets, bolts.

Cl.7;Manufacturing and processing machines, including for metal and plastic.

Cl.8;Manufacturing and processing tools, including for metal and plastic, in particular processing tools for the 
connecting of workpieces.
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3050278    19/01/2015
[International Registration No. : 1249709]
WINTECH GLOBAL
10-12 Boulevard Marius Vivier Merle, World Trade Center, Lyon - Tour Oxygène F-69003 LYON France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, measuring, checking [supervision] apparatus and instruments; measuring and monitoring apparatus and 
instruments for inlets and outlets of vats, containers, pipes and pipelines; precision measuring apparatus; chemistry 
apparatus and instruments; apparatus and instruments for physics; sounding apparatus and machines; air analysis 
apparatus; gas analysis apparatus; testing apparatus not for medical use; distillation apparatus for scientific use; electric 
regulating apparatus; electric measuring apparatus; electric monitoring apparatus; pressure indicator plugs for valves; 
gasometers [measuring instruments]; hydrometers; hygrometers; quantity indicators; temperature indicators; vacuum 
gages; measuring instruments; software [recorded programs]; software for analyzing, testing and measuring solid, liquid 
and gaseous materials; measuring apparatus.

Cl.37;Machine installation, repair, maintenance and servicing services; installation, repair, maintenance and servicing 
of machines for testing, monitoring and measuring.
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Priority claimed from 17/07/2014; Application No. : 30 2014 004 981.3/11 ;Germany 

3051533    16/01/2015
[International Registration No. : 1250056]
centrotherm Clean Solutions GmbH & Co. KG
Johannes-Schmid-Straße 3 89143 Blaubeuren DE

Proposed to be Used
IR DIVISION
Cl.7;Installations consisting of machines for processing semiconductors, in particular for processing semiconductors 
under vacuum; installations for conveying semiconductors, the installations consisting of appliances for conveying 
goods; installations and systems for the surface treatment of semiconductors, the installations and systems consisting of 
machines for processing semiconductors; installations and systems for etching semiconductor surfaces, the installations 
and systems consisting of appliances for processing semiconductors; installations for vaporising semiconductor 
surfaces, in particular under vacuum (CVD processes), the installations consisting of machines for processing 
semiconductors; installations consisting of machines for providing semiconductors, namely automatic feeding devices, 
automatic loading and unloading facilities and facilities for inserting semiconductors; installations consisting of 
machines for conveying or processing of photoelectric elements; installations consisting of machines for providing 
photoelectric elements, namely automatic feeding devices, automatic loading and unloading facilities for inserting 
photoelectric elements; installations consisting of machines for conveying or processing flat screens; installations 
consisting of machines for providing flat screens, namely automatic feeding devices, automatic loading and unloading 
facilities and facilities for inserting flat screens.

Cl.9;Hardware and software for operating systems and installations for the thermal treatment of surfaces and objects, or
for thermal processes for modifying surfaces, in particular semiconductor surfaces, including diffusion furnaces, 
continuous furnaces, installations for vaporising semiconductor surfaces, burn-in ovens, vacuum furnaces; hardware and 
software for operating systems and installations for cleaning gases and exhaust gases, including flue gas purification 
equipment.

Cl.11;Systems and installations for thermal pre-treatment processes or manufacturing processes, namely diffusion 
furnaces, continuous furnaces, coating ovens, burn-in ovens, vacuum furnaces; installations consisting of separators for 
chemical vapour deposition, in particular under vacuum conditions (CVD processes); installations for processing and 
cleaning gases and exhaust gases; facilities for emitting exhaust gases into the environment, the facilities consisting of 
flues and installations for emitting exhaust gases to the environment; gas flares; sewage purification installations; 
sewage purification apparatus; sewage disposal installations.
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Priority claimed from 14/10/2014; Application No. : 013359732 ;European Union 

3052425    16/01/2015
[International Registration No. : 1249774]
Emily and Fin Limited
26 Red Lion Square London WC1R 4AG GB

Proposed to be Used
IR DIVISION
Cl.18;Trunks and travelling bags; umbrellas; parasols; walking sticks; business card cases; purses; wallets; luggage; 
luggage tags; key cases; satchels; bags; handbags; evening bags; clutch bags; tote bags; shoulder bags; briefcases; 
beauty cases; valises; makeup bags; carriers for suits and for dresses; tie cases; credit card cases and holders; leather 
carrying cases; sport bags; athletic bags; baby changing bags; backpacks; rucksacks; knapsacks; beach bags; book 
bags; duffel bags; gym bags; overnight bags; travel bags; travel cases; holdalls; shopping bags; toiletry bags; kit bags; 
swing bags; hip bags.

Cl.25;Clothing; footwear; headgear; tops; shirts; shorts; t-shirts; sweatshirts; cardigans; jumpers; sweaters; joggers; 
trousers; jeans; knitwear; pullovers; dresses; skirts; jackets; coats; blazers; suits; waistcoats; gilets; leggings; socks; 
tights; gloves; scarves; wraps; ties; underwear; camisoles; bras; knickers; boxer shorts; underpants; slips; nightwear; 
pyjamas; swimwear; beachwear; sportswear; belts; sandals; beach shoes; canvas shoes; boots; shoes; leather shoes; 
leather boots; sports shoes; hats; caps; visors; bandanas; headbands; leather belts.

Cl.35;Advertising; business management; business administration; office functions; organisation, operation and 
supervision of loyalty and incentive schemes; advertising services provided via the Internet; provision of business 
information; retail services provided via retail stores, mail-order catalogues, telecommunications networks, satellite 
networks, mobile phone networks, the internet and global computer networks in connection with clothing, headgear, 
footwear, fashion accessories, jewellery, costume jewellery, watches, clocks, bags, handbags, luggage, purses, wallets, 
umbrellas, leather bags, purses, wallets, luggage, luggage tags, travel cases, rucksacks, satchels and toiletry bags; retail 
services provided via retail stores, mail-order catalogues, telecommunications networks, satellite networks, mobile phone 
networks, the internet and global computer networks in connection with perfumes, cosmetics, toiletries, eyewear, 
sunglasses, printed matter, candles, home fragrances, textiles for clothing, textiles for bedding and tables, bed linen, 
table linen, cushions, homeware namely, soft furnishings, photo frames, photo albums, mugs, tea cups and saucers, tea 
sets, candle holders; wholesale services in connection with the sale of clothing, headgear, footwear, fashion accessories, 
jewellery, costume jewellery, watches, clocks, bags, handbags, luggage, purses, wallets, umbrellas, leather bags, purses, 
wallets, luggage, luggage tags, travel cases, rucksacks, satchels and toiletry bags; wholesale services in connection with 
the sale of perfumes, cosmetics, toiletries, eyewear, sunglasses, printed matter, candles, home fragrances, textiles for 
clothing, textiles for bedding and tables, bed linen, table linen, cushions, homeware namely, soft furnishings, photo 
frames, photo albums, mugs, tea cups and saucers, tea sets, candle holders; presentation of goods on communication 
media, for retail purposes; price comparison services; procurement services for others (purchasing goods and services 
for other businesses); sales promotion for others; the provision of advice and information to customers and potential 
customers in connection with clothing, headgear, footwear, fashion accessories, jewellery, costume jewellery, watches, 
clocks, bags, handbags, luggage, purses, wallets, umbrellas, leather bags, purses, wallets, luggage, luggage tags, travel 
cases, rucksacks, satchels and toiletry bags; the provision of advice and information to customers and potential 
customers in connection with perfumes, cosmetics, toiletries, eyewear, sunglasses, printed matter, candles, home 
fragrances, textiles for clothing, textiles for bedding and tables, bed linen, table linen, cushions, homeware namely, soft 
furnishings, photo frames, photo albums, mugs, tea cups and saucers, tea sets, candle holders.

7127



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 29/01/2015; Application No. : PD2015C000116 ;Italy 

3390048    04/08/2016
[International Registration No. : 1261753]
FIDIA FARMACEUTICI S.p.A.
Via Ponte della Fabbrica, 3/A I-35031 ABANO TERME (PD) Italy

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations in form of hydrogel for the prevention and treatment of articular diseases, 
degenerative and traumatic pathologies of joints and of musculoskeletal system and use in orthopaedic surgery; 
veterinary preparations; hygienic preparations for medical purposes; dietetic substances for medical use; food for 
babies; plasters; materials for dressings; disinfectants.

Cl.10;Surgical, medical, sanitary, dental and veterinary apparatus and instruments; orthopaedic articles; syringes and 
cannulae; applicators and medical devices for the administration of pharmaceutical preparations; medico-surgical 
devices for the treatment of degenerative and traumatic joints and musculo-skeletal apparatus and for use during 
orthopaedic surgery.
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3392049    25/05/2016
[International Registration No. : 1307372]
Life Robotics Inc.
2-9-11, Tomioka, Koto-Ku Tokyo 135-0047 Japan

Proposed to be Used
IR DIVISION
Cl.7;Robots and robotic arms for metalworking; robots and robotic arms for load handling; robots and robotic arms for 
agricultural purposes; robots and robotic arms for wrapping and packaging; robots and robotic arms for processing 
plastics; robots and robotic arms for manufacturing semi-conductors; robots and robotic arms for sorting, transporting 
and supplying of parts as an auxiliary for industrial assembly work; industrial robots; robotic arms for industrial 
purposes; machine elements [not for land vehicles].

Cl.9;Computer software; robotic arms for laboratory use, which can do all kinds of behavior by computer programs for 
control; tablet computers.

Cl.42;Providing temporary use of non-downloadable computer software; providing computer programs on data 
networks.
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Priority claimed from 16/12/2015; Application No. : 86850856 ;United States of America 

3392052    14/06/2016
[International Registration No. : 1307121]
AcelRx Pharmaceuticals, Inc.
351 Galveston Drive Redwood City CA 94063 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for use in the treatment of pain; pharmaceutical preparations for use in the treatment 
of anxiety.

Cl.10;Drug delivery systems; medical device, namely, a mechanical device used to administer medications and to 
provide secure access to and delivery of medications.
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Priority claimed from 31/05/2016; Application No. : 015491186 ;European Union 

3392082    15/06/2016
[International Registration No. : 1307231]
Liewood ApS
Snaregade 10 B DK-1205 København K Denmark

Proposed to be Used
IR DIVISION
Cl.18;Bags; nappy bags; duffel bags; bags for sports; shopping bags.

Cl.20;Furniture; bed bumpers; baby changing mats; mattress bases; bed casters, not of metal; bedding (except linen); 
parts and fittings for beds; beds; bedsteads of wood; cradles; cushions; indoor blinds for windows (furnishings) of 
textile; mats for infant playpens; mattresses; playpens for babies.

Cl.24;Textiles and textile goods, not included in other classes; bed linen and table linen; coverlets; duvets and quilts; 
hand towels (other than clothes); bed clothes and blankets; sheets; pillowcases; loose covers for furniture; curtains of 
textile or plastic; face towels of textile; mattress slips; pillowcases; shower curtains of textile or plastic; table cloths, not 
of paper; place mats, not of paper; table napkins, not of paper; table runners; towels [of textile].

Cl.25;Clothing, footwear and headgear; bathrobes; bath sandals; bath slippers; bibs, not of paper; pajamas; slippers; 
socks.
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Priority claimed from 22/12/2014; Application No. : 2014742943 ;Russian Federation 

3392466    24/05/2016
[International Registration No. : 1271854]
Obshchestvo s ogranichennoi otvetstvennostyu "Imko-Torg"
Orlikov per., 2 RU-107078 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Abrasives; corundum [abrasive]; abrasive cloth; glass cloth; abrasive mesh; abrasive paper, including abrasive 
bands.

Cl.6;Spring locks; rivets of metal; staples of metal for furniture staplers; lock bolts.

Cl.7;Welding machines, electric; welding apparatus, gas-operated; soldering apparatus, electric; gasoline grass 
trimmers; gasoline chainsaws; lawnmowers [machines]; dremel tool, electric; abrasive disks for power-operated sanders; 
diamond discs for tile cutting; cutting discs for metal; saw discs; hand-operated drill driver, electric; electric hand drills; 
hand-held tools, other than hand-operated; spray guns for paint; grindstones [parts of machines]; soldering lamps; 
pumps [machines]; saws [machines]; glue guns, electric; blades for jig-saws [power tools]; soldering guns, electric; tile 
saws [power tools]; stud crimpers, electric; saw blades [parts of machines]; knives [parts of machines]; cutting blow 
pipes, gas-operated; sharpening machines; trueing machines; furniture staplers, electric; glaziers' diamonds [parts of 
machines]; hedge cutters, electric; hand screwdrivers, electric; hand impact screwdrivers, electric; electric trimmers; 
diamond cup wheels.

Cl.8;Glaziers' diamonds [parts of hand tools]; bits for screwdrivers and screw guns; side cutters [hand tools]; bolt 
cutters [hand tools]; augers [hand tools]; nail extractors; wall mount hand tool holders; long nose pliers [hand tools]; drill 
drivers; riveters [hand tools]; chisels; centre punches; mallets [hand instruments]; pliers; annular screw plates; spanners 
[hand tools]; splitting axes [hand instruments]; sledgehammers; cutter pliers [hand tools]; jig-saws; hammers [hand 
tools]; taps [hand tools]; files [tools]; emery files; hand pumps; knives; hacksaws; shears; screwdrivers; drill holders 
[hand tools]; hole saws; guns [hand tools], including guns, hand-operated, for the extrusion of insulating foam; dies 
[hand tools]; saw blades [parts of hand tools]; shear blades; tool belts [holders]; screeding levels [hand tools]; stud 
crimpers [hand tools]; hand-operated pipe cutters; hand tools and implements, hand-operated; wire strippers [hand 
tools]; planes; expansion pliers [hand tools]; borers; borers for concrete; bore bits for concrete; borers for tile; bore bits 
for tile; hand-operated staple guns for furniture; mortise chisels; glass suction lifters [hand tools]; c-clamps [hand tools]; 
mitre [miter (Am.)] boxes [hand tools]; vices; bench vices [hand implements]; axes; needle nose pliers; squares [hand 
tools]; chalk line reels [hand instruments]; anchor chalk lines [hand instruments]; chalk lines [hand instruments]; 
abrading instruments [hand instruments]; tile cutters, hand-operated; oil glass cutters; electric perforating tools [hand 
tools].

Cl.9;Inverters [electricity]; measuring instruments, including tape measures; surveying chains; rulers [measuring 
instruments]; magnets; levels [instruments for determining the horizontal]; laser levels; magnet levels; compasses 
[measuring instruments]; adapters for drill chucks.

Cl.11;Air reheaters, including heat guns; heating apparatus, including fan heaters.

Cl.18;Tool bags of polyester.

Cl.20;Rivets, not of metal; plastic ties for home or garden use.

Cl.21;Brushes.

Cl.25;Vests, including tool vests.
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Priority claimed from 16/05/2016; Application No. : 87038353 ;United States of America 

3393190    25/05/2016
[International Registration No. : 1308633]
Andis Company
1800 Renaissance Blvd. Sturtevant WI 53177 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Shaving cream and lotion; compressed air in cans for cleaning and dusting; cleaning solution for electric clipper 
blades; shaving gel; disposable wipes impregnated with cleansing chemicals or compounds for shaving.

Cl.4;Lubricant for electric clipper blades.

Cl.5;Disinfectant for electric clipper blades.

Cl.7;Clippers (machines); shearing machines for animals; hair clipping machines for animals; hair cutting machines for 
animals; shears, electric; scissors, electric.

Cl.8;Hair clippers for animals, electric and non-electric; hair clippers and trimmers for personal use, electric and non-
electric; blades for hair clippers for animals, electric and non-electric; and blades for hair clippers and trimmers for 
personal use, electric and non-electric; scissors; electric hair curling irons; electric straightening irons; electric flat iron; 
electric irons.

Cl.11;Hand held electric hair dryers; electric shaving cream or lather dispenser; combination electric hair dryer and 
styling brush; electric coffee makers; electric hair dryer for pets, animals.

Cl.21;Grooming tools for pets, namely, combs, brushes, coat rakes and de-shedding combs.
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3393272    24/06/2016
[International Registration No. : 1308000]
"STICKER RIDE" LLC
15 Furmanny per., pom. V, RU-105062 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Mechanical signs; luminous signs; holograms; electronic notice boards; road signs, luminous or mechanical; 
reflecting discs for wear, for the prevention of traffic accidents; optical data media.

Cl.35;Publicity agency services; rental of advertising space; demonstration of goods; commercial information and 
advice for consumers [consumer advice shop]; business research; marketing research; layout services for advertising 
purposes; marketing; updating of advertising material; organization of trade fairs for commercial or advertising purposes; 
shop window dressing; presentation of goods on communication media, for retail purposes; goods promotion for others; 
publicity material rental; rental of advertising time on communication media; publication of publicity texts; distribution of 
samples; bill-posting; direct mail advertising; advertising; advertising on automobiles.

Cl.38;Electronic bulletin board services [telecommunications services]; providing internet chatrooms; providing 
telecommunication channels for teleshopping services; transmission of greeting cards online.
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Priority claimed from 31/05/2016; Application No. : 87055439 ;United States of America 

3393290    29/06/2016
[International Registration No. : 1307984]
VeriHelp, Inc.
1546 NW 56th St. Seattle WA 98107 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Software as a service (SAAS) services featuring software for background investigation and research.

Cl.45;Background investigation and research services.
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3393309    08/06/2016
[International Registration No. : 1308082]
Bayer Oy
Pansiontie 47 FI-20210 Turku Finland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.

Cl.10;Medical devices and apparatus.
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Priority claimed from 23/12/2015; Application No. : 30 2015 064 054 ;Germany 

3393406    23/06/2016
[International Registration No. : 1308223]
ZELU CHEMIE GmbH
Robert-Bosch-Straße 8 71711 Murr Germany

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; artificial and synthetic resins, unprocessed, in particular casting resins; unprocessed 
plastics, in particular polyurethane foams.

Cl.17;Artificial and synthetic resins (semi-finished products); plastic substances (semi-processed); goods of plastic or 
foam (semi-finished).
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3393427    13/06/2016
[International Registration No. : 1308291]
SANDVIK INTELLECTUAL PROPERTY AB
SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated machine tools for metal cutting and inserts for such tools.

Cl.9;Computerized electric control systems for metal working machines and tools; computer software for calculation of 
data collected in connection with machine working machines and tools; computer software for increased machine 
working tool productivity, logistics, accessibility and identification.
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Priority claimed from 07/01/2016; Application No. : 86868760 ;United States of America 

3393435    30/06/2016
[International Registration No. : 1308100]
CID Resources, Inc.
601 S. Royal Lane, Suite 100 Coppell TX 75019 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Medical wearing apparel, namely, scrub tops and bottoms; medical wearing apparel, namely, pants for emergency 
medical personnel.

Cl.25;Nurse's apparel, namely, tops and bottoms, uniforms, lab coats, knit tees, t-shirts, jackets, pants, cargo pants, 
tank tops; scrubs not for medical purposes.
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3393632    13/06/2016
[International Registration No. : 1307955]
SANDVIK INTELLECTUAL PROPERTY AB
SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated boring tools for metal working and cutting inserts for such tools.

Cl.9;Computerized electric control systems for metal working machines and tools; computer software for calculation of 
data collected in connection with machine working machines and tools; computer software for increased machine 
working tool productivity, logistics, accessibility and identification.
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3393652    25/05/2016
[International Registration No. : 1307944]
LUVANIS S.A.
4, rue Dicks L-1417 Luxembourg

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for recording, reproduction and/or transmission of sound, virtual information and/or 
recordings; audio and/or visual recordings whether on media or downloadable, including enhanced audio and/or visual 
recordings, also for interactive use; audio and/or visual recording media; interactive software; downloadable publications 
provided online from databases, the Internet or any other communication network, including wireless, cable or satellite 
networks; compact disks; super audio compact disks; DVDs; CD-ROMs; virtual reality audiovisual apparatus; mP3 
players; portable digital apparatus and electronic devices for wireless sound reception and/or transmission; 
downloadable digital music, also provided from MP3 websites on the Internet; CD-ROM containing games; ring tones for 
telephones; video display units; apparatus and instruments for processing, transmission, storage, recording, reception 
and retrieval of data, encoded data, texts, sounds, video or graphic images or a combination of these formats; image 
processing apparatus, instruments and equipment; photographic apparatus; magnetic, digital and optical recording 
media; software, including software provided from a computer database, the Internet or any other electronic network; 
machine-readable data, sound and/or image media; downloadable digital data, sounds and images provided from 
computer databases, the Internet and MP3 Internet sites; apparatus and instruments for reception and transmission by 
satellite; apparatus for downloading sounds, images and data via the Internet; electronic agendas.

Cl.18;Boxes of leather or leather board; traveling trunks; traveling bags; trunks [luggage]; suitcases; traveling sets; 
suitcases (carrying cases); key cases of leather or imitations of leather; pouches of leather for packaging; suitcase 
handles; cases (pouches) of leather for packaging, also to be used for the transport of goods.
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3394022    05/07/2016
[International Registration No. : 1308307]
SANDVIK INTELLECTUAL PROPERTY AB
SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated tools for internal and external threading and inserts and tool holders for such tools.

Cl.9;Computerized electric control systems for metal working machines and tools; computer software for calculation of 
data collected in connection with machine working machines and tools; computer software for increased machine 
working tool productivity, logistics, accessibility and identification.
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3394031    12/07/2016
[International Registration No. : 1308314]
Blueair AB
Danderydsgatan 11 SE-114 26 STOCKHOLM Sweden

Proposed to be Used
IR DIVISION
Cl.9;Apparatus, sensors and software in the form of apps for measuring and monitoring air quality, air pressure, 
humidity and temperature.

Cl.41;Provision of club services for social purposes and educational purposes.

Cl.42;Design and development of computer software; measurement of and information regarding air quality.
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3394075    30/06/2016
[International Registration No. : 1308327]
IHI Hauzer Techno Coating B.V.
Van Heemskerckweg 22 NL-5928 LL Venlo

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; goods of common metal not included in other classes; ores; decorative chromium metal layers 
without hexavalent chromium for application to thermoplastics.

Cl.40;Treatment of materials.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.
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Priority claimed from 29/06/2016; Application No. : 30 2016 018 657 ;Germany 

3394561    20/07/2016
[International Registration No. : 1308179]
Technische Universität München Körperschaft des öffentlichen Rechts
Arcisstr. 21 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.30;Yeast.

Cl.32;Beers.

Cl.42;Scientific and technological services and research relating to brewing.
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3394587    27/06/2016
[International Registration No. : 1307839]
SANDVIK INTELLECTUAL PROPERTY AB
SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated metal working tools, including turning, parting, grooving, threading, milling, drilling, boring and 
reaming tools and tool holders, and inserts for such tools.

Cl.9;Computerized electric control systems for metal working machines and tools; computer software for calculation of 
data collected in connection with metal working machines and tools; computer software for increased machine working 
tool productivity, logistics, accessibility and identification.
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3394612    20/07/2016
[International Registration No. : 1308180]
Technische Universität München Körperschaft des öffentlichen Rechts
Arcisstr. 21 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.30;Yeast.

Cl.32;Beers.

Cl.42;Scientific and technological services and research relating to brewing.
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Priority claimed from 18/01/2016; Application No. : 015011191 ;European Union 

3394725    08/07/2016
[International Registration No. : 1307995]
CONEX IPR LTD
Global House 95 Vantage Point, Pensnett Trading Estate Kingswinford, West Midlands DY6 7FT United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Bathtub hand grip rails of metal.

Cl.11;Apparatus for water supply and sanitary purposes; toilet seats; bathtubs; shower bases; shower cubicles; taps 
and control valves for apparatus for water supply and sanitary purposes; water flushing tanks; toilet bowls; shower 
heads; sieves for water taps; sanitary apparatus; bathtub boarding aids; temperature regulators for apparatus for sanitary 
purposes as parts of sanitary fittings.

Cl.20;Bathtub hand grip rails (not of metal); bathtub seats; shower seats.

Cl.21;Brush goods with bristle heads of wood or plastic material and with natural bristles or plastic bristles; bathroom 
articles entirely or predominantly of plastic material and/or metal and/or earthenware, namely towel holders, towel rings, 
towel racks, mouthwash cups with or without holding device, soap dishes, soap boxes, soap holders, trays for combing 
sets, tissue dispensers, cotton wool dispensers, cotton wool boxes, toilet paper holders, mouthwash cups of glass, 
combs, clothes drying racks, clothes drying holders, dustbins; toilet brushes; shoe care sets consisting of brushes for 
shoe polish, cloths for polishing shoes, brushes for polishing shoes and brushes for cleaning shoes; shoe care kits with 
shoe polish applicator brushes, shoe polishing brushes and shoe cleaning brushes; kitchen utensils.
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Priority claimed from 10/05/2016; Application No. : 30 2016 013 657 ;Germany 

3395161    02/06/2016
[International Registration No. : 1309296]
Bahlsen GmbH & Co. KG
Podbielskistraße 11 30163 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.29;Meat; fish; poultry, not live; game; meat extracts; fruit, frozen; fruit, preserved; dried fruit; cooked fruits; frozen 
vegetables; preserved vegetables; vegetables, dried; vegetables, cooked; jellies; jams; compotes; eggs; milk; milk 
products; edible oils; edible fats; potato snacks; raisins; dried nuts; roasted nuts; salted nuts; spiced nuts; dried fruit; fat-
containing mixtures for bread slices.

Cl.30;Coffee; tea; cocoa; sugar; rice; tapioca; sago; coffee substitutes; flour; cereals; bread; pastry; confectionery; 
ices; honey; treacle; yeast; baking powder; salt; mustard; vinegar; sauces [condiments]; spices; ice; cookies; aperitif 
biscuits; rolled wafers [biscuits]; cakes; chocolate; chocolate based products; chocolate bars; pralines; sugar 
confectionery; sweets; marzipan; extruded food products made of wheat; extruded food products made of rice; extruded 
food products made of maize; puffed corn snacks; waffles.

Cl.41;Entertainment; sporting activities; cultural activities.
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Priority claimed from 01/02/2016; Application No. : 30 2016 100 853 ;Germany 

3395169    06/06/2016
[International Registration No. : 1308662]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers; computer software; computer and video games software; games software 
for use on any computer platform, including electronic entertainment and games consoles; computer game programs; 
computer games programs; video games (software); computer games provided through a global computer network or 
supplied by means of multi-media electronic broadcast or through telecommunications or electronic transmission or via 
the Internet; programs for operating electric and electronic apparatus for games, amusement and/or entertainment 
purposes; computer software for computer games on the Internet; online games (software), in particular for online betting 
games, online prize games, online gambling games, online games of skill and online casino games; computer software in 
the form of an app for mobile devices and computers; computer hardware and computer software for casino and 
amusement arcade games, for slot machines and/or video lottery game machines or games of chance on the internet.

Cl.28;Games; games for amusement arcades (included in class 28); electronic games.

Cl.42;Computer programming; installation, maintenance, updating and repair of computer software; assistance and 
consultancy for the development of computer systems, databases and applications; information relating to computer 
hardware or software provided online from a global computer network or the Internet; design and development of 
computer game software and virtual reality software; development of automatic machines, computers and data 
processing equipment; computer programming; development of computer software, in particular of entertainment 
applications; development of sector-specific computer software, in particular for bookmaking, race tracks, sports event 
organisers, lotteries, games of chance, prize games, sportsbooks and other betting systems; technological services, in 
particular providing computer programs (customer management applications and entertainment applications, facilitating 
platform-independent access via all technical channels); development and maintenance of software and platforms for 
games.
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Priority claimed from 02/02/2016; Application No. : 86895023 ;United States of America 

3395266    30/06/2016
[International Registration No. : 1309330]
Blue Cube IP LLC
2030 Dow Center Midland MI 48674 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Acetone; cumene; phenol; allyl chloride; epichlorohydrin; bisphenol A; unprocessed synthetic novolac resins; 
unprocessed epoxy resins, including unprocessed liquid epoxy resins and unprocessed advanced epoxy resins; 
unprocessed epoxy novolac resins; amine-based hardeners, namely, chemical additives for resins; polyphenolic-based 
hardeners, namely, chemical additives for resins; chemicals for industrial purposes; unprocessed synthetic resins.

Cl.17;Semi-processed synthetic novolac resins; semi-processed epoxy resins including semi-processed liquid epoxy 
resins and semi-processed advanced epoxy resins; semi-processed epoxy novolac resins; semi-processed synthetic 
resins.
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Priority claimed from 20/01/2016; Application No. : 015021975 ;European Union 

3395294    14/07/2016
[International Registration No. : 1309358]
Nida Tech Sweden AB
Byahornsgränd 8 SE-216 23 MALMÖ Sweden

Proposed to be Used
IR DIVISION
Cl.9;Electronic positioning systems; wireless communication apparatus; wireless telecommunication devices for WIFI; 
intercomputer communications equipment, access points, routers, commutators, modems, wireless cards, WIFI, aerials; 
computer programs; communication software; computer software to enable the searching of data; apparatus for 
identification.

Cl.38;Telecommunication services; mobile communication services; wireless, WIFI and cellular communication 
services; person searching services [radio, telephone or other means of electronic communication]; telecommunication 
services, namely, tracking services; telecommunication services, namely, tracking services for property, tools, valuables; 
communication services for construction industry.

Cl.42;Computer services, namely, providing software for tracking and positioning.
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Priority claimed from 16/06/2016; Application No. : 30 2016 017 315 ;Germany 

3395318    06/07/2016
[International Registration No. : 1309364]
SAMSON AKTIENGESELLSCHAFT
Weismüllerstr. 3 60314 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.9;Measuring, signalling, controlling and regulating apparatus and instruments; electric and electronic control, 
display and monitoring apparatus and devices; electronic and electric apparatus, devices and instruments for data 
transmission and communication; electronic and electric apparatus, devices and instruments for the remote control of 
facility-equipment installations and industrial systems and industrial operations; computer programs (recorded); 
computer programs (downloadable); computer software (recorded).

Cl.37;Installation and maintenance of electric and electronic apparatus, devices and instruments for the remote control 
of facility-equipment installations and industrial systems and industrial operations.

Cl.38;Telecommunication; electronic data transmission in connection with the remote control of facility-equipment 
installations and industrial systems and industrial operations.

Cl.42;Design of computer software and computer systems for the electronic and electric remote control of facility-
equipment installations and industrial systems and industrial operations; engineering services; construction drafting for 
the installation of remote controls for facility-equipment installations and industrial systems and industrial operations; 
technical project studies in connection with the remote control of facility-equipment installations and industrial systems 
and industrial operations.
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Priority claimed from 04/12/2015; Application No. : 86839637 ;United States of America 

3396002    02/06/2016
[International Registration No. : 1308989]
CID Resources, Inc.
601 S. Royal Lane, Suite 100 Coppell TX 75019 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Medical wearing apparel, namely, scrub tops and bottoms; medical wearing apparel, namely, pants for emergency 
medical personnel.

Cl.25;Nurse's apparel, namely, tops and bottoms, uniforms, lab coats, knit tees, t-shirts, jackets, pants, cargo pants, 
tank tops; scrubs not for medical purposes.
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Priority claimed from 01/02/2016; Application No. : 015062482 ;European Union 

3396005    08/06/2016
[International Registration No. : 1309007]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers; computer software; computer and video games software; games software 
for use on any computer platform, including electronic entertainment and games consoles; computer game programs; 
computer games programs; video games (software); computer games provided through a global computer network or 
supplied by means of multi-media electronic broadcast or through telecommunications or electronic transmission or via 
the internet; programs for operating electric and electronic apparatus for games, amusement and/or entertainment 
purposes; computer software for computer games on the internet; online games (software), in particular for online betting 
games, online prize games, online gambling games, online games of skill and online casino games; computer software in 
the form of an app for mobile devices and computers; computer hardware and computer software for casino and 
amusement arcade games, for slot machines and/or video lottery game machines or games of chance on the internet.

Cl.28;Games; games for amusement arcades (included in this class); electronic games.

Cl.42;Computer programming; installation, maintenance, updating and repair of computer software; assistance and 
consultancy for the development of computer systems, databases and applications; information relating to computer 
hardware or software provided online from a global computer network or the internet; design and development of 
computer game software and virtual reality software; development of automatic machines, computers and data 
processing equipment; computer programming; development of computer software, in particular of entertainment 
applications; development of sector-specific computer software, in particular for bookmaking, race tracks, sports event 
organisers, lotteries, games of chance, prize games, sportsbooks and other betting systems; technological services, in 
particular providing computer programs (customer management applications and entertainment applications, facilitating 
platform-independent access via all technical channels); development and maintenance of software and platforms for 
games.
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Priority claimed from 10/12/2015; Application No. : 30 2015 062 268 ;Germany 

3396236    09/06/2016
[International Registration No. : 1308679]
Lindauer DORNIER Gesellschaft mit beschränkter Haftung
Rickenbacher Str. 119 88131 Lindau Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software (downloadable); computer software (recorded); computer software for mobile devices; data 
carrier; data processing devices, wearable electronic devices, electronic tablets, smartphones, smartglasses and other 
telecommunication devices for electronic, wired and wireless exchange of data, audio, video, images, text and graphics, 
electronic publications; computer peripherals; software platform to facilitate the provision of information, peer-to-peer 
interaction and transaction by parts of machines and devices, especially parts of textile machines, machines for 
processing plastic, machines for processing fibre-composite materials and parts of laboratory devices.

Cl.35;Updating and maintenance of data on computer databases; compilation of data in computer databases; business 
consulting; computerised ordering of goods, including spare parts for machines and devices, especially for textile 
machines, machines for processing plastic machines for processing fibre-composite materials and for laboratory devices.

Cl.37;Assistance in relation to repair of machines and devices, namely textile machines, machines for processing 
plastic, machines for processing fibre-composite materials and laboratory devices, by transmission of repair instructions 
to the staff on site via telecommunication network.

Cl.38;Telecommunication, namely electronic transmission of data and information, especially in connection with trade 
and sale of goods and services, as well as about features of machines and their maintenance via a worldwide 
communication network; providing on-line forums for transmission of messages among computer users; providing 
access to a website with by the users published evaluations, criticisms and recommendations for commercial purposes 
concerning machines and devices, especially textile machines, machines for processing plastic, machines for processing 
fibre-composite materials and of laboratory devices; forwarding of regular circular-letters and newsletters via email; 
electronic transmission of images.

Cl.41;Education; instruction, namely conducting of training courses, seminars and demonstrations courses (also 
online) in connection with the operation and maintenance of machines and devices, especially textile machines, machines 
for processing plastic, machines for processing fibre-composite materials and of laboratory equipment; writing and 
publishing of texts (other than publicity texts) by means of telecommunication and computer network, especially in 
relation to documentations of machines and devices, especially textile machines, machines for processing plastic, 
machines for processing fibre-composite materials and of laboratory devices (also online); publishing of texts in the 
fields of textile technology, plastics technology, technology of fibre-composite material and laboratory technology.
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3396239    20/06/2016
[International Registration No. : 1308710]
VIEGA GmbH & Co. KG
VIEGA-Platz 1 57439 Attendorn Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; flanges of metal [collars]; junctions for pipes and fasteners of metal for pipelines in water, 
heating, gas and compressed air installations; sealing caps of metal; valves of metal, other than parts of machines; 
fittings and parts for the aforesaid goods, included in this class.

Cl.11;Shut-off and regulating fittings, included in this class, for pipelines in water, heating, gas and compressed air 
installations; valves (thermostatic -) [parts of heating installations]; regulating and safety accessories for gas pipes; 
fittings for water pipes; fittings and parts for the aforesaid goods, included in this class.

Cl.19;Non-metallic building materials; water pipes and protective pipes, not of metal; gas pipes and protective pipes, 
not of metal; penstock pipes, not of metal, for water, heating, gas and compressed air installations; branching pipes, not 
of metal; fittings and parts for the aforesaid goods, included in this class.
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3396292    26/05/2016
[International Registration No. : 1309030]
CONG TY CO PHAN PHINDELI
Tang 5, Toa nha Paxsky, 123 Nguyen Dinh Chieu, Phuong 6, Quan 3 Thanh pho Ho Chi Minh Viet Nam

Proposed to be Used
IR DIVISION
Cl.30;Coffee beans; coffee powder; instant coffee; tea; cocoa.

Cl.35;Purchasing and selling coffee, tea, cocoa for others.

Cl.43;Coffee bars; restaurant.
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Priority claimed from 19/01/2016; Application No. : 30 2016 100 362 ;Germany 

3396486    25/06/2016
[International Registration No. : 1308366]
Bayerische Motoren Werke Aktiengesellschaft
Petuelring 130 80809 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of data; software.

Cl.12;Motor vehicles and parts thereof, included in this class.

Cl.35;Merchandising services, namely, retailing, in relation to motor vehicles and parts thereof; consumer information 
in relation to the sale of motor vehicles and parts thereof.
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Priority claimed from 08/05/2014; Application No. : 1619867 ;Australia 

3396882    24/08/2016
[International Registration No. : 1244124]
MOOSE CREATIVE MANAGEMENT PTY LTD
29 Grange Rd CHELTENHAM VIC 3192 Australia

Proposed to be Used
IR DIVISION
Cl.16;Modelling clay; modelling materials; molds for modelling clays [artists' materials]; paper for use as artists' 
materials; adhesive tapes for stationery or household purposes; adhesives [glues] for stationery or household purposes; 
stationery for use as artists' materials; stencils; stencils [stationery]; stickers [stationery]; writing materials; tracing 
patterns; transfers [decalcomanias]; iron-on transfers being decalcomanias; printed matter for use in crafts; erasing 
products; paper; papier mâché.

Cl.28;Toys; toy vehicles; toy models; toy figures; playing cards; plush toys; games; board games; dolls; trading cards 
(card games).
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3397080    24/05/2016
[International Registration No. : 1308933]
NUM Technology Ltd
29th Floor, One Canada Square, Canary Wharf London E14 5AA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Internet servers; servers for web hosting; computer software applications, downloadable.

Cl.35;Advertising on the Internet for others; advertising services provided via the Internet; compilation of directories for
publishing on the Internet; advertising via electronic media and specifically the Internet; presentation of companies on the
Internet and other media; business information services provided on-line from a computer database or the Internet; 
dissemination of advertising for others via an on-line communications network on the Internet; providing business 
information, also via Internet, the cable network or other forms of data transfer; providing online commercial directory 
information services; providing commercial directory information via the Internet; providing business directory 
information via a global computer network; providing business information directory services, via a global computer 
network; providing an on-line commercial information directory on the Internet.

Cl.42;Hosting platforms on the Internet; providing Internet search engines with specific search options; hosting 
electronic memory space on the Internet for advertising goods and services; server hosting; hosting of databases; 
hosting of websites; hosting web sites; web hosting services; website hosting services; web site hosting services; 
hosting of web sites; hosting websites on the Internet; hosting Internet sites for others; providing temporary use of web-
based applications; hosting of computerized data, files, applications and information; application service provider [ASP], 
namely, hosting computer software applications of others.

7161



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 16/06/2016; Application No. : UK00003170028 ;United Kingdom 

3397319    17/06/2016
[International Registration No. : 1308485]
Stephen Webster Limited
24 Albemarle Street London W1S 4HT United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments; tiaras; 
jewels; rings; necklaces; earrings; tie pins; tie clips; pins [jewellery]; cuff-links; bracelets; jewellery boxes; diamonds; cut 
diamonds; clasps for jewellery; jewellery incorporating diamonds; jewellery incorporating precious stones; jewellery 
incorporating pearls; jewellery articles; enamelled jewellery; presentation boxes for jewellery; boxes of precious metal; 
chains; badges of precious metals; amulets; alloys of precious metals; agates; watches; cases for jewels; clock cases; 
articles of jewellery made of precious metal alloys; alloys of precious metals; beads for making jewellery; alarm clocks; 
clocks; articles of jewellery made of precious metals; articles of jewellery coated with precious metals; key rings; charms; 
pet jewellery; jewellery ornaments; jewellery brooches; brooches; gold bullion coins; medallions; gold coins; pearls; 
pearls made of ambroid [pressed amber]; costume jewellery; figurines of precious stones; figurines of precious metals; 
semi-precious stones; trophies of precious metals; trophies coated with precious metals; gold, unwrought or beaten; gold
thread; medals; lockets; movements for clocks and watches; dials [watchmaking]; copper tokens; cloisonné jewellery; 
chronometers; sundials; straps for wrist watches; works of art of precious metal; watch cases; shoe ornaments of 
precious metals; split rings of precious metal for keys; threads of precious metal; olivine [gems]; ivory jewellery; hat 
ornaments of precious metal; ingots of precious metals; chronoscopes; cabochons for making jewellery; busts of 
precious metal; rhodium; iridium; jewellery rolls; spinel [precious stones]; watch chains; trinkets [jewellery]; pendants; 
parts and fittings for the aforesaid.

Cl.35;Advertising; business management; business administration; office functions; wholesale services, retail services 
and online retail services connected with the sale of precious metals and their alloys, jewellery, precious stones, 
horological and chronometric instruments, tiaras, jewels, rings, necklaces, earrings, tie pins, tie clips, pins [jewellery], 
cuff-links, bracelets, jewellery boxes, diamonds, cut diamonds, clasps for jewellery, jewellery incorporating diamonds, 
jewellery incorporating precious stones, jewellery incorporating pearls, jewellery articles, enamelled jewellery, 
presentation boxes for jewellery, boxes of precious metal, chains, badges of precious metals, amulets, alloys of precious 
metals, agates, watches, cases for jewels, clock cases, articles of jewellery made of precious metal alloys, alloys of 
precious metals, beads for making jewellery, alarm clocks, clocks, articles of jewellery made of precious metals, articles 
of jewellery coated with precious metals, key rings, charms, pet jewellery, jewellery ornaments, jewellery brooches, 
brooches, gold bullion coins, medallions, gold coins, pearls, pearls made of ambroid [pressed amber], costume jewellery, 
figurines of precious stones, figurines of precious metals, semi-precious stones, trophies of precious metals, trophies 
coated with precious metals, gold, unwrought or beaten, gold thread, medals, lockets, movements for clocks and 
watches, dials [watchmaking], copper tokens, cloisonné jewellery, chronometers, sundials, straps for wrist watches, 
works of art of precious metal, watch cases, shoe ornaments of precious metals, split rings of precious metal for keys, 
threads of precious metal, olivine [gems], ivory jewellery, hat ornaments of precious metal, ingots of precious metals, 
chronoscopes, cabochons for making jewellery, busts of precious metal, rhodium, iridium, jewellery rolls, spinel 
[precious stones], watch chains, trinkets [jewellery], pendants; organisation, operation and supervision of loyalty 
schemes and incentive schemes, information, advisory and consultancy services relating to the aforesaid.

Cl.40;Custom manufacture of goods; gold plating; gold leafing; silver smithing; silver plating; metal plating; metal 
treating; pattern printing; silver plating; application of protective coating to precious metals; custom assembling of 
materials for others; custom tailoring; engraving; metal casting; jewellery casting; laser scribing; photographic printing; 
refining services; bespoke manufacture of homeware; bespoke jewellery making; cutting of diamonds; polishing of 
diamonds; polishing of precious stones; cutting of precious stones; processing and cutting of diamonds and other 
precious stones; design printing for others; bespoke manufacture of jewellery; bespoke jewellery making for others; 
information, advisory and consultancy services relating to the aforesaid.
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3397351    21/07/2016
[International Registration No. : 1309574]
Boneguard GmbH
Rotbachstraße 5 53894 Mechernich Germany

Proposed to be Used
IR DIVISION
Cl.28;Toys for domestic pets.

Cl.31;Animal foodstuffs; edible chews for animals; pet food.
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Priority claimed from 21/01/2016; Application No. : 4242397 ;France 

3397412    21/07/2016
[International Registration No. : 1309117]
SAINT-GOBAIN SEKURIT FRANCE
1 rue du Maréchal Joffre F-60150 THOUROTTE France

Proposed to be Used
IR DIVISION
Cl.12;Glazing for land, sea and air vehicles, windshields, rear windows, side-window glass, glazing for roofs, quarter 
panel windows.

Cl.21;Unworked and semi-worked glass (except building glass); glass for vehicle windows.
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Priority claimed from 04/12/2015; Application No. : 86839626 ;United States of America 

3397420    02/06/2016
[International Registration No. : 1308987]
CID Resources, Inc.
601 S. Royal Lane, Suite 100 Coppell TX 75019 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Medical wearing apparel, namely, scrub tops and bottoms; medical wearing apparel, namely, pants for emergency 
medical personnel.

Cl.25;Nurse's apparel, namely, tops and bottoms, uniforms, lab coats, knit tees, t-shirts, jackets, pants, cargo pants, 
tank tops; scrubs not for medical purposes.
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Priority claimed from 14/07/2016; Application No. : 015663255 ;European Union 

3398134    22/07/2016
[International Registration No. : 1309387]
Shire Pharmaceuticals Ireland Limited
5 Riverwalk, Citywest Business Campus Dublin 24 Ireland

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus and instruments; medical devices, namely, devices for reconstituting dried pharmaceuticals; 
medical apparatus and instruments, namely, medical infusion set for subcutaneous delivery of pharmaceuticals; medical 
apparatus for the preparation and parental infusion of pharmaceutical preparations.

Cl.44;Providing medical information and health care information; providing medical information and health care 
information in connection with patient support programs; providing medical information and health care information to 
improve understanding about pharmaceuticals and medical treatments by health care providers, patients, patients' 
families and the general public; health care services.
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Priority claimed from 26/02/2014; Application No. : 1606274 ;Australia 

3398484    24/08/2016
[International Registration No. : 1215301]
MOOSE CREATIVE MANAGEMENT PTY LTD 
29 Grange Road CHELTENHAM VIC 3192 AU

Proposed to be Used
IR DIVISION
Cl.9;Computer game software: computer operating programs, recorded for use with electronic games of all kinds; 
computer software, recorded for use with electronic games of all kinds; computer programs, recorded for use with 
electronic games of all kinds; computer games programs [downloadable software]; computer games software 
applications, downloadable; video game cartridges.

Cl.28;Toys; toy vehicles; toy models; toy figures; playing cards; plush toys; games; board games; dolls.
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Priority claimed from 10/06/2016; Application No. : 87067663 ;United States of America 

3398839    10/06/2016
[International Registration No. : 1310372]
MOTIVATION DESIGN, LLC
2D Faranas Drive Salisbury MA 01952 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Animal harnesses; backpacks for pets; collars for pets; leashes for animals; pet clothing.

Cl.28;Pet toys.

Cl.35;On-line retail store services featuring pet accessories, pet clothing, pet restraint and walking devices, seat covers 
for vehicles, pet beds, pet booster seats, pet non-metal barriers for use in an automobile, pet carriers, pet bowls, back 
packs for pets, pet toys, non-metal stairs for use with entering and exiting a vehicle, automotive tire cover or bags for 
clean tire transport and storage, life jackets for dogs, metal stands featuring hooks for use in automobiles, metal cleats 
for attachment to vehicle trunks for use with tie-down straps, straps for use in transportation and automotive accessories.
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Priority claimed from 25/05/2016; Application No. : 4274859 ;France 

3398840    03/06/2016
[International Registration No. : 1310404]
SOCIETE ANONYME DES EAUX MINERALES D'EVIAN
11 avenue du Général Dupas F-74500 EVIAN-LES-BAINS France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery preparations; cosmetics; perfumes; oils for perfumes and scents; soaps; essential oils, cosmetics; 
sprays for skin care for cosmetic use; hair lotions; beauty masks; cosmetic creams; cosmetic skin care preparations; 
cosmetic kits.

Cl.25;Clothing, footwear, headgear.

Cl.32;Table waters; still or sparkling waters (mineral or other); flavored waters; fruit or vegetable juices [beverages], 
fruit or vegetable-based beverages; non-alcoholic fruit extracts; soda water; syrups and other preparations for making 
beverages; non-alcoholic beverages.
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Priority claimed from 29/04/2016; Application No. : UK00003162164 ;United Kingdom 

3398842    14/06/2016
[International Registration No. : 1310405]
Pertinax Pharma Limited
Senate House, Research and Enterprise Development, Tyndall Avenue Bristol BS8 1TH United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Antimicrobial preservatives for pharmaceuticals; antimicrobial preservatives for cosmetics; food preservatives; 
flower preservatives; preservatives for animal feed; preservatives for cut flowers; preservatives for food stuffs; 
preservatives for pharmaceuticals; preservatives for pharmaceutical preparations; preservatives for contact lens cleaning 
preparations; preservatives for contact lens cleaning solutions; preservatives for contact lens disinfectants; 
preservatives for contact lens solutions; preservatives for contact lens wetting solutions; preservatives for contact lens 
neutralising solutions; preservatives for contact lens rinsing solutions; preservatives for contact lens solutions; 
preservatives for paints, for varnishes, for lacquers, and for preservatives against deterioration of wood; preservatives for 
chemicals used in industry; preservatives for calcium carbonate.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Antimicrobial pharmaceutical preparations, veterinary and sanitary preparations; dietetic substances adapted for 
medical use, plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; antimicrobial wipes; 
fungicides, antimicrobials; herbicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; orthopaedic articles; suture materials; 
implants having antimicrobials thereon.
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Priority claimed from 11/02/2016; Application No. : 688462 ;Switzerland 

3399187    21/06/2016
[International Registration No. : 1309411]
INVENTIO AG
Postfach CH-6052 Hergiswil NW Switzerland

Proposed to be Used
IR DIVISION
Cl.37;Installation, maintenance and repair of lifts, escalators, moving walkways and other vertical, horizontal and 
inclined conveyor installations as well as parts and fittings belonging to these installations; installation, maintenance, 
repair and constructional work for modernization of lifts, escalators, moving walkways and other vertical, horizontal and 
inclined conveyor installations as well as parts and fittings belonging thereto; partial disassembly of existing lifts, 
escalators, moving walkways and other vertical, horizontal and inclined conveyor installations in preparation of the 
modernization thereof; consultancy relating to installation, maintenance, repair and modernization of lifts, escalators, 
moving walkways and other vertical, horizontal and inclined conveyor installations as well as parts and fittings belonging 
thereto; building contractor services, namely construction work for preparation of building projects.

Cl.42;Planning in the field of construction and consultancy relating thereto; technical project planning and engineering 
services relating to installation, maintenance, repair and modernization of lifts, escalators, moving walkways and other 
vertical, horizontal and inclined conveyor installations as well as parts and fittings belonging thereto; building contractor 
services, namely preparatory technical planning of building projects; energy audits; information technology services, 
namely remote monitoring of lifts, escalators, moving walkways and other vertical, horizontal and inclined conveyor 
installations as well as diagnosis of data and faults in functioning thereof; research in the field of safety technology; 
programming, development, installation, updating and maintenance of computer software and application software as 
well as consultancy services relating thereto.
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Priority claimed from 04/01/2016; Application No. : 86864972 ;United States of America 

3399188    29/06/2016
[International Registration No. : 1309554]
Intellia Therapeutics, Inc.
Suite 303, 25 First Street Cambridge MA 02141 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and biological preparations to be delivered or applied ex vivo to human cells based on gene, 
genome and cellular editing, modulation, modification, engineering, regulation, and repair therapy for use in human 
therapeutics; diagnostic preparations for medical purposes based on gene, genome and cellular editing, modulation, 
modification, engineering, regulation, repair and therapy.

Cl.42;Scientific and medical research in the fields of gene, genome and cellular editing, modulation, modification, 
engineering, regulation, repair and therapy to develop human pharmaceutical and biological preparations to be delivered 
or applied ex vivo to human cells for use in human therapeutics and diagnostic products and services; scientific study 
and research in the fields of gene, genome and cellular editing, modulation, modification, engineering, regulation, repair 
and therapy to develop human pharmaceutical and biological preparations to be delivered or applied ex vivo to human 
cells for use in human therapeutics and diagnostic products and services; design of bioinformatic algorithms and models 
for use in scientific and medical research in the fields of gene, genome and cellular editing, modulation, modification, 
engineering, regulation, repair and therapy to develop human pharmaceutical and biological preparations to be delivered 
or applied ex vivo to human cells for use in human therapeutics and diagnostic products and services.
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Priority claimed from 21/04/2016; Application No. : 1765655 ;Australia 

3399244    14/06/2016
[International Registration No. : 1309717]
Echidna International Pty Ltd
Suite 11, 120 Melbourne St NORTH ADELAIDE SA 5006 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software applications (downloadable); computer software programs for database 
management; data processing software; cards incorporating electronic chips; cards incorporating electronic devices; 
cards incorporating integrated circuits; cards incorporating microprocessors; cards bearing magnetic or encoded data 
for input; value cards (machine readable); value cards for financial purposes (machine readable or magnetic); storage 
cards (smart cards); cards for use as data carriers (encoded or magnetic).

Cl.42;Consultancy in the design and development of computer software; development of computer software; design of 
computer software; computer software advisory services; hosting of software as a service (saas).
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Priority claimed from 27/01/2016; Application No. : 1325581 ;Benelux 

3399245    27/06/2016
[International Registration No. : 1309742]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the field of healthcare.

Cl.44;Services in the field of healthcare.
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Priority claimed from 22/06/2016; Application No. : 30 2016 017 956 ;Germany 

3399246    26/07/2016
[International Registration No. : 1309768]
BASF SE
Carl-Bosch-Str. 38 67063 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry, especially plant fortifying preparations, chemical and/or 
biological preparations for stress management in plants, plant growth regulating preparations, chemical preparations for 
the treatment of seeds, surfactants, natural or artificial chemicals to be used as sexual baits or agents to confuse insects.

Cl.5;Preparations for destroying and combating vermin; insecticides; fungicides; herbicides; pesticides.
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Priority claimed from 05/04/2016; Application No. : 4020160025025 ;Republic of Korea 

3399413    28/06/2016
[International Registration No. : 1310503]
Kantukan Co., Ltd.
4th Fl., 19, Beobwon-ro 32 beon-gil, Yeonje-gu, Busan 47511 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Goggles; sunglasses; cases for eyeglasses and sunglasses; frames for spectacles and sunglasses.

Cl.18;Bags; leather suitcases; business card wallets of leather; leather shoulder belts; shopping bags made of skin; 
golf umbrellas; bags for sports.

Cl.25;Clothes; belts made of leather (clothing); golf wear; golf shoes; shirts; tights; neck scarves; neckties; climbing 
clothes; leisure suits; sportswear; muffs [clothing]; caps; socks; under garments; short trousers; gloves; footwear.

Cl.35;Online comprehensive shopping mall services; retail store services for goggles; retail store services for 
sunglasses; retail store services for cases for eyeglasses and sunglasses; retail store services for frames for spectacles 
and sunglasses; retail store services for bags; retail store services for leather suitcases; retail store services for business 
card wallets of leather; retail store services for belt of leather; retail store services for golf umbrellas; retail store services 
for clothes; retail store services for shoes; retail store services for neckties; retail store services for caps; retail store 
services for socks; retail store services for gloves.
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3399437    09/08/2016
[International Registration No. : 1309587]
Alexander Bernhardt
Fontanestraße 6 57610 Altenkirchen Germany

Proposed to be Used
IR DIVISION
Cl.28;Card games; games; toys; toy musical boxes; play wands; balls for games; play tents; counters for games; toy 
figures; playing balls; children's playhouses; board games; play tunnels; dice; toy whistles; bats for ball games; toy sets; 
toys for birds; building blocks [toys]; toy weapons; cases for playing cards; toys, games, playthings and novelties; 
sporting articles and equipment.

Cl.41;Publishing services; publishing and reporting; publishing services (including electronic publishing services); 
publishing services, except printing.
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Priority claimed from 02/12/2015; Application No. : 30 2015 061 220 ;Germany 

3399943    31/05/2016
[International Registration No. : 1310296]
C. Illies & Co. Handelsgesellschaft mbH
Valentinskamp 18 20354 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for the textile industry, paper and printing industry, metal working, automotive and 
aviation industry, vacuum-based processes, agricultural and food industry, for the production of medical devices and 
pharmaceuticals, construction materials industry, oil and gas industry, electrical industry, for stocking and storage 
systems.

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services 
concerning machines and machine tools for the textile industry, paper and printing industry, metal working, automotive 
and aviation industry, vacuum-based processes, agricultural and food industry, for the production of medical devices and 
pharmaceuticals, construction materials industry, oil and gas industry, electrical industry, for stocking and storage 
systems, for cooling systems.

Cl.36;Insurance; financial affairs; monetary affairs; real-estate affairs.

Cl.37;Repair concerning machines and machine tools for the textile industry, paper and printing industry, metal 
working, automotive and aviation industry, vacuum-based processes, agricultural and food industry, for the production of 
medical devices and pharmaceuticals, construction materials industry, oil and gas industry, electrical industry, for 
stocking and storage systems, for cooling systems; installation services relating to machines and machine tools for the 
textile industry, paper and printing industry, metal working, automotive and aviation industry, vacuum-based processes, 
agricultural and food industry, for the production of medical devices and pharmaceuticals, construction materials 
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industry, oil and gas industry, electrical industry, for stocking and storage systems, for cooling systems.

Cl.39;Transport; packaging of goods; storage of goods.

Cl.41;Education; providing of training; entertainment; sporting activities; cultural activities; training and educational 
guidance for the machine operators.
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3399952    23/06/2016
[International Registration No. : 1310468]
Alinox AG
Hörnlistrasse 18 CH-8360 Eschlikon Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys.

Cl.11;Electric cooking utensils.

Cl.21;Cooking pot sets and parts thereof; all the aforesaid goods are of Swiss origin and made by using stainless steel.
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Priority claimed from 20/07/2016; Application No. : 015674757 ;European Union 

3399954    22/07/2016
[International Registration No. : 1310514]
VIEGA GmbH & Co. KG
VIEGA-Platz 1 57439 Attendorn Germany

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal; pipes and tubes of metal; water-pipes of metal; high-pressure pipelines (of metal); 
branching pipes of metal; flanges of metal (collars); junctions of metal for pipes and fasteners of metal for pipes for use in 
water, drinking water and gas installations, sealing caps of metal; valves, of metal (other than parts of machines); 
accessories and individual parts for the aforesaid goods, included in this class.

Cl.11;Shut-off and regulating fittings for pipes for use in water, drinking water and gas installations; regulating and 
safety accessories for gas pipes; accessories and individual parts for the aforesaid goods, included in this class.

7181



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 27/01/2016; Application No. : 015044332 ;European Union 

3399974    13/07/2016
[International Registration No. : 1310685]
Plasser & Theurer, Export von Bahnbaumaschinen, Gesellschaft m.b.H.
Johannesgasse 3 A-1010 Wien Austria

Proposed to be Used
IR DIVISION
Cl.7;Rail track construction machines, rail track tamping machines, rail track stabilising machines, ballast ploughs, 
ballast cleaning machines, overhead wire mounting machines, mechanical couplings for the aforesaid goods, mechanical 
couplings for rail track measuring vehicles and rail track renewal trains.

Cl.9;Couplings for connecting electric lines for adjacent rail track building machines; electronic control systems for rail 
track construction machines.

Cl.12;Mechanical couplings for bulk goods transport vehicles.
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3399983    25/05/2016
[International Registration No. : 1310347]
DYAG STOCK SA
67 avenue de la République F-93170 BAGNOLET France

Proposed to be Used
IR DIVISION
Cl.18;Leather and articles made of leather.

Cl.25;Shoes, footwear.
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Priority claimed from 24/01/2013; Application No. : 3.060.422 ;Spain 

3400595    25/05/2016
[International Registration No. : 1182060]
GREEN MOMIT S.L.
C/ José Ortega y Gasset, 81-2°C E-28006 Madrid Spain

Proposed to be Used
IR DIVISION
Cl.9;Thermostats.

Cl.42;Creation of an Internet platform enabling users to fully manage energy consumption; energy audit services.
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Priority claimed from 05/02/2016; Application No. : 015081557 ;European Union 

3401101    02/08/2016
[International Registration No. : 1309578]
Art of the Beach LTD
Acre House, 11/15 William Road London NW1 3ER United Kingdom

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers); wine; champagne.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; nightclub services; private 
member's club services, namely, providing entertainment for club members.

Cl.43;Services for providing food and drink; temporary accommodation; private member's club services, namely, 
providing club members with temporary accommodation and food and drink; restaurant services; bar services; hotel 
services.
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Priority claimed from 22/01/2016; Application No. : 686836 ;Switzerland 

3401122    18/07/2016
[International Registration No. : 1311044]
SEVENFRIDAY AG
Staffelstrasse 10 CH-8045 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.15;Musical instruments.

Cl.35;Retail sale; retail sales via global computer networks; retail sale and wholesale via global computer networks with 
watches, jewelry, perfumes, beauty products, vehicles, goods of leather and imitation leather, clothing, footwear, 
headgear, musical instruments, furniture, plastic articles, games, toys, gymnastic and sporting articles, beer and aerated 
beverages.
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Priority claimed from 14/03/2016; Application No. : 4256835 ;France 

3401434    01/08/2016
[International Registration No. : 1310537]
RENAULT s.a.s, Société par Actions Simplifiée
13/15 Quai Alphonse Le Gallo F-92100 BOULOGNE-BILLANCOURT France

Proposed to be Used
IR DIVISION
Cl.12;Vehicles, apparatus for locomotion by land, automobiles, their components, namely suspension shock absorbers 
for vehicles; shock absorbers for automobiles; headrests for vehicle seats; transmission shafts for land vehicles; gear 
boxes for land vehicles; hoods for vehicles; automobile hoods; hoods for vehicle engines; automobile bodies; safety 
belts for vehicle seats; automobile chassis; hydraulic circuits for vehicles; air bags; brake rotors for vehicles; clutches for 
land vehicles; hub caps; windshield wipers; brakes for vehicles; vehicle wheel rims; vehicle running boards; motors and 
engines for land vehicles; windshields; bumpers for automobiles; tires; luggage carriers for vehicles; doors for vehicles; 
vehicle wheels; rearview mirrors; vehicle seats; windows for vehicles; steering wheels for vehicles; vehicle covers 
[shaped].

Cl.28;Toys, scale model vehicles, remote-controlled vehicles.
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Priority claimed from 17/02/2016; Application No. : 684550 ;Switzerland 

3401435    11/08/2016
[International Registration No. : 1310535]
Sterilux SA
Y-Parc Swiss Technopole, Rue Galilée 7 CH-1400 Yverdon-les-Bains Switzerland

Proposed to be Used
IR DIVISION
Cl.11;Sterilizers; sterilizers for medical use; sterilizers for medical instruments; ultraviolet sterilizers; sterilizers for 
laboratories; accessories for sterilizers.

Cl.20;Boxes of plastic materials; shipping and storage boxes of plastic materials; packaging containers of plastic.
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Priority claimed from 07/04/2016; Application No. : 30 2016 010 145 ;Germany 

3401779    13/07/2016
[International Registration No. : 1311580]
BASF SE
Carl-Bosch-Str. 38 67063 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry, especially plant fortifying preparations, chemical and/or 
biological preparations for stress management in plants, plant growth regulating preparations, surfactants, chemical 
preparations for agriculture use, namely, natural or artificial chemicals to be used as sexual baits or agents to confuse 
insects; chemical preparations and substances for the treatment of seeds.

Cl.5;Preparations for destroying and combating vermin, insecticides, fungicides, herbicides, pesticides.
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Priority claimed from 03/03/2016; Application No. : 015177223 ;European Union 

3401780    27/07/2016
[International Registration No. : 1311192]
Gaugler & Lutz oHG
Habsburgerstraße 12 73432 Aalen-Ebnat Germany

Proposed to be Used
IR DIVISION
Cl.27;Gymnastic, exercise, training and sport mats.

Cl.28;Gymnastic, exercise, training and sports articles; toys.
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3401826    20/06/2016
[International Registration No. : 1311411]
BilleBeino Clothing and Accessories Oy
c/o Obsido Holding Oy, Rautatienkatu 14 A 4 FI-33100 Tampere Finland

Proposed to be Used
IR DIVISION
Cl.14;Jewellery; gemstones, pearls and precious metals, and imitations thereof.

Cl.24;Fabrics.

Cl.25;Footwear; headgear; clothing.
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Priority claimed from 23/03/2016; Application No. : 015269384 ;European Union 

3401831    27/05/2016
[International Registration No. : 1310779]
UAB "ELMORIS"
Naujoji Riovoniu g. 25A LT-03153 Vilnius Lithuania

Proposed to be Used
IR DIVISION
Cl.6;Metal hardware; cap closures of metal; metal bottle caps; screw caps of metal.

Cl.40;Surface finishing of metal articles; treatment and coating of metal surfaces; enamelling of metals; metal 
laminating; metal pressing; metal finishing; metal plating; soldering; tin smithing; surface polishing; blast treatment of a 
surface (services for the -).
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Priority claimed from 20/05/2016; Application No. : 688549 ;Switzerland 

3401904    08/06/2016
[International Registration No. : 1311231]
Fondation de l'Ecole hôtelière de Lausanne, EHL
Le Chalet-à-Gobet CH-1000 Lausanne 25 Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printing products (printed matter); bookbinding material; photographs; stationery; 
adhesives (glues) for stationery or household purposes; artists' materials; paintbrushes; typewriters and office requisites 
(except furniture); instructional or teaching material (except apparatus); plastic materials for packaging; printing type; 
printing blocks.

Cl.39;Transport; packaging and storage of goods; travel organization.

Cl.41;Education; training; entertainment; sports and cultural activities.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software.

Cl.43;Services for providing food and drink; temporary accommodation.
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3401910    17/06/2016
[International Registration No. : 1311855]
TRAVEL SENTRY, INC.
110 SE 6th St. STE 1754 Fort Lauderdale FL 33301 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal locks.

Cl.18;Backpacks, canvas backpacks, athletic bags, carry-on bags, gym bags, travel bags, beach bags, briefcases, 
purses, suitcases, trunks, luggage, straps for luggage, waist packs, and wallets.

Cl.20;Non-metal locks.
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Priority claimed from 04/12/2015; Application No. : 1739078 ;Australia 

3402281    01/06/2016
[International Registration No. : 1311744]
CS ASSOCIATED PTY LTD
22 Flour Mill Rd WHITES VALLEY SA 5172 Australia

Proposed to be Used
IR DIVISION
Cl.1;Fertilisers; compost; chemicals used in agriculture, horticulture, viticulture and forestry; mulch and fertiliser mixes,
fertiliser predominating; mulch for soil enrichment (fertiliser).

Cl.31;Horticultural mulches; mulch and fertiliser mixes, mulch predominating; mulches of natural material; organic 
mulch; straw mulch.
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Priority claimed from 19/05/2016; Application No. : 1771006 ;Australia 

3403133    14/06/2016
[International Registration No. : 1311347]
Echidna International Pty Ltd
Suite 11, 120 Melbourne St NORTH ADELAIDE SA 5006 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software applications (downloadable); computer software programs for database 
management; data processing software; cards incorporating electronic chips; cards incorporating electronic devices; 
cards incorporating integrated circuits; cards incorporating microprocessors; cards bearing magnetic or encoded data 
for input; value cards (machine readable); value cards for financial purposes (machine readable or magnetic); storage 
cards (smart cards); cards for use as data carriers (encoded or magnetic).

Cl.42;Consultancy in the design and development of computer software; development of computer software; design of 
computer software; computer software advisory services; hosting of software as a service (saas).
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3403135    14/06/2016
[International Registration No. : 1311476]
NAKAMURA SCIENTIFIC INSTRUMENTS INDUSTRY Co., Ltd. 
18-10 Kodenma-cho Nihonbashi Chuo-ku, TOKYO 103-0001 JP

Proposed to be Used
IR DIVISION
Cl.7;Chemical processing machines and apparatus; food mixing machines for commercial use.

Cl.9;Laboratory apparatus and instruments.
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Priority claimed from 01/02/2016; Application No. : 015063407 ;European Union 

3403136    08/06/2016
[International Registration No. : 1311339]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers; computer software; computer and video games software; games software 
for use on any computer platform, including electronic entertainment and games consoles; computer game programs; 
computer games programs; video games (software); computer games provided through a global computer network or 
supplied by means of multi-media electronic broadcast or through telecommunications or electronic transmission or via 
the internet; programs for operating electric and electronic apparatus for games, amusement and/or entertainment 
purposes; computer software for computer games on the internet; online games (software), in particular for online betting 
games, online prize games, online gambling games, online games of skill and online casino games; computer software in 
the form of an app for mobile devices and computers; computer hardware and computer software for casino and 
amusement arcade games, for slot machines and/or video lottery game machines or games of chance on the internet.

Cl.28;Games; games for amusement arcades (included in this class); electronic games.

Cl.42;Computer programming; installation, maintenance, updating and repair of computer software; assistance and 
consultancy for the development of computer systems, databases and applications; information relating to computer 
hardware or software provided online from a global computer network or the internet; design and development of 
computer game software and virtual reality software; development of automatic machines, computers and data 
processing equipment; computer programming; development of computer software, in particular of entertainment 
applications; development of sector-specific computer software, in particular for bookmaking, race tracks, sports event 
organisers, lotteries, games of chance, prize games, sportsbooks and other betting systems; technological services, in 
particular providing computer programs (customer management applications and entertainment applications, facilitating 
platform-independent access via all technical channels); development and maintenance of software and platforms for 
games.
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Priority claimed from 29/02/2016; Application No. : 1327713 ;Benelux 

3403155    05/07/2016
[International Registration No. : 1311942]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.

Cl.45;Legal services; security services for the protection of property and individuals.
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Priority claimed from 08/02/2016; Application No. : 688629 ;Switzerland 

3403181    13/06/2016
[International Registration No. : 1311393]
FIRMENICH SA
1 route des Jeunes, Case postale 239 CH-1211 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacture of perfumes and flavors; chemical products for use in compositions for 
perfumery, cosmetics, soaps, bath and shower preparations, shampoos, conditioners, detergents, softeners, deodorants 
for personal use and deodorants other than for personal use, all-purpose cleaning preparations for household or 
industrial use; chemical products for use in the manufacture of food, food products, food supplements, beverages; 
chemical products for use as ingredients for food and beverages; chemical products for use as flavorings.

Cl.3;Perfumery; perfumes; essential oils for personal use; essential oils and perfume compositions for use in the 
manufacture of scented products; essential oils for use as cosmetic ingredients; essential oils for flavoring food and 
beverages; food flavorings in the form of essential oils; food flavorings prepared from essential oils.
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Priority claimed from 22/01/2016; Application No. : M1600196 ;Hungary 

3403188    05/07/2016
[International Registration No. : 1311078]
Leveleki Miklós
Czirfusz F. u. 18. H-6500 Baja Hungary

Proposed to be Used
IR DIVISION
Cl.16;Packing [cushioning, stuffing] materials of paper or cardboard, holders for checkbooks [cheque books], boxes of 
cardboard or paper, photograph stands, desk mats, money clips, fountain pens, jackets for papers, nibs, pens [office 
requisites], boxes for pens.

Cl.18;Briefcases, shopping bags, valises, trunks [luggage], leather thongs, umbrellas, purses, backpacks, credit card 
cases [wallets], attaché cases, school satchels, key cases, pocket wallets, business card cases, card cases [notecases], 
haversacks, vanity cases, not fitted, bags for sports, beach bags, travelling bags.

Cl.25;Boxer shorts, shoes, jackets [clothing], headgear for wear, topcoats, outer clothing, bathing drawers, bathing 
trunks, bath slippers, swimsuits, lace boots, pants, shirts, coats, knitwear [clothing], footwear, brassieres, dresses, belts 
[clothing], slippers, money belts [clothing], caps [headwear], sports shoes, sandals, skirts, pelisses, socks.
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3403198    27/07/2016
[International Registration No. : 1311480]
Lenord, Bauer & Co. GmbH
Dohlenstr. 32 46145 Oberhausen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine parts and control devices [parts of machines] for rail vehicles.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, apparatus and instruments for conducting, 
distributing, transforming, accumulating, regulating or controlling electricity; data capture, evaluating and regulating 
elements for rail vehicles, in particular for determining temperature, speed and vibration; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers; data-processing equipment and computers; 
microcontrolers; bus controllers.

Cl.42;Services in the field of science and technology and research and development related thereto; industrial analysis 
and research.
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3403211    05/07/2016
[International Registration No. : 1311931]
VIVAMAYR Altaussee GmbH
Fischerndorf 222 A-8992 Altaussee Austria

Proposed to be Used
IR DIVISION
Cl.5;Dietetic preparations adapted for medical use; dietary food supplements and dietetic foods adapted for medical 
purposes.

Cl.37;Construction of health centres in connection with F.X. Mayr therapy.

Cl.44;Operating of health centres in connection with F.X. Mayr therapy; medical services in connection with the F.X. 
Mayr cure; combined diagnostics and therapy according to F.X. Mayr with applied kinesiology.

7203



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 15/03/2016; Application No. : 30 2016 102 353 ;Germany 

3403283    02/08/2016
[International Registration No. : 1311581]
Bayerische Motoren Werke Aktiengesellschaft
Petuelring 130 80809 München Germany

Proposed to be Used
IR DIVISION
Cl.2;Paints; lacquers.

Cl.12;Vehicles and parts thereof, included in this class.
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Priority claimed from 27/05/2016; Application No. : 56428/2016 ;Switzerland 

3403315    09/06/2016
[International Registration No. : 1311066]
Sika AG
Zugerstrasse 50 CH-6340 Baar Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for concrete and mortar, especially additives for forming and creating air pores, additives for 
slowing and accelerating setting, binding agents and preservatives, liquefying agents, plasticizers, sealing agents and 
stabilizers, agents to increase waterproofing, compression resistance and sustainability, hardening agents, agents for 
roughening concrete and artificial stone and coatings, dispersing agents for aqueous suspensions of solid materials, 
protective agents for road surfaces; artificial and synthetic resins as well as raw unprocessed plastics (in the form of 
powders, granules or liquids), bituminous adhesive agents; coating agents; agents for impregnating against humidity and 
for preserving concrete, cement or masonry, water-reducing additives; antifreeze; adhesives for industrial purposes.

Cl.2;Paints, varnishes, lacquers, preservatives against rust, particularly paints, anti-corrosion preservatives for metal, 
paints for protecting concrete or masonry, preservatives for bottom parts of car chassis, primers, cover coatings (paint) 
(included in this class); sealing coatings (paint) (included in this class).

Cl.17;Sealing and insulating materials, particularly sealing materials for sealing expansion joints, sealing compounds, 
sealing agents, moisture insulating agents for buildings, sealant compounds for joints, sealant compounds, plastic 
sheets, sealing compounds, casting compounds for joints, spreading compounds, filling and assembly foam, insulating 
foam, boards of plastic, casting resins, coating preparations of plastic for insulation, sealing strips, compounds for roof 
protection, foam strips, sealing materials for construction and industrial use.

Cl.19;Building materials (not of metal), particularly coatings for building purposes, concrete, concrete building 
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elements, bitumen, bituminous goods for building, floors, mortars, plastic-enriched mortars, bituminous glass fiber mats, 
rubber bitumen emulsions, binding agents for road construction, road coating materials, products for coating, cement; 
coatings for floor coverings; fluid compounds for the manufacture of floor coverings and permanent elastic compounds 
for floor coverings.

Cl.27;Floor coverings made of reactive monomers and polymers.

Cl.37;Building construction services; repair of buildings; renovation and repair of buildings; roofing services; 
plastering; cobbling and paving.

Cl.42;Advisory services in the field of building chemistry; technical advisory services relating to civil engineering.
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Priority claimed from 08/02/2016; Application No. : 688627 ;Switzerland 

3403582    13/06/2016
[International Registration No. : 1311391]
FIRMENICH SA
1 route des Jeunes, Case postale 239 CH-1211 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacture of perfumes and flavors; chemical products for use in compositions for 
perfumery, cosmetics, soaps, bath and shower preparations, shampoos, conditioners, detergents, softeners, deodorants 
for personal use and deodorants other than for personal use, all-purpose cleaning preparations for household or 
industrial use; chemical products for use in the manufacture of food, food products, food supplements, beverages; 
chemical products for use as ingredients for food and beverages; chemical products for use as flavorings.

Cl.3;Perfumery; perfumes; essential oils for personal use; essential oils and perfume compositions for use in the 
manufacture of scented products; essential oils for use as cosmetic ingredients; essential oils for flavoring food and 
beverages; food flavorings in the form of essential oils; food flavorings prepared from essential oils.
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Priority claimed from 08/02/2016; Application No. : 688628 ;Switzerland 

3403604    13/06/2016
[International Registration No. : 1311392]
FIRMENICH SA
1 route des Jeunes, Case postale 239 CH-1211 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacture of perfumes and flavors; chemical products for use in compositions for 
perfumery, cosmetics, soaps, bath and shower preparations, shampoos, conditioners, detergents, softeners, deodorants 
for personal use and deodorants other than for personal use, all-purpose cleaning preparations for household or 
industrial use; chemical products for use in the manufacture of food, food products, food supplements, beverages; 
chemical products for use as ingredients for food and beverages; chemical products for use as flavorings.

Cl.3;Perfumery; perfumes; essential oils for personal use; essential oils and perfume compositions for use in the 
manufacture of scented products; essential oils for use as cosmetic ingredients; essential oils for flavoring food and 
beverages; food flavorings in the form of essential oils; food flavorings prepared from essential oils.
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Priority claimed from 09/12/2015; Application No. : 86843707 ;United States of America 

3403671    08/06/2016
[International Registration No. : 1311821]
Ironwood Pharmaceuticals, Inc.
301 Binney Street Cambridge, MA 02142 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for use in the treatment of digestive and gastrointestinal related disorders and 
diseases.

Cl.42;Research and development of pharmaceuticals for others.
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3404326    31/05/2016
[International Registration No. : 1311300]
Rosetta Stone Ltd.
135 West Market Street Harrisonburg VA 22801 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for mobile and handheld devices for use in teaching and learning foreign languages and in 
early childhood education; computer software for mobile and handheld devices for screening, diagnostics and skills 
measurement pertaining to reading assessment and reading comprehension; computer software, headphones, and other 
mobile device accessories relating to teaching and learning languages; downloadable software for educational use, 
namely, software for use in teaching and learning foreign languages and in early childhood education; downloadable 
software in the nature of mobile applications providing training in the field of cognitive and memory activity, health, 
performance and stimulation, featuring games, activities, exercises, content and tools to address cognitive and memory 
activity, health, performance and stimulation.

Cl.41;Education services, namely, providing live and on-line classes in the field of foreign languages, language learning
and early childhood education; providing education and entertainment services, namely, providing online training 
services in the field of cognitive and memory activity, health, performance and stimulation, featuring games, activities, 
exercises, content and tools to address cognitive and memory activity, health, performance and stimulation.

Cl.42;Application service provider services featuring software in the field of teaching and learning languages; providing
on-line non-downloadable software for educational use, namely, software for use in teaching and learning foreign 
languages and in early childhood education; application service provider services featuring software in the field of 
cognitive and memory activity, health, performance and stimulation, featuring games, activities, exercises, content and 
tools to address cognitive and memory activity, health, performance and stimulation.
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3405892    13/06/2016
[International Registration No. : 1311835]
ICKX VERKOOP, naamloze vennootschap
Rijkmakerlaan 28 B-2910 Essen

Proposed to be Used
IR DIVISION
Cl.30;Chocolate and confectionery articles.

Cl.35;Import and export of, business intermediary services in the purchase and sale of, as well as retail services in the 
field of chocolate and confectionery articles.

Cl.43;Catering services.
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Priority claimed from 24/03/2016; Application No. : 015270127 ;European Union 

3405996    03/08/2016
[International Registration No. : 1311958]
Geiger + Co. Schmierstoff-Chemie GmbH
Austrasse 45 74076 Heilbronn Germany

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals, in particular auxiliary substances for foundary use, including chemical mould release agents 
for foundary use.

Cl.4;Lubricants as far as contained in this class, in particular lubricants for foundary use, lubricants for pistons, mould 
release agents in the nature of oils and grease.
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Priority claimed from 07/03/2016; Application No. : 30 2016 102 076 ;Germany 

3406016    28/07/2016
[International Registration No. : 1311966]
xperion Holding GmbH
Planckstraße 15 32052 Herford Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for the production of panels, laminates and moulding profiles.

Cl.19;Panels, laminates and profiles made of fiber composites.

Cl.40;Custom manufacture of structural elements made of fiber composites.
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Priority claimed from 04/02/2016; Application No. : 691105 ;Switzerland 

3406445    03/08/2016
[International Registration No. : 1313094]
rqmicro AG
c/o ETH Zurich, HPL D 16.2, Otto-Stern-Weg 7 CH-8093 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic reagents for science or research; chemical reagents other than for medical or veterinary use; reagents 
for chemical analyses; reagents for scientific apparatus for chemical or biological analyses; reagents for research 
purposes; biochemical products for in-vitro and in-vivo scientific use.

Cl.5;Biological reagents for medical use; biological reagents for medical use; chemical reagents for medical use; 
chemical reagents for medical use; reagents for diagnostic tests for medical use; diagnostic biomarking reagents for 
medical use; diagnostic reagents and contrast agents for medical use; diagnostic reagents for medical use.

Cl.9;Scientific, optical, measuring, signaling and checking apparatus and instruments; precision measuring apparatus; 
optical checking apparatus for industrial use; optical apparatus and instruments; measuring apparatus and instruments; 
measuring apparatus; electrical and electronic control apparatus and instruments; data processing apparatus; data 
communication apparatus and instruments; testing apparatus not for medical use.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; testing apparatus for medical use; clinical 
diagnosis apparatus; blood testing apparatus.

Cl.42;Research services in the field of proteins, antibodies, microorganisms and cells; research and development 
services in the field of antibodies; research and development services in the field of antibody technology; analysis of 
stream water quality; water analysis; scientific and technological services as well as research and design services 
relating thereto; industrial analysis and research services.
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3406570    08/07/2016
[International Registration No. : 1285708]
Public Joint Stock Company Gazprom neft
Galernaya ul., 5, lit. A RU-190000 St-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Fertilizing preparations; tempering and soldering preparations; agar-agar; nitrogen; actinium; alkaloids; alginates 
for the food industry; alginates for industrial purposes; crotonic aldehyde; ammonium aldehyde; aldehydes; americium; 
amyl acetate; ammonia [volatile alkali] for industrial purposes; anhydrous ammonia; ammonia; acetic anhydride; 
anhydrides; anti-knock substances for internal combustion engines; disincrustants; antistatic preparations, other than for 
household purposes; antifreeze; argon; lead arsenate; astatine; aluminium acetate; lime acetate; lead acetate; acetate of 
cellulose, unprocessed; acetates [chemicals]; acetylene; acetone; oenological bactericides [chemical preparations for use
in wine making]; balm of gurjun [gurjon, gurjan] for making varnish; barium; barytes; albumin [animal or vegetable, raw 
material]; animal albumen [raw material]; iodised albumen; malt albumen; bentonite; berkelium; bicarbonate of soda for 
chemical purposes; potassium dioxalate; bichromate of potassium; bichromate of soda; bauxite; bromine for chemical 
purposes; albumenized paper; baryta paper; diazo paper; blueprint paper; test paper, chemical; litmus paper; self-toning 
paper [photography]; nitrate paper; sensitized paper; photometric paper; borax; agglutinants for concrete; gas purifying 
preparations; preservatives for pharmaceutical preparations; polish removing substances; preparations for the 
separation of greases; substances for preventing runs in stockings; water-softening preparations; limestone hardening 
substances; tanning substances; adhesives for industrial purposes; surface-active chemical agents; foundry binding 
substances; concrete-aeration chemicals; leather-dressing chemicals; chemicals for the manufacture of paints; chemical 
substances for preserving foodstuffs; starch-liquifying chemicals [ungluing agents]; flower preservatives; seed 
preserving substances; viscose; bismuth; bismuth subnitrate for chemical purposes; witherite; distilled water; seawater 
for industrial purposes; acidulated water for recharging accumulators; heavy water; hydrogen; seaweeds [fertilizers]; 
gadolinium; getters [chemically active substances]; protective gases for welding; solidified gases for industrial purposes; 
basic gallate of bismuth; gallium; gambier; helium; electrophoresis gels, other than for medical or veterinary purposes; 
genes of seeds for agricultural production; aluminium hydrate; hydrates; hyposulfites; ceramic glazings; glycol; 
expanded clay for hydroponic plant growing [substrate]; kaolin; alumina; glycerides; glycerine for industrial purposes; 
glucose for the food industry; glucose for industrial purposes; glucosides; gluten for the food industry; gluten for 
industrial purposes; holmium; hormones for hastening the ripening of fruit; peat pots for horticulture; graphite for 
industrial purposes; guano; humus; dextrin [size]; detergents for use in manufacturing processes; defoliants; hydrazine; 
diastase for industrial purposes; kieselgur; manganese dioxide; titanium dioxide for industrial purposes; zirconia; oil 
dispersants; petroleum dispersants; dispersions of plastics; dysprosium; bichloride of tin; detergent additives to gasoline
[petrol]; ceramic compositions for sintering [granules and powders]; additives, chemical, to drilling muds; additives, 
chemical, to insecticides; chemical additives for oils; additives, chemical, to motor fuel; additives, chemical, to 
fungicides; dolomite for industrial purposes; tan-wood; europium; gelatine for photographic purposes; gelatine for 
industrial purposes; auxiliary fluids for use with abrasives; fluids for hydraulic circuits; liquids for removing sulfates from 
accumulators; power steering fluid; brake fluid; magnetic fluid for industrial purposes; transmission fluid; tree cavity 
fillers [forestry]; glaziers' putty; moderating materials for nuclear reactors; diatomaceous earth; fuller's earth for use in 
the textile industry; lime chloride; isotopes for industrial purposes; ion exchangers [chemicals]; ytterbium; yttrium; iodine 
for industrial purposes; iodine for chemical purposes; aluminium iodide; alkaline iodides for industrial purposes; casein 
for the food industry; casein for industrial purposes; kainite; potassium; sorrel salt; californium; gum arabic for industrial 
purposes; tartar other than for pharmaceutical purposes; camphor, for industrial purposes; calcium carbide; carbide; lime 
carbonate; magnesium carbonate; carbonates; cement [metallurgy]; lutetium [cassiopium]; catalysts; biochemical 
catalysts; catechu; caustics for industrial purposes; alum; ammonia alum; aluminium alum; chrome alum; quebracho for 
industrial purposes; ketones; cinematographic films, sensitized but not exposed; oxygen; nitric acid; anthranilic acid; 
benzoic acid; boric acid for industrial purposes; tartaric acid; tungstic acid; gallic acid for the manufacture of ink; 
gallotannic acid; tannic acid; iodic acid; phenol for industrial purposes; citric acid for industrial purposes; lactic acid; 
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formic acid; persulfuric acid; oleic acid; picric acid; pyrogallic acid; salicylic acid; sebacic acid; sulfuric acid; sulfurous 
acid; spirits of salt; stearic acid; carbonic acid; spirits of vinegar [dilute acetic acid]; phosphoric acid; hydrofluoric acid; 
cholic acid; chromic acid; oxalic acid; acids; benzene-based acids; fatty acids; mineral acids; arsenious acid; adhesives 
for billposting; leather glues; adhesives for wall tiles; adhesives for wallpaper; glue for industrial purposes; cement for 
mending broken articles; gums [adhesives], other than for stationery or household purposes; birdlime; isinglass other 
than for stationery, household or alimentary purposes; stem cells other than for medical or veterinary purposes; 
flocculants; collodion; compost; beer preserving agents; mangrove bark for industrial purposes; tan; starch for industrial 
purposes; silicon; creosote for chemical purposes; krypton; xenon; curium; lactose [raw material]; lactose for the food 
industry; lactose for industrial purposes; lanthanum; dry ice [carbon dioxide]; lecithin [raw material]; lecithin for the food 
industry; lecithin for industrial purposes; lithium; magnesite; manganate; oils for tanning leather; oils for currying leather; 
oils for preparing leather in the course of manufacture; oils for the preservation of food; carbolineum for the protection of 
plants; paper pulp; wood pulp; grafting mastic for trees; mastic for leather; cement for pneumatic tires [tyres]; fillers for 
automobile bodies; oil cement [putty]; synthetic materials for absorbing oil; ceramic materials in particulate form, for use 
as filtering media; filtering materials [unprocessed plastics]; filtering materials [mineral substances]; filtering materials 
[vegetable substances]; filtering materials [chemical preparations]; blue vitriol; metalloids; alkaline-earth metals; alkaline 
metals; methane; methyl benzene; methyl benzol; flour for industrial purposes; tapioca flour for industrial purposes; 
potato flour for industrial purposes; soap [metallic] for industrial purposes; arsenic; emollients for industrial purposes; 
sodium; hypochlorite of soda; naphthalene; sal ammoniac; toxic gas neutralizers; neodymium; neon; neptunium; nitrate 
of uranium; nitrates; combusting preparations [chemical additives to motor fuel]; nitrous oxide; baryta; uranium oxide; 
oxalates; lithia [lithium oxide]; lead oxide; antimony oxide; chromium oxide; cobalt oxide for industrial purposes; 
mercuric oxide; gallnuts; purification preparations; wine finings; textile-brightening chemicals; beer-clarifying and 
preserving agents; must-fining preparations; reducing agents for use in photography; bases [chemical preparations]; 
wax-bleaching chemicals; fat-bleaching chemicals; pectin for the food industry; pectin for industrial purposes; pectin 
[photography]; perborate of soda; humus top dressing; percarbonates; hydrogen peroxide; persulfates; perchlorates; 
foundry sand; plastisols; ferrotype plates [photography]; plasticizers; plastics, unprocessed; X-ray films, sensitized but 
not exposed; plutonium; polonium; potash; potash water; earth for growing; praseodymium; rubber preservatives; 
masonry preservatives, except paints and oils; brickwork preservatives, except paints and oils; cement preservatives, 
except paints and oils; preservatives for tiles, except paints and oils; bacteriological preparations for acetification; 
vulcanising preparations; renovating preparations for phonograph records; currying preparations for leather; currying 
preparations for skins; metal hardening preparations; fixing baths [photography]; opacifiers for glass; opacifiers for 
enamel; separating and unsticking [ungluing] preparations; preparations for preventing the tarnishing of lenses; 
preparations for preventing the tarnishing of glass; cement-waterproofing chemicals, except paints; plant growth 
regulating preparations; wallpaper removing preparations; anti-boil preparations for engine coolants; fulling preparations 
for use in the textile industry; scale removing preparations, other than for household purposes; flashlight preparations; 
galvanizing preparations; finishing preparations for use in the manufacture of steel; sizing preparations; animal carbon 
preparations; corrosive preparations; cryogenic preparations; dehydrating preparations for industrial purposes; 
degreasing preparations for use in manufacturing processes; degumming preparations; oil-bleaching chemicals; 
bleaching preparations [decolorants] for industrial purposes; meat tenderizers for industrial purposes; preparations for 
stimulating cooking for industrial purposes; anti-incrustants; preparations of trace elements for plants; moistening 
[wetting] preparations for use in the textile industry; moistening [wetting] preparations for use in dyeing; moistening 
[wetting] preparations for use in bleaching; enzyme preparations for the food industry; enzyme preparations for industrial 
purposes; filtering preparations for the beverages industry; vine disease preventing chemicals; chemical preparations to 
prevent mildew; chemical preparations for protection against wheat blight [smut]; chemical condensation preparations; 
chemical preparations for smoking meat; chemical preparations for facilitating the alloying of metals; engine-
decarbonising chemicals; fulling preparations; fuel-saving preparations; coal saving preparations; damp-proofing 
chemicals, except paints, for masonry; anti-sprouting preparations for vegetables; preparations of the distillation of wood 
alcohol; benzene derivatives; cellulose derivatives [chemicals]; promethium; protactinium; protein [raw material]; 
mordants for metals; radium for scientific purposes; radon; solvents for varnishes; anti-frothing solutions for 
accumulators; drilling muds; solutions for cyanotyping; galvanizing baths; silver salt solutions for silvering; toning baths 
[photography]; rhenium; mercury; rubidium; carbon black for industrial purposes; soot for industrial or agricultural 
purposes; lamp black for industrial purposes; samarium; saccharin; selenium; saltpeter; sulfur; carbon disulfide; 
silicates; silicones; scandium; foundry molding [moulding] preparations; acrylic resins, unprocessed; artificial resins, 
unprocessed; synthetic resins, unprocessed; epoxy resins, unprocessed; soda ash; calcined soda; caustic soda for 
industrial purposes; barium compounds; fluorspar compounds; salts [fertilisers]; salts [chemical preparations]; 
ammoniacal salts; ammonium salts; salts of precious metals for industrial purposes; salts for galvanic cells; salt for 
preserving, other than for foodstuffs; salts for coloring [colouring] metal; salts for industrial purposes; iron salts; gold 
salts; iodised salts; calcium salts; salt, raw; salts from rare earth metals; mercury salts; toning salts [photography]; 
chrome salts; chromic salts; salts of alkaline metals; fire extinguishing compositions; compositions for the manufacture 
of phonograph records; compositions for the manufacture of technical ceramics; compositions for repairing inner tubes 
of tires [tyres]; compositions for repairing tires [tyres]; acid proof chemical compositions; glutinous tree-grafting 
preparations; adhesive preparations for surgical bandages; fireproofing preparations; compositions for threading; sauce 
for preparing tobacco; amyl alcohol; vinic alcohol; wood alcohol; sal ammoniac spirits; ethyl alcohol; alcohol; cement for 
footwear; concrete preservatives, except paints and oils; water glass [soluble glass]; strontium; substrates for soil-free 
growing [agriculture]; barium sulfate; sulfates; antimony sulfide; sulfides; benzoic sulfimide; sulfonic acids; sumac for 
use in tanning; superphosphates [fertilisers]; antimony; thallium; talc [magnesium silicate]; tannin; cream of tartar for the 
food industry; cream of tartar for industrial purposes; cream of tartar for chemical purposes; tellurium; terbium; 
tetrachlorides; carbon tetrachloride; acetylene tetrachloride; technetium; thiocarbanilide; titanite; biological tissue 
cultures other than for medical or veterinary purposes; sensitized cloth for photography; blueprint cloth; toluene; fuel for 
atomic piles; thorium; peat [fertiliser]; gum tragacanth for industrial purposes; thulium; carbonic hydrates; carbon; 
activated carbon; carbon for filters; animal charcoal; animal carbon; bone charcoal; blood charcoal; nitrogenous 
fertilisers; fertilizers; fish meal fertilizers; wood vinegar [pyroligneous acid]; uranium; chemical intensifiers for paper; 
chemical intensifiers for rubber; vulcanisation accelerators; enzymes for the food industry; enzymes for industrial 
purposes; ferments for chemical purposes; milk ferments for the food industry; milk ferments for industrial purposes; 
milk ferments for chemical purposes; fermium; ferrocyanides; fixing solutions [photography]; soldering fluxes; brazing 
fluxes; formic aldehyde for chemical purposes; phosphatides; phosphates [fertilisers]; phosphorus; photographic paper; 
photosensitive plates; sensitized photographic plates; sensitized films, unexposed; photographic developers; 
photographic sensitizers; chemical preparations for use in photography; photographic emulsions; francium; fluorine; 
chemicals for use in forestry, except fungicides, herbicides, insecticides and parasiticides; glass-frosting chemicals; 
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leather-renovating chemicals; glass-staining chemicals; enamel-staining chemicals; oil-separating chemicals; water-
purifying chemicals; oil-purifying chemicals; welding chemicals; condensation-preventing chemicals; stain-preventing 
chemicals for use on fabrics; anti-tarnishing chemicals for windows; leather-waterproofing chemicals; textile-
waterproofing chemicals; chemicals, except pigments, for the manufacture of enamel; radiator flushing chemicals; 
leather-impregnating chemicals; textile-impregnating chemicals; horticultural chemicals, except fungicides, herbicides, 
insecticides and parasiticides; agricultural chemicals, except fungicides, herbicides, insecticides and parasiticides; soil 
conditioning preparations; chimney cleaners, chemical; industrial chemicals; color- [colour-] brightening chemicals for 
industrial purposes; refrigerants; coolants for vehicle engines; chlorine; chlorates; hydrochlorates; aluminium chloride; 
magnesium chloride; chlorides; palladium chloride; chromates; flowers of sulfur for chemical purposes; caesium; 
cellulose; cerium; cyanides [prussiates]; calcium cyanamide [fertilizer]; cymene; loam; slag [fertilisers]; size for finishing 
and priming; alkalies; caustic alkali; radioactive elements for scientific purposes; fissionable chemical elements; 
emulsifiers; erbium; ethane; methyl ether; sulfuric ether; ethyl ether; glycol ether; ethers; esters; cellulose ethers for 
industrial purposes; cellulose esters for industrial purposes; enamel and glass-staining chemicals; sodium salts 
[chemical compounds]; chemical substances for analyses in laboratories, other than for medical or veterinary purposes; 
chemical preparations for scientific purposes, other than for medical or veterinary use; preparations of microorganisms, 
other than for medical and veterinary use; metal annealing preparations; diagnostic preparations, other than for medical 
or veterinary purposes; biological preparations, other than for medical or veterinary purposes; bacteriological 
preparations other than for medical and veterinary use; bacterial preparations other than for medical and veterinary use; 
sensitized plates for offset printing; bate for dressing skins; grafting wax for trees; fissionable material for nuclear 
energy; artificial sweeteners [chemical preparations].

Cl.4;Anthracite; benzine; benzene; benzol; wood briquettes; combustible briquettes; petroleum jelly for industrial 
purposes; wax [raw material]; ozocerite [ozokerite]; illuminating wax; industrial wax; belting wax; carnauba wax; 
beeswax; gas for lighting; oil-gas; fuel gas; gasoline; producer gas; solidified gases [fuel]; fuel; lubricating graphite; 
additives, non-chemical, to motor-fuel; firewood; paper spills for lighting; cutting fluids; fish oil, not edible; illuminating 
grease; grease for leather; grease for footwear; tallow; industrial grease; kerosene; coke; xylene; xylol; ligroin; wood 
spills for lighting; mazut; fuel oil; oils for paints; oils for releasing form work [building]; oil for the preservation of 
masonry; oil for the preservation of leather; textile oil; lubricating oil; industrial oil; moistening oil; coal tar oil; coal 
naphtha; castor oil for industrial purposes; bone oil for industrial purposes; motor oil; sunflower oil for industrial 
purposes; rape oil for industrial purposes; lubricants; naphtha; petroleum, raw or refined; nightlights [candles]; oleine; 
paraffin; dust removing preparations; soya bean oil preparations for non-stick treatment of cooking utensils; non-slipping 
preparations for belts; coal dust [fuel]; firelighters; perfumed candles; Christmas tree candles; candles; grease for arms 
[weapons]; lubricating grease; grease for belts; vaporized fuel mixtures; dust binding compositions for sweeping; dust 
laying compositions; alcohol [fuel]; stearine; diesel oil; lighting fuel; mineral fuel; carburants; fuel with an alcoholic base; 
peat [fuel]; peat briquettes [fuel]; tinder; lignite; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for candles; 
ceresine; electrical energy; ethanol [fuel]; petroleum ether; methylated spirit; preservatives for leather [oils and greases]; 
lanolin; industrial oils and greases; candles and wicks for lighting.
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Priority claimed from 28/01/2016; Application No. : 687634 ;Switzerland 

3406662    21/07/2016
[International Registration No. : 1312552]
GIVAUDAN SA
Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used for the manufacture of perfumes, cosmetics and fragrances; chemical products used for 
the manufacture of compositions for perfumery, cosmetics, soaps, detergents, deodorants for personal use and 
deodorizers other than for personal use.

Cl.3;Perfumery products, bases for perfumes, perfumes, essential oils, cosmetics, soaps, detergents, deodorants for 
personal use.
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3406665    18/07/2016
[International Registration No. : 1312895]
Stroma Medical Corporation
30 Hughes, Suite 206 Irvine CA 92618 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Laser for surgical and medical use.

Cl.44;Medical services; laser eye surgery services.
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3406693    03/08/2016
[International Registration No. : 1312574]
JSC "Yelatma Instrument-making enterprise"
Yanina st., 25 RU-391351 Elatma, Ryazan region Russian Federation

Proposed to be Used
IR DIVISION
Cl.10;Apparatus for magnet therapy; medical apparatus and instruments; physiotherapy apparatus.

Cl.44;Physiotherapy.
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Priority claimed from 12/04/2016; Application No. : 689997 ;Switzerland 

3406747    06/07/2016
[International Registration No. : 1313065]
Divelit Holding SA
Route de Pra de Plan 18 CH-1618 Châtel-St-Denis Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Scented sprays for linen and clothing.

Cl.11;Water filters; electric coffee machines.

Cl.37;Ironing services; rental of ironing apparatus; maintenance and repair of ironing apparatus.
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Priority claimed from 22/02/2016; Application No. : 1327244 ;Benelux 

3407019    29/07/2016
[International Registration No. : 1307607]
MOBA B.V.
Stationsweg 117 NL-3771 VE BARNEVELD

Proposed to be Used
IR DIVISION
Cl.7;Sorting and packing machines; machines for washing and cleaning eggs; installations and machines for 
processing eggs (as far as not included in other classes), in particular machines for breaking eggs and for processing 
and separating egg whites and yolk, including machines for albumen cleaning by means of filter separation and/or 
suction of yolk spots from the egg whites; machines for washing and cleaning machine parts; transporting machines, 
display loaders; robots, particularly for the egg processing industry; parts of all the aforementioned goods (as far as 
included in this class).

Cl.9;Devices for detection of cracks, leaks and impurities in and on eggs, using optical detection and/or sound 
detection; computer apparatus for processing data from the aforementioned devices; software; weighing apparatus, 
cameras; parts of all the aforementioned goods (as far as included in this class).

Cl.11;Pasteurizing apparatus for eggs; apparatus for drying egg whites and yolk.
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Priority claimed from 02/05/2016; Application No. : 690391 ;Switzerland 

3407042    14/07/2016
[International Registration No. : 1313069]
Altoida AG
Hirschengraben 31 CH-6003 Luzern Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; software; extinguishers.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture material.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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3407044    13/06/2016
[International Registration No. : 1223077]
Myunidays Limited
2 Castle Boulevard Nottingham NG7 1FB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software; application software, all providing links to retail websites of others and discount 
information.

Cl.16;Printed vouchers.

Cl.35;Compiling, systemising, indexing, maintaining and updating information about loyalty and promotional schemes 
into computer databases; compiling, systemising, indexing, maintaining and updating data about electronic gift vouchers, 
voucher codes, gift codes, claim codes, discount offers, promotional offers, printable vouchers, coupons and others 
tokens of value, into computer databases; operation and supervision of incentive scheme in the form of offering discount 
and promotional offers, voucher codes, gift codes and claim codes; including vouchers, voucher codes, gift codes, claim 
codes, electronic storage and retrieval of information regarding analysis of customer preferences and buying patterns; 
information, advisory and consultancy services relating to all the aforesaid; advertising of the goods or services of other 
vendors; advertising services provided over the Internet; provision of advertising space; advertising, organisation, 
operation and supervision of sales and promotional incentive schemes; arranging business introductions relating to the 
buying and selling of products; business promotion services; business services provided on-line from a computer 
database or the Internet; competitions for marketing purposes; compilation of advertisements for use as web pages on 
the internet; compilation of information into databases; consulting services in the field of advertising, marketing and 
promotional activities for merchants participating in affiliate marketing; customer loyalty schemes; direct market 
advertising; dissemination of advertising for others via the Internet; on-line marketing and promotional services; 
promoting the sale of the services on behalf of others by arranging advertisements; promotion of business; promotional 
marketing; promotional services; sales promotion and business promotion provided by means of redirecting potential 
customers from one web site to another; computerised data verification; data processing verification; data verification.

Cl.36;Issuing tokens, coupons and vouchers of value.

Cl.38;Internet portal services; provision of email services.

Cl.45;Identity verification.
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Priority claimed from 14/09/2015; Application No. : 15 4 209 665 ;France 

3407056    23/06/2016
[International Registration No. : 1296844]
ALSTOM Transport Technologies
48 rue Albert Dhalenne F-93400 SAINT-OUEN France

Proposed to be Used
IR DIVISION
Cl.9;Electric traction apparatus, namely, electric converters and power transformers, for signaling, controlling and 
monitoring for stationary installations or channels, single or double-deck rolling stock for railways, metropolitan, 
monorail and similar transport systems, for single or double-deck rail vehicles of high speed and very high speed, for 
single or double-deck railway sets of distributed or concentrated traction, for single or double-deck railway sets with or 
without self-propelled machinery, for single or double-deck railway sets, articulated or not.

Cl.12;Single or double-deck rolling equipment, in general for railways, metropolitan, monorail and similar transport 
systems, including locomotives, wagons, electro-rails, namely, rail vehicles powered by an electric device placed on the 
ground and self-propelled machinery, single or double-deck rail vehicles of high speed and very high speed, single or 
double-deck railway sets of distributed or concentrated traction, single or double-deck railway sets with or without self-
propelled machinery, single or double-deck railway sets, articulated or not; electric traction apparatus, namely, 
pantographs equipment and electric motors of single or double-deck rolling stock, in general for railways, metropolitan, 
monorail and similar transport systems, for single or double-deck rail vehicles of high speed and very high speed, for 
single or double-deck railway sets of distributed or concentrated traction, for single or double-deck railway sets with or 
without self-propelled machinery, for single or double-deck railway sets, articulated or not.

Cl.37;Repair, renovation, maintenance and installation of single or double-deck rolling equipment, in general for 
railways, metropolitan, monorail and similar transport systems, including locomotives, wagons, electro-rails, namely, rail 
vehicles powered by an electric device placed on the ground and self-propelled machinery, single or double-deck rail 
vehicles of high speed and very high speed, single or double-deck railway sets of distributed or concentrated traction, 
single or double-deck railway sets with or without self-propelled machinery, single or double-deck railway sets, 
articulated or not.

Cl.39;Transport of passengers in single or double-deck rolling equipment, in general for railways, metropolitan, 
monorail and similar transport systems, including locomotives, wagons, electro-rails, namely, rail vehicles powered by an 
electric device placed on the ground and self-propelled machinery, single or double-deck rail vehicles of high speed and 
very high speed, single or double-deck railway sets of distributed or concentrated traction, single or double-deck railway 
sets with or without self-propelled machinery, single or double-deck railway sets, articulated or not.
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Priority claimed from 27/01/2016; Application No. : 015047632 ;European Union 

3407129    27/07/2016
[International Registration No. : 1312559]
HBM United Kingdom Limited
Advanced Manufacturing Park, Technology Centre, Brunel Way, Catcliffe, Rotherham South Yorkshire Rotherham S60 5WG United 
Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Magnetic data carriers, recording discs; compact discs; DVDs; digital recording media; computer software; 
computer programmes [programs], recorded; computer software, recorded; computer programs [downloadable software]; 
computer software applications, downloadable.

Cl.16;Handbooks [manuals].

Cl.41;Education; providing of training; practical training [demonstration]; arranging and conducting of seminars; 
arranging and conducting of symposiums; arranging and conducting of workshops [training].

Cl.42;Scientific and technological services; software design and development; cloud computing; computer 
programming; computer software design; rental of computer software; computer software consultancy; data conversion 
of computer programs and data [not physical conversion]; electronic data storage; engineering; providing information on 
computer technology and programming via a web site; installation of computer software; maintenance of computer 
software; monitoring of computer systems by remote access; off-site data backup; outsource service providers in the 
field of information technology; research and development of new products for others; software as a service [SaaS]; 
technical research; technical project studies; technological consultancy; material testing; updating of computer software.
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3407130    28/06/2016
[International Registration No. : 1312324]
Ossus GmbH
Bachstrasse 88 CH-8887 Mels Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; calculating machines, data processing equipment, computers; software, 
particularly for telecommunication apparatus and mobile computing devices.

Cl.42;Design and development of computer hardware and software.
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Priority claimed from 18/12/2015; Application No. : 86854536 ;United States of America 

3407148    08/06/2016
[International Registration No. : 1312486]
Valve Corporation
10900 NE 4th Street, Suite 500 Bellevue WA 98004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Headphones; computer mouse; mouse pad; cell phone cover; protective covers for electronic devices, namely, 
laptops, audio listening devices, and MP3 players; computer game software, electronic game software, video game 
software, computer game programs downloadable via the internet; computer game software for use on mobile and 
cellular phones.

Cl.16;Gift cards; non-magnetically encoded prepaid purchase cards for the transfer of financial value on-line via retail 
computer networks; non-magnetically encoded prepaid purchase cards for the online purchase of digital content via the 
internet.

Cl.21;Lunch boxes, mugs, drinking glasses, cups and water bottles sold empty.

Cl.25;Clothing, namely, baby apparel; caps; hats; shirts; sweatshirts; T-shirts; tank tops; socks; scarves; wristbands; 
jackets; vests and belts.

Cl.28;Plush toys; action figures; toy figurines; replica and collectible toy weapons, toy armor, costumes for toys and 
figurines related to action and fantasy games; and dioramas in the nature of playsets for action figures and toy figurines; 
protective covers for hand held units for playing electronic games.

Cl.35;On-line retail store services featuring game characters, armor, apparel, weapons, banners and other game 
elements, and related merchandise.

Cl.41;Entertainment services, namely, providing online video games; provision of on-line entertainment, namely, on-
line computer games; providing on-line computer games and on-line video games; electronic games services provided by 
means of the Internet; providing information in the fields of computer games and entertainment via the Internet; 
organization of competitions relating to video games, video game education, and video game entertainment; providing 
information in the field of on-line computer games and on-line video games and computer games.

Cl.45;Social networking services in the field of gaming provided via a website and web based services.
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3407158    23/06/2016
[International Registration No. : 1312498]
Continental Automotive GmbH
Vahrenwalder Straße 9 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services; computer communication and internet access; access to content, websites and 
portals.

Cl.42;IT consultancy services; IT programming services; hosting services and software as a service and rental of 
software.
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Priority claimed from 19/04/2016; Application No. : 690339 ;Switzerland 

3407189    13/07/2016
[International Registration No. : 1312528]
Iconspeak GmbH
Badgasse 33 CH-3011 Bern Switzerland

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software.
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3407502    02/06/2016
[International Registration No. : 1312807]
2mag AG
Schraghofstraße 35 80992 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Electromechanical machines for chemical industry; mixers for furnace repair materials.

Cl.9;Magnetic agitators for laboratory use; scientific apparatuses and instruments; diaphragms for scientific 
apparatuses; apparatuses for scientific research and laboratories; educational apparatuses and simulators.

Cl.11;Heating installations; heating armatures; radiator parts; installations for cooking; cooling installations; cooling 
installations and machines; cooling installations for liquids; drying installations.

Cl.42;Scientific and technological services.
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3407508    11/06/2016
[International Registration No. : 1312122]
VfL Wolfsburg-Fußball GmbH
In den Allerwiesen 1 38446 Wolfsburg Germany

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear, including trousers, T-shirts, polo shirts, coats, jackets (clothing), combinations 
(clothing), caps (headwear), gloves (clothing), shoes, neckerchiefs, neckties, shawls, visored caps, sports jerseys, 
headbands, romper suits (clothing for infants).

Cl.28;Games and playthings; gymnastic and sporting articles (included in class 28); balls, toy animals, board games, 
playing cards, plush toys and other soft toy articles; games (including video games), other than as auxiliary apparatus for 
external screens or monitors, automatic amusement machines; ornaments for Christmas trees, except illumination 
articles and confectionery; miniature sports jerseys with a suction cup for hanging in a window.

Cl.38;Telecommunications; collection and delivery of news and press releases (press agency services), electronic 
message sending, radio paging.

Cl.41;Education; providing of training; entertainment, sporting and cultural activities; arranging and conducting of 
sporting events, in particular football games; arranging and conducting of intellectual competitions, being cultural or 
sporting activities; talent and youth promotion through training and further training; arranging and conducting of 
colloquiums, conferences, congresses, symposia, seminars and workshops, organisation of exhibitions for cultural or 
educational purposes, running of museums, running of clubs (included in class 41); presentation of live events, including 
music performances; conducting of lotteries and gambling games; rental of show scenery; library services; photographic 
reporting; providing recreation facilities; running of health clubs; boarding schools; nursery schools; cinema 
presentations; holiday camp services (entertainment); television entertainment; film production; booking of seats for 
shows; party planning (entertainment); rental of radio and television sets; production of television and radio programmes;  
production of shows; providing sports facilities, rental of sports equipment (except vehicles); rental of stadia; online publication 
of books and magazines. 
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Priority claimed from 04/04/2016; Application No. : 4261913 ;France 

3407521    25/07/2016
[International Registration No. : 1312175]
COMPAGNIE DE VICHY
1 et 3 avenue Eisenhower F-03200 VICHY France

Proposed to be Used
IR DIVISION
Cl.41;Education and training; entertainment; sports and cultural activities; services in the field of support and physical 
fitness (sporting activities); publication of books and periodicals; drafting and publication of texts, other than advertising 
texts; publication of electronic books and journals on-line; organization and conducting of seminars, colloquiums, 
conferences, congresses; organization of exhibitions for cultural or educational purposes; information in the field of 
physical and sporting activity.

Cl.43;Services for providing food and drink; hotel services; bar services; food and drink catering; temporary 
accommodation; rental and reservation of temporary accommodation.

Cl.44;Medical services; medical assistance; hygienic and beauty care for human beings; massage; beauty salons; 
hygiene and beauty care provided in institutes of thalassotherapy or balneotherapy; hairdressing salons; balneotherapy 
and health and fitness centers (health care services); medical information and medical advice in the fields of health, 
beauty and slimming, nutrition, dietetics, such services may be provided via the Internet; information and technical advice
in the fields of beauty and slimming, nutrition, dietetics, such services may be provided via the Internet.
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3407835    25/07/2016
[International Registration No. : 1312919]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for the operation of industrial installations, infrastructure installations, in 
particular for health care, energy production and distribution, traffic and transport (all being in particular for process, 
product and service optimisation).

Cl.35;Collation of data for the planning and operation of commercial and industrial installations, infrastructure facilities,
in particular for health care, energy production and distribution, traffic and transport.

Cl.42;Analysis of technical data for the planning and operation of commercial and industrial installations, infrastructure 
facilities, in particular for health care, energy production and distribution, traffic and transport; providing of computer 
hardware and software for collection and analysis of data for planning and operation of industrial installations, 
infrastructure installations, in particular for health care, energy production and distribution, traffic and transport; cloud 
computing and technical consultancy for the operation of industrial installations, infrastructure installations, in particular 
for health care, energy production and distribution, traffic and transport; technological services for optimising the 
operation of industrial installations, infrastructure installations, in particular for health care, energy production and 
distribution, traffic and transport.
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Priority claimed from 02/12/2015; Application No. : 4230695 ;France 

3407945    31/05/2016
[International Registration No. : 1312127]
STAUBLI FAVERGES
Place Robert Staubli F-74210 FAVERGES France

Proposed to be Used
IR DIVISION
Cl.6;Junctions of metal for connecting pipelines, and components and accessories thereof included in this class, 
namely, male and female endpieces of metal junctions; metal valves other than parts of machines; manually operated 
valves of metal, other than parts of machines.

Cl.7;Compressed air blowers.
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Priority claimed from 18/12/2015; Application No. : 014936298 ;European Union 

3407947    17/06/2016
[International Registration No. : 1312842]
OSRAM GmbH
Marcel-Breuer-Straße 6 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, weighing, measuring, checking (supervision), life-
saving and teaching apparatus and instruments; signalling apparatus and instruments; apparatus and instruments for 
steering, switching, converting, storing, regulating or controlling electricity, recording apparatus, transmission and 
reproduction of images, beamers, picture projectors; magnetic data carriers, data processing equipment and computers; 
computer programs and all kinds of computer software (included in class 9), software applications (apps) for electric and 
communications devices; computer software and data processing programs, light-emitting diodes and laser diodes, 
including organic light-emitting diodes and laser diodes; light conductors, optocouplers, optical sensors, light barriers, 
light-emitting diode lamp modules for signalling purposes; led technology displays; electric and electronic equipment and
apparatus for operating, regulating and controlling lighting installations, lamps and luminaires, for building management 
systems and for regulating and controlling building installations, in particular interface modules for the aforesaid 
equipment and apparatus and electronic tranformers and electronic ballasts; small transformers, choking coils 
(impedance), electrical connecting and contact elements, including plugs, clips, sleeves, switches, circuit breakers; parts 
for all the aforesaid goods, included in this class.

Cl.11;Apparatus for lighting, in particular electric lamps and luminaires; lighting apparatus and systems consisting 
thereof, in particular based on light-emitting diodes (LEDs), including organic light-emitting diodes, LED lamps and led 
luminaires and parts therefor (included in this class); lamps and lighting apparatus and installations and systems 
consisting thereof, and parts therefor (included in this class), based on light-emitting diodes (LEDs); light-emitting diode 
modules, namely modules constructed from light-emitting diodes, including organic light-emitting diodes, with a light 
function for lighting purposes.
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3407990    15/06/2016
[International Registration No. : 1313680]
Obshchestvo s ogranichennoy otvetstvennostyu "SHUSHA"
2-ya Brestskaya street, 7 RU-125047 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; 
typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); plastic 
materials for packaging (not included in other classes); fountain pens; aquarelles; albums; note books; pamphlets; 
newspapers; writing slates; blackboards; printed publications; magazines (periodicals); calendars; books; comic books; 
pencils; pictures; transfers (decalcomanias); plastics for modelling; writing or drawing books; figurines (statuettes) of 
papier mâché; manuals (handbooks); photographs (printed).

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees; arcade video game machines; video game machines; amusement machines, automatic and coin-operated; toy 
vehicles; swimming pools (play articles); novelties for parties, dances (party favors); scratch cards for playing lottery 
games; jigsaw puzzles; Christmas trees of synthetic material; swimming jackets; toys for domestic pets; parlor games; 
board games; building games; kaleidoscopes; playing cards; swings; explosive bonbons (Christmas crackers); ice 
skates; roller skates; skis; puppets; carnival masks; masks (playthings); theatrical masks; matryoshka dolls (wooden 
nested Russian dolls); toy models; scale model kits (toys); scale model vehicles; balls for games; backgammon games; 
dolls' clothes; gloves for games; rattles (playthings); portable games with liquid crystal displays; soap bubbles (toys); 
rackets; sleds (sports articles); butterfly nets; landing nets for anglers; slot machines (gaming machines); snowshoes; 
snowboards; radio-controlled toy vehicles; ornaments for Christmas trees, except illumination articles and confectionery; 
conjuring apparatus; apparatus for games; toy figures; counters (discs) for games; playing balls; play balloons; paper 
party hats.
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Priority claimed from 29/02/2016; Application No. : 015167075 ;European Union 

3409286    27/06/2016
[International Registration No. : 1313930]
Abberior Instruments GmbH
Hans-Adolf-Krebs-Weg 1 37077 Göttingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatuses and instruments for recording images; optical apparatuses and instruments for modulation 
of phase distributions, polarization distributions and intensity distributions of light beams for microscopes, fluorescence 
microscopes, scanning fluorescence microscopes and laser scanning microscopes; microscopes; fluorescence 
microscopes; scanning fluorescence microscopes; laser scanning microscopes; optical scanners for microscopes, 
fluorescence microscopes, scanning fluorescence microscopes and laser scanning microscopes; optical detectors for 
microscopes, fluorescence microscopes, scanning fluorescence microscopes and laser scanning microscopes; operating
units for microscopes, fluorescence microscopes, scanning fluorescence microscopes and laser scanning microscopes; 
lasers; solid-state lasers; diode lasers; pulsed lasers; short pulse lasers; ultrashort pulse lasers; electronic devices for 
data evaluation; electronic devices for time-correlated counting of single photons; electronic devices for correlation 
analyses; parts, spare parts and implements for the above-mentioned goods (as far as included in this class); software for 
microscopes, fluorescence microscopes, scanning fluorescence microscopes and laser scanning microscopes.

Cl.37;Installation, setting up, maintenance and repair of microscopes, fluorescence microscopes, scanning 
fluorescence microscopes and laser scanning microscopes.

Cl.41;Organization and provision of training courses concerning the choice, installation, setting up, operation, 
maintenance and repair of microscopes, fluorescence microscopes, scanning fluorescence microscopes and laser 
scanning microscopes.
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Priority claimed from 26/07/2016; Application No. : 691109 ;Switzerland 

3409327    03/08/2016
[International Registration No. : 1314011]
F. Hoffmann-La Roche AG
Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products for the prevention and treatment of disorders of the nervous system and the prevention 
and treatment of autoimmune and inflammatory diseases.

Cl.41;Education and providing of training in relation to the prevention and treatment of disorders of the nervous system
and the prevention and treatment of autoimmune and inflammatory diseases.

Cl.44;Medical services in relation to the prevention and treatment of disorders of the nervous system and the 
prevention and treatment of autoimmune and inflammatory diseases.
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3409399    25/05/2016
[International Registration No. : 1313510]
Los Porkos s. r. o.
Švermova 2 SK-942 01 Šurany Slovakia

Proposed to be Used
IR DIVISION
Cl.9;Computers; software.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys.
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Priority claimed from 30/05/2016; Application No. : 30 2016 104 928 ;Germany 

3409458    09/08/2016
[International Registration No. : 1313737]
X-Rite Switzerland GmbH 
Althardstrasse 70 CH-8105 Regensdorf CH

Proposed to be Used
IR DIVISION
Cl.9;Hardware and software for the measuring, storing, transferring, editing, matching, rendering the colour and 
appearance of materials, paints, plastics, resins, fabrics, textiles, leather, metals, woods, stones, building materials and 
glasses.

Cl.42;Industrial analysis and research and development services in the field of hardware and software used for the 
measuring, storing, transferring, editing, matching, rendering the colour and appearance of materials, paints, plastics, 
resins, fabrics, textiles, leather, metals, woods, stones, building materials and glasses.
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Priority claimed from 10/03/2016; Application No. : 53122/2016 ;Switzerland 

3409492    01/06/2016
[International Registration No. : 1313224]
Brandstock Legal Switzerland GmbH
c/o Bugnion Ballansat Ehrler Alpenstraße 14, CH-6304 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Preserved, dried and cooked fruit and vegetables; jellies, jams, compotes; eggs, milk and dairy products; 
prepared meals consisting primarily of meat, fish, poultry or vegetables; soups and potato crisps; preparations for 
making snacks containing dried fruits and pulses.

Cl.30;Rice, pasta; flour, cereals, cereal preparations, preparations made from wheat, cereal breakfast foods, 
confectionery, frozen confectionery, non-medicated confectionery having breath freshening properties; candy, chewing 
gum and bubble gum (confectionery); syrups with chocolate, chocolate syrups, syrups for toppings, honey, sauces 
(condiments), chocolate, cakes, sponge cakes, pastries, biscuits, cookies, crackers, pancakes and waffles, scones, pastry 
and puddings, flans; bread; sugar and natural sweeteners; foodstuffs prepared in the form of snack foods made from rice, 
cereals, wheat; chocolate-based fillings for cakes and tarts, custard-based fillings for cakes and tarts; sandwiches, 
prepared meals based on noodles, rice, pasta; mixes for making bakery products included in this class; snack foods and 
snack food preparations containing nuts or confectionery, all included in this class.
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Priority claimed from 13/06/2016; Application No. : 1776525 ;Australia 

3410167    20/06/2016
[International Registration No. : 1313255]
PIPware Australia Pty Limited
Level 15, 124 - 130 Pitt Street Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for managing organisational performance; computer software for managing 
organisational improvement; computer software for managing operational performance; computer software for managing 
maintenance performance; computer software for project management; computer software for implementing 
methodologies.

Cl.35;Business management consultancy and advisory services including business appraisals, business management 
assistance, re-organisation of business, business planning and direction, investigations and valuations of businesses 
and business assets; market research; public relations; advertising and marketing services; business research services; 
business project management.
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3410187    22/06/2016
[International Registration No. : 1313279]
BERALMAR TECNOLOGIC, S.A.
Pol. Ind. Els Bellots, Av. del Valles, 304 E-08227 TERRASA (BARCELONA) Spain

Proposed to be Used
IR DIVISION
Cl.7;Construction equipment, construction machinery, machinery for the treatment of ceramics, foundry machinery, 
industrial centrifugal drying machines, industrial drying machines, machine mechanisms, instruments for control of 
processes (hydraulic, mechanical and pneumatic), transmission chains for machines.

Cl.35;Advertising services; sales promotion for others (business services); business management; procurement 
services for others, commercial mediation, import-export and retail and wholesale services in stores and via the Internet 
for construction equipment, construction machinery, machinery for the treatment of ceramics, foundry machinery, 
industrial centrifugal drying machines, industrial drying machines, machine mechanisms, instruments for control of 
processes (hydraulic, mechanical and pneumatic), regulation and control apparatus, transmission chains for machines, 
computer programs, electronic components, microelectronic components; presentation of goods on all kinds of 
communication media for retail sale purposes; organization of fairs and exhibitions for commercial or advertising 
purposes.

Cl.42;Engineering services, research relating to mechanical and industrial engineering; scientific and technological 
services, as well as research and design related thereto; industrial analysis and research services; design and 
development of computer hardware and software.
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Priority claimed from 03/12/2015; Application No. : 4231077 ;France 

3410448    30/05/2016
[International Registration No. : 1313446]
DATADOME
10 rue de Penthièvre F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, optical or sound recording disks; compact disks, DVDs and other digital 
recording media; mechanisms for coin-operated apparatus; cash registers; calculating machines; data processing 
equipment, computers; electronic tablets, smartphones, e-book readers; game software; software (recorded programs); 
computer peripherals; electric batteries; detectors; electric wires; electric relays; diving suits, gloves or masks; clothing 
for protection against accidents, irradiation and fire; protection devices for personal use against accidents; extinguishers;
spectacles (optics); 3D spectacles; optical goods; spectacle cases; diagnostic apparatus not for medical use; memory 
cards or integrated circuit cards; bags designed for laptop computers.

Cl.35;Advertising; commercial business management; commercial administration; office functions; direct mail 
advertising (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); arranging 
subscriptions to telecommunication services for others; presentation of goods on all communication media, for retail 
sale; business management and organization consultancy; accounting; document reproduction; employment agencies; 
business management for freelance service providers; computerized file management; web site traffic optimization; 
organization of exhibitions for commercial or advertising purposes; online advertising on a computer network; rental of 
advertising time on all communication media; publication of advertising texts; rental of advertising space; dissemination 
of advertisements; public relations; company audits (commercial analyses); commercial intermediation services.

Cl.42;Evaluations and assessments in the fields of science and technology provided by engineers; scientific and 
technical research; design and development of computers and software; research and development of new products for 
others; technical project studies; architecture; design of interior decor; development (design), installation, maintenance, 
updating or rental of software; computer programming; computer system analysis; design of computer systems; 
consultancy in the design and development of computers; digitization of documents; software as a service (SaaS); cloud 
computing; information technology (IT) consultancy; hosting of servers; vehicle roadworthiness testing; graphic arts 
design services; styling (industrial design); authentication of works of art; energy-related audits; electronic data storage.
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Priority claimed from 02/12/2015; Application No. : 30 2015 061 219 ;Germany 

3410454    31/05/2016
[International Registration No. : 1313429]
C. Illies & Co. Handelsgesellschaft mbH
Valentinskamp 18 20354 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for the textile industry, paper and printing industry, metal working, automotive and 
aviation industry, vacuum-based processes, agricultural and food industry, for the production of medical devices and 
pharmaceuticals, construction materials industry, oil and gas industry, electrical industry, for stocking and storage 
systems.

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services 
concerning machines and machine tools for the textile industry, paper and printing industry, metal working, automotive 
and aviation industry, vacuum-based processes, agricultural and food industry, for the production of medical devices and 
pharmaceuticals, construction materials industry, oil and gas industry, electrical industry, for stocking and storage 
systems, for cooling systems.

Cl.36;Insurance; financial affairs; monetary affairs; real-estate affairs.

Cl.37;Repair concerning machines and machine tools for the textile industry, paper and printing industry, metal 
working, automotive and aviation industry, vacuum-based processes, agricultural and food industry, for the production of 
medical devices and pharmaceuticals, construction materials industry, oil and gas industry, electrical industry, for 
stocking and storage systems, for cooling systems; installation services relating to machines and machine tools for the 
textile industry, paper and printing industry, metal working, automotive and aviation industry, vacuum-based processes, 
agricultural and food industry, for the production of medical devices and pharmaceuticals, construction materials 
industry, oil and gas industry, electrical industry, for stocking and storage systems, for cooling systems.

Cl.39;Transport; packaging of goods; storage of goods.

Cl.41;Education; providing of training; entertainment; sporting activities; cultural activities; training and educational 
guidance for the machine operators.
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Priority claimed from 04/01/2016; Application No. : 86864974 ;United States of America 

3410610    29/06/2016
[International Registration No. : 1313291]
Intellia Therapeutics, Inc.
Suite 303, 25 First Street Cambridge MA 02141 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and biological preparations to be delivered or applied ex vivo to human cells based on gene, 
genome and cellular editing, modulation, modification, engineering, regulation, and repair therapy for use in human 
therapeutics; diagnostic preparations for medical purposes based on gene, genome and cellular editing, modulation, 
modification, engineering, regulation, repair and therapy.

Cl.42;Scientific and medical research in the fields of gene, genome and cellular editing, modulation, modification, 
engineering, regulation, repair and therapy to develop human pharmaceutical and biological preparations to be delivered 
or applied ex vivo to human cells for use in human therapeutics and diagnostic products and services; scientific study 
and research in the fields of gene, genome and cellular editing, modulation, modification, engineering, regulation, repair 
and therapy to develop human pharmaceutical and biological preparations to be delivered or applied ex vivo to human 
cells for use in human therapeutics and diagnostic products and services; design of bioinformatic algorithms and models 
for use in scientific and medical research in the fields of gene, genome and cellular editing, modulation, modification, 
engineering, regulation, repair and therapy to develop human pharmaceutical and biological preparations to be delivered 
or applied ex vivo to human cells for use in human therapeutics and diagnostic products and services.
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3410796    25/05/2016
[International Registration No. : 1313616]
DYAG STOCK SA
67 avenue de la République F-93170 BAGNOLET France

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, animal skins, trunks and suitcases, umbrellas, parasols and walking sticks, 
whips, harness and saddlery, wallets, coin purses not of precious metal, handbags, backpacks, wheeled bags, bags for 
climbers, bags for campers, travel bags, beach bags, school bags, toiletry cases, collars or clothing for animals, shopping
nets or bags, bags or small bags (envelopes, pouches) for packaging (of leather).

Cl.25;Shoes and footwear.
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3411583    25/05/2016
[International Registration No. : 1313668]
Los Porkos s. r. o.
Švermova 2 SK-942 01 Šurany Slovakia

Proposed to be Used
IR DIVISION
Cl.9;Computers; software.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys.
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3411589    01/07/2016
[International Registration No. : 1313671]
OROBIANCO ASIA PTE. LTD.
7 Shenton Way, 01-02 Singapore Conference Hall Singapore 068810 Singapore

Proposed to be Used
IR DIVISION
Cl.18;Handbag frames, purse frames, bags, pouches, unfitted vanity cases, umbrellas and their parts, walking sticks, 
canes, metal parts of canes and walking sticks, handles of canes and walking-sticks, saddles, leather and fur.

Cl.25;Clothing, garters, sock suspenders, suspenders, waistbands, belts for clothing, footwear, masquerade costumes, 
clothing for sports, boots for sports.
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Priority claimed from 13/04/2016; Application No. : 691185 ;Switzerland 

3412421    08/08/2016
[International Registration No. : 1313366]
Eurexcon AG
Haldenstrasse 97 CH-9200 Gossau Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, perfumery products, cosmetic oils.

Cl.5;Dietetic substances and foodstuffs for medical use.

Cl.16;Paper and cardboard for packaging, plastic materials for packaging.
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Priority claimed from 26/05/2016; Application No. : 4275204 ;France 

3412432    09/06/2016
[International Registration No. : 1314183]
SEE CONCEPT (SAS)
91 Rue Réaumur F-75002 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Spectacles (optics); sunglasses; spectacle cases; spectacle cords, all the aforesaid goods designed and/or made 
in France.

Cl.35;Advertising; online retail sale services featuring optical goods; demonstration of goods; organization of 
exhibitions for commercial or advertising purposes; retail store services for optical goods and wholesale distribution of 
optical goods.
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Priority claimed from 29/01/2016; Application No. : 4244701 ;France 

3413045    27/07/2016
[International Registration No. : 1314220]
ARC INTERNATIONAL, SAS
104 avenue du Général de Gaulle F-62510 ARQUES France

Proposed to be Used
IR DIVISION
Cl.21;Utensils for household use; kitchen utensils; containers for household use; kitchen containers; combs; sponges; 
brushes (except paintbrushes); brush-making materials; hand-operated cleaning instruments; steel wool; glass, 
unworked or semi-worked, except building glass; porcelain ware; earthenware; bottles; works of art of porcelain, ceramic, 
earthenware or glass; statuettes of porcelain, ceramic, earthenware or glass; figurines (statuettes) of porcelain, ceramic, 
earthenware or glass; toilet utensils; vanity cases; trash cans; glasses (receptacles); tableware.

Cl.35;Advertising; dissemination of advertising material (leaflets, prospectuses, printed matter, samples); presentation 
of goods on all communication media, for retail sale; organization of exhibitions for commercial or advertising purposes; 
online advertising on a computer network; publication of advertising texts; dissemination of advertisements.
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Priority claimed from 09/07/2014; Application No. : VI2014C000388 ;Italy 

3413187    06/07/2016
[International Registration No. : 1232309]
SIDERFORGEROSSI GROUP S.p.A.
Via Cartiera di Mezzo, 38 I-36011 ARSIERO (VI) Italy

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; materials of metal for railway construction and road construction materials of 
metal; transportable structures of metal; steel, alloys and super alloys forged, drop-forged, stamped and laminated; non 
electric cables and wires of common metal; ironmongery, namely, metal flanges for oil and gas pipelines, for chemical 
plants, for power generation plants, and for gears for industrial machines; pipes and tubes of metal.

Cl.40;Treatment of materials, in particular forging, drop-forging, stamping and laminating of metal rings, flanges and 
forged bars for application in oil and gas pipelines, in chemical plants, in power generation plants; forging, drop-forging, 
stamping and laminating of mechanical components, namely gear parts for industrial machines.
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Priority claimed from 26/02/2016; Application No. : 015151418 ;European Union 

3415010    09/08/2016
[International Registration No. : 1314222]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for the operation of industrial installations, infrastructure installations, in 
particular for health care, energy production and distribution, traffic and transport (all being in particular for process, 
product and service optimisation).

Cl.35;Collating of business data for the planning and operation of commercial and industrial installations, infrastructure
facilities, in particular for health care, energy production and distribution, traffic and transport.

Cl.42;Analysis of technical data for the planning and operation of commercial and industrial installations, infrastructure 
facilities, in particular for health care, energy production and distribution, traffic and transport; providing of computer 
hardware and software for collection and analysis of data for planning and operation of industrial installations, 
infrastructure installations, in particular for health care, energy production and distribution, traffic and transport; cloud 
computing and IT technological consultancy for the operation of industrial installations, infrastructure installations, in 
particular for health care, energy production and distribution, traffic and transport; technological services for optimising 
the operation of industrial installations, infrastructure installations, in particular for health care, energy production and 
distribution, traffic and transport.
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Priority claimed from 29/05/2015; Application No. : 014185375 ;European Union 

3415663    01/08/2016
[International Registration No. : 1274517]
WALLECTOR LTD
Four Floor 20 Margaret Street London W1W 8RS United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Organisation of exhibitions for commercial or advertising purposes; presentation of goods on communications 
media for retail sale.

Cl.36;Art appraisal; appraisal of works of art; appraisal of antiques.

Cl.41;Organization of art exhibition for cultural or educational purposes; organisation of art exhibitions.
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3415877    25/08/2016
[International Registration No. : 1314988]
Walther & Walther GmbH & Co. KG
Westfalenstrasse 2 42781 Haan Germany

Proposed to be Used
IR DIVISION
Cl.7;Pneumatic conveyors, compressed air equipment, compressed air pumps, hydraulic drives for machines and 
motors, hydraulic couplings, couplings (connectors), except for land vehicles, presses (machines for industrial 
purposes), hydraulic fittings as machine parts, metal processing machines, robots (machines), pipe conveyor units 
(pneumatic), electric welding equipment, machine tools; mechanical devices for plating, burnishing, blueing, grinding, 
chafing, polishing and rust protecting of work pieces; pneumatic fittings, namely, hose clamps, compressed air couplings 
and engine valves as machine parts; industrial fittings as machine parts; parts and spare parts of all the aforesaid goods.

Cl.9;Connectors (electricity), in particular electrical plugs; parts and spare parts of all the aforesaid goods.

Cl.17;Joints (pipes) not made of metal; parts and spare parts of all the aforesaid goods.
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Priority claimed from 26/04/2016; Application No. : 015369416 ;European Union 

3415880    14/06/2016
[International Registration No. : 1314485]
Sinarmas Cepsa Deutschland Gmbh
Bockenheimer Landstrasse 2-4 60306 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; surface-
active chemical agents; emulsifiers for industrial purposes; surfactants for industrial purposes; alcohol for industrial 
purposes; octyl alcohol, decyl alcohol, lauryl alcohol, myristyl alcohol, cetyl alcohol, stearyl alcohol, oleyl alcohol, all as 
raw materials or intermediates for use in the manufacture of household and personal care products, degreasing and 
cleaning for industrial cleaners, paints and coatings used in construction, emulsifiers for leather and textiles, and 
additives for oil and gas treatment; agrochemical blends primarily composed of emulsifiers, dispersants, wetting and 
gelling agents for crop protection, additives for fertilizers and organic fertilizers; fire extinguishing compositions; 
tempering and soldering preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives 
used in industry.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; cleaning agents for cleaning surfaces; 
cleaning and fragrancing preparations, body cleaning and beauty care preparations; alcohol for cleaning purposes.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; disinfectants; fungicides, 
herbicides, detergents for medical purposes; alcohol for pharmaceutical purposes.
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3417089    08/07/2016
[International Registration No. : 1221076]
ANNIE SLOAN INTERIORS LIMITED
33 Cowley Road OXFORD OX4 1HP United Kingdom

Proposed to be Used
IR DIVISION
Cl.2;Paints; varnishes; lacquers; preservatives against rust and against deterioration of wood and colorants.

Cl.3;Room fragrances; perfumery; paint removers; paint brush and paint tray cleaning preparations; cleaning 
preparations; polishing preparations.

Cl.4;Candles; scented candles; waxes.

Cl.9;Pre-recorded DVD's, videos and other recordable media; downloadable publications.

Cl.16;Paint brushes; paint trays; paint rollers; artist's materials; books; magazines; periodicals; stationery; 
instructional and teaching material.

Cl.24;Dust sheets; protective covers for decorating; textiles and textile goods, not included in other classes; bed and 
table covers; fabrics.

Cl.27;Wallpaper; carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall 
hangings (non-textile).

Cl.35;Retail services connected with the sale of paints, waxes, varnishes, lacquers, preservatives against rust and 
against deterioration of wood and colorants, furniture, parts and fittings for furniture, fabrics, haberdashery, household 
decorating utensils and goods, wall paper, floor coverings, household cleaning products, cleaning and polishing 
preparations, paint removers, room fragrances, pre-recorded DVD's, videos and other recordable media, downloadable 
publications, books, magazines, periodicals, stationery, instructional and teaching material, dust sheets, protective 
covers for decorating, textiles and textile goods, not included in other classes, bed and table covers, fabrics, household 
textile goods, wallpaper, carpets, rugs, mats and matting, linoleum and other materials for covering existing floors and 
wall hangings (non-textile).

Cl.41;Educational and training services; interior design courses and seminars; training services relating to painting, 
decorating, upholstering, refurbishing and renovating; information, advisory and consultancy services relating to the 
aforesaid.

Cl.42;Interior design services; information, advisory and consultancy services relating to the aforesaid.
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Priority claimed from 13/01/2016; Application No. : 014997118 ;European Union 

3417736    12/07/2016
[International Registration No. : 1314928]
Magna Colours Limited
Dodworth Business Park Upper Cliffe Road, Dodworth Barnsley South Yorkshire S75 3SP United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; chemical substances for use in inks, pigments or colourants; chemical substances 
for use for the manufacture of inks, pigments or colourants; chemical substances for use as ingredients in printing inks 
and printing pastes;  chemical additives for printing inks and printing pastes.

Cl.2;Printing inks; printing pastes; colourants; pigments; special effects pastes for printers; metals in foil and powder 
form for printers; preservatives for printing inks and printing pastes; varnishes and lacquers; water-based paints; 
wallpaper printing inks; binding agents for paints, printing inks and printing pastes; thickeners for paints, printing inks 
and printing pastes.

Cl.40;Advisory services relating to printing; advisory services relating to printing inks and printing ink formulations and
ingredients; advisory services relating to printing substrates; advisory services relating to printing processes.
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3418889    27/07/2016
[International Registration No. : 1315241]
Phusion Projects, LLC
640 North LaSalle Street, Suite 265 Chicago IL 60654 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing and headgear, namely, shirts, hats and caps.

Cl.33;Flavored alcoholic beverages except beers; distilled spirits.
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Priority claimed from 08/10/2014; Application No. : 30 2014 062 119 ;Germany 

3418909    02/06/2016
[International Registration No. : 1287333]
Thomas Goletz
Neuer Wall 50 20354 Hamburg DE 

Proposed to be Used
IR DIVISION
Cl.3;Soaps, in particular cosmetic preparations for bath; shower gel; perfumery; deodorants for the personal use; eau 
de parfum; eau de parfum spray; eau de toilette; eau de toilette spray; cosmetics; body powder; washing lotion; lipsticks; 
lip balm (non-medical); lip gloss; mascara; face powder; nail polish; shampoo; hair lotions; essential oils; dentifrices.

Cl.5;Preparations for health care; dietetic substances for medical use; plasters; dressing materials; food for babies; 
babies' napkins.

Cl.6;Goods of metal, included in this class, in particular saving boxes, shields, door plates, name plates, boxes and 
cases, coat hooks, towel hooks, wash cloth hooks.

Cl.8;Hand tools and apparatus for personal use, household and handicraft purposes, namely nail files, manicure sets; 
nail scissors and handicraft scissors; cutlery; forks and spoons, included in this class; cutlery made of metal; cutlery 
made of plastic.

Cl.9;Apparatus and instruments for conducting, switching, converting, storing, regularizing and controlling of 
electricity; apparatus for recording, transmission or reproduction of sound or images, in particular CD players, DVD 
players, MP3 players; radios; magnetic data carriers; recording discs; sound carriers; CDs; CD-roms; DVDs; music 
cassettes; audio cassettes; video tapes; video cassettes; films (exposed); cinematographic films (exposed), cartoons; 
films, exposed; video films; data processing equipment; computers; computer peripheral devices; mouse pads; computer 
game programs; computer software (stored); computer programs (downloadable); diskettes; downloadable electronic 
publications; video and computer game programs; telephone sets; mobile phones; equipment for mobile phones, in 
particular cases for mobile phones, bags for mobile phones, included in this class; faceplates for mobile phones; 
headsets; optical goods; sunglasses; spectacle cases; protective helmets; bicycle helmets; decorative magnets; magnet 
cards; coin-operated mechanisms for vending machines; mechanisms for coin-operated apparatus; cash registers; 
calculating machines; calculators; photo cameras; cases for CDs.
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Cl.11;Lighting and heating appliances, included in this class, in particular hot-water bottles, electric lamps, lighting 
lamps, lamp shades, Chinese lanterns, electric lanterns; paper lanterns; electric fairy lights, pocket lamps; hair dryers; 
reflectors for lamps.

Cl.12;Bicycles; bicycles trailers; sunshades for automobiles; slip-cover for automobiles; vehicles for locomotion on 
land or water.

Cl.14;Jewellery, in particular ear rings, semi-precious stones, necklaces, bracelets, rings, brooches, precious stones; 
horological and chronometric instruments, in particular watches, alarm clocks, electric watches, wall clocks, pocket 
watches; precious metals and their alloys as well as goods produced or plated thereof, included in this class, in particular 
key rings (trinkets or fobs); works of art, figures, boxes, key rings; musical clocks; key chains, key holders.

Cl.15;Musical instruments; musical boxes.

Cl.16;Paper, cardboard and goods made from these materials, namely forms, order forms, posters, leaflets, notepads, 
brochures, letter paper, envelopes, business cards, price tags, flags, pennants, painting patterns, handicrafts patterns, 
garlands, bows, bags, plates, table sets, banners, banners for advertising; printed matter; bookbinding material; 
photographs; stationery; adhesives for paper and stationery or household purposes; articles for artists; paint brushes; 
typewriters; stationery and office requisites (except furniture); instructional and teaching materials (except apparatus); 
packaging material made of plastic, included in this class; books; designbooks; comics; children's books; painting 
books; handicraft books; picture books; magazines; newspapers; handicraft newspapers; calendars; tear-off calendars; 
personal organizers; diaries; address books; brochures; greeting cards, greeting cards with music; advertising cards; 
postcards; invitation cards; graphic representations; placards; posters; pictures (framed and unframed); book and 
booklet covers; binders for office and school use; bookmarks; decal pictures, stickers (stationery), stickers for cars; 
labels and tags made of paper and/or cardboard; decal pictures and scratch cards made of paper and vinyl; albums, in 
particular for stickers and pictures; pads (stationery); letter cards; letter papers; envelopes; papers (stationery); school 
supplies (stationery); exercise books; note books; drawing blocks; erasers; index cards (stationery); folders made of 
paper, cardboard and/or plastic, in particular ring binders, files; writing cases; collecting folders (stationery); loose leaf 
binders made of paper, cardboard and/or plastic; desk pads made of paper; sealing stamps; stamps holders; stamp pads; 
cases for stamps; pens, in particular pencils, ink pencil, coloured pencils, ball pens, pastels; fountain pens; ink 
cartridges; refill for ballpoint pens; pencil leads; ink eraser; erasing products, rubber erasers, erasing pens; rulers (except 
measuring instruments); office perforators; paint boxes (articles for use in school); pencil sharpeners; pen boxes for 
writing instruments; pencil bags; writing cases (stationery); paper weights; letter trays; handkerchiefs of paper, table 
napkins of paper; paper and cardboard bags in the form of large cornets to be filled with sweets and little presents 
(empty); place mats of paper; tablemats of paper; flags of paper; figurines of paper mâché; bookends; photograph 
holders; containers and cabinets for stationery (office requisites); bags of paper and plastic for packaging; plastic films 
for wrapping; wrapping paper, gift wrap paper; envelopes (stationery); paper bags; paper carrier bags; packaging material 
of cardboard and/or paper; cases and cabinets of paper and/or cardboard for stationary; packaging material made of 
plastic, namely envelopes, sacks, bags and foils; desk pads of paper, cardboard, carton; desk pads of leather and 
imitation leather; boards for pinning decorative magnets.

Cl.18;Leather and imitation leather and goods made of these materials, included in this class, in particular belts of 
leather, bands of leather, straps of leather, leashes; umbrellas, sunshades; walking sticks; travelling trunks and suitcases 
(included in this class); bags; beach bags; bags for campers; shopping bags; hand bags; sling bags for carrying infants; 
travelling bags; school bags; play school bags; bags for sports; wheeled shopping bags; shoulder bags; back packs; 
haversacks; gym bags; drawstring pouches; travelling sets of leather; vanity cases; make-up cases (not filled); purses, 
wallets.

Cl.20;Furniture; mirrors, in particular hand mirrors, cosmetic mirrors, toilette mirrors; frames, in particular frames for 
photos and pictures; goods made of plastic, included in this class, in particular packing containers, figurines, objects of 
art, busts, plates; figurines of artificial resin, wax, wood and/or gypsum; objects of art made of resin, wood, wax and/or 
gypsum; busts made of resin, wood, wax and/or gypsum; plates made of wood or plastic, in particular door plates, name 
plates; bins, cabinets and cases made of wood or plastic; bedding (except linen); pillows; air mattresses, not for medical 
purposes; hooks for clothing, towels, washcloths (not made of metal); plates, in particular door plates and name plates, 
included in this class.

Cl.21;Household and kitchen appliances (not made of precious metal or bonded), in particular salt cellars and pepper 
pot, biscuit cutter, baking dishes; glassware, porcelain ware and earthen ware, included in this class, in particular table 
ware including mugs, drinking cups, plates, cups, saucers, bowls, cans, jugs; tableware made of plastic, paper and/or 
cardboard, in particular mugs, drinking cups, plates, cups, saucers, bowls, cans, jugs, drinking glasses; drinking glasses; 
beer mugs; egg cups, not made of metal; containers, not made of precious metal or plated, for household and kitchen, in 
particular flower pots, soap dishes, saving boxes, boxes, tea boxes, sugar boxes, boxes for soaps, powder compacts, 
bread boxes, butter boxes, boxes for cookies, lunch boxes, dustbins; soap dispensers; glasses (receptacles); boxes of 
glass; thermo mugs and bottles; bottle covers (not electric); napkin rings, not made of precious metal; busts of china, 
terra-cotta or glass; figurines of porcelain, terra-cotta or glass; toothbrushes, electric toothbrushes, toothbrush tumbler; 
toilet cases; small bottles, not made of precious metals; candle and tea candle holders, not made of precious metal, 
included in this class; combs, sponges; brushes (except paint brushes); cleaning utensils; dustbins made of paper for the 
household; saving boxes, not made of metal; candles and tea candles holders, serving trays; plates, cups and bins for 
household or kitchen, tea tins, sugar tins and powder tins made of precious metal or plated; saving boxes; toy-saving 
boxes; drinking straws made of straw and plastic.

Cl.24;Textiles, included in this class, in particular bed covers, linen, mattress covers, table linen, table covers, bath 
linen (except clothing); towels of textile, washing mitts, covers for cushions; household linen; place mats, not made of 
paper; table napkins of textile; labels of textile; flags and pennants, not of paper; shower curtains of textile or plastic; 
curtains of textile or plastic; table mats, not made of paper, except linen.

Cl.25;Clothing for women, men and children; layettes; night wear; pajamas; women's, men's and children's underwear; 
socks; stockings; tights; bathing wear, bathing suits, bikinis, bathing trunks, bath robes, bathing caps; outer clothing; 
neckties; belts; scarves; neckerchiefs; bibs, not of paper; gloves; headbands; ear muffs; coats; raincoats; jackets; frocks; 
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trousers; sweaters; pullovers; combinations; t-shirts; sports wear, included in this class; clothing for gymnastics, cycling 
shorts; costumes; footwear, sport shoes; bath sandals and slippers; headgear; baseball caps; caps; bandanas.

Cl.26;Ribbons and laces, artificial flowers; hair bands; hair grips; hair pins; bows for the hair; hair ornaments; 
barrettes; heat adhesive patches for repairing textile articles; zip fasteners; belt clasps; fastenings for clothing; buckles; 
shoe buckles; shoe laces; heat adhesive patches for decoration of textile articles [haberdashery].

Cl.27;Carpets; door mats; mats; floor covers; wall papers, not from textile.

Cl.28;Games; toys; gymnastic and sporting articles, included in this class, in particular inline skates, roller skates, 
skateboards, scooters (toys); walking bikes for children; ice skates; masks; teddy bears; dolls; dolls' clothes; plush toys 
and figurines; soft toys; fantasy figurines for playing purposes; playing figurines; playing animals; hand puppets; 
clothing and accessories for plush toys and playing figurines; soothers (toys); display cases (toys); treasure chests 
(toys); playing cards; puzzles; parlour games; balloons (toys); electronic games, in particular video games other than 
those adapted for use with TV sets; hand-held devices for playing computer and video games; water and bathing toys; 
flippers for swimming; containers for storing toys; ornaments for Christmas trees; marionettes; snow domes; video 
games as additional equipment for TV sets; water wings; swimming belts; game consoles.

Cl.30;Coffee; tea; sugar; pastries and cakes; bread; edible ice; honey; cooling ice; products made of chocolate; 
chocolate; chocolate-based beverages; confectionery; liquorice (confectionery), bonbons; chewing gums (not for medical 
use); biscuits, cocoa; cocoa-based beverages; chocolate based beverages; products made of cocoa; cookies; 
gingerbread; pizza; spaghetti; tarts; waffles; rusks; cereals.

Cl.32;Mineral water; aerated water; non-alcoholic beverages; fruit juice beverages; fruit juices; syrups and other 
preparations for making beverages.

Cl.38;Telecommunications; online broadcasting of films and music over the Internet; services of an online provider, 
namely collecting and transmission of news and information in form of texts, drawings, pictures and films on the basis of 
news agencies; providing access to homepages; providing access to an Internet portal.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; direction, performance and 
representation of shows, road shows, spectacles, music concerts and/or plays for entertainment purposes; musicals; film 
productions; procurement and rental of films; planning and arranging of entertainment; providing entertainment facilities, 
providing amusement arcade services and gambling machines, amusement parks, included in this class.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 11/03/2016; Application No. : 1328511 ;Benelux 

3419034    31/05/2016
[International Registration No. : 1314703]
THE CHALO COMPANY, besloten vennootschap met beperkte aansprakelijkheid
Spaans Fort (VER) 6 B-9130 Beveren (Verrebroek)

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried, processed, cooked fruits and vegetables; 
jellies, jams, compotes; prepared nuts; eggs, milk and milk products; edible oils and fats; drinks based predominantly on 
milk, including dairy beverages and non-dairy beverages used as a milk substitute; snacks and foods based on dried, 
processed, preserved or cooked fruits, vegetables and nuts; prepared and pre-packaged meals consisting primarily of 
meat, fish, poultry or vegetables.

Cl.30;Coffee, tea, cocoa and artificial coffee; tea mixes; herbal infusions; rice, tapioca, sago; flour and preparations 
made from cereals, bread; pastry and confectionery; chocolate and chocolate-based products; edible ices; sugar; agave 
syrup; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices; ice; beverages based 
on tea, coffee, spices and chocolate; rice-based, wheat-based, and cereal-based snacks/prepared and pre-packaged 
meals consisting primarily of pasta, rice and other cereal products.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.
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Priority claimed from 10/07/2015; Application No. : 014357991 ;European Union 

3419046    26/07/2016
[International Registration No. : 1287720]
Pivovary Staropramen s.r.o.
Nádražní 43/84 CZ-150 00 Praha 5 Czech Republic

Proposed to be Used
IR DIVISION
Cl.16;Paper, cards; posters; tent cards, drip mats, beer mats, coasters; postcards, show cards; cardboard cut-outs; 
printed matter; stationery, writing paper, envelopes, note pads; writing instruments, pens and pencils; directories, 
magazines; menus; bunting [paper], bunting of paper; flags of paper; plastic bags; window stickers; framed prints; 
stickers; car window stickers; rosettes of paper; greetings cards; carrier bags; cartoon strips; business cards; trading 
cards, trading stickers; serviettes/napkins of paper; calendars; diaries; removable tattoos [decalcomanias].

Cl.21;Household or kitchen utensils and containers; combs; sponges; brushes; glassware; porcelain and earthenware; 
drinking glasses; glass flasks and containers; bottle openers; trays; bags/containers for keeping food/drinks cool; 
armchair buddies, namely attachments made of vinyl fabric for armchairs for holding glasses, bottles and/or cans, model 
figures; figurines of porcelain, ceramic, earthenware or glass; plaques of porcelain, ceramic, earthenware or glass; drinks 
containers; pitchers, plastic buckets, plastic cups.

Cl.25;Clothing; footwear; headgear.

Cl.32;Beers, stout, lager, porter and ale; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and 
fruit juices; syrups and other preparations for making beverages.
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Priority claimed from 19/01/2016; Application No. : 4241638 ;France 

3419051    18/07/2016
[International Registration No. : 1314769]
CELLPROTHERA
12 rue du Parc F-68100 MULHOUSE France

Proposed to be Used
IR DIVISION
Cl.5;Biological preparations used for cell cultures, cell media cultures, culture media for cell growth used for medical 
biotechnology, biological reagents for molecular biology, chemical reagents for medical use for biological processes, 
culture media carriers for medical use, cellular function activating agents, serums, antibodies, all these goods intended 
for medical use.

Cl.42;Services for research and development of new products in the field of biotechnology, scientific analysis services 
for medical purposes and for development of new products for medical research (for others).

Cl.44;Medical care and treatment services, services for cell growth, isolation and sampling (medical services), medical 
analysis services relating to treatments for individuals, therapeutic treatments.
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Priority claimed from 16/05/2016; Application No. : 015443501 ;European Union 

3420646    26/05/2016
[International Registration No. : 1314678]
The Royal Commonwealth Society for the Blind
35 Perrymount Road Haywards Heath, West Sussex RH16 3BW United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable.

Cl.35;Promotional and public awareness campaigns; collection of membership subscriptions for charities.

Cl.36;Charitable fundraising; management of funds; financial arrangements to facilitate charitable giving; financial 
management services; fund investments; payment of membership subscriptions for charities.

Cl.41;Education and training services (including in relation to treatment and cure of visual impairment); publication of 
books, leaflets, journals and other printed materials; electronic publishing.

7268



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 10/03/2016; Application No. : 1328395 ;Benelux 

3420663    30/05/2016
[International Registration No. : 1314676]
Vanrobaeys Granen en Zaden NV
Priester Coulonstraat 100 B-8930 Menen

Proposed to be Used
IR DIVISION
Cl.5;Dietetic substances, foodstuffs and preparations for veterinary purposes; nutritional supplements for animals and 
pigeons; healthcare preparations for animals; pharmaceutical and veterinary preparations; sanitary preparations and 
articles for veterinary purposes; plasters, materials for dressings for use in animals; chemical preparations for veterinary 
purposes; diagnostic preparations for veterinary purposes, in particular test strips for veterinary purposes; animal 
attractants; antiparasitic collars for animals.

Cl.31;Foodstuffs for animals; foodstuffs for pigeons; biscuits for animals; milled food products for animals; edible 
chews for animals; beverages for pets; agricultural, garden and forestry products; live animals; agricultural seed and 
unprocessed grains.

Cl.35;Advertising, promotion and business mediation in the purchase and sale of foodstuffs and nutritional 
supplements for animals; import and export of foodstuffs and nutritional supplements for animals; presentation of 
foodstuffs for animals and goods relating to pigeon racing for commercial or advertising purposes; marketing campaigns 
and promotional activities to promote knowledge of animal feed, pigeon feed and nutritional supplements for animals; 
wholesaling and retailing of foodstuffs for animals, nutritional supplements for animals and pigeon feed, including via the 
internet.
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Priority claimed from 16/05/2016; Application No. : 015443534 ;European Union 

3420677    26/05/2016
[International Registration No. : 1314679]
The Royal Commonwealth Society for the Blind
35 Perrymount Road Haywards Heath, West Sussex RH16 3BW United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable.

Cl.35;Promotional and public awareness campaigns; collection of membership subscriptions for charities.

Cl.36;Charitable fundraising; management of funds; financial arrangements to facilitate charitable giving; financial 
management services; fund investments; payment of membership subscriptions for charities.

Cl.41;Education and training services (including in relation to treatment and cure of visual impairment); publication of 
books, leaflets, journals and other printed materials; electronic publishing.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

3420698    03/08/2016
[International Registration No. : 1271306]
IMAMOGLU SOGUTMA CIHAZLARI SANAYI VE TICARET LIMITED SIRKETI
Elmadag Cad. No:134, Beyoglu Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.6;Ores of non-precious metal; common metals and their alloys and semifinished products made of these materials; 
goods and materials of common metal used for storage, wrapping, packaging, sheltering and building purposes, 
containers of metal (storage, transport), fences and transportable buildings made of metal, ladders of metal; goods of 
common metal for filtering and sifting purposes, included in this class; doors, windows, shutters, jalousies and their 
cases and fittings of metal; non-electric cables and wires of metal; ironmongery, small hardware of metal; ventilation 
ducts, vents, vent covers, pipes, chimney caps, manhole covers, grilles of metal for ventilation, heating, sewage, 
telephone, underground electricity and air conditioning installations; metal panels or boards (non-luminous and non-
mechanical) used for signalling, route showing, publicity purposes, signboards of metal, advertisement columns of metal, 
signaling panels of metal; pipes of metal for transportation of liquids and gas and their metal fittings, valves of metal, 
drilling pipes of metal; safes (strong boxes) of metal; metal railway materials; bollards of metal, floating docks of metal, 
mooring buoys of metal, anchors; metal moulds for casting, other than machine parts; works of art made of common 
metals or their alloys; metal closures, bottle caps of metal; metal poles; metal pallets and metal ropes for lifting, loading 
and transportation purposes; metal hangers, ties, straps, tapes and bands used for load-lifting and load-carrying.

Cl.11;Lighting installations; lights for vehicles and interior-exterior spaces; heating and steam generating installations; 
stoves for heating purposes using solid, liquid or gas fuels; electric stoves for heating purposes; kitchen stoves; 
installations for air-conditioning and ventilating; cooling installations and freezers; electric and gas-powered devices, 
installations and apparatus for cooking, drying and boiling; electric laundry driers; hair driers; hand drying apparatus; 
sanitary installations; taps (faucets); shower installations; toilets (water-closets); shower and bathing cubicles; bath tubs; 
sinks; wash-hand basins (parts of sanitary installations); water softening apparatus; water purification apparatus; water 
purification installations; waste water purification installations; electric bed warmers and electric blankets, not for medical
use; electric pillow warmers; electric or non-electric footwarmers; hot water bottles; filters for aquariums and aquarium 
filtration apparatus; industrial type installations for cooking, drying and cooling purposes; pasteurizers and sterilizers.

Cl.20;Furniture, made of any kind of material; mattresses, pillows, air mattresses and cushions, not for medical 
purposes, sleeping bags for camping, water beds, not for medical purposes; mirrors; beehives, artificial honeycombs and 
sections of wood for honeycombs; bouncing chairs for babies, playpens for babies, cradles, infant walkers; display 
boards, frames for pictures and paintings, identification plates, identification tags, nameplates, identification labels made 
of wood or synthetic materials; packaging containers of wood or plastics, casks for use in transportation or storage, 
barrels, storage drums, tanks, boxes, storage containers, transportation containers, chests, loading pallets and closures 
for the aforementioned goods, of wood or plastics; small hardware goods of wood or synthetic materials included in this 
class, furniture fittings, of wood or synthetic materials, opening and closing mechanisms of wood or synthetic materials; 
ornaments and decorative goods of wood, wax, beeswax, plastic or plaster bone, ivory or plaster, included in this class; 
baskets, fishing baskets; kennels, nesting boxes and beds for household pets; portable ladders and mobile boarding 
stairs of wood or synthetic materials; bamboo curtains, roller indoor blinds, slatted indoor blinds, trip curtains, bead 
curtains for decoration, curtain hooks, curtain rings, curtain tie-backs, curtain rods; non-metal wheel chocks.
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Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

3421946    18/07/2016
[International Registration No. : 1316525]
De Rucci Bedding Co., Ltd.
Shuanggang Shanghuan Industrial Zone, Houjie Town, Dongguan City 523948 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.20;Mattress; beds; massage tables; furniture; sofas; cots; bed bases; cases of wood or plastic; ladders, not of metal;
bamboo curtains; works of art of wood, wax, plaster or plastic; beds for household pets; furniture fittings, not of metal; 
pillows; cushions; sleeping bags for camping; indoor window blinds; mirrors; display boards; decorations of plastic for 
foodstuffs; identification bracelets, not of metal; coffins.

Cl.24;Bedspread; bed linen; bed coverings; bed blankets; quilts; cloth; upholstery fabrics; non-woven fabrics; wall 
hangings of textile; felt; towels of textile; textile material; covers [loose] for furniture; curtains of textile or plastic; fitted 
toilet lid covers of fabric; flags [not of paper]; shrouds.

Cl.35;Advertising; publicity; presentation of goods on communication media, for retail purposes; organization of trade 
fairs for commercial or advertising purposes; procurement services for others [purchasing goods and services for other 
businesses]; import-export agencies; sales promotion [for others]; marketing, personnel management consulting; 
relocation services for businesses; compilation of information into computer databases; book-keeping; sponsorship 
search.
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3421997    20/06/2016
[International Registration No. : 1316240]
Mast-Jägermeister SE
Jägermeisterstraße 7-15 38302 Wolfenbüttel Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of sound and images; magnetic data carriers, recording 
discs.

Cl.16;Paper, cardboard and goods made of these materials, not included in other classes; printed matter; book binding 
material; photographs; stationery, office requisites (except furniture and apparatus); plastic materials for packaging, 
included in class 16; printer's type; printing blocks.

Cl.33;Alcoholic beverages, except beers.

Cl.41;Entertainment, sporting and cultural activities.
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Priority claimed from 28/06/2016; Application No. : 87087168 ;United States of America 

3422036    05/07/2016
[International Registration No. : 1316258]
X.COMMERCE, INC.
54 N. Central Ave, Suite 200 Campbell CA 95008 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer e-commerce software platforms to allow users to perform electronic business transactions via a global 
computer network.

Cl.35;Business management and organization consultancy; organization of trade fairs for commercial or advertising 
purposes; organization of exhibitions for commercial or advertising purposes, all of the aforementioned relating to 
conducting of business on computer e-commerce software platforms; providing information in the field of conducting 
business on computer e-commerce software platforms.

Cl.41;Arranging and conducting educational conferences; educational services, namely, conducting classes, seminars, 
webinars, conferences and workshops in the field of e-commerce software; organizing exhibitions in the field of e-
commerce software for educational purposes.

Cl.42;Computer consulting services in the field of design, implementation and use of computer e-commerce software 
systems for others; software as a Service (SaaS) featuring computer software to allow users to perform electronic 
business transactions in the field of ecommerce.
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3422399    07/07/2016
[International Registration No. : 1316575]
James Briggs (IP) Limited
4 Howarth Court, Gateway Crescent, Chadderton Oldham, Lancashire OL9 9XB United Kingdom

Proposed to be Used
IR DIVISION
Cl.2;Paints, lacquers, varnishes.

Cl.3;Cleaning and polishing preparations.
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Priority claimed from 04/02/2016; Application No. : 4246321 ;France 

3422490    02/08/2016
[International Registration No. : 1315786]
SOCIETE EUROPEENNE DES PRODUITS REFRACTAIRES, Société par Actions Simplifiée
Les Miroirs, 18 Avenue d'Alsace F-92400 COURBEVOIE France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for wear-resistant applications; artificial resins and unprocessed plastics; ceramic products, 
mixture made of ceramic pellets and epoxy resin for wear-resistant applications or surface repair.

Cl.2;Anti-corrosion products; anti-rust products; protective products for metals and other materials; raw natural resins.

Cl.19;Plates, slabs not of metal; tubes, pipes, connecting parts not of metal whether protected or not by an inner lining; 
refractory construction materials, not of metal.
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Priority claimed from 24/05/2013; Application No. : 1559040 ;Australia 

3422509    28/06/2016
[International Registration No. : 1174707]
Monash University
Wellington Road Clayton VIC 3168 Australia

Proposed to be Used
IR DIVISION
Cl.9;Application software; computer programmes (programs) and recorded software distributed online; computer 
software programs; computer programs for medical purposes; computer programs in machine readable form; 
informational programs; electronic publications (downloadable); electronic publications including those sold and 
distributed online.

Cl.16;Printed publications; promotional publications; technological publications.
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3422511    22/07/2016
[International Registration No. : 1319515]
Guangzhou Ripples Catering Co., Ltd.
First Floor 32-34, Yuhan Road, Binjiang East, Haizhu District Guangzhou China

Proposed to be Used
IR DIVISION
Cl.32;Beer; table water; non-alcoholic beverages; fruit juices; mineral water (beverages); water (beverages); seltzer 
water.

Cl.33;Fruit extracts, alcoholic; spirits (beverages); brandy; whisky; alcoholic beverages, except beer; cocktails; 
digesters (liqueurs and spirits); wine; aperitifs.

Cl.43;Accommodation bureaux services (hotels, boarding houses); food and drink catering; cafe services; rental of 
temporary accommodation; restaurant services; motel services; bar services; tourist home services.
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3422624    20/06/2016
[International Registration No. : 1315857]
METAQUOTES SOFTWARE CORP.
P.O. Box N-341, Charlotte House, Charlotte Street, Nassau

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded.

Cl.42;Computer software design; computer programming; updating of computer software.
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Priority claimed from 24/01/2014; Application No. : 14 4 063 279 ;France 

3422722    22/07/2016
[International Registration No. : 1223812]
Mme BAILET, épouse BRESSAN Murielle
Traversera de Gracia, 71 E-08006 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.20;Furniture, mirrors, picture frames; display boards; works of art of wood, wax, plaster or plastic; boxes of wood or 
plastic; cushions, sleeping bags for camping; statuettes of wood, wax, plaster or plastic; non-metallic baskets, hampers 
(baskets); covers for clothing (wardrobe), garment covers (storage), newspaper display stands; clothes hangers, non-
metallic baskets, fixed towel dispensers (non-metallic); magazine racks, frames for photography; table tops, umbrella 
stands; chairs (seats); mats for baby playpens, high chairs for infants, infant walkers, toy trunks; mobiles (objects for 
decoration); travel beds (furniture), cradles, diaper-changing tables; baby playpens (furniture), seats, armchairs and 
deckchairs for babies (furniture); bean bag chairs (seats) for babies; bean bag chairs (seats); bags of leather or imitation 
leather that can be turned into spare beds; mattresses; baby changing mattresses; clothes hooks of metal.

Cl.24;Textiles (fabric) and textile products, namely: bed linen; household linen; bed and table covers; traveling rugs 
[lap robes]; straps (fabric) for bed covers or travel rugs; bed covers; bedspreads; coverlets [bedspreads]; covers for 
cushions; cotton fabrics; bath linen except clothing; shower curtains of textile or plastic; napkins, of cloth, for removing 
make-up; mattress covers; hand towels of textile; washing mitts; pillowcases; place mats not of paper; table linen of 
textile; coasters (table linen); table runners; handkerchiefs of textile; tablecloths not of paper; pillowcases; travel rugs 
(lap robes); table mats not of paper; table napkins of textile; face towels of textile; tablecloths, not of paper; sheets 
[textile]; cloth; linings (material); travel rugs (lap robes); jersey (fabric); duvet covers; sleeping bags for babies; bunting 
bags for babies; textile material bathroom linen.

Cl.28;Games, toys; gymnastic and sporting articles included in this class; decorations for Christmas trees; early 
learning games and toys for babies and infants; mobile toys for cradles; rattles, plush toys, dolls, puppets, tents including
tipis (toys).
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Priority claimed from 11/04/2016; Application No. : 1763998 ;Australia 

3422858    05/07/2016
[International Registration No. : 1316117]
Topsy Games Pty Ltd
L30, Westpac Hse, 91 King William St ADELAIDE SA 5000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software applications (apps); games software; game programs and software for use with electronic 
games; interactive video game programs; computer software for providing access to electronic games through online 
social networking websites; game software for use on mobile and tablet devices.

Cl.42;Design and development of computer software including electronic games and downloadable software 
applications (apps) for use on mobile and tablet devices.
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Priority claimed from 28/01/2016; Application No. : 4244266 ;France 

3422864    16/06/2016
[International Registration No. : 1315965]
JOHN LOBB, société par actions simplifiée
23 rue Boissy d'Anglas F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use, cleaning, polishing, degreasing and abrasive 
preparations, cleaning products, oils for cleaning purposes, preservatives for leather (polishes), leather bleaching 
products, polishing creams, creams for leather, polish for footwear, shoe wax, shoemakers' wax, soaps, perfumery, 
essential oils, cosmetics, hair lotions, body lotions, dentifrices.

Cl.18;Leather, imitations of leather, handbags, traveling bags, backpacks, satchels, school bags, beach bags, shopping 
bags, garment bags (for travel), sports bags (other than those adapted to products for which they are intended), wheeled 
bags, beggar's bags, wallets, purses, card cases (wallets), credit card cases, business card cases, money wallets, 
briefcases, document cases, attaché cases, key cases (leatherware), trunks, suitcases, traveling sets, traveling trunks, 
sets and cases intended for toiletry articles (empty), vanity cases (empty), saddlery, harnesses, whips, umbrellas, small 
bags and bags (envelopes, pouches) of leather for packaging, boxes of leather or leather board, unworked or semi-
worked leather, luggage label holders.

Cl.21;Cleaning materials, shoe horns, shoe brushes, shoe trees (stretchers) for footwear, boot jacks, chamois leather 
for cleaning, cleaning cloths, cleaning gloves, non-electric shoe polishers.

Cl.25;Clothing for men and women, boots, half-boots, shoes, sports shoes, slippers, fashion clothing accessories for 
men and women, namely hats, caps, ties, belts (clothing), money belts (clothing), gloves (clothing), scarves, pocket 
squares (clothing), sashes for wear, stockings, socks and suspenders.
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Priority claimed from 14/01/2016; Application No. : 86875369 ;United States of America 

3423845    01/07/2016
[International Registration No. : 1315398]
Versartis, Inc.
4200 Bohannon Drive, Suite 250 Menlo Park CA 94025 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment of endocrine disorders.

Cl.10;Injection devices for pharmaceuticals.
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Priority claimed from 18/03/2016; Application No. : 015240955 ;European Union 

3423850    28/06/2016
[International Registration No. : 1315978]
ITALMILL S.p.A.
Rotonda dei Mille, 4 I-24122 BERGAMO Italy

Proposed to be Used
IR DIVISION
Cl.29;Processed vegetables, fruit and mushrooms, including peanuts and vegetables; oils and fats; cheese products 
and substitutes therefor; birds eggs and egg products; fruit desserts; desserts made from milk products; yoghurt 
desserts; artificial milk based desserts; potato dumplings; potato fritters; fritters; potato flakes; soup pastes; soya 
[prepared].

Cl.30;Coffee, teas and cocoa and substitutes therefor; processed grains, starches, and goods made thereof, baking 
preparations and yeasts; ice, ice creams, frozen yogurts and sorbets; salts, seasonings, flavourings and condiments; 
baked goods, confectionery, chocolate and desserts; sugar, natural sweeteners, sweet glazes and fillings, bee products; 
prepared savory foodstuffs made from potato flour; prepared foodstuffs in the form of sauces; filled baguettes; chocolate-
based ready-to-eat food bars; pizza bases; pre-baked pizza crusts; rice biscuits; burritos; calzones; chalupas; 
cheeseburgers [sandwiches]; corn kernels being toasted; chimichanga; tortilla chips; chow mein; pretzels; rice crackers; 
crackers flavoured with cheese; rice crackers [senbei]; pellet-shaped rice crackers (arare); crackers filled with cheese; 
crackers made of prepared cereals; crackers flavoured with herbs; crackers flavoured with spices; crackers flavoured 
with meat; crackers flavoured with vegetables; crumble; sticky rice cakes (chapsalttock); fajitas; enchiladas; chips [cereal 
products]; pies; maize, roasted; hamburgers being cooked and contained in a bread roll; macaroni salad; pasta salad; rice
salad; wrap [sandwich]; lasagne; fried corn; nachos; green onion pancake [pajeon]; frankfurter sandwiches; sandwiches 
containing salad; sandwiches containing minced beef; steamed buns stuffed with minced meat (niku-manjuh); bean jam 
buns; filled bread rolls; toasted cheese sandwich; sandwiches containing meat; toasted cheese sandwich with ham; 
sandwiches containing fish fillet; hamburgers contained in bread rolls; sandwiches containing fish; sandwiches 
containing chicken; toasted sandwiches; macaroni with cheese; flaky pastry containing ham; pasta containing stuffings; 
pastries consisting of vegetables and meat; pastries consisting of vegetables and poultry; pastries consisting of 
vegetables and fish; noodle-based prepared meals; savory pastries; seaweed flavoured corn chips; rice crisps; vegetable 
flavoured corn chips; wholewheat crisps; taco chips; pasta dishes; rice based dishes; prepared rice dishes; meals 

7284



consisting primarily of pasta; meals consisting primarily of rice; prepared pizza meals; dry and liquid ready-to-serve 
meals, mainly consisting of pasta; ready-made dishes containing pasta; prepared meals containing [principally] rice; 
prepared meals in the form of pizzas; prepared meals containing [principally] pasta; dry and liquid ready-to-serve meals, 
mainly consisting of rice; fresh pizza; pizza; pizzas [prepared]; preserved pizzas; chilled pizzas; uncooked pizzas; frozen 
pizzas; flavoured popcorn; microwave popcorn; caramel coated popcorn; caramel coated popcorn with candied nuts; 
candy coated popcorn; snack food products made from rusk flour; snack food products made from cereal starch; snack 
food products made from maize flour; canned pasta foods; quiches; chinese steamed dumplings (shumai, cooked); 
ravioli; chinese stuffed dumplings (gyoza, cooked); quesadillas; ravioli [prepared]; cheese curls [snacks]; rice mixed with 
vegetables and beef [bibimbap]; risotto; sandwiches; processed unpopped popcorn; crisps made of cereals; cereal-based 
snack food; cereal snack foods flavoured with cheese; snack food products made from cereal flour; snack food products 
made from potato flour; snack food products made from rice flour; snack food products made from soya flour; snack 
foods made of whole wheat; snack foods made from wheat; snack foods made from corn and in the form of rings; snack 
foods made from corn; puffed corn snacks; snacks manufactured from muesli; rice-based snack food; tortilla snacks; 
grain-based chips.
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Priority claimed from 12/01/2016; Application No. : 1745859 ;Australia 

3423879    05/07/2016
[International Registration No. : 1315608]
Emeis Cosmetics Pty Ltd
25 Smith St. Fitzroy VIC 3065 Australia

Proposed to be Used
IR DIVISION
Cl.8;Hair cutting scissors; non-electric hair trimmers; electric hair trimmers; manicure implements, namely nail files, 
emery boards, nail clippers, nail buffers, nail and cuticle scissors, cuticle pushers and tweezers; razors; razor blades; 
japanese razors; non-electric razors; electric razors; portable hand operated, battery powered facial cleansing device; 
eyelash curlers; tweezers; pedicure implements, namely nail files, nail clippers, nail buffers, nail and cuticle scissors, 
cuticle pushers and tweezers; beard clippers; scissors; shaving cases; soup ladles; cutlery including forks, knives, 
spoons; cheese slicers and cheese planes; salad tongs; serving ladles; serving spoons; serving spoons made of 
precious metal.

Cl.21;Hair brushes; hair combs; brushes for footwear; shoe horns; brushes for grooming animals; bathroom holders 
for holding razors; shaving brushes; shaving brush stands; shaving dishes; shaving pots; shaving bowls; toothbrushes, 
electric and non-electric; holders for toothbrushes; holders for toothpaste; dental floss; facial buffing pads; facial 
cleansing sponges; facial sponges for applying make up; make up brushes; eyebrow brushes; cosmetic brushes; powder 
compacts; powder puffs; electric and non-electric face cleansing brushes; power-operated brush used to clean and 
exfoliate the skin; hand-operated brush used to clean, smooth and exfoliate skin; exfoliating mitts; applicator wands for 
applying make-up; cases for beauty utensils; cases for toiletry articles; perfume or oil burners; urns; candle jars 
(holders); window boxes; laundry baskets; wash bags; devices for attracting and killing insects; holders for soap; 
dispensers for soap, creams and other liquids; dispensers incorporating pumps; candlesticks of precious metal; 
candlesticks; vases of previous metal; vases; flower vases and bowls; ornamental ware for household use, namely, 
decorative trays not made of metal, ornaments of china, crystal, glass or porcelain, statuettes, figurines and sculptures in 
china, crystal, glass or porcelain, empty bottles, containers made of china, crystal, glass or porcelain; serving trays; 
serving trays of precious metals; baskets for domestic use; metal baskets for domestic use; containers for household or 
kitchen use; containers for household or kitchen use of precious metal; beverage glassware; kitchen utensils, namely, 
ladles, citrus squeezers, slotted spoons, basting spoons, mixing spoons,  cake servers, bottle openers, cork screws, 
chopsticks, chopstick rests, whisks, spatulas; cooking spoons; ovenware; bakeware; tableware, namely, casserole 
dishes, cruet stands for oil and vinegar, salt shakers, pepper pots, salt and pepper mills, bowls, salad bowls, pots, covers 
for dishes, pot lids, butter dish, napkin holders, napkin rings, toothpick holders, table plates, cake domes, cake servers, 
cake stands, serving platters, boards for serving cheese, saucers, soup tureens, cups, jugs, mugs, drinking glasses, 
decorative plates, decanters, pitchers, coffee pots, tea pots, tea balls, tea infusers, coffee service (tableware) and tea 
service (tableware); tableware, namely, cruet stands for oil and vinegar, salt shakers, pepper pots, salt and pepper mills, 
bowls, salad bowls, pots, covers for dishes, pot lids, butter dish, napkin holders, toothpick holders, table plates, cake 
domes, cake servers, cake stands, serving platters, boards for serving cheese, saucers, soup tureens, cups, jugs, mugs, 
drinking glasses, decorative plates, decanters, pitchers, coffee pots, tea pots, tea balls, tea infusers, coffee service 
(tableware), tea service (tableware), all of the foregoing goods made of precious metal; decorative table centrepieces of 
crystal, china, terracotta, earthenware, glass or porcelain.

Cl.44;Cosmetic skin care services, namely facials, massage, manicure, pedicure; health spa services for health and 
wellness of the body and spirit, namely, providing massage, facial and body treatment services, cosmetic body care 
services; beauty spa services, namely, cosmetic body care; beauty analysis to determine cosmetics that are best suited 
to particular individuals; beauty consultation services; aromatherapy services; hair care services; barber services; animal 
grooming; providing information in the field of personal beauty.
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3424200    01/08/2016
[International Registration No. : 1316110]
ALUKOV a.s.
Orel 18 CZ-538 21 Orel Czech Republic

Proposed to be Used
IR DIVISION
Cl.6;Bathing pools, pool enclosures, gates of metal, roofs and canopies of metal, frames, fences, framework of metal for 
building, transportable greenhouse frames, transportable buildings of metal, construction materials of metal, rollers and 
guides for sliding doors and windows, rails, latches, deadbolt locks, bands and bushings, hinges and blinds of metal.

Cl.19;Bathing pools, not of metal, roofing, not of metal, transportable greenhouses, not of metal, prefabricated 
podiums, not of metal, walls and coverings for buildings, not of metal, scaffolding and diving boards, not of metal.

Cl.37;Building services; repair; installation, rental of construction apparatus, construction supervision, building of 
factories.
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Priority claimed from 14/03/2016; Application No. : 302016000026588 ;Italy 

3424342    11/07/2016
[International Registration No. : 1303196]
DIXIE S.R.L.
Via P. Togliatti, 9/A B I-50058 SIGNA (FIRENZE) Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather; key cases of leather and skins; bags; beach bags; bags for sports; vanity cases sold empty; trunks 
[luggage]; travelling bags [leatherware]; purses; valises; umbrellas; parasols; pocket wallets; suitcases; rucksacks; bags 
and holdalls for sports clothing; pouches for holding make-up, keys and other personal items; school satchels; collars for 
animals; whips; imitation leather; slings for carrying infants.

Cl.25;Clothing; Tee-shirts; shirts; trousers; jeans; skirts; clothing for gymnastics; dresses; socks; stockings; bathing 
suits; cardigans; bath robes; jackets [clothing]; blousons; bodices [lingerie]; hats; overcoats; coats; raincoats; sashes for 
wear; belts [clothing]; neckties; gloves [clothing]; footwear; berets; underwear; bikinis; bomber jackets; breeches for 
wear; short-sleeve shirts; dress shirts; Hawaiian shirts; hoods [clothing]; headgear for wear; tights; men's suits; 
sundresses; tap pants; sweatshirts; knee-high stockings; garters; overalls; hosiery; sweaters; moccasins; negligees; 
lounge pants; slippers; pareus; parkas; pelisses; pajamas (Am.); polo shirts; stocking suspenders; brassieres; sandals; 
boots; tailleurs; tops [clothing]; combinations [clothing]; evening gowns; foulards [clothing articles].
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3424362    05/06/2016
[International Registration No. : 1315865]
Hike POS Pty Ltd
1027/401 Docklands Dr DOCKLANDS VIC 3008 Australia

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software applications (apps); application software; computer software applications (downloadable); 
computer software for business purposes; computer software for processing address files; computer software programs; 
computer software programs for database management; data processing software; integrated software packages; 
packaged software; computer software for accounting systems; computer software products.

Cl.35;Compilation of business data; compilation of information into computer databases; business data analysis; 
database management; database services for business; data collection (for others); data processing for businesses; data 
processing for the collection of data for business purposes; data retrieval; data-based stock control; online data 
processing services; provision of business data; systemization of information into computer databases; updating and 
maintenance of data in computer databases; updating data in databases; computerised inventory control; inventory 
control services.

Cl.42;Provision of online non-downloadable software (application service provider); computer software consultancy; 
computer software design; computer software development; computer software engineering; computer software 
programming services; design and development of computer software (for others); design of computer software; 
development of software; hosting of software as a service (SaaS); information technology (IT) services (computer 
hardware, software and peripherals design and technical consultancy); online provision of web-based software (non-
downloadable); software as a service (SaaS); hosting of databases; technical data analysis.
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Priority claimed from 01/02/2016; Application No. : 86893135 ;United States of America 

3424403    26/07/2016
[International Registration No. : 1316008]
HOLOGIC, INC.
35 Crosby Drive BEDFORD MA 01730 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Diagnostic apparatus comprised of a detecting analyzer capable of rapid diagnosis and detection of analytes for 
laboratory and scientific purposes.

Cl.10;Medical diagnostic apparatus comprised of a detecting analyzer capable of rapid diagnosis and detection of 
analytes for use to show evidence of diseases.
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3424802    08/08/2016
[International Registration No. : 1316288]
GARCIA HANSON INNOVATIONS, INC
1144 Savoy Street San Diego CA 92107 United States of America

Proposed to be Used
IR DIVISION
Cl.20;Non-metallic bottle stoppers.

Cl.35;On-line retail store services featuring non-metallic bottle stoppers.
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Priority claimed from 19/05/2016; Application No. : 302016000051617 ;Italy 

3424924    17/06/2016
[International Registration No. : 1315770]
PERFETTI VAN MELLE S.P.A.
Via XXV Aprile, 7 I-20020 Lainate (MI) Italy

Proposed to be Used
IR DIVISION
Cl.30;Caramels [candy]; confectionery; pastries; sweets; chocolate; sugar; coffee; toffees [candy]; liquorice 
[confectionery]; chewing gum; cocoa; jellies [confectionery]; gummy candies; breath mints for use as a breath freshener; 
non-medicated lozenges[confectionery]; lollipops.

Cl.35;On-line advertising on computer networks; television advertising; radio advertising; advertising; advertising 
through all public communication means; marketing; outdoor advertising; pay per click advertising; advertising, 
marketing and promotional services; sponsorship search; commercial information and advice for consumers; 
telemarketing services; presentation of goods on communication media, for retail purposes; banner advertising; direct 
mail advertising; on-line advertising; advertising in the popular and professional press; advertising in periodicals, 
brochures and newspapers; sample distribution; dissemination of advertisements and of advertising material [flyers, 
brochures, leaflets and samples]; production and distribution of radio and television advertisements; organization of 
events, exhibitions, fairs and shows for commercial, promotional and advertising purposes; direct marketing; public 
relations; advertising and promotional services; organization of prize draws for advertising purposes.
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Priority claimed from 29/01/2016; Application No. : 4244683 ;France 

3424936    27/07/2016
[International Registration No. : 1315512]
Saint-Gobain Weber
Rue de Brie F-77170 Servon France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the building industry and for public works; adjuvants and additives for concrete and 
mortars; adhesives for use in industry, including adhesives and glues for laying building materials; unprocessed artificial 
resins.

Cl.2;Paints (non-insulating); color pigments; varnishes (other than insulators); lacquers (paints); coatings (paints); anti-
rust preparations for preservation; products for the protection of building materials, namely anti-corrosive preparations, 
coating preparations having water repellent properties (paints).

Cl.17;Packing, stopping and insulating materials; materials for heat insulation, particularly reinforcing fabrics; 
materials for sound insulation; insulating materials and plates; sealant compounds for joints; sealing membranes and 
strips.

Cl.19;Building materials, not of metal; mortar for building, concrete, coatings (building materials); asphalt, bitumen, 
bituminous preparations for building.

7293



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

3424968    27/06/2016
[International Registration No. : 1315758]
T.I.S.S. Limited
330 Lytham Road Blackpool FY4 1DW United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Lock nuts of metal; locks of metal; security closures of metal.

Cl.12;Devices for use on vehicles to prevent the theft of fuel; anti-siphon devices for use on vehicles to prevent the 
theft of fuel; fuel security devices for vehicles; locking nuts adapted for use with vehicle fuel systems.
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3425387    14/07/2016
[International Registration No. : 1193164]
GETRESPONSE SPÓLKA Z OGRANICZONA C ODPOWIEDZIALNOSCIA
Arkonska 6/A3 PL-80-387 GDANSK Poland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, signalling, checking (supervision), life-
saving and teaching apparatus and instruments; apparatus and instruments for the conducting, switching, converting, 
storage, regulating and controlling of electricity; apparatus for recording, transmission or reproduction of sound or 
images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, calculating 
machines, data processing equipment and computers; fire-extinguishing apparatus.

Cl.38;Telecommunications.

Cl.42;Scientific and technological services and research and design services relating thereto; industrial analysis and 
research services; design and development of computer hardware and software.
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Priority claimed from 22/12/2015; Application No. : UK00003141889 ;United Kingdom 

3425455    21/06/2016
[International Registration No. : 1315283]
LABMINDS LTD
57 Woodstock Road OXFORD OX2 6HJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.

Cl.7;Liquid solution production system in the nature of an industrial mixer for mixing liquids in the pharmaceutical and 
chemical industries; filter machines for chemical processing.

Cl.9;Liquid solution production system in the nature of a laboratory mixer for mixing liquids and chemicals; electronic 
apparatus for testing the characteristics of pharmaceuticals and injectable solutions; vacuum filters being parts of 
laboratory apparatus and/or instruments; temperature controllers; temperature controlling chambers for pharmaceutical 
preparations; incubators, temperature monitoring and recording equipment, shaking apparatus and agitators for scientific 
research and laboratory use, including wired or wireless lead connectable liquid solution production systems.

Cl.11;Water purification machines; water purification units; water purification apparatus; water treatment apparatus for 
water purification.

Cl.39;Storage of pharmaceuticals; temperatures controlled storage of chemicals.

Cl.40;Treatment of materials; water purification; water purification services; water treatment and purification; solution 
processing; solid dosing and dispensing of medicinal materials; processing of medicinal materials and custom 
manufacture of pharmaceuticals.

Cl.42;Laboratory research; laboratory analysis; laboratory testing; laboratory testing services; analytic laboratory 
services; scientific laboratory services; laboratory services for analytical testing.

7296



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 22/01/2016; Application No. : 1325393 ;Benelux 

3425478    18/07/2016
[International Registration No. : 1316519]
SN AIRHOLDING, naamloze vennootschap
Jaargetijdenlaan 100 -102/B30 B-1050 Bruxelles

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, particularly membership cards, loyalty cards and credit cards without magnetic coding; 
magazines, brochures and publications; cards; postcards; subscription cards; loyalty cards; identification cards; 
boarding passes; club membership cards; calendars, timetables, tickets [printed matter]; luggage tags, not of textile; 
writing material; office requisites (except furniture); plastic materials for packaging, not included in other classes; paper 
and cardboard.

Cl.28;Games, toys; miniature airplanes; scale model vehicles; articles for gymnastics and sports; decorations for 
Christmas trees.

Cl.39;Passenger transport; transport of travelers; animal transport; travel organization; escorting of travelers, air 
hostess services [escorting of travelers]; chartering services; transport, packaging and storage of goods; freight 
forwarding services; freight [shipping of goods]; air transport; air transportation; organization of transfers and transits of 
passengers, crew, flight personnel or luggage from one airport or airplane to another airport or airplane; tourist office and 
travel agency services for travel and transport organization; organization of excursions; information relating to transport, 
travel or vehicle rental; information relating to the transport of passengers, goods and animals; vehicle rental; handling of 
luggage and goods; reservation of travel, particularly by plane; free or low-cost travel organization; transport of luggage 
and freight and to airports.
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Priority claimed from 26/05/2016; Application No. : 87051779 ;United States of America 

3425547    30/05/2016
[International Registration No. : 1315862]
ZJH Holdings LLC,
2250 N University PKWY 4858 Provo UT 84604 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather.

Cl.25;Belts for clothing.

Cl.26;Belt buckles.
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Priority claimed from 20/01/2016; Application No. : 86880421 ;United States of America 

3426007    19/07/2016
[International Registration No. : 1315437]
Zimmer, Inc.
345 E. Main Street Warsaw IN 46580 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Human allograft tissue; human allograft and xenograft implants; biological tissue extracts for medical purposes; 
biological tissue grafts; human bone grafts; bone substitution materials composed of natural biological materials; wound 
dressings; orthopedic, spinal and dental implants composed of natural biological materials; bone cements for medical 
purposes; dental preparations and compounds, namely, bone growth substitutes in the nature of bone growth media 
consisting of biological materials, biological tissue matrices and biological membranes, all for medical purposes.

Cl.10;Orthopedic, spinal and dental implants composed of artificial materials and surgical instruments used in 
association therewith; bone substitution materials composed of artificial materials; external fixation devices for use in 
orthopedic surgery; slings; orthopedic braces; splints; anti-embolism stockings for medical purposes; natural or 
synthetic polymers for use in tissue repair, regeneration and augmentation.

Cl.44;Providing medical information in the orthopedic, spinal, dental and surgical fields.
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Priority claimed from 29/01/2016; Application No. : 4244703 ;France 

3426027    27/07/2016
[International Registration No. : 1315509]
Saint-Gobain Weber
Rue de Brie F-77170 Servon France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the building industry and for public works; adjuvants and additives for concrete and 
mortars; adhesives for use in industry, including adhesives and glues for laying building materials; unprocessed artificial 
resins.

Cl.2;Paints (non-insulating); color pigments; varnishes (other than insulators); lacquers (paints); coatings (paints); anti-
rust preparations for preservation; products for the protection of building materials, namely anti-corrosive preparations, 
coating preparations having water repellent properties (paints).

Cl.17;Packing, stopping and insulating materials; materials for heat insulation, particularly reinforcing fabrics; 
materials for sound insulation; insulating materials and plates; sealant compounds for joints; sealing membranes and 
strips.

Cl.19;Building materials, not of metal; mortar for building, concrete, coatings (building materials); asphalt, bitumen, 
bituminous preparations for building.
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Priority claimed from 29/01/2016; Application No. : 4244685 ;France 

3426114    26/07/2016
[International Registration No. : 1315511]
Saint-Gobain Weber
Rue de Brie F-77170 Servon France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the building industry and for public works; adjuvants and additives for concrete and 
mortars; adhesives for use in industry, including adhesives and glues for laying building materials; unprocessed artificial 
resins.

Cl.2;Paints (non-insulating); color pigments; varnishes (other than insulators); lacquers (paints); coatings (paints); anti-
rust preparations for preservation; products for the protection of building materials, namely anti-corrosive preparations, 
coating preparations having water repellent properties (paints).

Cl.17;Packing, stopping and insulating materials; materials for heat insulation, particularly reinforcing fabrics; 
materials for sound insulation; insulating materials and plates; sealant compounds for joints; sealing membranes and 
strips.

Cl.19;Building materials, not of metal; mortar for building, concrete, coatings (building materials); asphalt, bitumen, 
bituminous preparations for building.
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Priority claimed from 12/07/2016; Application No. : 2016-075046 ;Japan 

3426116    22/07/2016
[International Registration No. : 1315494]
TAIYO HOLDINGS CO., LTD.
2-7-1 Hazawa, Nerima-ku Tokyo 176-8508 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.5;Pharmaceutical preparations; veterinary preparations; reagent paper for medical purposes; insecticides; rat 
poison; herbicides; pharmaceutical preparations for agricultural use; dietary supplements for humans; dietary 
supplements for animals.

Cl.35;Retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.

Cl.44;Management of pharmacy; pharmacists' services to make up prescriptions; pharmacy advice.
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Priority claimed from 11/12/2015; Application No. : 2015/08593 ;Sweden 

3426131    10/06/2016
[International Registration No. : 1315724]
Onewell AB
SE-165 70 Hässelby Sweden

Proposed to be Used
IR DIVISION
Cl.21;Small jugs; food containers for pet animals; bottles; sports bottles sold empty; water bottles; plastic water bottles
[empty]; water bottles for bicycles; empty water bottles for bicycles; lunch boxes made of plastic; decanters; basins 
[receptacles].

Cl.32;Bottled drinking water.
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Priority claimed from 22/12/2015; Application No. : UK00003141875 ;United Kingdom 

3426135    22/06/2016
[International Registration No. : 1315583]
LABMINDS LTD
57 Woodstock Road OXFORD OX2 6HJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.

Cl.7;Liquid solution production system in the nature of an industrial mixer for mixing liquids in the pharmaceutical and 
chemical industries; filter machines for chemical processing.

Cl.9;Liquid solution production system in the nature of a laboratory mixer for mixing liquids and chemicals; electronic 
apparatus for testing the characteristics of pharmaceuticals and injectable solutions; vacuum filters being parts of 
laboratory apparatus and/or instruments; temperature controllers; temperature controlling chambers for pharmaceutical 
preparations; incubators, temperature monitoring and recording equipment, shaking apparatus and agitators for scientific 
research and laboratory use, including wired or wireless lead connectable liquid solution production systems.

Cl.11;Water purification machines; water purification units; water purification apparatus; water treatment apparatus for 
water purification.

Cl.39;Storage of pharmaceuticals; temperatures controlled storage of chemicals.

Cl.40;Treatment of materials; water purification; water purification services; water treatment and purification; solution 
processing; medicinal materials processing, namely solid dosing; processing of medicinal materials and custom 
manufacture of pharmaceuticals.

Cl.42;Laboratory research; laboratory analysis; laboratory testing; laboratory testing services; analytic laboratory 
services; scientific laboratory services; laboratory services for analytical testing.
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3426136    23/06/2016
[International Registration No. : 1315594]
SATO HOLDINGS KABUSHIKI KAISHA
7-1, Shimomeguro 1-chome, Meguro-ku Tokyo 153-0064 Japan

Proposed to be Used
IR DIVISION
Cl.16;Bags and pouches of plastic, for packaging; food wrapping plastic film for household use; garbage bags of 
paper; garbage bags of plastic.

Cl.20;Packaging containers of plastic; plastic medication containers for commercial use; clothes hangers; coat 
hangers; clothes hooks, not of metal; non-metal hooks.
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Priority claimed from 23/02/2016; Application No. : 1327329 ;Benelux 

3426523    08/07/2016
[International Registration No. : 1315420]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems; ballasts for lighting installations; light 
emitting diodes (LEDs), laser diodes and zener diodes; optical control apparatus; thermal control apparatus; electronic 
circuits for light control systems and light management systems; electronic components, in particular led modules 
consisting fully or partially of integrated LEDs, oleds and/ or polymer emitting diodes for lighting apparatus and - 
installations; electric wires; electric cables.

Cl.11;Apparatus for lighting; electric lamps; lighting fixtures and lighting installations, fitted with led light sources; so 
called “solid state” lighting apparatus and - installations; parts of the aforesaid goods.
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3426537    23/06/2016
[International Registration No. : 1315603]
AGLAIA KARAGIANNI
Attalias 2 Street GR-171 23 Nea Smyrni Greece

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; business management; business administration; office functions.
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Priority claimed from 15/12/2015; Application No. : 1033898 ;New Zealand 

3426569    15/06/2016
[International Registration No. : 1315681]
SQUIGGLA LIMITED PARTNERSHIP 
Level 4, BNZ Building, 354 Victoria Street Hamilton 3204 NZ

Proposed to be Used
IR DIVISION
Cl.9;Computer software products; interactive entertainment software for use with computers; interactive entertainment 
software for use with mobile phone; interactive entertainment software for use with tablets; interactive entertainment 
software for use with portable computer devices; interactive educational software for use with computers; interactive 
educational software for use with mobile phone; interactive educational software for use with tablets; interactive 
educational software for use with portable computer devices; interactive computer software; mobile application software; 
entertainment software; educational software; computer software for use on mobile phones; computer software for use 
on tablets; computer software for use on portable computer devices; computer software for uploading images; computer 
software for downloading images; computer software for viewing images; computer software for photographing images; 
mobile application software for uploading images; mobile application software for downloading images; mobile 
application software for viewing images; mobile application software for photographing images; computer software for 
uploading media objects including text, documents, photographs, images, video, and audio; computer software for 
manipulating media objects including text, documents, photographs, images, video, and audio; computer software for 
enhancing media objects including text, documents, photographs, images, video, and audio; computer software for 
uploading digital content including text, documents, photographs, images, video, and audio; computer software for 
manipulating digital content including text, documents, photographs, images, video, and audio; computer software for 
enhancing digital content including text, documents, photographs, images, video, and audio; computer software for 
metadata tagging; computer software for website tagging.

Cl.16;Paper; cardboard; printed matter; printed matter for educational purposes; calendars; diaries; books; notebooks; 
albums; photographs; posters; stationery; office stationery; home stationery; educational stationery; containers for 
storage; containers for storage, including boxes; containers for storage, including trays; envelopes; writing implements; 
pens; pencils; office supplies; staplers; staples; cards; greeting cards; wrapping paper; adhesives for stationery; 
adhesives for household purposes; artists' materials; paint brushes; stickers; prints; pencil cases; bookmarks; 
scrapbooks; stamps; stamp pads; brochures; booklets; manuals; periodicals; printed publications; newspapers; 
newsletters; magazines.

Cl.25;Clothing; clothing for men; clothing for women; clothing for children; children’s clothing; shirts; t-shirts; 
sweatshirts; shorts; jackets; footwear; shoes; socks; headgear; hats; caps.

Cl.41;Organisation of competitions (education or entertainment); organisation of art competitions; organisation of art 
contests; organisation of art exhibitions; organisation of entertainment events; organisation of educational events; 
organisation of seminars; conducting seminars; provision of entertainment services via an online forum; provision of 
educational services via an online forum; management of entertainment programmes; organisation of entertainment 
programmes; production of entertainment programmes; management of educational programmes; organisation of 
educational programmes; production of educational programmes; organisation of entertainment events; production of 
entertainment events; organisation of educational events; production of educational events; organisation of programmes 
to encourage drawing; organisation of programmes to encourage art creation; organisation of events to encourage 
drawing; organisation of events to encourage art creation; provision of online publications; provision of electronic 
publications distributed by email; electronic publication of information on a wide range of topics, including online and 
over a global computer network; publication of multimedia material online; publication of magazines; publication of 
newsletters; electronic publication of material featuring user generated content; electronic publication of material 
featuring specified content; providing entertainment information from computer databases; providing entertainment 
information from electronic databases; providing entertainment information from online databases; providing educational 
information from computer databases; providing educational information from electronic databases; providing 
educational information from online databases; art gallery services; online art gallery services; educational research; 
consultancy services relating to the foregoing; advisory services relating to the foregoing; information services relating 
to the foregoing.
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Priority claimed from 04/04/2016; Application No. : 015304363 ;European Union 

3427175    18/08/2016
[International Registration No. : 1315537]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; electricity transformers; parts for transformers, in particular coils, cables; electronic load indicating devices; 
electrotechnical, electronic and ceramic component parts and assemblies consisting thereof (included in this class); data 
processing programs.

Cl.37;Assembly, maintenance and repair of installations, devices and apparatus in the field of energy distribution and 
energy storage.
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Priority claimed from 18/02/2016; Application No. : 4250578 ;France 

3427228    18/08/2016
[International Registration No. : 1316749]
M. MARCON François
34 Rue du Guet F-92310 SEVRES France
M. BESSE Guillaume
1 Route de Chateauneuf F-06650 OPIO France

Proposed to be Used
IR DIVISION
Cl.9;Software; computer applications for mobile telephones, smartphones and multimedia tablets.

Cl.35;Services in the arrangement of contact between individuals or professionals via software or a computer 
application for the exchange of professionals' contact details in all fields of activity (online business networking service 
accessible via downloadable mobile applications); services in the sharing of these contacts through a computer 
application (online business networking services accessible via downloadable mobile applications); referencing services 
for professionals on a computer application via the Internet, via global communication networks.

Cl.45;Services in the arrangement of contact between individuals or professionals via software or a computer 
application for the exchange of professionals' contact details in all fields of activity (online social networking services 
accessible via downloadable mobile applications); services in the sharing of these contacts through a computer 
application (online social networking services accessible via downloadable mobile applications).
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Priority claimed from 17/03/2016; Application No. : 4020160019867 ;Republic of Korea 

3427234    25/07/2016
[International Registration No. : 1302747]
SEOUL VIOSYS CO., LTD.
1B-36, 65-16, SANDAN-RO 163 BEON-GIL, DANWON-GU, ANSAN-SI GYEONGGI-DO Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Diodes; semi-conductors; semiconductor elements; light emitting diodes (LEDs).

Cl.21;Insect habitats; roach traps; non-electronic apparatus for suppressing insects; non-electronic insect killers; non-
electronic apparatus for destroying vermin; non-electronic apparatus for preventing vermin; non-electronic apparatus for 
suppressing vermin; indoor terrariums for insects; fly swatters; fly traps; insect traps; insect killers.
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Priority claimed from 04/02/2016; Application No. : 015075691 ;European Union 

3427282    27/06/2016
[International Registration No. : 1316495]
ROBERT BOSCH GMBH
Robert-Bosch-Platz 1 70839 Gerlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment and computers.

Cl.42;Design and development of computer hardware and computer software.

Cl.44;Medical services; health and beauty care services.

Cl.45;Personal and social services to meet the needs of individuals, namely providing assistance when a person falls, 
providing a telephonic accompanying service to provide a feeling of security (including for individuals who are alone at 
night in an underground garage) and providing help in an emergency; monitoring of mobile home emergency call 
systems; security and protection services, namely, determining the location of members; security services for the 
protection of individuals, namely, providing a telephonic accompanying service for going to and from school; security 
services for the protection of property and, individuals; concierge services.
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Priority claimed from 03/06/2016; Application No. : 87059396 ;United States of America 

3427688    22/06/2016
[International Registration No. : 1316910]
SendGrid, Inc. 
1801 California Street, Suite 500 Denver CO 80202 US

Proposed to be Used
IR DIVISION
Cl.38;Electronic mail and messaging services and delivery of messages by electronic transmission for others.

Cl.42;Cloud computing featuring software for managing and delivering electronic mail and digital messages.
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Priority claimed from 29/02/2016; Application No. : UK00003152255 ;United Kingdom 

3427756    17/06/2016
[International Registration No. : 1317379]
ATPI Limited
Rivercastle House, 10 Leake Street London SE1 7NN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software and applications for mobile telephones and tablet computers; databases; 
computer software for use in database management and database access; electronic publications downloadable from the 
Internet; electronic tickets and travel documents downloadable from the Internet; computer software relating to the 
acquisition, collation, maintenance, provision and/or analysis of data relating to travel, transport, accommodation, 
congresses, seminars, exhibitions, workshops, courses, conferences, entertainment, sporting events and activities, and 
cultural events and activities; computer software relating to an online portal allowing users to price, plan, reserve and 
purchase travel, transport, accommodation, congresses, seminars, exhibitions, workshops, courses, conferences, 
entertainment, sporting events and activities, and cultural events and activities.

Cl.35;Management of databases regarding travel and accommodation; management of databases regarding 
congresses, seminars, exhibitions, workshops, courses, conferences, entertainment, sporting events and activities, and 
cultural events and activities; advertising; marketing and advertising through all public communication means; business 
management; business administration; office functions; promotional services relating to travel, trips and accommodation;
market canvassing and market analysis; organization of conferences for commercial or promotional purposes; gathering, 
collating and providing information about all aforementioned services; gathering, collating and providing information 
about all aforementioned services via the Internet.

Cl.39;Transport; travel arrangement and sightseeing; escorting of travellers; arranging and conducting of travel tours; 
providing travel information; reservation of transport tickets, and intermediary services in this field, being services of a 
travel agency; transport of persons; organizing business tours, group travels and holiday trips; rental of vehicles; 
services of a tour operator, namely the transport of travellers; arranging for travel visas, passports and travel documents 
for persons travelling abroad; gathering, collating and providing information about all aforementioned services; 
gathering, collating and providing information about all aforementioned services via the Internet.

Cl.41;Organization of entertainment, sporting, cultural, leisure and recreational events and activities.

Cl.43;Services for providing food and drink; temporary accommodation; temporary rental of accommodation; provision 
and reservation of hotel rooms and temporary accommodation; services of a hotel, restaurant and cafe not included in 
other classes; reservation of temporary accommodation and intermediary services related thereto; gathering, collating 
and providing information about all aforementioned services; gathering, collating and providing information about all 
aforementioned services via the Internet.
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Priority claimed from 15/02/2016; Application No. : 86908046 ;United States of America 

3428013    04/08/2016
[International Registration No. : 1317490]
Hotel RevUp, LLC
85 Broad Street New York NY 10001 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software, namely, in the field of temporary or permanent properties such as hotel, motel 
and rental properties, for predicting the likability of, forecasting reservations of, and increasing revenue by optimizing the 
sell rate of temporary or permanent properties.

Cl.35;Business marketing services, namely, in the in the field of temporary or permanent properties such as hotel, 
motel and rental properties.

Cl.42;Non-downloadable computer software, namely, in the field of temporary or permanent properties such as hotel, 
motel and rental properties, for predicting the likability of, forecasting reservations of, and increasing revenue by 
optimizing the sell rate of temporary or permanent properties.

Cl.43;Reservation services for travelers in the field of temporary or permanent properties, namely, the searching and 
reserving of hotel, motel and rental properties; rental services for travelers in the field of temporary or permanent 
properties, namely, the searching and renting of hotel, motel and rental properties.
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Priority claimed from 15/12/2015; Application No. : 280869 ;Israel 
3428223    14/06/2016
[International Registration No. : 1298804]
Mekorot Water Co. Ltd.
9 Lincoln St. 6713402 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic controls and associated software for use in controlling, detecting, analysing, transmitting, 
monitoring and managing of water and wastewater supply, maintenance, treatment, purification and disinfection; doppler 
radar systems and weather radar systems for the identification, detection and location of rain clouds, and computer 
hardware and software for the control and operations of radar systems; computer software and hardware for supervisory 
control and data acquisition ("SCADA"), Human-Machine Interface (HMI) and Advanced Metering Infrastructure (AMI), for 
water and wastewater industries; computer software for protecting water infrastructure from cyber-attacks; industrial 
process control software; software for the operation, maintenance, management and billing of water and waste water 
systems; water safety, quality and security testing systems and instruments; instrumentation for measuring and 
monitoring water quality and quantity; non-revenue water detecting devices and systems; remote control systems and 
electric boards for controlling pumping stations, industrial pumps, water treatment plants, desalination plants and 
sewage treatment plants; computer software and hardware for preventing cyber-attacks; water meters.

Cl.11;Water, waste water and effluent treatment apparatus, installations and plants, namely, reverse osmosis units and 
plants, forward osmosis units and plants, water filtration units and plants, membrane filtration units and plants, water 
purifying apparatus, water and wastewater concentration units and plants, water remediation and recovery units and 
plants, water desalination units and plants, waste water treatment units and plants, water purification and disinfection 
units and plants; desalination apparatus, installations and plants, namely, water desalination units and plants, intake 
systems, pre-treatment systems, membrane desalination units, thermal desalination units and post-treatment systems; 
portable water, waste water and effluent supply systems; equipment for the treatment of wastewater, namely, aeration, 
diffusers, diffuser headers, clarifiers, water filtering units, complete activated sludge processing plants, and parts 
therefor; activated sludge reactors, biodigesters, anaerobic and aerobic digesters, biogas generators, being apparatus for 
treating wastewater; apparatus for thickening and dewatering sludge, water, industrial effluent and waste water; 
constructed wetlands treatment plants; rainwater and storm water collection systems for residential and commercial use; 
membrane bioreactors for use in the treatment of water and wastewater; water ionizers; water supply apparatus, namely, 
water purification, sedimentation and filtration apparatus for clarification, thickening and filtration of water and waste 
water, regulating accessories for water supply, namely, valves, and pipes; water reservoirs, namely, water tanks, liners 
and floating covers for sealing and preventing evaporation and water contamination; UV and ozone disinfection systems 
for water, wastewater and reclaimed water treatment; Advanced Oxidation Process (AOP) units and plants.

Cl.37;Construction, installation, maintenance, repair and retrofit of water, waste water and effluent treatment plants; 
construction, installation, maintenance and repair of water desalination plants; construction, installation, maintenance, 
retrofit and repair of water pumps and water pipeline; water well drilling services; drilling, repair and rehabilitation of 
boreholes and wells; installation, maintenance and repair of water meter and Advanced Metering Infrastructure (AMI) 
systems; installation, repair and maintenance of cathodic protection systems, for the protection of pipes against 
corrosion; installation, repair, maintenance, upgrading, retrofit, cleaning, and rehabilitation of water works, waste water 
treatment plants, water and waste water facilities; construction dewatering, namely, the removal of storm surface water 
and groundwater to facilitate the construction of structures and pipelines; construction, installation, and maintenance of 
command and control centers and units for water treatment plants, waste water treatment plants, water pumping stations; 
construction, installation, and maintenance of water transmission and distribution systems; construction and 
maintenance of constructed wetlands; construction, installation and maintenance of water, waster water and effluents 
reservoirs and floating covers; non-revenue water and water leakage control services, namely prevention of water leakage 
through infrastructure replacement in the nature of installation, repair and maintenance.

Cl.39;Collection, transmission, distribution, supply and storage of water, wastewater, storm water, sewerage and 
effluent, and providing information relating thereto; advice on water transmission, water distribution and water supply 
services.

Cl.40;Water treatment and purification services; wastewater and effluent treatment; water recycling services; water 
desalination services; water reclamation services; water disinfection services; water treatment services, provided through 
water reclamation and reuse systems; provision of water treatment and wastewater treatment facilities; water treatment 
services provided through water transmission and distribution systems; custom manufacturing of water pumps for 
others.

7316



Cl.42;Hydrogeological consulting services; scientific laboratories services; chemistry, biology and bacteriology 
laboratory services; laboratories services in the field of water security, water safety, water testing; research laboratory 
services in the fields of water, waste water and effluent treatment and purification, chemical analysis services, chemical 
research services; water sampling services; research and advisory services in the fields of water, waste water and 
effluent management, supply, operation and maintenance; scientific research and advisory services relating to boreholes 
and wells drilling, water pumping, pumping equipment, pumping stations, pipeline and cathodic protection; scientific 
research and advisory services in the field of water and wastewater treatment, disinfection, remediation and purification; 
scientific research and advisory services relating to command and control SCADA and HMI systems, hydraulic models, 
Advanced Metering Infrastructure (AMI) systems hardware and software, hydrology, water quality and safety analysis and 
monitoring, and rain enhancement; research and advisory services in the fields of watersheds analysis and management, 
reducing water system energy consumption; research and development services in the fields of water and clean-tech 
technologies; rain enhancement through cloud seeding; hail suppression; scientific technological services in connection 
with water supply; computer services, namely hosting and maintenance of software for supervisory control and data 
acquisition ("SCADA") and Human-Machine Interface (HMI) systems; consulting services in the field of water security, 
namely, water quality and safety; cyber security services, namely, protecting water infrastructure software from cyber 
attacks; hydrologic engineering services; design services for others in the field of water and wastewater treatment 
facilities and equipment; computer modelling of plants for others; design and development of water reservoirs, water 
pumps, water pipeline, water and waste water treatment plants, water desalination plants, water meters and cathodic 
protection systems, design and development of control centres for water treatment plants, waste water treatment plants, 
and water pumping stations; design and development of water, waste water and effluent apparatus, installations and 
plants; non-revenue water and water leakage control services, namely prevention of water leakage through measuring 
and monitoring water pressure and water balance.
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3428243    05/08/2016
[International Registration No. : 1320671]
SERIFOTO, S.r.l.
Viale Delle Industrie 8 I-20864 Agrate Brianza Italy

Proposed to be Used
IR DIVISION
Cl.16;Adhesives for stationery or household purposes.

Cl.19;Building and construction materials and elements, not of metal.

Cl.27;Mural hangings [non-textile]; vinyl wall coverings.
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3428247    21/06/2016
[International Registration No. : 1258486]
MS TRADEMARKS SPÓLKA Z OGRANICZNA ODPOWIEDZIALNOSCIA
Al. Gen. Wladyslawa Andersa 615 PL-43-300 Biesko-Biala Poland

Proposed to be Used
IR DIVISION
Cl.9;Divers' masks, swim goggles.

Cl.18;Trunks and travelling bags; casual bags; sports bags, travelling bags, bags for campers; rucksacks.

Cl.25;Swimwear and swimsuits, bathing caps.

Cl.28;Sports equipment and accessories for swimming, flippers for swimming, water wings, flotation apparatus for 
swimming, swimming jackets, swimming kick boards.
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